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CORRIGENDA
to

“‘grliamentary Debates Part 11 (Proceedings other than Q;:cenions and Answers) of the Third
‘Session, 1953, of the House of the People

‘v Volame 1.

“: . 1. No. 1, dated the r1th February, 1953

() Col. 27, for existing top line read ‘Deaths of .
@17) Col.28, forexistingtopline read ‘Shri Gopalaswams®.

2. No. 2, dated the 13th February, 1953

() Col. 61, line 28, for ‘Koera’ read ‘Korea’.

(" Col. 65, line 30, for ‘India-China’ read ‘Irdc-China’.

(115) Col. 91, line 9 from bottom, gfter ‘of’ insert ‘small’.

(iv) Col. 92, line 6 from bottcm, for ‘belief” read ‘feeling’.

(v) Col. g2, last line, for ‘meet’ read “‘flI’.

(vi) Col. 93, line 8 from bottom, for ‘atmosphere’ read ‘approach’.
(vi) Col. 93, line 5 from bottom, for ‘to’ read *“for’.

{oi) Col. 93, last but one line, after ‘gome® insert “other’.

(#%) Col. 103, line s from bottom, for ‘The natives there® read ‘Large prices of fand’.

3. No. s, dated the 17th February, 1953

() Col. 345,line 30, for ‘critism’ read ‘criticism’.
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= day Cp” 3 afe (S G ea § ke o S0 PIV aai 6 (iX)
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(xxvit) Col. 408 after line 9 insertiowing —
“the point your word should from” ‘
4. No.76, dated the 18th February, 1953
(@) Col. 455, line 15 from bottom, gfter ‘we* insert ‘will’.
(#) Col. 464, line 50, for ‘enmi-’ read ‘emi-."
(5 Col. 473, line 47, for *6456’ read ‘456'.

(iv) Col. 478, line 22, for *‘whma ¢’ read ‘Waghmare';
(v) Col. 513, insert as last but one line, ‘concrete-etc.  The Soil Mecherics’.

5. No. 7, dated the 19th Febr 1:.y, 1953

(€} ICol. 590, line 15'fsom bottcm, for ‘provisional” read ‘Provincisl’.
(i) Col. 596, line 11 from bortcm, after ‘extent’ insert “it",

6. No, 8, dated the 20th February, 1953
@) "Col. 610, for existing line 12, read ‘the Mimister of Commerce and’,
4 Col. 696, for existing libe 18, read *The.motion was-adopted;
(#7) Col. 712, line 24, for ‘be intcrfercd with and even’ read ‘do anything. Therefore in’,
7:_N_o. 9, dated the 23rd February, 1953 ) )
‘Cot. 795, for existing line 40, read ‘367 1 in Msy, 1952. The inflation bas’.
8. "No. 11, dated the isth February, 1953

)" Col..902 ayzer'lint g from bottom insers *checked, then it wilibe difficult“for the railways
to make this contribution,’

(i) Col. 934, line 15, afrer ‘metre’ insert ‘gange’.
) Cit. 934, line 16 for Maras’ read * Madras',
i#d) Gal. 934, line 5, rom bottomyafter ie’, irsert T think?.
’- :;(09 Gol. 983, fmj existing line 34 read *tulate.the hoo, Raliway Minister on’.
9. Mo. aj,.qned the 27th February, 1953

: "3 m ?“’\. M'fﬁﬂ 2% “m 'T'Nﬁl’ w, * FqT 9T um “qﬁ



(iii)
if¥o. No. 14, dated the 2nd March, 1953
"sep(d) Col. 1167, line 7 from bottom, for ‘Inadequency’ read ‘Inadequacy’.
. (#) Col. 1167, after line 29, insert ‘whether the new line should be 2’. -
- (#%) Col. 1193, line 14, for ‘881-29" read ‘284-29"
\ (iv) Col. 1198, last but one line, for ‘Minster’ read ‘Ministry’.

N

.11. No. 16, dated the 4th March, 1953
.. (D Col. 1409, delete line 20.
-- (&) Col. 1410, for existing line 24, read ‘see. There the working class cost of ",
. (@) Col. 1424, line 19, for ‘some’ read “the’.
‘(fv) Col. 1461, line 14, for ‘compentent’ read ‘component’.
‘%42, No. 17, dated the sth March, 1953
T (7)) Col. 1482, line 23, for *her n s’ read ‘herents’.
n (#) Col. 1487, line 12, for ‘stuff’ read ‘staff’.
"% (§&) Col. 1499, line 29, for ‘Rs. 783’ read ‘Rs. 788’.
. (i0) Col. 1562, line 10, for ‘Bihar is putting sales’ read ‘well, you know the’.



CORRIGENDA

to

the Parliamentary Debates Part IT (Proceedings other than Questions and Answers) of the Thir

Session, 1953 of the House of the People.

In Volume II,

1. No. 1, dated the 9th March, 1953 .
Col. 1673, line 26, after ‘a’ read ‘parasitic’.

2. No. 2, dated the 1oth March, 1953
() Col. 1717, line 12, for ‘Rs. 315’ read ‘Rs. 8-15°.
(i) Tswm e, adwrT dfr L FY “TrfFRTT FZ TE T areT W@
af§d o

3. No. 4, dated the 12th March, 1953

= oy “Letn” Fr S @7 gpe ¥ ske 11Pe QK
4. No. 6, dated the 16th March, 1953

(") Col.2121,line 9, for ‘fundsin’read ‘function’.
() Col. 2121, for existing line 12 read ‘the State was notinvitzd ? I shall be’,

§. No. 7, dated the 17th March, 1953

(5) Col. 2248, line 19, for ‘s5’ read ‘49°.

[CY) Bét];:eeg Cl{ls. 3247and2248,liace 15 from bottom for ‘Bhakta, Shri B, R.’ read ‘Bhagat
i B, R.’

6. No, 8, dated the 18th March, 1953

(%) Col. 2258, line 6, for ‘Re. 1’ read ‘Rs. 100°,
(#) Col. 2269, line 8 from bottom, for ‘ever’ read ‘were’. !

(i) g wr 3¢, wfaw i@, ‘oA’ @ I fafreera S g9 W@
¥ of§d
(iv) Col. 2344, for existing first line read ‘Shri J. R. Mehta : I believe that if’,
7. No. 9, dated the 19th March, 1953.

(N Cover page after ‘Demand No. 46—Civil Veterinary Services ([Cols. 2348—2385]°
insert the fo owmg'i
“Demand No. 47—Miscellancous Department and Expenditure under the Munistry
of Food and iculture [Cols. 2, 348-—2, 389].
Demand No. 123—Capital Outlay on Forests [Cols. 2348—2389).
Demand No. 124—Purchases of Foodgrains [Cols. 2348—2389]. .
Demand No. 125—Other Capital Outlay of the Ministry of Food and Agrienlture
{Cols. 2348—2300].
Demand No. 17—Ministry of Education [Cols, 2391—2456].
Demand No. IB—Amhneologyu&Sols. 239!_245%’6
Demand No. 19—Other Scientific Departments [Cols. 2391—2456].
Demand No. 20—Education [Cols. 2392——2456‘1. . AJI
Demand No. 21-—Miscellaneous Departments and Expenditure under the Ministry o
Bducation [Cols. 2392-=2456]. "
Demand No. 115—Capital Outlay of the Ministry of Education [Cols. 2392—2456]".

(%) Col, 2388, for the existing line 1§ from bottom read ‘necessary to defray the charges’.
(t5) o= W RvRY, whew Gf OF & 9fgS Fe o9 ¥ afed o

(fv) Col. 2454, delete existing line 25 and inserz after line 26 *Preservation of old historica
monu-'.




()

8. No. 10, dated the zoth March, 1953
(?) 7= wwr U3y, e PR, ¢ T wT ATORE § A 9T ‘o € A
qfgd
(@) Col. 2571, line 28, for ‘Cenral’ read ‘central’.
‘9. No. 11, dated ehe 218t March, 1953

(&) Col. 2590, for existing line 23 from bottom read *Calentta, Sealdah and Howrah®.
(#8) Col. 2591, line 9, for ‘pard’ read ‘Yard ’.

(i) eawm uss, wfew ofiw, Y’ & are, wo fert or i ofed
(f0) Col. 2616, line 5, after ‘number’ read “of starvation’.
0. No. 12, dated the 24th March, 1953

@) Gol. 2719, line 27, for ‘charpes’ read *Air Forcy.

(&) Col. 2779, line 11, from bottom for ‘squadrons have we got?* “read phneﬂ f° ‘carr
our troops’.

t1. No. 13, dated the 25th M, 1953
() Cpok. 2813, afier existing Kne 38, dmser? ‘problems, of their hearth and homes,”.
(&) Col. 2813, delete existing line 40.
(i) Col. 2828, line 4, for ‘offences’ read ‘officers”.
(iv) Col. 2843, line 10, for "cair’ read “chair’.
(v) Col. 2874, line 24, from bottom, for ‘Hence’ read  Here’,

12. No. 14, dated the 26th March, 1953.
Col. 3019, line 30, for ‘thinght’ read ‘thought’.

" 13. No. 15, dated 27th March, 1953
6] ‘:lolrl;ealw’ after existing line 14, insert ‘315t day of March, 1954, in’ and dulste existing
Y (AT AEREEER

(83) Col. 3118, line 15 from bottom, for ‘I made’ read ‘the ex~’.

u. No. 16, dated the 28th. Mxrch,,m”

" (@ Col. 3194, line 23, for recerme-emﬂh" read menhe-utnhd’ ' -;'}
(&) Col. 3212, lines 32 and 40, for ‘CEDEU’ read ‘CEDQ’, It B



CORRIGENDA
to

the Parliamentary Debates Part II (Proceed ings other than Qnemom and Answers) of the Thire
Session, 1953 of the House of the People
In Volume II1.
1. No. 1, dated the 30th March, 1953
() ChHl. 3230, line 17, for ‘Shri Sluamesthi Swami’ read ‘Shri Sivamurthi Swami.
() Col. 3313, line 21 from bottom, for ‘one proposed Deputy’ read © and he acted as the.”
2. No. 2, dated the 31st March, 1953.
(@) Col. 3442 , line 28, for ‘on’ read ‘no’.
() Col. 3458, line 7, for ‘moster’ read ‘monster’.
3. No. 4, dated the 2nd April, 1953
C>l. 333 2, for existing line 6 from bottom, read ‘Tariff Commission, he is again wrong.’

4. No. 5, dated the 4th April, 1953

() Col. 3655, line 26, from bottom, for ‘devision’ read ‘devising’.

(1) Col. 3690, delete line 11 from bottom.

(i) Col. 3690, line 10 from bottom, delete ‘a’.

(iv) Coé.n 36?0, after existing line 10 from bottom inserz ‘hopes. So, Government have tc
a’.

5. No. 6, dated the 6th April, 1953
Col. 3709, for existing last line read ‘of Commuted value of pensions’.

6. No. 8, dated the 8th April, 1953
() Col. 3955, for existing line 26 from bo ttom read ‘fledged Ministry should be mobili-

7. No. 10, dated the 19th April, 1953
C)1. 4153, after line 2 insert ‘cate task, I have to seek the co-’.

8. No. 13, dated the 15th Aprii, 1953

(7)) Col. 4246, line 17, for ‘discussion’ read ‘difference’.
@) Col. 4267, line 37, delete “pro’.
(i) Col. 4257, linz 33, for ‘3id n>t g> fir enough. It" read ‘and far more radical than’,

9. No. 16, dated the 20th April, 1953.
Col. 4643, line 9 from bottom, after ‘the’ read ‘hon. Minister’.

10. No. 17, dated the 21st April, 1953.
() CoHl. 4713, linz 8, after ‘it can’ insert * make any proposals it wants to and’.
(&) Col. 4719, delste existing line 10.
(i) Col. 4767, line 24, for ‘bad’ read <bold’.
(iv) Col. 4770, line 27, from bottom, for ‘wiil be very costly, read “if for no other’,



CORRIGENDA
to

he Parliam=ntary Dsbates Part II (Proceedings other than Questions and Answers) of the Thaird
Session, 1953, of the House of the People.

In Volume IV.

1. No. 1, dated the 22nd April, r§53
(5) Col. 4818, last but one line, after ‘about’ inserz ‘the’.
(i) Col. 4818, last line , after ‘which’ insert ‘he’. :
2. No. 2, dated the 23rd April, 1953.
(i) Col. 4597, line s, for ‘Mr. Girl’s’ read ‘Mr. Giri's’.
(1i) Col. 4911, last but one line, for ‘£15’ read ‘£5’.
3. No. 3, dated the 24th April, 1953
1) Col 4991, for existing line 29, read ‘Flfthly, some sort of subsidy to®.
i) Col. 5039, line 8 from bottom, before bncf’ mscrt ‘very’.
#i5) Col. 50483, line 7, after ‘which’ inserr ‘are’.
4. No. 4, dated the 25th April, 1953
Col. 5119, for cqusxitlnLng lines 17 and 18 from bottom read “Clause 15, as amended, was added
to the
§. No. 6, dated the 28th April, 1953
(@) Col. 5296, line 27 from bottom, for ‘policies’ read ‘politics’.
() Col. 5319, last line, for ‘movey’ read ‘Moved’.
6. No. 7, dated the 29th April, 1953
(1) Col. 5359, line 27, for ‘inflsctions’ rmd ‘reflections’.
(#) Col. 5373, line 23 from bottom, for ‘or’ read ‘of’.
7. No. 9, dated the 15t May, 1953

?‘) Col. 5527, after line 25 inserz ‘about a new order or we should bring’.
%) Col. 5527, delete exisung line 27.

i R s S R e B o T s AL LET PL A €D
(19) qeawmT wsov, GRET 33, ‘wafed & WA 9T TEERE G
8. No. 10, dated the 2nd May, 1953
(i) Col. 5643 line, 22, for ‘Rs. 1,42,87,700" read ‘Rs. 1,10,67,600°.
(&) Col. §726, line 2, for ‘deposited’ read ‘deposit’.
9. No. 12, dated the 5th May, 1953
Col. 5853, line §, after ‘opportunity to’ imsert ‘the owner of the underteking to'.

10. No, 14, dated the 7th May, 1953
(1) Cover page, line 5 from bottom, for ‘483" read ‘6048".
(ii) Col. 5983, line 19, for * S o R et
(r) Col. 5997: line 26, for *The’ read md‘
(fv) Col. s, read line 3 as ‘retrenched. .
(v) Cal 602.6, after existing line 22, insert ‘holdcn. But in the case of liquidation’.
11. No. 1§, dated the 8th May, 1953
?’) Col. 6980, for existing line 13 read ‘of the company. Thcxe are disputed’.
#) Col. 6118, line 8 from bottom, for ‘substitutt’ read ‘substitute’.
13. No. 16, dated the 9th May, 1953
Col. 6234, line 29, for ‘during the * read ‘curing or'.
13, No. 17, dated the 11th May, 1953

Col. 6346, line 36, for *ordar’ read ‘odour”.
279 L.S.D.—2




CORRIGENDA
to

dae Parliamentary Debates Part 1T (Proceedings other than Que:domnndAncwa- of the Third
Session, 1953, of the House of the People.

In Volume V.

1. No. 1, dated the 12th May, 1953
Col. 6433, line 13, before ‘issued’ insert ‘arranged to have been’.
2. No. 2, dated the 13th May, 1953
() Col. 6528, after line 18 insert ‘the death upto Rs, 2,500’ and gfter line 33 fmsert ‘etc.,
to the extent of Rs. 2,500".
(&) Col. 6528, dalete existing tines 19 and 34.
(s&) Col, 6567, line 25, _(or ‘annual’ read ‘amount’.
() Col 6587, for existing line 30 read ‘Members of this House in connection’.
() Col. 6600, last line, for ‘Tuesday’ read ‘Thursday’.



INDEX

TO

PARLIAMENTARY DEBATES
Part II—Third Session 1953

-

Volume I to V —11th February to 15th May, 1953

A
ABDUS SATTAR, SHRI—

Air Corporations Bill—

Motion to refer tn Select Com.
mittee. 4707-08.

Demand(s) for Grant(s), 1953-54—

Ministry of Food and Agricul-
ture. 2369—71.

ABID ALI, SHRI—

Annual Report and the Audited
Accounts and Revised Budget
Estimates of the Employees’
State Insurance Corporation—
Laid on the Table. 6318.

Half-an-hour discussion on officials
of Trade Unions. 6550—54.

Notification Amending Coal Mines
‘Rescue Rules—Laid on the Table.
5512

ABSENCE, LEAVE OF—

See “Leave of Absence”

ACCESSORY(IES)—

Demand(s) for Grant(s) 1953-54—
Supplies—

Motion to reduce the Demand—
Inordinate delay in obtain.
ing spare parts of buses and
lorries for Road Transport
Department, Hyderabad
State. 3436, 3438-3515.

ACCIDENT(S)—
Notification re. —— in Champion
Reef Gold Mines, ete.—Laid on
the Table. 6601-02.

ACCOMMODATION—

Demand(s) for Grant(s) 1953-54¢—

Capital Outlay on Mints—
Motion to reduce the Demand—

Structural defect in Alipore
Mint and inadequate hous-
, ing—for labour and their
amenities. 3716, 3717—94,
3795—3868.

Indian Posts and Telegraphs De-
partment (Including Working
expenses)—

Motion to reduce the Demand—
—in G.P.O . Delhi. 3131, 3133
—3219.

Ministry of Labour—

Motion to reduce the Demand—
Serious shortage of housing

—at Mathi Gold Fields,
Raichur, Hyderabad State.
2497, 2499—2580.

ACCOUNTS—

Annual Report and the Audited
—— and Revised Budget Estimates
of the Employees State Insur.
ance Corporation—Laid on the
Table. 8318.

ACETONE—

Demand(s) for Grant(s) 1953-54—
Defence Services, Effective Army

Motion to reduce the Demand—

Possibility of full production

of—and acids in the Cordite

Factory, Aruvangadu to

satisfy the country’s need

in full. 2723, 2727—2802,
2810—42, 2907—27.




2 HOUSE OF THE PEOPLE

ACHAL SINGH, SETH—
Demand(s) for Grant(s), 1853-54—
Industries. 3602—08.

Ministry of Commerce and Indus-
try. 3206—08.

Demand(s) for Grant(s), 1953-54—
Railways—

Construction of New Lines—Capi-
tal and Depreciation Fund—

Motion to reduce the Demand—
Policy re construction of new
lines. 1229—33. -

Miscellaneous Expenditure—
Motion to reduce the Demand—

Construction of  extension
works and overbridges.
1229—-33.

Ordinary Working Expenses—
Miscellaneous Expenées-.
Motion to reduce the Demand—
Inadequacy of  passenger
amenities. 1220—33.
Indian Lighthouse (Amendment)
Bill—
Motion to consider. 5143-44.

Industries (Development and Regu-
lation) Amendment Bill—

Motion to consider as reported by
Select Committee. 5781-82.

Orphanage Bill (by Shri M. L. Dwi-
vedl)—

Motion to consider and amend.
ment to refer to Select Com-
mittee. 5039-40.

ACHINT RAM, LALA—
Adminjstration of Evacuee Property
(Amendment) Bill—

Motion to consider as reported by
Select Committee. 676—86.
Central Excises and Salt (Amend-

ment) Bill—

Motion to consider.
4393.

4369—76,

ACHINT RAM, LALA—contd.
Demand (s) for Grant (s), 1953-54—
Indian Posts and Telegraphs De-

partment (Including Working
Expenses). 3206—09.
Ministry  of Communications.

3206—09.

Ministry of Rehabilitation—
Motion to reduce the Demand—
Compensation to the displaced
persons from West Pakis-
tan. 2593—2604.

Lands to the displaced agri-
cultural labourers. 2593— -
2604.

Demand(s) for Grant(s) on Ac-
count,
1953-54-PEPSU—

Elections and Legislatures—Home
Department. 3008—15.
Miscellaneous. 3008—15.

Police. 3008—15.
Punjabi Department. 3008-—15.
State Excise Duties. 3008—15.

Demand (s) for Grant (s), 1953-54—
Railways—

Ordinary Working Expenses-Ad.
ministration—

Motion to reduce the Demand—
Corruption in Railway Admin.
istration. 1038-—44.

Railway Board—

Motion to reduce the Demand-—

Proper financial control, con-
dition of third class travel
and living condition of
railwaymen. 1038—44.

Finance Bill—
Motion to consider. 4369786,
4393,

General discussion on the PE.P.8.U.
Budget. 5602—08.

Muslim Wakfs Bill (by Shri Syed
Mohammed Ahmeéd Kazmi)—

Motion to refer to Select Commit.
tee. 2063,

Patiala and East Punjab States
Union Legislature (Delegation of
Powers) Bill—

Motion to consider. B5444—51,




INDEX TO DEBATES, PART II, THIRD SESSION, 1953.

3
ACHUTHAN, SHRI— ACT (S)—contd.
Alr Corporations Bill— Demand(s) for Grant(s), 1953-54—
Motion to refer to Select Commit contd.

tee. 4778—81.

Central Excises and Salt (Amend-
ment) Bill—

Motion to consider. 4286—9G.

Demand (s) for Grant (s), 1953-54—
Industries. 3574—79.

Ministry of Commerce and Indus-
try—

Motion to reduce the Demand—

Encouragement and protection
to cottage and small scale
industries. 3574—79.

Miscellaneous Departments and
Expenditure under the Minis-
try of Commerce and Industry—
Motion to reduce the Demand—

Working of the Tariff Com-
mission. 3574—79.

Discussion on food
Rajasthan. 5074.

Finance Bill—

Motion to consider. 4286—90,
Tea Bill—

Consideration of clauses. 6227.

scarcity in

ACID(S)—
Demand (s) for Grant (s), 1953-54—
Defence Services, Effective—
Army—

Motion to reduce the Demand—

Possibility of full production
of acetone and —— in the
cordite factory, Aruvangadu
to satisty the country’s need
in full. 2723, 2727—2802,
2810—42, 2907—27.

ACT(S)—

Demand(s) for Grant(s), lé53-54—
Ministry of Home Affairs—

Motion to reduce the Demand—

Handling of the Preventive
Detention—3228, 3234-3318,
3335-3428.

Ministry of Labour—
Motion to reduce the Demand—

Failure to enforce Employees
State Insurance —— in cities
and states other than Kan-
pur and Delhi. 2496, 2499—

2580. /

Failure to enforce Plantatiox’
Labour —— 2497, 248)—
+2580.

Lack of interest in &gricul-
tural labour and enforcement
of Minimum Wages Act for
agricultural labour. 2496,
2580, 2499—2580.

Low standard of living of
labourers and failure to en-
force the Minimum Wages.
—— 2404, 2499—2580.

Non-enforcement of the Mini-
mum Wages —— in certain
category of Industries.
2496, 2580, 2499—2580.

Miscellaneous Departments and
Expenditures under the
Ministry of Home Affairs—

Motion to reduce the Demand—

Careless administration of

the Indian Partnership —
1932. 3229—3318.

Notification issued under the Requi-
sitioning and Acquisitioning of
immovable Property ——, 1952—
Laid on the Table. 1267-68.

Notifications issued under the Cen-
tral Excises and Salt —, 1944—
Laid on the Table. 2718.

Notifications under section 11 of
Salaries and Allowances of Min-
isters —— 1952—Lsaid on ¢he
Table. 4714.

ADJOURNMENT, MOTIONS FOR—

See “Motion(s) for adjournment”

K




4 HOUSE OF THE PEOPLE.

ADMINISTRATION—
Demand (s) for Grant (s), 1053-84—

Chandernagore—
Motion to reduce the Demand—

Undemocratic character of
Chandernagore ——. 2148—
2252,

External Affairs—
Motion to reduce the Demand—

Corruption and bureaucratic
methods prevailing in the
Emigration Establishment.
2147, 2148—2257.

Ministry of Finance—
‘Motion to reduce the Demand—

Economy in —— 3711, 3717—
94, 3795—3868.

Ministry of Irrigation and Power—
Motion to reduce the Demand—

Maladministration and loop-
holes in the contract system.
3042.

Working of the planning—
and the manner in which
the plans are made out and
executed. 3042,

Ministry of Works, Housing and
Supply—
Motion to reduce the Demand—

Economy and eficiency in —
3435,

ﬂultipurpose River Schemes—
Motion to reduce the Demand—

—— and working of diff-

erent muitipurpose river

schemes. 3043.
ADMINISTRATION :OF EVACUER
PROPERTY (AMENDMENT)

Bill—
See under “Bill” (s)”
ADMINISTRATION OF JUSTICE-—

‘Demand (s) for Grant (s), 1953-54—
*.3868, 3874. -

Demands(s) for Grant(s) on Ac-
count, 1953-54. 1280,

Demands for Grants on Account,—
1953-54—PEPSU. 2077, 2083—
3028, 3027.

ADMINISTRATION OF JUSTICE—
contd.

Demand(s) for Grant(s), 1853-54.
PEPSU 5637-38, 5645-—-66, 5668
5692, 5694—5703, 5708.

Demand(s) for Supplementary
Grant(s) for 1952-53. 582—84.
Demand (s) for  Supplementary

Grant (s), 1952-53—PEPSU. 2931,
2936—64, 2966.

ADVANCE (S)—
Demand (s) for Grant (s), 1953-54—
Loans and Advances by the Cen-
tral Government—

Motion to reduce the Demand—

Inadequate —— made for
cultivators and other
nation building purposes
37186, 371794, 3795—
3865,

ADVANCES BEARING INTEREST—

Demand (s) for Grant (s) on Ac-
count 1953-54—PEPSU. 2083—
3023, 3032.

Demand (s) for Grant (s)—PEPSU.
5643, 5712-13. '

ADVISER (S)—
Demand(s) for Grant(s), 1853-54.
PEPSU—
Ministers and Advisers—
Motion to reduce the Demand—
Adviser’s salary. 5692, 5694—
5703.

AERODROME (S)—

Demend (s) for Giant (s), 1953-54—
Aviation—

Motion to reduce the Demand—

Neeq for improving and

using —— at Cannanore,
3132, 3133—32190.

AFRICA, SOUTH—
Demand (s) for Grant (s), 1933- 54—- :
External Affairs—
Motion to reduce the Demand—
Failure to secure facilities
for Indians to rne.enter
— 2147, 2148-—2252.
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AGARAWAL, SHRI H. L—

Demand (s) for Grant (s), 1953-54—
Ministry of Food and Agricul-
ture—
Motion to reduce the Demand—
General policy relating to
agriculture and food. 2302-
07.

AGARTALA—
Demand (s) fox Grant (s), 1853-54—

Supplies—
Motion to reduce the Demand—
Failure to improve Power
House in —— 3436, 3438—

3515.

Tripura—
Motion to reduce the Demand—
A fire brigade in the town of
—— 3233, 3234—3318, 3335—

3441.

AGARWAL, PROF.—

Demand (s) for Grant (s), 1953-54—
Industries—

Motion to reduce the Demand—

Failure to develop cottage
industries. 3564—69.

Policy of industrial deve-
lopment. 3564—869.

Policy regarding the de-
velopment of industry

in the Five Year Plan.
3564—69. ’
Ministry of Commerce and In-
dustry—

Motion to reduce the Demand—
Encouragement and protec-
tion to cottage and small
scale .industries. 3564—89.

Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—

Motion to consider and amend-
ments to circulate and to refer
to Select Committee, . 3999—
4005.
Motion on Address by the Presl-
dent. 33, 43.
Resolution re. President’s Procla-
mation in PEPSU. 1946—48.

AGENT (S)—
Demand (s) for Grant (s), 1953-54—
Taxes on Income Including Cor-

poration Tax—

Motion to reduce the Demand—
Ne'cessity of computing
allowances to managina
—— on personal basis and
not on company basis.
3713, 3717—94, 3795—

3868.

AGRAWAL, SHRI M. L—

Demand (s) for Grant (s)-losa.u-'
Railways—
Ordinary Working Expenses-Ad-
ministration—
Motion to reduce the Demand—
Corruption in Railway Ad-
ministration. 1097—1100.
Fall in income from Railways.
1097—1100.
Railway Board. 1100-01.

AGREEMENT (S)—

——  between Rajpramukh of
Hyderabad and Reserve Bank of
India—Laid on the Table. 4714.

—— between the Rajpramukh of
Mpysore and the Reserve Bank of
India.—Laid on the Table. 217.

~—— in respect of the proprietory
rights over atomic minerals—
Laid on the Table. 3331.

Discussion on renewed Internation.
al Wheat Agreement. 5211—32.

AGRICULTURE—
Demand (s) for Grant (s), 1953-54.

2256, 22602344, 234888,
2349.
Agriculture—

Motion to reduce the Demand—

A eommunity project in Kala-
thur Taluq or Thiruvaram.

burfirka. 2260, 2261—2344,
2348—88.

Failure to provide lands to
the landless agricultural
population. 2261 — 2344,
2348—88. '
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AGRICULTURE—contd.

Demand(s) for Grant(s), 1953-54—
contd.

Motion to reduce the Demand—

contd.

Failure to solve the food pro-
blem. 2260, 2261—2344,
234888,

Failure to utilise cultivable
waste and the existing

fallow land. 2261-—2344.
2548—88.
Ministry of Food and Agricul-
ture—

Motion to reduce the Demand—
General policy relating to
—— and food. 2258, 2261—
2344, 2348—88.

Ministry of Labour—
Motion to reduce the Demand—

Failure to secure living
wages and reasonable and
better conditions of work
to - agricultural labour,
2497, 2499—2580.

. Lack of interest in agricul-
tural labour and enforce-
ment of Minimum Wages
Act for agricultural labour.
2496, 2580, 2499—2580.

Demand (s) for Grant (s) on
Account, 1953-54. 1276.

Demand (s) for Grant (s) on
Account—1953-54 PEPSU. 2978,

2983—3023, 3028.

Demand(s) for Grant(s), 1953-54—
PEPSU. 5639, 5645—866, 5668—92,
5694-—5703, 5709.

‘Demands for Supplementary Grants,
1952-53—

PEPSU—2832, 2036—64, 20617.
Motion to reduce the Demand—
Huge sums spent for locust
control measures. 2945—64.

AGRICULTURR AND FOREST DE-
PARTMENT—
Demand (s) for Supplementary
Grant(s) 1952-53—PEPSU. 2881,
2936—64, 2966.

AGRICUL.TURIST—
Sez “Peasant (3)”

AID—

Demand (s) for Grant (s), 1053-54—
Education—
Motion to reduce the Demand—
Inadequate financial help to
Scheduled Caste students,
2455.

Extraordinary Payments—
Motion to reduce ithe Demand—

Additional —— to improve
economic  conditions of
Scheduled Castes. 3711,
3717—94, 3795—3068.

Financing of industrial hous-
ing schemes. 3715, 3717—
94, 3795—3868.

Necessity for granting addi-
tional —— to Travancore-
Cochin. 3711, 3717—94,
3795—3868.

Serious famine situation in
districts of Ramnad, Coim-
batore, South and North
Arcots, Malabar and Tan-
jore of Madras State and
need to grant ——from

Centre, 3715, 371794,
3795—3868.
Ministry of Food and Agricu
ture—

Motion to reduce the Demand-—

Help to scarcity and famine

stricken area. 2258, 2261—
2344, 2348—88.

See also subsidy (ies)”

AIR CORPORATIONS BILL—
See under ‘Bill(s)”

AIR FORCE—
Demand (s) for Grant (s), 1953.54—

Defence Services, Effectivi—Air
Force

Motion to reduce the Demand—
Delay in forming the Air Re-
serves and the Auxiliary
—— and formulating ryles
for them. 27272802, 2810—

42, 2807217,

— e et e,
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AIRFORCE—contd.
Demand(s) for Grant(s) 1953-54—
contd.
Defence  Services, Effective—

‘Air Force—contd.
Motion to reduce the Demand- -
contd.

Discontent among —— men
due to unsatisfactory treat-
ment meted out to Other
Ranks. 2726, 277—2802,
2810—42, 2907—27.

Failure to appreciate the vital
role of Air defence in
mocern warfare. 2777,
2802, 2810—42, 2907—27.

Hardships of the - in
respect of pay, allowances,
food, medical aid, leave and
pensions. 2726, 2727—
2802, 2810—42, 2907—217.

Utilisation of the Defence
Services in the escnem'”
reconstruction of th. conua-
try 2726, 2727—2802 2710
—a%  2007—27.

AIR FORCE SELECTION BOARD—
See “Selection Board (s)”

AIR FORCE TRAINING CENTRE—
“See Training Centre(s)™.

AIR ROUTE—
Demand(s) for Grant(s), 1953-54—
Aviation—
Motion to reduce the demand—
Necessity of connecting
Gorakhpur with a schedul-
ed —. 3133—3219.

AIYER, SHRI T. S. SANKARA—
Death of—— 4318,

AJIT SINGH, SHRI—
General discussion on the PEPS.U.
Budget. 5579—%4.
Resolution re. President’s Procla-
mation in PEPSU. 1960—64.

AKARPURI, SARDAR—
Demand (s) for Grant (s), 1953-54—
Agriculture—
Motion to reduce the Demand—
Failure to pravide lands to
the 1landless agricultural
population. 2294—2300.

AKARPURI, SARDAR-—contd.

Demand(s) for Grant(s), 1953-54—
contd. ..

Agriculture—contd.
Motion to reduce the Demand—
contd.
Failure to solve the food
preblem. 2294 —2300.

Ministry of Food and Agricul-
ture—
Motion to reduce the Demand—
Failure to carry out the Grow
More Food Scheme. 2294—
2300. .
General policy relating to
agriculture and food. 2294—
2300.
Help to scarcity and famine-
stricken areas., 2294—2300.
ALAGESAN, SHRI —
Bilaspur Motor Vehicles Rules—
Laid on the Table. 1379.

Delhi Road Transport Authority
(Amendment) Bill—
Motion to consider 6728-29, 6743—
47, 6748.

Motion to pass. 6748. 6749.
Demand (s) for Grant (s) 1953-54—
Railways—.
Construction of New T.nes—-
Capital and Devoreciaiton Fund—

Motivn to reduce the Pe-
mand—
New lines in South India.
1253—56.
Policy re construction of new
lines. 1253—56.
Quilon-Ernakulam Railway.
1253—56.
Restaration of Kadinda-Kati-
palli line. 1253-—56.
Miscellaneous Expenditure. 1253—
56.

Open Lire Works—-i2.verrpment
Funds. 1253—356.

Ordinary Working Expenses—
Labour Welfare 1233--5t

Ordinary Working Expenses—
Miscellaneous Expenses. 1253—
56. <

Payments to Indian States and
Companies. 1253—56.
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ALAGESAN, SHRI-—contd.

Demaﬁd (s) for Supplementary
Grant (s), 1952-53—R§i.1ways—
Construction of New Lines—

Motion to reduce the D:manda—
Economy. 1357—39.

Divident Payable 1o Genceral
Revenues. 1337—39.

Miscellaneous Expanditure—

Motion te reduce the Demand—
Economy. 1312—i4.

- Expenditure on Exhibition.
1312—14.

Neeessity of limiting wastage
in the Railway Centenary
Exhibition. 1312—14.

Ordinary Working Expenses—
Labour Welfare. 1337—39.

"Ordinary _ Working  Expenses
Operation (Fuel). 1337—39.

General discussion on the Rail-
way Budget. 839—49.

[ndian Lighthquse (Amendment,
Bill—

Motion to consider. B5140—42,
5147-48.

‘Motion to pass. 5148.

Indian Merchant Saipping (Amend.
ment) Bill—

Motion to consider. 5153—37,
5162—5168.

Consideration of clausas, 5165
Motion to pass. 5186, 5168-69.

Winistry of Transport Notifications
—Laid on the Table. 4628.
Mntion for Adjournment—
Accldent to Gaya Moghul Saral
Passenger. 1081,

Resolution re safeguarding of
National Security Rules. 4458.
Statement _correcting the reply
given to supplementary to S.Q.
No. 1266 dated 27-6-52 regarding

rolling stock from Japan— Laid

on the Table. 6696.

ALIPORE MINT—

Demand (s) for Grant (s) 1953-84—
Capital Outlay on Mints—

Motion to reduce the Demand—
Structural defect in —— and
inad:quate housing accom-
modation for ‘labour ano
their amenities. 3716, 3717—

94, 3795—3864.

ALL INDIA BOARD FOR TECHNI-
CAL STUDIES—

See “Board (s)”

ALL INDIA COFFEE BOARD EM-
PLOYEES UNION—

See “Union (s)”

ALL INDIA GENERAL INSURANCE
CO.—

See “Insurance”

ALL INDIA MINISTERIAL STAF?
ASSOCIATION—

See  “Trade Union (s)”

ALL INDIA RAILWAY INSPECTORS
ASSOCIATION—

See “Trade Union (s)"

ALLOWANCE (S)—
Demand (s) for Grant (s) 1953-54—

Defence Services, Effective-Alr
Force—

Motion to reduce the Demand—
Hardships of the Air Force.
personnel in respect of pay.

——, food, medical -aid,
leave and pensions. 27286,
2727—2802, 2810—42, 2007—

27.

Defence

Army—

Motion to reduce th¢ Demand—
Discrimination shown in tne
grant of hill —— to the
workers of the Cordite Fac-
tory, Arvangadu-Nilgris
2724, 27272802, 2810—

42, 2007—27.

Services, Effective—
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ALLOWANCE (8)—contd.

Demand(s) for Grant(s), 1953-54—
contd. ’
Defence, Services, Effective—

contd.

Army—
Motion to reduce the Demand—

contd.
Hardships of the Other Ranks
in respect of —— housing,

food, clothing, medical-
aid, leave and pensions.
2724, 2727—2802, ,2810—42,

2907—217.
Defence  Services, Effective—
Navy—

Motion to reduce the Demarid—
Hardships of the Navy per-
sonnel Other Ranks in res-

pect of pay, —— food,’

medical-aid, clothing
leave and pensions. 2725,
27272802, 2810—42, 2907
—28.

Indian Posts and Telegraphs De-
partment (Including Working
Expenszs)—

Motion to reduce the Demand—
Better communications to
villages and inadequate
pay and —— of village
. worloers. 3127, 3133—3219.
Communications to villages
and inadequate pay and
allowances of village work-

ers. 3130, 31333219,

Ministry of Finance—

Motion to reduce the Demand—
Upgrading of cities ‘according
to population for comput-
ing compensatory  and
housz.rent allowaneces .o
Government employees from

Ist October, 1952 as against

Ist April, 1851 8712,

371784, 3795—3868.
Superannuation Allowances and
- Pensions—
Motion to reduce the Demand—
Necessity of ~ discontinuing
forthwith payment of su-
perannuation allowances
and pensions in England:
3714, 371794, 37954868

ALLOWANCE(S)—contd.

Demand(s) for Grant(s) 1953-54—
contd.

Taxes on Income including Cor-
poration Tax—

Motion to reduce the Demand—

Necessity of computing —

to managing agents on per-

sonal basis and not on

company basis: 3713, 3717-
—94, 3795—3868.

Demand (s) for Grant (s) 1953-54—
PEPSU—

Privy Purses and Allowances of
- Indian Rulers—

Motion to reduce the Demand—

—— given to relatives ot

rulers. 5668—92, 5694—
5703.
Demand (s) for Grant (s) 1953-54—
Railways—

Railway Board—

Motion to reduce the Demand—
Grant of compensatory house
rent. —— to Railway em-
ployees. 1016, 1020—80.

ALTEKAR, SHRI—
Central Excises and Salt (Amend-
ment) Bill—
Motion to consider.  4204—4300.
Finance Bill—
Motion to consider. 4294—4300
Indian Income-Tax (Amendment)
Bill—
Motion to consider as reported
by Select Committee. 4917—19.

Union Duties of Excise (sttribn-
tion) Bill—

Motion to consider. 1360—63.
ALVA, SHRI JOACHIM—

Air Corporations Bill—
Mation to refer to Select Com-

mittee. 4696—4701.
Motion to consider as revorted

by Seleet Committee. 5897—8R.
5996, 6023.
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ALVA, SHRI JOACHIM-—contd.
Air Corporations, Bill—contd.
Consideration of clauses. 6059-

60.
Motion to pass as amended.
6136—39. ‘
Central Excises and Salt (Amend-
ment) Bill—

Motion to consider. 4401.
Demand (s) for Grant (s) 1953-54—

Defence Capital Outlay.

Defence Services, Effective-—Air

Force.

Defence  Services, Effective—
Army.

Defence  Services, Effective—
Navy. 2776—85.

External Affairs.

Miscellaneous Expenditure under
the Ministry of External
Affairs. 2123—28.

Ministry of Defence—
Motion to reduce the Demand—

Failure to adopt modern
trends of Defence Organi-
sation so as to ensure eco-
nomy while increasing effi-
ciency. 2776—85.

Necessity of extending the
National Cadet Corps in all
schools, colleges and other
institutions and expanding
the activities, further poli-
cy. 2776—85.

Discussion re restrictions
with China. 6042-43.

. Finance Bill—
Mation to consider. 4401.
Industries (Development and Regu-
lation) Amendment Bill—

Motion to consider as reported by
Select# Committee. 578692,
5799. ' '

Motion re association' 6f Members of
Council of States with Public
Accounts Committee. 6572—78.

Resolution re President’s Procla.
mation in Pepsu. 1943—46,

on trade

AMBASSADOR (S)—
. Demand (s) for Grant (s) 1853-54—
External Affairs—

Motion to reduce the Demand-
Appointment of —— and
High Commissionérs. 2147,
2148—2252.

Appointment of —— and
High Commissioners be-
longing to the Scheduled
Castes Community. 2147,
2148—2252.

Appointment of High Com-
missioners and —— be-
longing to the Scheduled
Castes. 2147, 2148—2252.

AMENTTY (IES)—
Demand (s) for Grant (s) 1953-54—
Capital Outlay on Mints—
Motion to reduce the Demand—
Structural defect in Alipore
Mint and inadequate hous-
ing  accommodation for

labour and their — 3716,
3717—94, 3795—3868.

AMENITY (IES), RAILWAY PAS.
SENGERS—

Demand (s) for Grant (s), 1953-54—.
Railways— '
Ordinary Working Expenses—
Miscellaneous Expenses—
Motion to reduce the Demand —

Inadequacy of passenger
amenities. 1167, 1172—1257.

AMERICA, UNITED STATES OF—
Demand (s) for Grant (s), 1953-54—

Supplies—

Motion to reduce the Demand—
Economy in expenditure or
India Supply Mission, U.S.A.

3437, 3438—3615.

Motion for Adjournment—

Visit of U.S. destroyers to Cal-
cutta. 1261—67.
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AMERICAN (S)—

Demand (s) for Grant (s), 1953-54—
Miscellaneous Departments and
Expenditure under the Ministry

of Finance—
Motion to reduce the Demand—
Community
Projects and right of ——
representative ih  them.
3714, 3717—94, 3795-—3868.

AMIN, DR—

Demand (s) for Grant(s), 1953-54—
Ministry of Works, Housing and
Supply— .
Motion to reduce the Demand—
Price policy re petroleum

products particularly fur-
aace oil. 3436, 3485—90.

AMJAD ALl SHRI—

Demand (s) for Grant (s), 1953-54—
Ministry of Defence—

Motion to reduce the Demand—
Policy. 2859—42.

General discussion on the Railway
Budget. 879—82.

AMRIT KAUR, RAJKUMARI—

Food Adulteration Bill—

Presentation of Report of Select
Committee. 119.

Orphanage Bill (by Shri M. L. Dwi-
vedi)— )
Motion to consider and amend-

ment to refer to Select Com-
mittee. 5048-49.

ANAND CHAND SHRI—

General discussion on the General
Budget. 1734—41.

ANCIENT AND HISTORICAL MONU.-
MENTS AND ARCHAEOLOGICAL
SITES AND REMAINS (DECLA-
RATION OF NATIONAL IMPORT-
ANCE) AMENDMENT BILL, 1953.

See under “Bill (s)”

Development -

?N’DAMAN AND NICOBAR
1iSLANDS—

Demand (s) for Grant(s), 1953-54
3225—3318.

Motion to reduce the Demand—

Fall in Land revenue. 3230—
3318, 3335—3429.

eceipts under the head “for-
ests’. 3229—3318, 3335—3429.

External Affairs—
Motion to reduce the Demand—

Urgent necessity of providing

colonising facilities for the
people of Kerala in Borneo,
Andamans etc, 2147, 2148—
2252.

Demand(s) for Grant(s) on Account
1953-54. 1278.

Demand(s) for Supplementary
Grant(s), 1952-53. 576—82.

ANDHRA STATE—
Demand(s) for Grant(s),

Ministry of Defence—
Motion to reduce the Demand—
Necessity of opening Army and
Air Force training centres
in — 2722, 27272802
2810—423, 2907—27.

Ministry of States—

Motion to reduce the Demanda—
Abolition of Part C States.

Disintegration of Hyderabad

into its linguistic compo-
nents and the formation of
Karnatak, Maharashtra and
Vishal—.

Formation of Kerala State
after the formation of ———
3230, 32343318, 3336—
3429,

1953-54—

Report of Mr. Justice Wanchoo on
formation of ——Laid on the
Table, 2808-09. :

Statement re formation or ——
2076-77, 2803—08.




12 HOUSE OF THE PEOPLE.

ANTHONY, SHRI FRANK—
Demand(s) for Grant(s), 1953-54—

Defence Services, Effective—Air
Force—

Motion to reduce the Dzmand—

Failure to appreciate the vital -

role of Air Defence in mod-
ern awarfare. 2829—34.

Defence Services, Effective-
Army—
Motion to reduce the Demand—

Building of Defence Indus-
tries and import of arms
from abroad. 2829-34.

Failure to form suitable re-
serves and to expand the
potential reserves. 2829-34.

Failure to organise Ordnance
Factories and other Defence
industries so as to minimise
purchases from outside.
2829-34.

Policy of building and main-~
taining an efficient Army
2829-34.

Reorganisation of the Defence
Services. 2829-34.

Ministry of Defence—

Motion to reduce the Demand—

Failure to adopt modern
trends of the Defence Or-
ganisation so as to ensure
economy while increasing
efficiency. 2828-34.

Policy. 2721,
Ministry of Labour—

" Motion to reduce the Demand— .
Condition in Kolar Gold

field. 2496, 2512—18, 2580,
2498—2580.

Demand(s) for Grant(s), 1953-54.
Railways. 1008, 1009, 1010.
Ordinary Working Expenses-

Operating Staff—
Moticn to reduce the Demand—
Disabilities of Railway staff.
1019, 1044—50.
Increase of basic pay of sta-
tion Master etc. 1044—50.

ANTHONY, SHRI FRANK—contd.
Demand(s) for Grant(s), 1953-54=
Railways—contd.

Railway Board— )
Motion to reduce the Demnand—

Overlooking of seniority ot
running staff by drafting
outsides. 1044—50.

General discussion on Railway
Budget. 730—39, 840, 849.

Motion for Adjournment—

Lathi charge and tear gas on pub-
lic meetings in Bara Tuti. 1591.

Motion on Address by the Presi-
dent. 128-29, 355—59.

Vindhya Pradesh Legislative Assem-
bly (Prevention of Disqualifica-
tion) Bill— ’
Motion to consider 6320—286.
Consideration of clauses. 6504—

086,

APPOINTMENT(S)—
Demand(s) for Grant(s), 1933-54—

External Affairs—
Motion to reduce the Demand—

——— of Ambassadors and
High Commissioners. 2147,
2148—2252.

—— of Ambassadors and
-High Commissioners belong-
ing to the Scheduled Castes
Community. 2147, 2148—
2252.

—— of High Commissioners
and Ambassaddrs belonging
to the Scheduled Castes.
2147, 2148-—2252.

Industries—
Motion to reduce the D:mand—

—of the Secretary to the
Rubber Board. 3542, 3343
3617, 3620—863.

APPROPRIATION ACCOUNT(S, --

—ete. of the Defence Services—
Laid on the Table, 6401

—— of the Defence Services for the
year 1949-50--Laid on the Tatle.
38170,
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APPROPRIATION ACCOUNT(S)—
contd.

Commercial Appendix to the —
of the Defence Services for the
year 1949-50—Laid on the Table.
3970. ’

Commercial Appendix to the—of
the Defence Services for the year
1950-51 and the audit report
thereon—Laid on the Table. 6401

' Laid on the Table. 6401

APPROPRIATION BILL~—
See under ‘Bill(s)’
APPROPRIATION (NO. 2) BILL—
See under Bill(s)’

APPROPRIATION
1953—

See under “Bill(s)”

(NO. 3) BILL

APPROFRIATION
BILL—

(RAILWAYS)

See under “Bill(s)”

APPROPRIATION (RAILWAYS) NO.
2 BILL—

See under “Bill(s)”.. .... ......

APFROPRIATION TO DEPRECIA
TION RESERVE FUND—

Demand (s) for Grant (s), 1853-54
Railways. 1257, 1258.

APPROPRIATION TO DEVELOP-
MENT FUND—

Demand(s) for Grant(s), 1953-54—
Railways. 1257, 1259,

APPROPRIATION (VOTE ON AC-
COUNT) BILL— .

See under “Bill(s)”

ARAM BAGH—
Demand(s) for Grant(s), 1953-54—-
" Rallways—
Miscellaneous Expenditure—
Motion to reduce the Demand—

Survey of new lines to —
1166, 1172—1251,

ARCHAEOLOGY—

Demand(s) for Grant(s), 1953-54—-
2391, 2392—2453, 2457—91.

Motion to reduce the Demand—

Preservation of old historical
monuments and forts in
Maharashtra. 23922453
2454, 2457—91.

Demand(s) for Grant(s) on Account,
1953-54. 1271.
ARIYALUR—
Demand(s) for Grant(s), 1953-54—
Railways—
Construction of New Lines—-Capi-
tal and Deprecizction Fund—
Motion to reduce the Demand—

Line linking —— and San-
karidrug. 1170, 21172~
1257.

ARMY SELECTION BOARD—
See “Selection Board(s)”

ARMY TRAINING CENTRE—
See ,“Trajning Centre(s)”
ARREST(S)—

—— of Shri V. G. Deshpande.
2075-76.

—— of three Members—
1. Shri S. P.. Mookerjee.
2. Shri N, C. Chatterji
3. Shri Nand Lal Sharma. 13571.
78.

Motion for Adjournmont—

——— of certain persons (Disallow-
ed). 1873—78.

Question of Privilege—
—— of a Member (Dr. S. 2.
Mookerjee). 6423—25.
ASAF ALl, SHRI—
Death of ——, 3528—33.

ASIAN COUNTRY(IES)—
Demand(s) for Grant(s) 1953 54—
External Affairs—
Motion to reduce the Demand—

Leadership of India in Asia
to propagate the message of
peace to the Asian people
2148, 2148—2252
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ATOMIC MINERALS—
See ‘“Mineral(s)”

ATTORNEY-GENERAL—

See “Setalvad, Shri M. C. (The
Attorney-General)”.

AUDIT—

Demand(s) for Grant(s). 3707, 3727-
94, 3795—3868, 3869-70.

Motion to reduce the Demand—

Arrangements for better audit-
ing specially cost-account.
ing of Government concerns
and industrial undertakings.
3713, 8717—94, 3795—3868.

Demand(s) for Grant(s) on Account,
1953-54. 1274.

AUDIT REPORT—

——, Defence Services, 1951—Laid
on the Table. 3970.

——, Defence Services, 1952—Laid
on the Table. 6401.

Commercial Appendix to the Appro-
priation Accounts of the Defence
Services for the year 1950-51 and
the —— thereon—Laid on the
Table. 6401.

AVIATION—

Demand(s) for Grant(s), 1853-54—
3125, 3132—3219, 3220.
Aviation—

Motion to reduce the Demand—
Grievances of lower grade em-
ployees and management of

officers, staff etc. 3132,
3133—35219.

Heavy hours of duty of em-
ployees and service condi.
tions. 3132, 3133—3219.

Lebour policy depriving re-
cognition to Civil Aviation
Employees Union. 3132,
3133—3219.

Nationalisation of Civil Avia-
tion. 3132, 5133—3219.
Necessity of connecting Go-

rakhpur with a scheduled
air route. 3133—3219.

AVIATION—contd.
Demand (s) for Grant (s) 1953-54—
contd.
Aviation—contd.

Motion to reduce the Demand—
contd.

Need' for improving and using
aerodrome at Cannanore.
3132, 3133—32189.

Policy of subsidisation of avi-

ation companies. 3132,
3133—3219.

Demand(s) for Grant(s) on Accourt,
1853-54. 1270.

AYYANGAR, SHRI GOPALASWAMI—

Death of ——, Shri Nalini Ranjan
Sarkar and Shri V. I. Muniswami
Pillai. 24—28.

AYYANGAR, SHRI M. A—
Khadi and other Handloom Industri.

es Development (Additional Ex-
cise Duty on Cloth) Bill—

Motion to consider and amend-
ments to circulte and to refer
to Select Committee, 3979—82.
AZAD, MAULANA—
Death of Shri Asaf Ali. 3529—:32.
Law Minister’s speech re Speaker’s
Certificate on Indian Income-tax
(Amendment) Bill. 5543, $546,
5548, 5555-56.
Motion for Adjournment—
Strike at the Hindustan Shipyard,
Visakhapatnam. 4896-97.
Muslim Wakfs Bill (by Shri Syed
Mohammed Ahmed Kazmi)—
Motion to refer to Select Commit-~
tee. 2047—49, 2050.

AZAD, SHRI BHAGWAT JHA—

Demand(s) forr Grant(s), 1853-54—
Industries. 3597—3602.

Ministry of Commerce and Indus-
try—

Motion to reduce the Demand -

Import and export policy
35973602

General discussion on the Railway
Budget. 82834
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BACKWARD CLASS(ES)—
Demand(s) for Grant(s), 1953-54—

Education—
Motion to reduce the Demand—
Inadequate provision for

Scholarships for Scheduled
Castes, Scheduled Tribes,
and other — 2456.

Employment Exchanges and Re-
get{lement—

Motion to reduce the Demand—

Enlarging and re-organising
employment exchanges for
reservation of vacancies to
scheduled castes and other—

2498, 2499—2580.
Extraordinary Payments—

Motion to reduce the Demand—

Inadequate funds provided
for welfare of ——. 3715,
3717—94, 3795—3868.

Ministry of Defence—

Motion to reduce the Demand—

Desirability of encouraging the
Scheduled Castes, Scheduled
Tribes and — to join the

Defence  Services. 2722,
2727—2802, 2810—42, 2907—
27,

Union Excise Duties—

Motion to reduce the Demand—
Difficulties of small growers
.0f —— by levy of excise
duties on tobacco on stand-

ing crops. 3713, 3717—94,
3795—3868.
BAD] SADRI—
Demand(s) for Grant(s) 1853-54.
Railways—

Miscellaneous Expenditure—

Motion to redpce the Demand—

—— and Neemuch. « 11886,
1172—1257,

BAGDI, SHRI MAGAN LAL—
——Sworn. 1.
Demand(s) for Grant(s) 1953-54.
Ministry of Finance 3838—45.
Taxes on Income Including cor-
poration Tax. 3838—45.

BAHADUR SINGH, SHRI—

Demand(s) for Grant(s) 1953-54—
Education—

Motion to reduce the Demand—

Compulsory primary educa-
tion throughout India. 2434
—40.

Inadequate  provigion for
scholarships for scheduled
castes, scheduled tribes and
other backward classes
2434—40,

Ministry of Education—

Motion to reduce the Demand-
Free and compulsory primary
education. 2434—40,
Demand(s) for Grant(s) on Account
—PEPSU—
Elections and Legislatures. 3000-

01 Ministers and Advisers. 3000~
101.

Demamnd(s) for Supplementary
Grant(s), 1952-53—Pepsu—
Education. 2946—48.

General discussion on the
Budget. 5590—5600, 5601.

President’s Proclamation in PEPSU
1800.

PEPSU

Resolution re. Legislation on un-
touchabiity. 4493-94,

BALAKRISHNAN, SHRI—

General discussicn on the General
Budget. 1809-10.
BALL BEARINGS AND STEEL

BALL INDUSTRY—
See “Industry(ies)”
BALMIKI, SHRI—

Demand(s) for Grant(s), 1953-54—
Ministry of Labour, 2549—88.
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BANERJEE SHRI—
Demand(s) for Grant(s), 1953-54—
Agriculture—
Motion to reduce the Demand—

Failure tw solve the food
problem. 2200—02.

Ministry of food ang Agricul-
ture - .

Motion to reduce the Demand—

Failure to carry out the

Grow Mcre Food Scheme,
2300—02.

General policy relating to
agricultural and food. 2300-
! 02.
Making the tillers of the soil
the owners of it. 2300—02.
Jndian Income-tax (Amendment);
Bill—
Consideration of clauses. 5109,
5110-11-, 5113.
BANK(S)—

Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and In-

dustry—
Mction to reduce the Demand—
Nationalisation of — and

insurance companies, 3539,
3543—3617, 3620—63,

Ministry of Finance—

Moiion to reduce the Demana—
Problems of displaced —
from West Pakistan. 3711,
3717—94, 3795—3868.
Ministry of Labour—
Motion to reduce the Demand—
Refusal of payment of dear-
ness allowance as per
award to 1,400 employees by
United —— of India, Cal-
cutta. 2497, 2499—2580.
Pre-partition Payments—
Motion to reduce the Demand—

Problem of recoveries of
funds belonging to displac-
ed —— from West Pakis-
tan. 3715, 3717—94, 3795—
8888.

BANSAL, SHRI—
Air Corporations Bill
Motion to refer to Select Com.
mittee. 471921, 4722.

Motion to consider as reported by
Select Committee. 5906, 5934
—A40,

Motion to pass as amended. 6128.

Central Excises and Salt (Amend-
ment) Bill—

Consideration of clauses. 4612-
13. :
Demand(s) for Grant(s), 1933-34—

Industries. 3589—94.

Ministry of Commerce and Indus-
try. 3589—94,

Ministry of Finance. 3818-26.
Union Excise Duties. 3818—26.

Demand(s) for Supyplementary
Grants(s), 1852-53—

Miscellaneous Departments and
Expenditure under the Ministry
of Commerce and Industry—

Motion to reduce the Demand—
Protection to automobiles.

548—550, 551.
Finance Bill—
Cons'deration ©of clauses, 4518,
4,32, 4539,

General discussion on the General
Budget. 1400—05.

General discussion on the PEPSU
Budget. 5561—87.

Industries (Development and Regu-
lation) Amendment Bill—

Motion to refer to Select Com.
mittee. 4861—67.

Motion lo consider as repor.ed by
Select Committee. 5759—83.
Consideration of clauses. 5807-

08, 5833, 5846—47.

Patiala and East Punjab States

Union Legislature (Delegation
of Powers) Bill—

Consideration of clauses. 5485.
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BANSAL, SHRI—contd.

Tea Bill—

Motion to consider as reported by
Select Committee. 5875, 5876.

BARABIL—
Demand (s) for Grant (s) 1953-54—

BARABIL—
Miscellaneous Expenditure—

Motion to reduce the Demand—

New lines from —— to Sam-
balpur etc. 1166, 1172—1257.

BARMAN, SHRI—
" Central Excises and Salt (Amend-
ment) Bill—
Consideration of clauses. 4617—
19.

Estate Duty Bill—

Motion to consider as reported
by Select Committee. 6614.

General discussion on the Railway
Budget. 899—901.

Indian Income-tax (Amendment)
Bill—
Consideration of clauses. 5111,

Resolution re legislation om un-
touchability, 4470-71,

Tea Bill—
Consideration of clauses. 6194—
96, 6208, 6225-26, 6242-43.
BARROW, SHRI—
Demand(s) for Grant(s) 1953-54—
Education—
Motfon to reduce the Demand—

Inadequate  provision for
transcribing books in Bha-
rati  Braille. 2414—18,
2454 .

Plight of the teachers. 2414
18.

Priorities in basic and social
education. 2414—18. 2454.

Scope of Secondary Educa-
tion Commission. 2414—18,

BARROD, SHRI—contd.

Orphanage Bil}

(by Shri
Dwivedi)— y i M. L.

Motion to consider and amend-

meat to refer to Select Com-
mrttee. 5013—16,

BARS AND RODS,

CONVE
CHARGES FOR RSION

Tariff Commission’s report on the

——— eic. —— Laid on the Table
6049-50. )

BARUPAL, SHRI P. L.—

Demand(s) for Grant(s), 1958-54—

Expenditure on Displaced Per.
sons. 2684—88,

Ministry of Rehabilitation, 2684—
88,

Demand(s) for Supplementary
Grant(s), 1952-53—Railways—

Construction of New Lines—

Motion to reduce the Demand—
Economy. 1325—31.

Dividend Payable to General
Revenues. 1325—31.

Ordinary  Working Expenses—
Administration. 1325—31.

Ordinary Working Expenses—
Labour Weltare—
Motion to reduce the Demand—
Need of better facilities to
rajlwaymen regarding grant
of pass etc. 1325—31,
Ordinary Working Expenses—
Operation (Fuel). 1325—~31,

Ordinary Working Expenses—
Repairs and Maintenance,
1325—31.

Discussion on food scarcity in
Rajasthan. 5071, 5075-76.

Resolution re legislation on un-
touchability. 4478—82.

2454,
T 279 LSD—
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BASAPPA, SHRI—

Indlan Income-tax (Amendment) '

Bill—

Mot#won to consider as reported
by Select Committee, 4956—
60.

Indian Tariff (Amendment) Bill—
Motion to consider. 1449—52,

BASU, SHRI A. K—

Motion on Address by the Presi-
dent. 136—40.

Tea Bill—
Motion to consider as reported
by Select Committee. 5870.
71.
BASU, SHRI K. K—

Ax Corporations Bill—
Consideration of clauses. 6036,

6062—66,  6068-69, 6081-82,
6089-90.
Business of the House. 5153.
Cinematography (Amendment)
Bill—
Motion to consider. 5126—29,
5132.

Comptroller ang Auditor-General
(Conditions of Service) Bill—
Motion to consider and Amend-

ment to refer to Select Commit-
tee. 5361—66.

Consideration of clauses 5391-
92.

Delhi Road Transport Authority
(Amendment) Bill—

Motion to coasicer. 6743,
Demand(s) for Grant(s)—1953-54—
Audit—

Motion to reduce the Demand—

Arrangements for  better
auditing specially  cost-
accounting of Government
concerns and  industrial
undertakings, 3713.

BASU, SHRI K. K.—contd.

Demand(s) for Grant(s)—1953-54—
contd.

Capital Outlay on Mints—

Mbotion to reduce the Demand—

Structural defect in Alipore
mint and inadequate hous-
ing accommodation for
labour and their amenities,
3716.

Commuted Value of Pensions—

Motion to reduce the Demand—
Policy of turther payment of
commuted value of pension
specially in England, 3716.
Extraordinary Payments—
Motion to reduce the Demand--

Financing of industrial hous-
mg schemes, 3715.

Inadeqguate provision to land-
less workers. 3715.

Utilisation of youth camps
and labour services for
party purposes. 3715,

Industries, 3594—97.

Loans and Advances by the Cen-
tral Government—
Motion to reduce the Demand—

Inadequate advanceg made for
cultivators and other na.
tion-building purposes. 3718.

Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—

Fallure to alter the charac-
ter of foreign trade special-
ly import policy. 3540, 3594
—91.

Failure to protect the national
industries. 3540, 3594—97.

Ministry of Finance—

Motion to reduce the Demand—

Economy in administration,
$711.
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BASU, SHRI K. K.—contd.

Demand(s) for Grant(s)—1953-54—
contd.
Miscellaneous Departments and
Expenditure under the Ministry
of Flnance—

Motion to reduce the Demand—

Community development pro-
jects and right of Ameri-
can representative in them.
3714.

@Other Capital Qutlay of the Minis-
try of Finance—

Motion to reduce the Demand—

Grant to community projects
and Colombo Plan and
policy underlying therein.
3716.

Payments io Retrenched Person-
nel—

Motion to reduce the Demand—

Inadequate provision for
pension to retrenched per-
son specially ministerial
staff and labour. 3716.

Taxes on Income Including Cor-
poration Tax—
Motion to reduce the Demand—

Working of Income Tax De-
partment and evasion of
taxes spegially by British
coacerns, 3713,

"Territorial and Political Pen-
sions-~
Motion to reduce the Demand—
Steps to tax pensions pay-
able to rulers of former
Indian States. 3714.
Pemand(s) for Grant(s), 1958-54—
Railways—
Sfiscellanecus Expenditurg=—
Motion to reduce the Demand—
anga Barrage Scheme Sur-
vey. 1166. )
Survey of new line to Aram-
bagh. 1166.

BASU, SHRI K. K.—contd.

Demand (s) for Grant (s), 1953-

—-Railways-—contd.
Ordinary Working
Labour Welfare—
Motion to reduce the Demand
Inadequate amenities. 116
Ordinary Working Expenses

Miscellaneous Expenses—

Expenses

Motion to reduce the Demand
Increase in railway ac
dents, 1167,
Ordinary Working  Expenses
Operation (Fuel)—
Motion to reduce the Demand

Low wages of shift charj
men. 1167.

Payments to Indian States a
Companies—

Motion to reduce the Demand

Policy of subsidy ete. 11

Demamd(s) for  Supplements
Grant (s), 1952-53—
Administration of Justice, &
83.

Andaman and Nicobar Islan(
580.

Ministry of Commerce and Indus
try. 528-29, 530.

Miscellaneous Departments an
Expenditure under the Minis:
try of Commerce and Industry—
Motion to reduce the Demand—

Economy. 537, 538—40, 541
42,

Protection to automobiles
538—40, 541.42.

Discussion on coir industry. 595§

Discussion on renewed Internationa
Wheat Agreement. 5222-23.

Discussion re advisibility of Motio
for adjournment. 8511-12,

East Pakistan. Refugee Women’
home at Chunar. 4141.

Eviction of someg M.Ps. fran
Windsor Place, 1449.
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BASU, SHRI K. K.—contd.

Finance Bill—
Consideration of ‘clauses. 4554,
4555-56, 4558, 4559-60, 4569-70.
Motion to pass, as amended
4579—84, 4609-10,

Half-an-hour discussion on officials
of trade unions. 6549,

Indian Lighthouse (Amendment)
Bill—
Motion to consider, 5143-44,

Industries (Development and Re-
gulation) Amendment Bill—

Motion to consider as reporte@ by
Select Committee. 5745—50.
dv.

Consideration of clauses. 5808,

5812—15, 5833, 5835, 58386,
5844—46, 5851.52.

WMotion for Adjournment—

Detention of three M Ps. 1084.

Strike of mailvan workers of the
P. and T. Transport Service,
Calcutta. 728.

Patiala and East Punjab States
Union Legislature (Delegation of
Powers) Bill—

Motion to consider. 5411, 5433.

Congideration of clauses. 54980,

5498.
Motion to pass, as amended.
5503—05.
Scheduled Areas (Assimilation of
Laws) Bill—

Motion to consider as passed by
the Council of States, 35139,

Consideration of clauses. . 6173,
6183, 6184, 6202, 6234—-35, 6264.

Union Duties of Excise (Distribu-
tion) Bill—

Motion to consider 1346—49.
Motion to pass. 1374,

BASU, SHRI K. K—Contd.

Vindhya Pradesh Legislative
Assembly (Prevention of Dis-
qualification) Bill—

Motion to consider 6287, 6290,
6311-12, 6346—58,
BEGGAR(S)—
Demand(s) for Grant(s)—1953-58
Railways—

Ordinary Working Expenses—
Administration—

Motion to reduce the Demand—
Inability to prevent—in run-
ning trains. 1019, 1020—80.
BELGAUM—
/6emand(a) for Graat(s), 1953-54—
Multipurpose River Schemes—
Motion to reduce the Demand—

Urgency of fully developing
the Ghataprabha Profect
and Koyana to irrigate the .
scarcity and famine areas
of Bijapur — Solapur,
Satara and other areas of
Maharashtra. 3043.

BELLAMPALLI—

Demand(s) for Grant(s) 1953-34—
Ministry of Labour—

Motion to reduce the Demand—

Serious shortage of houses
for workers of coal mines

at Singareni Collieries,
Kothagudium and =,
2494, 2499—2580.

Miscellaneous Departments sand
Expenditure under the Minis-

try of Lahour—
Motion to reduce the Demand—
Delay i#n constitution of

Mines Board uf Health at
Kothagudium and -——coal
mines, 2498, 2499-—2580.
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BHAKRA NANGAL PROJECT—
See ‘“Project(s)”
BHAKTA DARSHAN, SHRI—

Demand(s) for Grant(s), 1953-54—

Defence Services, Effective
Army— _

Motion tv reduce the Demand—

Hardships of the other
Ranks in respect of allow-
ance, housing, food, cloth-
ing, medical aid, leave
and pensions policy.

Utilisations ©f the Defence
Services in the economic
reconstruction of the coun-
try. 2812—23,

BHANDARI, SHRI—

Discussion on food scarcity in
Rajasthan., 5074,

BHARATI BRAILLE—

Demand(s) for Grant(s), 1953-64—
Education—
Motion to reduce the Demand—
Ihadaquate provision for
transcribing books in ——.
2454,

BHARGAVA, PANDIT M, B—
Demand(s) for Grant(s), 1953-54—

Ministry of Home Affairs—

Motion to reduce the Demand—

Efficiency ang ecoaomy in
administration,

Efficiency #n general adminis-
tration,

Reorganisation of the Civil
Services,

Training of Central Secreta-
riat officers. 3360—64.

Relationg with States. 8360—-’64.

fndustries (Development and Regu-
lation) Amendment Bill—

Consideration of clauses. 5817—
21.

-~

BHARGAVA, PANDIT THAKUR
DAS—

Administration of Evacuee Pro
perty (Amendment) Bill—

Motion to consider as reporte
by Select Committee. 62(
622-23, 642—67.

Consideration of clauses. 716—
18, 725.

Motion to agree to the amendmen
made by the Council of State
in the Bill. 3037, 3038.

Air Corporations Bill—

Presentation of Report of Com
mittee on Petitions. 5325, 5972

Motion to consider as reportec
by Select Committee. 5903—20.

Motién to pass, as amended. 6129—
31.

Business of the House—

Allotment of time and days to the
discussion on certain Bills,
1377-78,

Demand(s) for Grant(s), 1953-84—
Agriculture—

Motion to reduce the Demand—

Failure to solve the  food
problem. 2274—83.

Expenditure on Displaced Persons.
2622—31.

Ministry of Food and Agricul{
ture—
Motion to reduce the Demandj

General policy relating ta
agriculture and food.
2274—83.

Ministry of Rehabilitation—
Motion to reduce the Demand

Compensation to displa
persons from West Pakis-
tan, 2622—31.
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JARGAVA, PANDIT THAKUR
DAS—contd.

Demand(s) for Grant(s), 1953-54—
Railways. 1011-12, 1188-92.
Construction of New Lines—

Capital and Depreciation Fundf
. Motion to reduce the Demand—

Policy re construction of
new lines. 1186—82.

Ordinary Working Expenses—
Miscellaneous Expenses—
Motion to reduce the Demand—

Inadequacy of passenger
amenities, 1186--92.

.- Discussion of food scarcity in
Rajasthan. 5078, 5077, 5078.
) " Estate Duty Bill—

Motion to comsider as reported
by Select Committee. 6619—32.

‘Finance Bill—
Motion to consider, 4173—87.

“General discussion on the General
Budget, 1677,

General discussion on the PEPSU
Ve Budget, 5557-58.

" Iadian Indome-tax
Bill—

(Amendment)

Motion to comsider as reported
by Select Committee. 1923—37.
317.

Indian Penal Code and the Code of
Criminal Procedure (Amendment)
Bill (by Pandit Thakur Das
Bhargava)—

AMotion to consider and amend-

.ment to circulate. 2008—28.

todian Tarift (Amendment) Bill—

Motion to consider 1443— 48,
1458. o

it ‘Consideration ~of

y 1466-67, 1468-69.

.1 Motion to_ pass, as amended
T 410, ,

clauses. - 1465,

|

BHARGAVA,
DAS—contd.

PANDIT THAKUR -

Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—

Motion to consider and amend-
ments to circulate and to
refer to Select Committee.

3680—88.
Consideration of clauses. 4025,
4026, 4033, 4036, 4038-39,
4041, 4051.

Law Minister's speech re Speaker’s
certificate on Indian Income tax
(Amendment) Bill. 5546, 8548,
5549, 5550.

Motion for Adjournment re visit
of U.S, destroyers to Calcutta.
1268,

Motion on Address by the Presi-
dent. 288—301,

Motion re detention of three Mem-
bers and others, 2852—57.

Nomination of —— to the pazel of
Chairmen. 5161,

Patiala and Fast Punjab States
Union Legislature (Delegation of
Powers) Bill—

Motion to consider. 5412—26.

Consideration of clauses 548%—
88, 5480, 5495-96, 5499-5500,
5508-10,

Resolution re President’s proclama-
tion on Presu. 1803.

Salaries and Allowances of Officers
of Parliament Bill—

Motion to consider. 5172—73,
5270—80. v
Motion to pass. 5319.

Tea Bill—

Consideration of clauses. 6179,
6181, 6224-25, 6239—42, 17246,
0247, 6248-49, 6250, 6262-53,

6254—56, 6288, 6261-62.
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BHARGAVA, PANDIT THAKUR DAS
contd. ¢

Union Duties of Excise (Distribu-
tion) Bill—

Motion to consider. 1356-57, 1363,
1372. ,

Motion to pass 1374-75,

Vindhya Pradesh Legislative As-
sembly (Prevention of Disquali-
fication) Bill—

Motion to consider. 6333, 6373—
90,

BHATT, SHRI C—

Demand(s) for Grant(s) 1953-54—

Ministry of Irrigation and
3080—83.
ultipurpose River Schemes.

3080-—83.

Other Capital Outlay of the Minis-
try of Irrigation and Power—

Motion to reduce the Demand—
Extension of electric supply.
3080—83.

BHEEKHA BHAI, SHRI—

Discussion on #food somreity in
Rajasthan. 5075.

BHONSLE, SHRI J. K.—
Administration of Evacuee Pro.
perty (Amendment) Bill—

Motion to consider amendment
made by the Council of States
in the Bill, 3086.

Motion to agree to the amend-
ment made by the Council of
States. 30837.

BIDARI, SHRI—
Demand(s) for Grant(s) 1953-54—
Grants-in-Aid to States. 4848—50.

Loans and Advances by the

Central Government. 4848
50.

BIJAPUR—

Demand(s) for Graat(s), 1953-54—
Multipurpose River Schemes—

Motion to reduce the Demand—

Urgency of fully developing

the Ghataprabha Project

and Koyana to irrigate the

scarcity and famine areas

of ——, Belgaum, Solapur,

Satara and other areag of
Maharashtra. 3043.

BILASPUR— ,
Demand(s) for Grant(s) 1953-54—
Motion to reduce the Demand—

Integration of Bilaspur with
Himachal Pradesh.
Integration of the State with
any “A” State. 3226, 3231,
32843318, 3335-—3430.
Demand(s) for Grant(s) on Aec-
count, 1953-54. 1283.

BILASPUR MOTOR
RULES—

—— Laid on the Table. 1379,

VEHICLES

BILL(S)—
Administration of Evacuee Property
(Amendment) Bill—
Motion to consider as reported
by Select Committee. 613—702.

Consideration of clauses 702—
26.

Motion to pass, as amended,
7286.

(Passed, as amended). 726

Message from the Council of
States returning with amend-
ment. The Bill, as passed
House of the People. 1081-82.

Laid on the Table as amended by
the Council of States. 1082.

Motion to conskler the amend-
ment made by the Council of
States in the Bill. 3036-37.

Motion to agree to the amend-
ment made by the Council of
States in the Bill (Agreed to).
3038.
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LL(S)—contd.

Air Corporations Bill—
Introduced. 2583.

Motion to refer to Select Com-
mittee. 4629—4712, 4715—4804.

(Referred to Select Committee).
4802—04,

Petitions presented. 4717, 5631.
Presentation of Report of Com-
mittee on Petitions. 5325, 5972.

Presentation of Report of Select
Committee. 5406.

Motion to consider as reported by
Select Committee. 5887—5954,
$967—6028.

Consideration of clauses. 6028—
37, 6050--8119.

Motion to pass, as amended.
6119—42,

(Passed, as amended). 6142.

Message from the Coufieil of
States agreeing without amend-
ment to the Bill, as passed by
the House of the People. 8762-
63.

Ancient and Historical Monuments
and Archaeological Sites and Re-
mains (Declaration of National
Importance) Amendment Bill as
passed by the Council of States)—

Message from the Council of
States forwarding the Bill to the
House of the People. 4713.

Laid on the Table. 4713-14.
Appropriation Bili—

antroduced. $07-08,

Botion to consider. 608.

Motion to pass. 608.

(Passed). 8.

Message from the Council of
States returning the Bijll with-
W@n‘ (Ne. 2) Bill—
Introduced. 3033-34.

BILL(S)—conud.

Motion to consider. 3034—36,

Motion to pass. 3038,

(Passed). 30386.

Message from the Council of
States returning the Bill with.
out recommendation. 321-22.

Appropriation (No, 3) Bill—

Introduced. 3879.

Motion to consider. 3921—&88.

Motion to pass. 3966.

(Passed). 3966.

Message from the Council of
States returning the Bill with-
out recommendation. 4419,

Appropriation (Railways) Bill—

Introduced. 1260,

Motion to consider. 1268,

Motion {0 pass, 1268.

(Passed). 1268.

Message from the Council of
States returning the Bill with-
out recommendation. 1594.

Appropriation (Railways) No. 2
Bill—

Introduced, 1341,

Motion to consider, 1341-42

Motion to pass. 1342,

(Passed). 1342.

Message from the Council of
States returning the Bill with-

out recommendation. 1954.
Appropriation (Vote on Account)
i

Introduced.” 1292,

Motion to consider., 1292,
Motion to pass, 1292.

(Pasgsed). 1202,

Message from the Council of

States—returning the Bill with-
out recommendation. 1934,

Business of the House—
Fixation of diy for taking up the

Rapeiling and Amending Bill,
1983. 5152.53.
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BILL(S)—contd.

Calcutta High Court (Extension of
Jurisdiction) Bill (as passed by
the Council of States)—

Message from the Council of
States forwarding the Bill.
to the House of the People.
5233.

Laid on the Table. 5233.

Cantonments (Amendment) Bill—

Message from the Council of

States forwarding to the House

of the People the Bill as passed,

as amended by the Council of
States. 612. :

Laid on the Table. 612.

Central Excises and Salt
ment) Bill—
Introduced. 4240,
Motion to consider. 4242—4308,

(Amend-

4319—4414.

Consideration of clauses. 4610—
22,

Motion to pass. 4622.

(Passed), 4622.

Message from the Council of

States returning the Bill with-
out recommendation. 5066-67.
Children’s Protection Bill—

‘Withdrawn by leave of the House.
524

Cinematograph (Amendment) Bill—
Motion to consider. 5120—32,
Consideration of clauses. 5132—

31. :
A Motion to pass, as amended.
& 5137-38.
3 (Passed, as amended). 5138,
Message from the Council of
States

agreeing without
amendment to the Bill, as
passed by the House of the
N, People. 5511.

Coir Industry Bill—
Introduced. 2007.

BILL(S)—contd.

Comptroller and Auditor-General
(Conditions of Services) Bill—

Introduced. 4241-42.

Motion to consider. 5320—24,
5325—90.
(Adopted)., 5390,

Amendment to refer to Select
Committee. 5322—24, 5325—90.

Consideration of clauses. 5390—

95.

Motion to pass, as amended.
5395—98.

(Passed, as amended). 5398.

Message from the Council o
States agreeing without amend-
ment to the Bill, as passed b
the House of the People. 6143

Delhi Road Transport Authorit;
(Amendment) Bill (as passed b
the Council of States)—

Message from the Council of

States forwarding the Bill to the |

House of the People. 6601.
Laid on the Table. 6601.
Motion_to consider. 6728—48.
Motion to pass. 6748-49.
(Passed). 6749.

Estate Duty Bill—
Extension of time for presentation

of report of Select Committee.
119-20.

Presentation of report of Select

Committee. 3331.

Motion to consider as
by the Select Committee,
652045, 6602—75, 6696—6728.

Finance Bill—
Introduced. 1162,
Petition received, 3533.

reported
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* BILL(S)—contd.
" Finance Bill—contd.

Motion to consider. 4156—4240,
42424308, 4319—4414.

Consideration of clauses. 4505—
4,

Motion to pass, as amended. 4574
—4610.

(Passed, as amended). 4610.

Message from the Council of
States returning the Bill with-
out recommendation. 5088-67.

Pood Adulteration Bill—

Presention of report of Select
Committee. 119.

Government Premises
Amendment Bill—

(Eviction)

Introduced. 2255,

Hyderabad Coinage and Paper Cur-
rency (Miscellaneous Provisions)
Bill (as passed by the Council of
States)—

Message from the Council of
States forwarding the Bill to
the House of the People. 8222,

Laid on the Table. 3222
Motion to consider. 8318-—30.

Consideration of clauses. 3334.
Motion to pass. 3334-35,
(Passed). 3335,

Hyderabad Paper Currency Repeal-
ing Bill—

Introduced. 1083,

Withdrawn by leave of the House.
3123-24.

Indian Income-tax
Bill—

Motion to consider as reported by
Select Committee. 4898-—4980,
5081—5100.

Consideration of clauses. 5100—
20,

(Amendment)

BILL (S)—contd.

Indian Income-tax (Amendment)
Bill—contd.
Motion to pass, as amened.

) Indian Lighthouse

-

5120,

(Passed, as amended). 5120.

Message from the Councit of
States returning the Bill with-
out recommendation. 5802.

(Amendment)
Bill—

Motion to consider. 5140—48,
Motion to pass. 5148-49.
(Passed). 5149,

Message from the Council of
States agreeing without amend-
ment to the Bill, as passed by
the House of the People. 8811.

Indian Merchant Shipping (Amend-

ment) Bill— )
Motion to consider. 5153—&65 .

Consideration of clauses. 5165-66.
Motion to pass, as amended. 5166—
69.

(Passed, as amended). 5169.

Message ‘from the Council of
States agreeing without amend-
ment to the Bill as passed by
the House of the People. 5802

Indian Penal Code and the Code of

Criminal Procedure (Amendment)
Bill (by, Pandit Thakur Das
Bhargavale

Motion to consider. 1992--2030.
Amendment to circulate. 1992—
2028.

(Negatived). 2030.

Indian Tariff (Amendment) Bill—

Introduced. 613,

Motion to consider.
1440—64.

1433—48,
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BILL (S)—contd.

Indian Tariff (Amendment) Bill—
contd.
Consideration of clauses. 1465—
69,
Motion to pass, as amended. 1469-
70.
(Passed, as amended). 1470.
Message from the Council of
States returning the Bill with-
out recommendation. 1771-72.
Industrieg (Development and Regu-
lation) Amendment Bill, 1852—
Withdrawn by leave of the House.
4055-56,
Industries (Development and Regu-
lation) Amendment Bill, 1953—
Introduced, 40386.

Motion to refer to Select Com--

mittee. 4806—52.

Presentation of report of Select
Commiittee. 5325.

Motion to consider as reported by
Select Committee. 5735—5802.

Consideration of clauses. 5903—
53.

Motion to pass, as amended.
58535—t61.

(Passed, as amended). 5861.
Message from the Council of
States agreeing without amend-
ment to the Bill as passed by the
House of the People. 6482.
;Khadi and other Handloom

Industries (Development) Cess
Bill— :

Withdrawn by leave of the
House. 117-118.

iKhadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—
Introduced. 118-119,

Motion to consider. 3664—3702.
3881—3920.  3971—4025.

(Adopted). 4025.

Amendmeat to circulate. 3669—
3702, 3881-—3920, 3971—4025.

BILL(S)—contd.

Khadi and other Handloom Ingus~
tries Development (Additional Ex
cise Duty on Cloth) Bill—contd.

Amendment to refer to Seleck
Committee. 3669—3702, 3881—
3920, 3971—4025,

Consideration of clauses. 4025—
54,

Motion to pass. 4054,

(Passed). 4054, ¢

Message from the Council of
States agreeing without amend-
ment to the Bill, as passed by
the House of the People.

Livestock Importation (Amend-
ment) Bill (as passed by the

Council of States)—

Message from the Council of
States forwarding the Bill to
the House of the people. 612.

Laid on the Table. 612.

Minimum Wages
Bill—
Introduced. 1485.
Muslim Wakfs Bill (by Shri Syed

Mohammad Ahmad Kazmi)—

Motion to refer to Select Com-
mittee. 2033—865, :

(Amendmeut)

(Referred to Select Committge)
2065.

Orphanage Bill (by Shri M, L,
Dwivedi)—

Motion to consider. 2066—74.
4982—5066,

Amendment to refer to Select
Committee. 4988—5066,

Patiala and East Punjab States
Union Appropriation Bill—
Introduced. 2970-71,

Motion to consider. 2071-72.
Motion to pass. 2972,

(Passed). 2972.

Message from the Council of States
returning the Bill: without
recommendation. 3321-22.
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BILL(S)—contd.

Patiala and East Punjab States
Union Appropriation (No. 2)
Bitl—

Introduced. 5713—15.

Motion to pass. 5715.

(Passed). 5715. )

Message from the Council of Sta-
tes returning the Bill without
gecommendation. 6143.

Patiala and East Punjab States
Union Appropriation (Vote on
Account) Bitl—

Introduced. 3032-33.

Motion to consider. 3033.
Motion to pass. 3033.

(Passed). 3033.

Message from the Council of Sta-

tes returning the Bill without
recommendation. 3221-22.

®atiala and East Punjab States
Union Legislature (Delegation of
Powers) Bill—

Introduced. 3705.

Motion to consider. 5399—5404,
5406—83.

Consideration of clauses. 5483—
5500.

Motion to pass, as amended.
' 5500—09.

(Passed, as amended). 5509.

Message from the Council of
States agreeing without amend-
ment to the Bill as passed by
the House of the People. 6482.

President’s assent to —
Laid on the Table. 30-31.
Repealing and Amending Bill (as
passed by the Council of Sta-
tes)—

‘Message from the Council of
States forwarding the Bill to the
House of the People. 4713, Laid
on the Table. 4713-14.

j ation of the People

_(Amend@ment) Bill—

Introduced. 1484,

—_—
BILL(S)—contd.

Salaries and Allowance of Officers
of Parliament Bill—

Introduced. 1777.

Motion to consider. 5169—5211,
5233—5304.

Consideration of clauses. 5304~
17,

Motion to pass. 5317—20.

(Passed). 5320

Message from the Council ot
States agreeing without amend-
ment to the Bill, as passed by
the House of the People. 5880.

Scheduled Areas (Assimilation of

Laws) Bill (as passed by the

Council of States)—

Message from the Council of
States forwarding the Bill to the
House of the People. 4154.

Laid on the Table. 4154.

Motion to consider. 5138-39.

Motion to pass. b5139.

(Passed). 5139.

Sed Customs (Amendment) Bill—

Introduced. 4156.

Statement re Law Minister's speech
on Speakers certificate on Indian

Income-tax (Amendment) Bill
5881—87.
Tea Bill—
Presentation of report of Select
Committee. 1189,

Motion to consider as reported by
Select Committee. 5715—34,
5862—78, 6143—87.

Consideration of clauses. 6167—
8202, 6204—04.

Motion to pass, as amendesd.
6263—81,

(Passed, a3 amendedj. 6281, -

Message from the Council of Sta-
tes agreeing without amend-
ment fo the Bill as passed by the
House of the People, 6763-64.

Training and Employment Bill—

Withdrawn by leave of the House.

523-24.

i
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BILL(S)—contd.

Travancore-Cochin  High Court
(Amendment) Bill (as passed by
the Council of States)—

Message from the Council of
States forwarding the Bill to

the House of the People. 4154.

Laid on the Table. 4154.

Union Duties of Excise (Distribu-
tion) Bill—
Introduced. 1082.
Motion to consider. 1342—T73.
Motion to pass. 1373—77.
(Passed). 1377.
Message from the Council of

States returning the Bill with-
out recommendation. 1771-72.

Vindhya Pradeeh Legislative Assem-
bly (Prevention of Disqualifica-
tion) Bill—

Introduced, 3534,
Point of Order whether the Bill

be taken into consideration
during the current session.
6281-—85.

Motion td consider, 6285—6316,
£320—6400, 6408—23, 6425—76.

Consideration of clauses. 6483—
6518.

Motion to pass.

(Passed). 6520,

Voluntary Surrender of Salaries
(Exemption from Taxation)
Amendment Bill—

Introduced. 119,

6518—20.

$BIRBAL SINGH, SHRI—

General discussion on the General
Budget. 1799—18083,

IREN DUTT, SHRI—
Demand(s) for Grant(s), 1953-54—
Tripura—
Motion to reduce the Demand—

A fire brigade in the town of
Agartala. 3232-33, 38312—
16.

Adequate help to the non-
8overnment schools. 3232~
33, 3312—16. .

" BIREN DUTT, SHRI—contd.

Demand (s) for Grant (3), 1953-54
contd.
Tripura—contd.

Motion to reduce the Demand—
contd.
Anti malaria mobile unit in

Tripura. 3232-33, 3312—
16.

Commercial road linking:
Tripura with the rest of
India. 3232-33, 3312—
16.

Compensatory allowance to
the State employees in
Tripura. 3232-33, 3312—
16.

Demands for primary and
secondary school teachers,
3232-38, 3312—16.

Drinking water in towns and'
villages. 3232-33, 3312—
16.

Economy abolition of the post
of District Magistrate. 3232~
33, 3312—186.

Failure to resettle refugees i»

Tripura. 3232-33, 3312—
16.
Fare charges of Airways.

3232-33, 3312—16.

Labour Exchange in Tripura.
3232-33, 3312—186.

Legal position of the people
in relation to courts. 3232-
33, 3312—16. ’

Legislative Assembly in the
State. 3232-33, 3312—16.

Municipal Laws for the Agar-
tala Municipality and to
introduce new municipality
in Tripura. 3232-33, 3312—
16.

Permanent Judicial
sion for Tripura.
3312—186.

Requisitioning of the peasants
land for refugee. '3232-838,
3312—16.

Tea industry in Tripura. 3232-
38, 3312—16.

Commis-
3232-33,
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BIREN DUTT, SHRI—contd.
Demand(s) for Grant(s), 1953-54—

contd.
Tripura—conid.
Motion to reduce the Demand—
contd.
Training centregs for nurses
and midwives. 3232-33,
3312—16.
Pemand(s) for Grant(s) 1953-54—

PEPSU—
Land Revenue—
Motion to reduce the Demand—
Tenancy Legislation. 5667,

General discussion on the PEPSU
Budget. 5570—74, 5616,

Moiion on Address by the Presi-
dent. 54,

BISWADARIES—

Demand(s) for Grant(s)
PEPSU—

Land Revenue—

Motion to reduce the Demand—

Agrarian reforms viz. aboli-

tion of —— with minimum

compensation as recom-

mended by PEPSU Assem-

bly by an unanimous reso-

lution in May, 1952. 5892,
5694—5703.

BISWAS, SHRI—

Appropriationd (No. 3) Bill—

Motion to consider. 3926, 3963—
85.

Comptroller and Auditor-General
(Conditions of Service) Bill—
Motion to consider and Amend-

ment to refer to Select Com-
mittee. 5345.

Demand(s} for Supplementary
Grant(s), 1952-53—
Administration of Justice. 583,

584.

Law Minister's speech re Speaker's

1953-54¢-~

certificate on Indian Income-tax -

(Amendment)
55645, 5548.

Motion re detention of three Mem-
bers and others. 2853,

Bil. 5543, 5544,

BISWAS, SHRI—contd.

Muslim Wakfs Bill (by Shri Syed
Mohammed Ahmed Kazmi)—

Motion to refer to Select Com-
mittee. 2041—47.
Orphanage Bill (by Shri M. L.
Dwivedi)—
Motion to consider an@ amend-
ment to refer to Select Com.
mittee. 4998.

Salaries and Allowances of Officers
of Parliamen{ Bill—

Motion for leave to introduce.

1771,

Statement re Law Minister’s speech
on Speaker's certificate on Indian
Income-tax (Amendment) Bill
5884.

Vindhya Pradesh Legislative Assem-
bly (Prevention of Disqualifica-
tion) Bill—

Motion to consider. 6465,
Consideration of clauses. 6504.

Representation of the People
(Amendment) Bill—
Motion for leave to introduce,
1484,
BITTRAGUNTA—

Demand(s) for Grant(s), 1983-54—
Railways—
Ordinary Working Expenses—
Labour Welfare—

Motion to reduce the
Demand—

Hostel at ——. 1189, 1172—
1257.

Railway school at ——. 1169
1172—1257.

BOARD(S)— ,
Demand(s) for Grant(s), 1953-S4—
Indusiries—

Motion to reduce the Demand—

Appointment of the Secretary
to the Rubber Board.
3542, 3543—38617, 3620—63.

. -

\,
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BOARD(S)—contd.
Demand(s) for Grant(s) 1953-54—
contd.
Ministry of Commerce and In-

dustry—
Motion to reduce the Demand—

Noa-implementation of the
Ceniral Pay Ccmmission’s
scales in respect o©of the
employees under the Coffee
——. 3539, 3543—3617, 3620
—63.

Min'stry of Education—

Motion to reduce the Demand—

Failure to award diplomas
{0 the candidates who
passed in the diploma exa-
mination in Commerce and
Business Administration in
1948 conducted by All India
—— for Technical studies.
2454,

. Miscellaneous Departments and
Expenditure under the Ministry
of Labour—

Motion to reduce the Demand—

Delay in  constitution of
Mines Board of Health at
Kothagndium and Bellam-
palli coal mines, 2498,
2499—2580.

BOGAWAT, SHRI—

Delhi Road ' Transport Authority
(Amendment) Bill—

Motion to consider. 6735,

General discussion on the General

Budget. 1430—33.
Indian Income-tax (Amendment)
Bill—

Motion to consider as reported by
Select Committee. 4919— 23.

Resolution re safeguarding of Natio-
nal Security Rules. 4440-41, 4445,

BOMBAY—

Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and Indus-
try—

Motion to reduce the Demand—

Discriminatory treatment met-
ed out to the staff of the
Textile Commissioner’s Office
in —— etc. 3540, 3543—
3617, 3620—63.

Large . scale retrenc.hment
brought in the Textile Com-
missioner’s Office in —.
3539, 3543—3617, 3620—63.

Ministry of Labour— )
Motion to reduce the Demand—

Retrenchment and unsatisfac-
tory treatment of employees
of All India General Insur-
ance Co., ——. 2497, 2499—
2580.

BONUS—
Demand(s) for Grant(s), 1933-54—
Ministry of Labour—

Motion to reduce the Demand—
Amending Coal Mines —
Rules so that period of leave
with pay be treated as at-
tendance for purpose of
computing qualifying period,

2495, 2580, 2499—2580.

BOOVARAGHASAMY, SHRI—

Demand(s) for Grant(s), 1953-54—

/cipital Outlay on Multipurpose
River Sdaeu.xes—

Motion to reduce the Demand—

The construction of a new

canat to divert the river

Cauvery for irrigation from

Mohanoor. 3044, 3069-70.
Ministry of Irrigation and Power.
3069-70.
Other Capital Outlay of the
Ministry of Irrigation and
Power—

Motion to reduce the Demand—

Extension of electric supply.
3044, 3069—70.

- —
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BOOVARAGHASWAMY,
contd.

SHRI—

Demand(s) for Grant(s), 1953-54—
Railways—

Construction of New Lines—Capi-
tal and Depreciation Fund—
Motion to reduce the Demand—

Line linking Ariyalur and
Samkaridrug. 1170.
Line linking Kumbakonam

o and Virdhachalam. 1170,

Policy re construction of new
lines. 1170.

Ordinary Working  Expenses—
Miscellaneous Expenses—
Motion to reduce the Demand—

Inadequency of passenger
umenities. 1167,

BORNEO—
Demand(s) for Grant(s), 1953-54—
External Affairs—
Motion to reduce the Demand—
Urgent necessity of providing
colonising facilities for the
people of Kerala in —,

Andamans etc. 2147, 2148—
2282,

BOSE, SHRI P. C—

Demand(s) for Grant(s), 1953-54—
Ministry of Labour. 2507—10.
Demand(s) for Grant(s), 1953-54—

Railways—
Ordinary Working Expenses—
Administration—
Motion to reduce the Demand—
Policy of administration of
railways. 1064-—66.

BOSE, SHRI SUBHAS CHANDRA—
Demand(s) for Grant(s), 1953-54—

External Affairs—
Motion to reduce the Demand—

Ascertainment of facts re-
garding the alleged death
of ——. 2146, 21482282,

BOTANICAL SURVEY—
Demand (s) for Grant (s), 1953-54.
3868—3874.

Demand(s) for Grant(s) on Ac-
count, 1953-54. 1280.

BOYS TRAINING SCHOOL—

Demand(s) for Grant(s)—
Defence  Services, Effective—
Navy—

Motion to reduce the Demand—
Failure to utilise the Chilka-
Gopalpur area for Naval
Defence and boys training
establishment. 2726, 2727—

2802, 2810—42, 2907—27.

Need for an immediate de-
cision for the establish-
ment of a —— at Visa-
khapatnam. 2725, 2727—
2802, 2810—42, 2807—27.

BRIBERY— -
See “corruption”
BRITAIN—

Demand(s) for Grant(s), 1053-54—

Ministry of Food and Agricul-
ture—

Motion to reduce the Demand—

Tobacco crop in the hands of
moropoly business mag-

nates of —— and other
countries. 2259, 2261—
2344, 2348—88.

BRITISH MONOPQOLY AGENCY—
Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—

Predominance of the
system in Commerce and
Industry in India. 3539,
35433617, 3620—08. '

BROADCASTING—

Demand(s) for Grant(s), 1853-54
3868, 3873.

Demand(s) for Grant(s) on Account,
1953-54. 1278.
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BUCHHIKOTAIAH, SHRI—

Demand(s) for Grant(s), 1953-54—
Ministry of Finance—

" Motion to reduce the Demand—

Loan taken from a foreign

country and interest paid
thereon. 3767-71. .

Taxes on Income including Cor-

poration Tax. 3787-71.

Demand(s) for Grant(s) 1953-54—
Railways—

Construction of New Lines—Capi-
tal and Depreciation Fund—

Motion to reduce the Demand—

New Line from Cudivada.
1169.

BUDGET ESTIMATE(S)—

Annual report and the audited ac-
counts and - revised —— of the
Employees’ State Insurance Cor-
poration. 6318. .

Damodar Valley Corporation ——
for 1953-54—Laid on the Table.
2347,

BUDGET, GENERAL—

Demand(s) for Grant(s),
2256—2344, 2348—2456, 2907—29,
24572582, 2583—2716, 3040—45,
‘3046—3107, 31243221, 32243318,
3433—3517, 35343618, 3619—64.

Demand(s) for Grani.(s) on Ac-
count, 1953-54. 1268—92.

Demand(s) for Supplementary
Grant(s) 1952-53. 525—607, 2810.

General discussion on the—1379—
1433, 1485—1566, 15041684, 1689
—1770, 1777—1872, 1878—-89.

1953-54.

'i.'presemation of the —— 1137—82.

BUDGET, GENERAL-PEPSU—

. Demand(s) for Grant(s), 1953-54.
5632—6713.

Demand(s) for Grant(s} on Ac-
count. 29723032,

BUDGET, GENERAL—PEPSU—contd.

Demand(s) for Supplementary
Grant(s), 1952-53. 2810, 2929--170.

General discussion on the —.
5513—43, 5556—5610.

Presentation of PEPSU Budget for
1953-54. 2809-10.

BUDGET, RAILWAY—

Demand(s) for Grant(s), 1953-54.
1008—1080, 1083——1136. 1164—
1260.

General discussion on Railway Bud-
get. 502—23, 730—802, 804—882,
883986, 987—1008.

Presentation of Demand(s) for Sup-
plementary Grants for 1852-53.
803-04.

See also “Demands for

Gran'
Railways”, i

BUDGET STATEMENT—

—— of Delhi State Electricity Board
—Laid on the Table. 5406.

BURAGOHAIN, SHRI—
Air Corporations Bill—

Motion to refer to Select Come
mittee. 4657.

Demand(s) for Grant(s), 1953-54—

Ministry of Works, Housmg and
Supply—

Motion to reduce the Demand—

Price policy re petroleum
products particularly fur-
nace oil. 34?3—97.

Supplies—
Motion to reduce the Demand—

Corruption and waste stores

purchase of Stores. 3493—
7.

Scrutiny of stores indents of
various departments  before
actual . indemt is placed in
foreign  countries. 3493—97.
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BUSINESS ADMINISTRATION—
Demand(s) for Grant(s), 1958-54—
Ministry of Education—

Motion to reduce the Demand—

Failure to award diplomas to
the candidates who passed Ia
the diploma examination In
commerce and —— in 1948
conducted by All India
Board for Technical Studies.
2454.

'BUSINESS OF THE HOUSE—
Allotment of time and days to the
discussion on certain  Bills.
1377-78.
Allotment of time to private Mem-

bers to introduce their Bills.
2030—33. -

Business of the House. 120—22,
5963—66, 6554—56, 6749-50.

——— as approved by the. Business
Advisory Committee.,  4415—19.
Fixation of day for taking up the
Repealing and Amending Bill,

1953. 5152-53.
Hours of sitting. 3867, 3968—70.

CABINET—
Demand(s) for Grant(s), 1853-54.
3224—3318.
Motion to reduce the Demand—

Reducing the number of Minis-
ters and Deputy Ministers.
32293318, 3335—3429.

Transfer of the cdhtiguous
Oriya speaking tracts of Mad-

ras to Orissa. 32293318,
3335—3428.

Demand(s) for Grant(s) on Account,
1953-54. 1277.

CALCUTTA—
Demand(s) for Grant(s), 1953-54—

Indian Posts and Telegraphs De-
partment (Including Working
.Expenses)—

Motion to reduce the Demand—
Re-absorption of retrenched
telephone operators in ——
consequent on jntroduction

of —— automatic system.
3128, 3133—3219.

System of split duty work in
G.P.O. and other post offices
in — 38131, 3131--3219.

Ministry of Communications—
Motion to reduce the Demand—

Anti-Communist campaign
permitted by postal service
on postal covers sent from
—. 3126, 3133-—3219.

Ministry of Labour—
Motion to reduce the Demand—

Refusal of payment of dear-
ness allowance as per award
to 1400 employees by United
Bank of India, ——. 2497,
2499-—2580.

Motion for Adjoumment—

Strike of mailvan workers of the
P. and T. Transport Service —
(talked out). 727—29.

Visit of U. S. destroyers {0 ——
1261—867.

CALCUTTA HIGH COURT (EXTEN-
SION OF JURISDICTION) BILL~

See under “Bill(s)"”

CAMP(8)—
Demand(s) for Grant(s), 1953-54—

Minjstry  of Rehabilitation—
Motion to reduce the Demand—

Desertion from Government—
and colonies 2585, 2586—
2714.
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CANADA—

Demand(s) for Grant(s), 1953-54—
Ministry of Labour—
Motion to reduce the Demand—

Appointment of Canadian ex-
perts to enquire into fre-
quent rock-bursts at Kolar
Gold Fields. 2497, 2499—2580.

CANAL(S)—

Demand(s) for Grant(s), 1953-54—

Capital Outlay on Multipurpose
River Schemes—

Motion to reduce the Demand—

The construction of a new
—— to divert the river
Cauvery for irrigation from
Mohanoor. 3044

CANNANORE—
Demand(s) for Grant(s), 1953-54—
Aviation—
Motion to reduce the Demand—
Need for improving and using

aerodrome at —- 3132,
3133—3219.
CANTEEN(S)—
Demand(s) for Grant(s), 1953-54—
Railways—

Ordinary Working Expenses—
Labour Welfare—
Motion to reduce the Demand—

——in the Golden Rock work-
shops. 1168, 1172—1257.

CANTONMENT
BILL—

See under “Bill(s)"”

(AMENDMENT)

CAPITAL ACCOUNT OF IRRIGA-
TION, NAVIGATON, EMBANK-
MENT AND DRAINAGE WORKS

OUTSIDE THE REVENUE .
ACCOUNT—
Demand(s) for Supplementary

Grant(s)—PEPSU. 2935,
84, 2969,

2936—

CAPITAL. OUTLAY OF FOOD
GRAINS—

Demand(s) for Grant(s) on
Account, 1953-54. 1288.

CAPITAL OUTLAY OF THE INDIA
SECURITY PRESS—

Demand(s) for Grant(s) on
Account, 1953-54. 1287.

CAPITAL OUTLAY OF THE MINIS-
TRY OF COMMERCE AND INDUS-
TRY—

Demand(s) for Grant(s) 1953-54.
3537, 3542—3617, 3620—63, 3664.

Motion to reduce the Demand—

Delay in setting up the iron and
steel factory in Orissa. 3542,
3543—3617, 3620—63. '

Vacillating  policy regard.ing‘
setting up of the iron and
steel factory. 3542, 3543—
3617, 3620—63.

Demand(s) for Grant(s) on Account,
1953-54. 1286.

CAPITAL OUTLAY OF THE MINIS-
TRY OF EDUCATION—

Demand(s) for Grant(s) on Account,
1953-54. 1287.

CAPITAL OUTLAY OF THE MINIS-
TRY OF HEALTH—

Demand(s) for Grant(s) 1953-54r—
3868, 3878.

Demand(s) for Grant(s) on
Account, 1953-54. 1289.

CAPITAL OUTLAY OF THE MINIS-
TRY OF HOME AFFAIRS—

Demand (s) for Grant (s), 1953-54.
3225, 3234—3318, 3335—3430.

Demand(s) for Grant(s) on
Account, 1953-54. 1289.

CAPITAL OUTLAY OF THE MINIS-
TRY OF LABOUR— )
1

Demand (<) for Grant (s) 1953-
2493, 2581.

Demand(s) for Grant{s) on Ae-‘
count. 1953-54. 1290. ¢
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y, CAPITAL OUTLAY OF THE MINIS-
" TRY OF PRODUCTION—

Demand(s) for Grant(s), 1953-54.—
3868, 3878.
Demand(s) for Grant(s) 1953-54.
¢ Demand(s) for Grant(s) on
_ Account, 1953-54." 1290.
"\ CAPITAL OUTLAY OF THE MINIS-
3 - TRY OF REHABILITATION—

’ ‘Demand(s) for Grant(s) 1953-54.
1 2584, 2716.

Demand (s) for
Account, 1953-54.

Grant(s) on
1280.

. CAPITAL OUTLAY OF THE MINIS-
“  TRY OF STATES—

Demand(s) for Grant(s), 1953-54.
3227, 3234—3318, 33353428, 3432.

Demand(s) for Grant(s) on
» Account, 1953-54. 1290.

Demand(s) for  Supplementary
Grant(s), 1952-53. 564.

CAPITAL OUTLAY ON BROAD-
CASTING—

Demand(s) for Grant(s) 1953-54.
3868, 3878.

Demand (s) for Grant(s) on
B Account, 1953-54. 1289.

CAPITAL OUTLAY ON BUILDINGS—

Demand(s) for Grant(s) 1953-54.
3435, 3517.

Demand (s) for
Account, 1953-54.

CAPITAL OUTLAY ON CIVIL

Grant(s) on
1201. .

AVIATION—

Demand(s) for Grant(s), 1053-54.
3125-26, 3221.

‘Demand (s) for  Grant(s) on

Account, 1953-54. 1288.

CAPITAL OUTLAY ON CURRENCY—

~
Demand(s) for Grant(s) 1953-54.
3709, 3717—94,' 37953868, 3871.

Demand (s) for Grant(s) on
Account. 1953-54. 1287.

CAPITAL QUTLAY ON ELECTRICITY
SCHEMES (WITHIN: THE RE-
VENUE ACCOUNT)—

Demand (s) for Grant(s) omn
Account—PEPSU. 2980, 2983—
3023, 3029—30.

Demand(s) for Supplementary
Grant(s), PEPSU. 2933, 2936—64,
2968.

/cAprrAL OUTLAY ON FORESTS—

Demand(s) for Grant(s), 1853-54—
2257, 2389.

Demand(s) for Grant(s) on
Account, 1953-54. 1288.

CAPITAL, OUTLAY ON INDIAN
POSTS AND TELEGRAPHS (NOT
MET FROM REVENUE)—

Demand(s) for Grant(s) on

Account, 1953-54. 1286.
Pemand(s) for Supplementary
Grant(s), 1952-53. 5u3.
CAPITAL OUTLAY ON INDUSTRIAL
DEVELOPMENT—
Demand(s) for Supplementary

Grant(s) PEPSU. 2934-35, 2936—
64, 2969.

CAPITAL OUTLAY ON MINTS—

Demand(s) for Grant(s) 1953-54.
3709, 3717—04, 37958868, 3873.

Motion to reduce the Demand—

Structural defect in Alipore
Mint and inadequate housing
accommodation for labour and
their amenities. 37168, 3717—
984, 3795—3868.

Demand(s) for Grants on
Account, 1953-54. 1287.

.
/CAPITAL  OUTLAY ON MULTI-
PURPOSE RIVER SCHEMES—

Demand(s) for Grant(s) 1953-54.
3042, 3044, 3046—31086, 3107.
Motion to reduce the Demand-—

Growing expenditure on river
schemes already takem fin
hand. 3044, 3048-—3108.

ST RN A
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CAPITAL OUTLAY ON MULTI-
PURPOSE RIVER SCHEMES—
contd.

Demand(s) for Grant(s), 1953-54—
contd.

The Construction of a new
canal to divert the river Cau-
very for irrigation from Moha-
noor 3044, 3046—3106.

Pemand(s) for Grant(s) on
Account, 1953-54. 1289.

Demand(s) for Supplementary
Grant(s) 1952-53. 564. .

ITAL OUTLAY ON MULTI-
PURPOSE RIVER SCHEMES—
BHAKRA NANGAL PROJECT—

Demand(s) for
Account—PEPSU. 2982,
3023, 3032.

Demand(s) for Grant(s), 1953-54—
PEPSU. 5643, 56686—92, 5694—
5703, 5712,

Motion to reduce the Demand—

Corruption and inefficiency in'

Bhakra-Nangal ' Project. 5668
—92, 5694—5703.

Demand(s) for Supplementary
Grant(s), 1952-53—PEPSU. 2985,
2936—64, 2970. '

CAPITAL OUTLAY ON PORTS—

Demand(s) for Grant(s) 1953-54.
3868, 3878.

Demand (s) for Grant(s) on
Account, 1953-54. 1291.

CAPITAL OUTLAY ON POSTS AND

TELEGRAPHS (NOT MET FROM

REVENUE)—

Demand(s) for Grant(s)
3125, 3133—3219, 3220-21.
Motion to reduce the Demand—

Disuniformity in departmental
and extra-departmental ser-
vices. 3133—3219.

CAPITAL OUTLAY ON ROADS-—

Demand(s) for Grant(s), 1953-54.—
3868, 3878.

Demand(s) for
Account, 1953-54. 1291.

Grant(s) on
2983—

1953-54.

Grant(s) on

CAPITAL OUTLAY ON SCHEME
OF AGRICULTURAL IMPROVI
MENTS AND RESEARCH—

Dzmand(s) for Grant(s) ol
Account, 1953-54—PEPSU. 298!
2983—3023, 3031..

Demand(s) for Grar:(s), 1953-54-
PEPSU. 5643, 5712.

CAPITAL OUTLAY ON SCHEME!
OF STATE TRADING—

Demand(s) for Grant(s) on Ac
count, 1953-54— PEPSU. 2982
2983—3023, 3032.

Demand(s) for Grant(s) 1953-54—
PEPSU. 5643, 5645—66, 5668—82
5694—5703, 5712.

Demand (s) for  Supplementary
Grant(s), 1952-53—PEPSU. 2835
2936—64. 2970.

CAPI'I‘Ai.. OUTLAY ON THE INDIA
SECURITY PRESS—

Demand(s) for Grant(s) 1953-54
3709, 3717—94, 37953868, 3871

CAPITAL OUTLAY ON THE MINIS-
TRY OF EDUCATION—

Demand(s) for Grant(s)
2392, 2492.

1963-54.

CAPITAL OUTLAY ON VIZAGA-
PATAM PORT—

Demand(s) for Grant(s)
Railways. 1257, 1260.

1953-54.

CARRIAGE FOREMAN—
Demand(s) for Grant(s), 1953-54—
Rajlways—

Ordinary Working
Administration—

Motion to reduce the Demand-—

Victimisation .of workers
under ——, Howrah. 1017,
1020—80.

' Expenseg—
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Fji‘cAm.E— _
Demand(s) for Grant(s), 1953-54¢—
Civil Vetermnry Services—
Motion to reduce the Demand—
Presentation and improvement

of the —— wealth. 2261
—2344, 2348—88.

xyémw RIVER—
i Demand(s) for Grant(s), 1953-54—

“i  Capital Outlay on Multipurpose
4. River Schemes—

E Motion to reduce the Demand—
The construction of a new

canal to divert the —— for
irrigation from Mohanoor.
3044.

iCENSORSHIP—

Demand(s) for Grant(s), 1953-54—
Indian Posts and Telegraphs De-
S partment  (Including Working

: Expenses)—

Motion to reduce the Demand—

Censoring of letters and tele-
B grams. 3127, 3133—3219.
CENSUS—
* Demand(s) for Grant(s), 1953-54.
3225, 32343318, 33353429,

+ Demand(s) for Grant(s) on
“ Account, 1953-54. 1277.
‘CENTRAL EXCISES AND SALT

ACT—

See “Act(s)”

:CENTRAL EXCISES AND SALT
‘i (AMENDMENT) BILL—
{y See under “Bill(s)”
'CENTRAL EXCISES RULE—
See “Rule(s)”

CENTRAL PAY COMMISSION—

Demand(s) for Grani(s), 1953-834—
.* Ministry of Commerce and Indux-
Motion to reduce the Demand-—

Non-implementation of the

——scales in respect of the

employees under the Coftee

Board. 3538, 3543—3617

3620-—€3. )

3
i

CENTRAL PUBLIC WORKS DE-
PARTMENT—

Demand(s) for Grant(s), 1953-34—
Ministry of Works, Housing and

Supply—
Motion to reduce the Demand—
Retrenchment of CP.W.D.

workers. 3436, 3438—3515.

CENTRAL ROAD FUND—

Demand(s) for Grant(s), 1953-54.
3868, 3876.

Demand(s) for Grant(s) o
Account, 1953-54. 1284.

CENTRAL, WATER AND POWER
COMMISSION—

See “Commission(s)"

CEYLON—

Deniand(s) for Grant(s), 19%3-54—
External Affairs—
Motion to reduce the Demand—

Fajlure of Government to
safeguard interests of
Indians in——. 2146, 2148—
2252. .

CHACKO, SHRI P. T.—
Demand(s) for Grant(s), 1953-54—

Loans and Advances by the Cen-
tral Government—

Motion to reduce the Demand—

Inadequate advances made for
cultivators and other nation
building purposes. 3807-11.

Necessity of co-ordination
and integrated development
plan before granting loans
to states 380711,

" Policy underlying advanc-
ing loans for irrigation pur-
poses, 3807—11,

|

s :
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CHACKO, SHRI P. T.—contd.

Demand(s) for Grant(s), 1953-54—
contd.

Ministry of Home Affajrs—
- Motion to reduce the Demand—
Grievances of the Central
Government III Division
Clerks. 3240—46.
Handling of the Preventive
) Detention Act. 3240—46.
Ministry of State—
Motion to reduce the Demand—
Intervention by State Minis-

try in the internal affairs
of Part B States. 3240—46.

Election of —— to Indian Central
Coconut Committee. 4055.
Finance Bill—

Consideration of clauses. 4528-28,
4530, 4532, 4537, 4538, 4542, 4554.

Indian Tariff (Amendment) Bill—
Motion to consider. 1442-48.

Motion for Adjournment re-visit
of U. S. destroyers to Calcutta.
1266.

Point of order as to whether
Vindhya Pradesh Legislative
Assembly (Prevention of Dis-
qualification) Bill be taken into
consideration. 6282.

CHAIRMAN(EN), PANEL OF—

Nomination to —— of Pandit Tha-
kur Das Bhargava, Sardar Hukam
Singh, Shri Hari Vinayak Patas-
kar, Shrimati Ammu Swamina-
dhan, Shrimati B. Khogmen, and

Shrimati Renu Chakravartty.
5151.
CHAKRAVARTTY, SHRIMATI
RENU—

Administration of Evacuee Property
(Amendment) Bill—

Motion to consider as reported by
Select Committee. 640—42.
Air Corporations Bill—

Motion to refer to Select Com-
mittee. 464252,

. CHAKRAVARTTY, SHRIMATI RENU
—contd. ' :

Business of the House—

Allotment of time and days to the
discussion on certain Bills. 1378.

Demand(s) for Grant(s), 1953-5¢—
Aviation—
Motion to reduce the Demand—
Heavy hours of duty of em-
ployees and service condi-
tions. 3132, 3209—13.
Labour policy depriving re-
cognition of Civil Aviation
Employees Union. 3132,
3209—13.
Nationalisation of ‘civil avia-
tion. 3132, 3209—13.
Policy of subsidisation of
aviation companies. 31382,
3209—13.
Expenditure on
sons—
Mgtion to reduce the Demand—
Govindapur colony in Uttar
Pradesh. 2648—53.

Displaced Per-

External Affairs—

Motion to reduce the Demand—
Failure of Government to fol-
low a steady dynamic and
positive neutral foreign
policy. 2226.

Extraordinary Payments—

Motion to reduce the Demand—

Meagre provision for Indus-

trial Housing  Scheme.
3715.

Industries—
Motion to reduce the Demand—
Policy of Government in

overcoming the crisis in the
tea industry 3541.

Manipur—
Motion to reduce the Demand-—
Immediate demanstration of
the state of Manipur 3234—
40,
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CHAKRAVARTTY, SHRIMATI RENU -

—contd.
Demand(s) for Grant(s), 1953-54—
contd.
Ministry of Food and Agricul-
ture—

Motion to reduce the Demand—

Abolishing subsidy to reduce
price of foodgrain. 2258.
Ministry of Home Affairs—
- Motion to reduce the Demand—
Efficiency and economy in
administration. 3234—40.
"Efficiency in general adminis-
tration. 3234—40.
Grievances of the Central
Government III  division
clerks. 3234—40.
Handling of the Preventive
Detention Act. 3234-—40.
Reorganisation of the Civil
Services. 3234—40.
Upliftment of Harijans, Sche-
duled Castes etc. 3234—40.
Ministry of Rehabilitation—
Motion to reduce the Demand—
Desertion from government
camps and colonies. 2583.
Lands to the displaced agri-
cultural labourers. 2648—
53.
Rehabilitation of East Bengal
Refugees, 2585, 2648—53.
Unsatisfactory treatment of
displaced persons migrating
before the passport system.
2585,
Ministry of States—
Motion to reduce the Demand—

Policy. of Discrimination bet- .

ween part A, B and C
States. 3234—40.
Miscellaneous Departments and
Expenditure under the Minis-
try of Finance—

Motion to reduce the Demand-—

‘Desirability of appointing a
Special Commission of En-
quiry regarding extent’ of
foreign capital in the coun-
try. 8714

CHAKRAVARTTY, SHRIMATI RENUG
—contd.

Demand(s) for Grant(s) 1953 54—
contd.

Supplies—
Motion to reduce the Demand—

Economy in expenditure on

India Supply Mission in
U.S.A. 8437.

Reduction of expenditure omnx
India  Stores Department,
London. 3437.

Scrutiny of stores indents of
various departments before
actual indent is placed in
foreign countries. 3437.

Demand(s) for
Grant(s) 1952-53—

Expenditure on Displaced Persomns.
584—88, 599-600.

Ministry of Commerce and In-
dustry. 527, 528.

Miscellaneous Expenditure under
the Ministry of Food and Agri-
culture. 587-68

Police. 573.

Eviction of some M.Ps. trom Windsox
Place. 1449. '
Half-an-hour Discussion—
East  Pakistan Refugee Women's
Home at Chunar. 4140-41, 4142,
4143,
Motion for Adjournment re visit

of U.S. Destroyers to Calcutta.
1268, 1266.

Motion on Address by the Pnstdnt.
426—32.

Motion re détenﬁon of three Mem-—
bers and others. 2848—350.

Nomination of —— to the panel of
chairmen. S5151.

Salaries and Allowances of Officers
of Parliament Bill— »

Motion to consider. 5189—04.
Consideration of clauses. 5318-17.
CHAMPION REEF GOLD MINES-.
See “Gold Mine(s)” _

Supplementary
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CHANDA, SHRI ANIL K.—
Demand(s) for Grant(s), 1953-54—

Chandernagore—
Motion to reduce the Demand—
Undemocratic character of

Chandernagore administra-
tion. 2161—67.

External Affairs—

Motion to reduce the Demand—

Appointment of Ambassadors

and High Commissioners.
2661—67.

Composition of the. Indian
Delegation_ to the United
Nations. 2661—67.

Corruption and bureaucratic
methods prevailing in the
emigration establishments.
2661—67.

i Leadership of India in Asia
to propogate the message of
: peace to the Asian people.
E 2161—67.

Motion to reduce the Demand—

Complete Indianisation of all
. Command posts in the De-
fence Services. 2785—88.

Ministry of Defence—

! CHANDERNAGORE—
% Demand(s) for Grant(s), 1953-54.
2078—2252.
Motion to reduce the Demand—
Undemocratic character of
Chandernagore administra-
tion. 21482252,
Demand(s) for ° Grant(s) on
Account, 1953-54. 1272.
CHARAK, SHRI—
Demand(s) for Grant(s), 1953-54—
: Defence Services, Effective
i Army—

A

S RS

?

Policy. 3785—88.

A

Motion to reduce the Demand— .

CHARGES ON ACCOUNT OF
MOTOR VEHICLES ACT— ‘

Demand (s) for Grant(s), .1953-54—

PEPSU. 5633, 5645—66, 5668—92,
5694—5703, 5704.

Demand(s) for Grant(s) on
Account—PEPSU. 2973, 2983
3023, 3024.

CHATTERJEA, SHRI TUSHAR--
Demand(s) for Grant(s), 1953-54—
Chandernagore—
Motion to reduce the Demand—

Undemocratic character of
Chandernagore administra-
tion. 2148.

Ministry of Labour—

Motion to reduce the Demand—

Lack of policy for protecting
Industrial workers from
retrenchment.  2494.

Minstry of Works, Housing and
Supply—

Motion to reduce the Demand—

Inadequate measures in in-
dustrial housing. 34?5..

Demand(s) for Grant(s), 1953-54—
Railways—

Ordinary Working Expenses—
Operation (Fuel)—

Motion to reduce the Demand—
State railway collieries. 1167.
Motion on Address by the
President. 54.
CHATTERJEE, SHRI N. C—
_Air Corporation Bill—

Motion to consider as reported
by Select Committee. 5979—385.

Consideration of . clauses. 6078-
79. 6106-07, 8108—09, 6112.
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CHATTERJEE, SHRI N. C—oontd.

Arrest of—.
Demand(s) for Grant(s), 1953-54—
External Affairs—
- Motion to reduce the Demand—
Failure of Government to

follow a steady, dynar_nic
and positive neutral foreign

policy. 2209—13.
Failure of Government to

safeguard interests of In-

dians in Ceylon. 2208—13.

Failure to secure facilities for
Indians to re-enter South

Africa. 2209—13.

Policy of appeasement to-
wards Pakistan. 2209—13.

Policy of drift in foreign
Affairs. 2209-—13.

Ministry of Rehabilitation—

Motion to reduce the Demand—

Compensation to the dxsplaced
persons from West Pakis-
tan. 2607—12.

Rehabilitation of East Bengal

retugees. 2607—12.

: Discussion re situation in Jammu.
2888—94.

!‘.stqte Duty Bill—

Motion to consider as reported
by Select Committee. 6536.

General discussion of the General
Budget. 1485—80.

Indian Income-tax (Amendment)
Bill—

Motion to consider as reported
by Select Committee. 4907—17.

Motion on address by the President.
252--59.

&

Motion re association of Members
of Council of States with Public
Accounts Committee. _ 6403-04.
6566-72.

Motion re detention of three
Members and others. 2862.

CHATTERJEE, SHRI N.. C.—contd.

Question of Privilege re arrest of a
Member (Dr. S. P. Mookerjee).
6479-80.

Vindhya Pradesh Legislative As-
sembly (Prevention of Disquali-
fication) Bill—

Motion to consider. 6291, 6298—
6304, 6313.

CHATTOPADHYAYA, SHRI—
_ Demand(s) for Grant(s), 1953-54—
External Affairs—
Motion to reduce the Demand—

Failure of Government to
follow a sieady, dynamic
and positive neutral foreign
policy.

Withdrawal from the Com-
monwealth of Nations.
2220—25.

General discussion on the Rallway
Budget. 848—586.

Motion on Address by the President.
123-24, 232,

CHAUDHURI, SHRI R. K—

Air Corporations Bill— -
Motion to refer to Select Com-
mittee, 4660—868.

Central Excises and Salt (Amend-
ment) Bill—

Consideration of clauses. 4614—
17.

Demand(s) for Grant(s)—1953-54—

Loans and Advances by the Cen-
tral Government—

Motion to reduce the Demand—
Inadequate advances made for
cultivators and other nation
building purposes. 3789-93.
Necessity of co-ordination and
integrated development plan
before granting loans® to
States. 3789—83.
Policy underlying advancing
loans for irrigation pur-
poses. 378003,
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CHAUDHURI, SHRI R. K.—contd.
Estate Duty Bill—

Extension of time for presentation
of report of Select Committee.
120,

Motion for adjournment re arrest

of three Members. 1578.

Motion on address by the Presi-

dent. 366—71. .

Orphanage Bill (by Shri M. L.

Dwivedi)— .

Motion to consider and amend-
ment to refer to Select Com-
mittee. 5057.

CHAUDHURI, SHRI T. K.—
Air Corporation Bill—
Motion to consider ag reported by
Select Committee. 5998.

Cinematograph (Amendment) Bill—

Motion to consider. 5124.25,
Consideration of clauses. 5134,

Demand(s) for Grant(s), 1953-54—
Agriculture. 2260, 2285—89.

Motion to reduce the Demand—
Jute policy. 2260.
Defence
Army—

Motion to reduce the Demand—

Complete Indianisation of all
Command posts in the
Defence Services, 2722,

Policy of building and main-
taining an efficient Army.
2722.

Reorganisation of the Defence
Services. 2722,

External Affairs—

Motion to reduce the Demand—
Withdrawal from the Com«

Services, Effective—

monwealth of Nations,
A 2148.
Indian Posts and Telegraphs

Department (Including Work-
ing Expenses)—
Motion to reduce the Demand—
Re-ahsorption of retrenched
telephone operators in
Calcutta consequent on in-
troduction of sutomatic sys-
tem. 8128.

CHAUDHURI, SHRI T. K.—contd.

Demand(s) for Grant(s), 1953-54—
contd.

Indian Post and Telegraphs Depart-
ment (Including Working Expen-
ses)—contd.

Motion to reduce the Demand—
contd.

Up-grading of pay scales of
head-clerks of Circle offices.
3127-28.

Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—

Import and export policy.
3628—30.

Policy in regard to the control
of foreign trade. 3538,
3628—30.

Predominance of the British

* monopoly agency system in
Commerce and Industry in
India. 3628—30.

Present crisis in the tea
industry, 3628—30.

Unfair discrimination in
foreign owned firms in
India against their Indian
employees. 38538.

Ministry of Food and Agriculture.
2285—89.
Ministry of Labour—
Mgtion to reduce the Demand—
- Inordinate delay in disposal
of cases before Labour Tri-
bunals. 2494,
Ministry of Rehabilitation—
Motion to reduce the Demand—

Refugee deserters from Gov-
ernment colonies, 2585.

Rehabilitation of East Bengal
refugees. 2585.

Multipurpose River Schemes—
Motion to reduce the Demand—

Wastage and corruption in
the execution of multipur-
pose river schemes. 3043,

Stationery and Printing—

Motion to reduce the Demand—
Grievances of Central Gov-
ernment Press employees.
3437.
Discussion an renewed International
Wheat Agreement. 5226,
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CHAUDHURI, SHRI T. K.—contd.

Half-an-hour Discussion on East
Pakistan Refugee Women's Home
at Chunar. 4138—40.

Motion for adjowrnment re mini-
mum wage sStructure' in West
Bengal. 609—10.

Tea Bill—

Motion to consider as reported by
Select Committee. 5871—178,

6143—50.

Consideration ‘of clauses. 6183,
P 6202, 6243-44.

»

CHETTIAR, SHRI T. S. A—
Ailr Corporations Bill—

Motion to refer to Select Com-
mittee, 4722—217.

Death of Shri Pannalal Kaushik,

6204.
Demand(s) for Grant(s), 1953-54—
Education—
Motion to reduce the Demand—
Compulsory primary edu-
cation throughout India.
2392—98.
Priorities in basic and social
education. 2392—48.
Scope of Secondary Education
Commission, 2392—98.

Finance Bill—
Motion to consider. 4199—4204.
Consideration of clauses, 4519,
4522, 4525, 4526, 4527, 4532,

4539, 4540,

Indian Income-tax
Bill—

Motion to consider as reported by
Select Committee. 4844—49.

Khadi and other Handloom Indus.
tries Development (Additional
Excise Duty on Cloth) Bill—
Motion to consider and amend-

ments to circulate and to refer
to Select Committee, 3693—97.

Motion on Address by the President.

T1—82.

(Amendment)

CHETTY, SHRI SHANMUKHAM--
Death of —. 5879

CHIEF INSPECTOR OF MINES—
Demand(s) for Grant(s), 1953-54.
2492, 2499—2580.
Motion to reduce the Demand—
Refusal of supplies. 2498, 2580.

Demand(s) for Grant(s) on Account,
1938-54. 1279.

CHIEF MINISTER'S AND ADVISER'S
SECRETARIAT—

Demarnid (s) for Grant(s) on Account
—PEPSU. 2974-75, 29833023,
3025.

Demand(s) for Grant(s), 1953-64—
PEPSU, 5635, 5645—86, 5668—92,
5694—5703, 5708.

CHILDREN'S PROTECTION ‘BILL—-
See under “Bill(s)”

CHINA—

Discussion re restrictions on trade
with ——. 6037—48.

CHINARIA, SHRI—
Demand(s) for Grant(s), 1953-54—.
Agriculture, 2320—28,

Ministry of ¥ood and Agricul-.
ture—
Motion to reduce the Demand—

Failure to carry out the Grow
More Food Scheme. 2320—
28,

General policy relating to agrl--
culture and food. 2320—28,
Demand(s) for Grant(s) on Account—-
PEPSU—
Education. 300204,
Punjabi Department. 3002—04.
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CHINARIA, SHRI—contd.

Demand(s) for Supplementary
Grant(s), PEPSU—
Administration of Justice, 2951—

59.
District Administration. 2951-—59.
Election for legislatures. 2951—
59.

Discussion on renewed International
Wheat Agreement, 5226-27, 5281.

General discussion on the PEPSU
Budget. 5514—25.

Patiala and East Punjab States

v Union Legislature (Delegation of
Powers) Bill—
Motion - to consider.

5432, 5434—38. A

" Resolution re President’'s proclama-

tion on PEPSU. 1951—57.

5426—31,

CHITTORGARH—

Demand(s) for Grant(s), 1953-54—
Railways—

Const}ucﬁon of New Lines—
Capital and 'Depreciation

Fund—
Motion to reduce the Demand
Line between —— and

Kotah. 1171, 1172—1257.
CHOWDARY, SHRI C. R—
Demand(s) for Grant(s), 1953-54—
Currency—
Motion to reduce the Demand—
Failure to stop entry into and

transmission out of the .

country of foreign capital
and profit. 3826—30.

Industries—

Motion te reduce the Demand—-

Policy regarding the deveiop-
ment of industry in the Five
Year Plan. 3541,
Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—

\ Export and import policy.
3530,

CHOWDARY, SHRI, C. R.—contd.

Demand(s) for Grant(s) 1953-54—
contd.
tipurpose River Schemes—

Motion to reduce the Demand—

* Investigation of Gandikota

and Nandi Konda projects

on river Kistna. 3043,
3077—80.

Other Capital Outlay of the
Ministry of Finance—

Motion to reduce the Demand=—

Grant to community projects
and Colombo Plan and
policy underlying therein.
3826—30.

Tea Bill—
Consideration of clauses. 6183,
6202,

CHOWDHURY, SHRI N, B.—
Central Excises and Salt (Amend.
ment) Bill—
Motion to consider. 4257—61.

Demand(s) for Grant(s), 1953-54—
Grant-in-Aid to States—

Motion to reduce the Demand—
Improper  distribution . of

grants. 3715,
Discussion re bidi industry. 6681.
Finance Bill—

Motion to consider, #257—81.
Motion on Address by the Presi-
dent. 54.
CHUNAR—

half-an-hour discussion on East
Pakistan Refugee Women’s Home
at ——. 4137—53.
CHUNDER, SHRI N. C.—
Death 6f ——. 1553,
CINEMATOGRAPH (AMENDMENT)
BILL~—
See under “Bill(s)”

CINEMATOGRAPH
RULE—

See “Rules(s)”

(CENSORSHIP)

'
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CITY(IES)—

Demand(s) for Grant(s),
Ministry of Labour—

Motion to reduce the Demand—
Failure to enforce Employees’
State Insurance Act in —

and States other than

Kanpur and Delhi. 24986,
2499—2580.

1953.54¢—

CIVIL AVIATION—

Demand(s) for Grant(s), 1953-54—

Aviation—
Motion to reduce the Demand—
Nationalisation of ——. 3132,
3133—3219.
CIVIL AVIATION EMPLOYEES
UNION—
Demand(s) for Grant(s), 1953-54—
Aviation—

Motion to reduce the Demand—
Labour policy depriving re-

cognition to —. 3132, 3133— -

3219.

CIVIL DEFENCE—

Demand(s) for Grant(s),
2493, 2581.

Demand(s) for Grant(s) on
. Account, 1953‘-54. 1280.

1953-54.

CIVIL SUPPLIES DIRECTORATE—

Demand(s) for Grant(s) on
Account—PEPSU. 2977, 2983—
3023, 3027.

Demand(s) for Grant(s), 1953-54—
Peesu. 5637, 5703, 570%-08.

CIVIL VETERINARY SERVIéES—
Demand(s) for Grant(s), 1953-54.
2256, 2261—2344, 234888, 2389.

Motion to reduce the Demand-—

Presentation and improvement
£ of the cattle wealth, 2281—
2344, 2348—88.

Demand(s) for Grant(s) on
Account, 1958-54. 1276.

CIVIL WORKS— ]

Demand(s) for Grant(s) on
Account—PEPSU. 2979, 2083 —
3023, 3029.

Demand(s) for Grant(s), 1953-34—
PEPSU. 5640, 5694—5703, 5710.

Motion to reduce the Demand—

Economy-widening, ‘Kandhaghat
Chail'. 5694—5708.

Failure to -ensure speedy and
economical execution of —.
5694-—5703.

Demand(s) for  Sypplementary
Grant(s)—Pepsu. 2933, 2936—
84, 2968.
CLERK (S)—
Demand (s) for Supplementary

Grant(s), 1852-53—Pepsu—
Elections for Legislatures—

Motion to reduce the Demand—

The low salaries paid to
twenty-four temporary—.
2045-—64.

CLERK (S), HAVILDAR—

* Demand(s) for Grant(s)—

Defence  Services, Effective—
Army—

Motion to reduce the Demand—-

Large-scale reversion of the—

2724, 27272802, 2810—42,
2807—217.

CLOTHING FACTORY-
See “Factory (ies)”

COAL MINE(S)—
See “Colliery (ies)”

COAL MINES RESCUE RULES-—

Notification amending—Laid on the
Table. 5512,
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COASTAL DEFENCE—
Demand(s) for Grant(s)—
Defence  Services, Effective—
Navy—

Motion to reduce the Demand—
Need for mobilisation and
training of coastal sea
farers for coastal industries
and for —— through
appropriate naval reserves
or auxiliaries. 2726, 2727—

2802, 2810—42, 2907—217.

- COASTAL INDUSTRY—

See “Industry (ies)”

COASTAL SEA FARERS—

Demand(s) for Grant(s), 1953-54—

Defence Services, Effective—
Navy—

Motion to reduce the Demand—

Need for mobilisation and
training of —— for coastal
industries and for coastal
defence through appropriate
nava] reserves or auxilia-
vies, 2726, 2727—2802,
2810—42, 2907—27.

COASTAL TRAINING—

Demand(s) for Grant(s), 1953-54—
Tiefence Effective—
Navy—

Motion to reduce the Demand—

Weed for mobilisation and

training of coastal sea far-

ers for coastal industries

and for coastal defence

through appropriate naval

reserves or auxiliaries. 2726,
27272802, 2810—42.

Services,

COCONUT(S)—
Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—

8Serious threat of fall in price
of —— and —— oil. 3540,
AM43—3617, 3620—63.

COCONUT (S)~—contd.

Motion for Adjournment re hard-
ship to the —— growers of the
Western Coast of India—(Dis-
allowed). 2345-46.

COCONUT OIL—
See “Oil”

COFFEE—

Demand(s) for Grant(s),
Tndustries—
Motion to reduce the Demand—
Crisis confronting the tea and
industries. 3541,
3IM43—3617, 3620—63.

sinistry of Commerce and Indus-
try— .
Motion to reduce the Demand—

' Won-implementation of the
Central Pay Commission’s
scales in respect . of the
employees under the

1953-54—

Board. 3539, 35433617,
3620—63.
Won-recognition of the All
indla —— Board Employees
Injon. 3539, 3543—3617,
$820—63.
COIR—
Nemand(s) for Grant(s), 1953-5¢—

Ministry of Commerce and Indus-
wy—

NMotion to reduce the Demand—
Need for the revival of the

handloom and —— indus-
tries. 3538,  38543—3617%,
3620—63.

COIR BOARD—

Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and Indus-
uy—

Motion to reduce the Demand—-
Setting up a —— and a Coir

Marketing and  Improve-
ment Trust, 3538, 3543—
3817, 3620—863.
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COIR INDUSTRY—
Discussion on ——. 5954—63.

COIR INDUSTRY BILL—
See under “Bill(s)"”

COIR MARKETING AND IMPROVE-
MENT TRUST—

Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and Indus-
try—

Motion to reduce the Demand—

Setting up a Coir Board and a

—— 3538, 35433617,
3620—63.

COLLEGE(Sy— .

Demand(s) for Grant(s), 1853-54—
Ministry of :Defence—

Motion to reduce the Demand—

Necessity for introducing
military training in schools
and —, 2720, 2727—2802,
2810—42, 2907—27.

Necessity of extending the
National Cadet Corps in ab
schools, —— and other insti.

’ tutions and expanding in
activities  further. 2723,
2727—2802, 2810—42, 2007—
27.

COLLIERY (IES)—

" Demand(s) for Grant(s), 1953.84—
Ministry of Labour—

Motion to reduce the Demand—
Low wages paid to workers of

coal-flelds. 2487, 2499—
2580.
uestion of declaring

\/ “‘Tuberculosis’ as an in-

dustrial disease for coal-
fields. 2495, 2580, 2499—
2580.

Treatment  accorded to
patients at Singareni ——
Company Hospital, Kotha-
gudium. 2487, 2499—2580.

COLLIERY (IES)—~contd.

Demand(s) for Grant(s), 1953-54—
contd.

Miscellaneous Departments and
Expenditure under the Minis-
try of Labour—

Motion to reduce the Demand—

Delay in constitution of
Mines Board of Health at
Kothagudium and Bellam-
palli coal mines. 2498,
2499—2580. i

COLOMBO PLAN-—
Demand(s) for Grant(s), 1953-54—
Other Capital Outlay of the
Ministry of Finance—
Motion to reduce the Demand—
Grant to community projects
and —— and policy under-
lying therein. 3716, 3717—
94, 3795—3868.
COLONISATION—
Demand(s) for Grant(s), 1853-54—
External Affairs—
Motion to reduce the Demand—

Colonising facilities for
people from the scheduled
‘castes community. 2147,
214852,

Urgent necessity of providing
colonising facilities for the
people of Kerala in Borneo,
Andamans etc. 2147, 2148—
2250. )

COLONY (IES)—

Demand(s) for Grant(s), 1953-54~—

Expenditure on Displaced Per-
sons—

Motion to reduce the Demand—

Govindapur —— in Uttar
Pradesh.  2586—2714.

Houses in Govindapur —— in
UP. 25862714

Ministry of Rehabilitation-—
Motion to reduce the Demand—

Desertion from Government
camps and —— 2535,
25862714, .

*




INDEX TO DEBATES, PART 1I, THIRD SESSION, 1953 49

COLONY (IES)—contd.
Demand(s) for Grant(s), 1958-54—
contd.
Ministry of Rehabilitation—contd.
Motion to reduce the Demand—

contd.
Refugee deserters from Gov-
ernment ——. 2585, 2586—

2714.

COMMERCE—
Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and

Industry—

Motion to reduce the Demand—

Predominance of the British
Monopoly Agency - system
in India. 3539, 35433617,
3620—63.
Mjnistry of Education—
Motion to reduce the Demand—

Failure to award diplomas -

to the candidates who pas-
sed in the diploma exami-
nation in —— and business
administration in 1948
conducted by All India

Board for Technical
Studies. 2454.
COMMERCE AND INDUSTRY,

MINISTRY OF—

See “Ministry of Commerce and
Industry”.

COMMERCIAL APPENDIX—

—— to the Appropriation Accounts
of the Defence Services for the
year 1949-50—Laid on the Table.
3970.

‘—— to Appropriation Accounts of
the Defence Services for the year
1950-51 and the Audit Report
thereon—Laid on the Table.
6401.

COMMERCIAL INTELLIGENCE
AND STATISTICS— '

Demand(s) for Grant(s), 1953-54.
3537, 3542—3617, 3620—63, 3664.
Motion to reduce the Demand—

Progressive development of state
trading. 3542, 3543—3617,
s 3620—63.

Demand(s) for Grant(s) on

Account, 1953-54. 1269.

' ;dﬁmssrou(S)—

Demand(s) for Grant(s), 1953-54—

Miscellaneous Departments and
Expenditure under the Ministry
of Finance—

Motion to reduce the Demand—

Desirability of appointing a
Special —— of Enquiry re-
garding extent of foreign
capital in the country. 3714,

y 3717—94, 3795—3868.
)@ipurpose River Schemes—
Motion to reduce the Demand—

Nepotism and favouritism in
the Central Water and
Power ——. 3044,

COMMISSIONER (S)—
Demand(s) for Grant(s) on Account—
PEPSU. 2976, 2983—3023, 3026.

Demand(s) for Grant(s)—PEPSU.
5637, 5645—66, 5668—92, 5694—
5703, 5707.

COMMITTEE(S)—
Demand(s) for Grant(s), 1953-34—
Ministry of Communications—
Motion to reduce the Demand—
Failure to implement recom-

-— mendations of expert ——

3126, 3133—3219,

Ministry of Finance—

Motion to reduce the Demand—
Undesirability of inviting two
foreign financial experts to
be on the Taxation Enguiry
—. 3712, 3717—94, 3785—

.. 3868,

\/ﬁulﬁpurpose River Schemes—

Motion to reduce the Demand—
Sixth Report of Public Ac-

counts , 1952-53 (Hira-
kud Project). 3044,
Election to Estimates ——. 6318—20.
Election to Indian Centra' Coconut
—. 3535, 4055,
Election to Indian Central Qiseeds

——. 3535, 3970-71.

279 LSD—
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COMMITTEE (S) —contd. COMMUNICATION (§)—contd.
Election to Indian Central Tobacco Demand(s) for Grant(s), 1963-54—
——. 4628-29, 5495-08. contd.

Election to National Food and Agri-
cultural Organisation Liaison ——.
397, 3534, 4155.

Election to Public Accountg ——.
€318—20.

Bvidence tendered before the
Select —— on the Estate Duty
Bill, 6050.

Motion re association of Members of
Council of States with Publie
Accounts—. 640208, -6556—6600.

Report of Expert —— —Laid on the
Table. 5151-52.

Report of Public Accounts —— —
presented. 6084.

Sixth report of Public Accounts—
—presented. 2808.

Statement re recommendations of
Dearness Allowance —— —Laid
on the Table. 2253—35.

COMMITTEE ON PETITIONS—

Air Corporation Bill—

Presentation of Report of —.
5325,

COMMONWEALTH—

Demand(s) for Grant(s), 1953-54—
External Affairs—

Motion to reduce the Demand—
Withdrawal from the ——of
Nations. 2146, 2148—2252,
LOMMUNICATION(S)—
Demand(s) for Grant(s), 1953-54—

Indian Posts and Telegraphs
Department (Including Working
Expenses)—

Motion to reduce the Demand—
Better —— to villages and in-
adequate pay and allowan-

ces of village workers. 3127,
3133—3219.

Indian Posts and Telegraphs De-
partment (Including Working
Expenses) —contd.

Motion to reduce the De-
contd.

—— in Madras State,
3133—3219.

—— gystem in Malabar ano
South Kanara. 3128, 3133—
32118,

3128,

~——— to villages and inade-
quate pay and allowances o
village  workers. 3130,
3133—3219,

Need for steamer and air ——
facilities to Laccadive Is-
land. 3129, 3133-—3219.

COMMUNICATIONS (INCLUDING
NATIONAL HIGHWAYS)—

Demand(s) for Grant(s), 1953-56-

3868, 3877.
Demand(s) for Grant(s) on Account,
1953-54. 1284,
COMMUNICATIONS, MINISTRY
OF—

See “Ministry .of Communications™
COMMUNISM—

Demand(s) for Grant(s), 1953-54—

Ministry of Communications—
Motion to reduce the Demand—
Anti-Communist compaign per-
mitted by postal services on

postal covers semt from
Calcutfta. 3126, 3133—38219.

COMMUNITY DEVELOPMENT PRO.
JECT(S)—

Demand(s) for Grant(s), 1953-54-—
Agriculture—

Motion to reduce the Demand—

‘A Community project in
Kalathur Taluk or Thriuva-
ramburfirka. 2260,
2344, 2348—88,

1
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COMMUNITY DEVELOPMENT
PROJECT (8)—contd.
Demand(s) for Grant(s), 1953-54—
contd.
Miscellaneous Departments and

Expenditure under the Ministry
of Finance—

Motion to reduce the Demand—
—— and right of American

representative in  them.
3714, 3717—94, 3795—3868.

Other Capital Outlay of the Minis-
try of Finance—

Motion to reduce the Demand—

Grant to community projects
and Colombo Plan and
policy underlying therein.
3716, 3717—94, 3795—3868.

Demand(s) for Grant(s) on Account—
PEPSU. 2981, 2983—3023, 3031.

Demand(s) for Grant(s)—PEPSU.
5642, 5711,

Demand(s) £ " Supplementary
Grant(s)—PEFPSU. 2934, 2936—¢€4,
2969.

. Progress report of Five Year Plan
s and repdft of —— administration
j —Laid on the Table, 68695,

COMMUTED VALUE OF PENSIONS—
Demand(s) for Grant(s), 1953-54.
3709, 3717—94, 3795—3868, 3872.
Motion to reduce the Demand—

‘Policy of further payment of
— especially in England. 3718,
3717—94, 3795—3868.

“ Demand(s) for Grant(s) on Account,
1053-54. 1288.
Demand(s) for Supplementary
Grant(s), 1952-53. 563.

COMPANY (IES)—

* Demand(s) for Grant(s), 1953-54—
Aviation—

Motion to reduce the Demand—

i

&

aviation ——. 3132, 3133—
3219.

Policy of subsidisation of .

COMPANY (IES)—contd.
Demand(s) for Grant(s), 1953-834—
contd. i
Ministry of Labour—
Motion to reduce the Demand—
... Serious threat of retrench-
ment in Ooregam Gold ——
in Kolar Gold Field. 2493,

2580, 2499—2580.
Treatment accorded to patients
" at Singareni Collieries —
Hospital, Kothagudium.

2497, 2499—2580.

COMPENSATION—

Demand for Grants, 1953-54—
Ministry of Rehabilitation—

* Motion to reduce the Demand—

—— to the displaced persons

from West Pakistan. 2585,
2586—2714.

CCMPENSATORY AND HOUSE RENT

ALLOWANCE—

See “Allowance(s)”.

COMPTROLLER AND AUDITOR-

GENERAL (CONDITIONS OF SER-

VICE) BILL—

See under “Bill(s)”.

COMPUTING ALLOWANCE(S)—

See “Allowance(s)”.

CONFERENCE(S)—

Demand(s) for Grant(s), 1953-54—
PEPSU— :
Miscellaneous Departments—

Motion to reduce the Demand—

Finance for welfare organisa-

tions and recommendations

of Tripartite ——. 35698,
5694—5703.

Demand(s) for Grant(s), 1953-5¢—
Railways—

Ordinary Working Expenses—Ad-
mgnismﬁon—
Motion to reduce the Demand—
Indian Railway —— Associa-
tion. 1018, 1020—80.
CONSTITUTION OfF INDIA— B

Motion for Adjournment re suspen-
siori*of the Constitution in PEPSU
(Disallowed). 1481.




[ ¢) : HOUSE OF THE PEOPLE

CONSTRUCTION OF IRRIGATION,
NAVIGATION, EMBANKMENT
AND DRAINAGE WORKS—

Demand(s) for Grant(s) on Account,
Pxpsu. 2982, 2983—3023, 3031.

Demand(s) for Grant(s)—1953-54—
Prrsu. 5642, 5668—92, 5694—
5703, 5712,

CONSTRUCTION OF NEW LINES—
Demand(s) for Supplementary

Grant(s), 1952-53—Railways. 1204,
1316—40.

Motion to reduce the Demand—
Economy. 1300.

CONSTRUCTION OF NEW LINES—
CAPITAL AND DEPRECIATION
FUND—

Demand(s) for Grant(s), T953-54—
Railways—

Motion to reduce the Demand—

Line between Chittorgarh and
Kotah. 1171, 1172—1257,

Line between Kavali and Gunta-
kal., 1170, 1172—1257,

Line between Nellore and Cud-
daph. 1170, 1172—1257.

Line between Ongole and Cum-
bar. 1170, 1172—1257.

Line between Renigunta and
Secunderabad. 1170, 1172—
1257.

Line linking Ariyalur and
Sankaridrug. 1170, 1172—
1257.

Line linking Kumbakonam and
Virdhachalam. 1170, 1172—
1257.

Line linking Tellichery and
Mysore. 1170, 1172—1257.
Lines from Talcher to Sambalpur

ete. 1171, 1172—1257.

New line from Gudivada. 1169,
1172—1257.

New lineg in Karwar etc, 1171,
1172—1257.

New Lines in South India. 1169,
1172—1257.

Policy re construction of new
lines. 1170, 1172—1257.

CONSTRUCTION OF NEW LINES—
CAPITAL AND DEPRICIATION
FUND—contd.

Demand(s) for Grant(s), 1958-54—
Railways—contd.

Motion to reduce the Demand—
contd.

Quilon—Ernakulam Railway,
1169, 1172—1257.

Restoration of Kakinada-Koti-
palli line, 1169, 1172—1257.

CONTRACT(S)—

Demand(s) for Grant(s), 1953-54—

Indian Posts and Telegraphs
Department (Including Working
Expenses)—

Motion to reduce the Demand—

—— to Hyderabad State Road
Transport Department for
carrying mails in preference
to private —. 3131, 3133
3219.

Ministry of Irrigation and Power—
Motion to reduce the Demand—

Mal-administration and loop-~
holes in the —— system.
3043, 3046—31086.

CONTROL~
Demand(s) for Grant(s), 1953-B4—

Ministry of Commerce and Indus-
try—

Motion to reduce the Demand—

Policy in regard to the —— of
foreign trade. 3538, 3543—
3617, 3620—63.

'CO-OPERATION—

Demand (s) for
Account, 1953-54—

PEPSU. 2979, 2983-—3023, 3028.

Demand(s) for Grant(s), 1953-34—
PEPSU. 5639, 564566, 5668-—82,
5694, 5708, 5709.

Grant(s) om




INDEX TO DEBATES, PART II, THIRD SESSION, 1953 53

CO-ORDINATION—
Demand(s) for Grant(s), 1953-54—

Loans and Advances by the Central
Government—

Motion to reduce the Demand—

Necessity of co-ordinated and
integrated development plan
before granting loans to

states. 3716, 3717—94,
3795—3868.
COPRA—
Question re—

Half-an-hour Discussion on im-
ports of —— and coconut oil.
3107—20.

CORDITE FACTORY, ARAVAN-

GADU—

Demand(s) for Grant(s), 1953-54—
" Defence  Services, Effective—
Army—

i Motion to reduce the Demand—
G Discrimination shown in the
: grant of hill allowance to the

workers of the — —

Nilgris. 2724, 2727—2802,
2810—42, 2907—27.

B Possibility of full production

i of acetone and acids in the

B —— to satisfy the country’s
need in full, 2723, 2727—
2802, 2810—42, 2907—21.

Ex
4
R4
k2

CORPORATION(S)—

R
-

£ Demand(s) for Grant(s), 1953-54—

5

Ministry of Labour—

i Motion to reduce the Demand—
33

" Inefficient functioning of Em-
By ployee’s State Insurance —
b 2496, 2499—2580,

CORRUPTION—
Demand(s) for Grant(s), 1953-54—
Defence  Services, Effective—
Army—

Motion to reduce the Demand—

Corruption and wastage in the
purchase of stores and in
the construction of works.
2724, 2727—2802, 2810—42,
2907—27.

External Affairs—
Motion to reduce the Demand—

—y— and bureaucratic methods
prevailing in the emigration
establishments. 2147, 2148—
2252.

Ministry of Works, Housing and
Supply—

Motion to reduce the Demand—

—— and nepotism. 3435-36,
3438—3515.

ultipurpose River Schemes—
Motion to reduce the Demand—

———, nepotism, financial irre-
gularities, delays, wastage
and uncordinated planning
in Hirakud Project. 3044.

Inefficient and haphazard
planning of multipurpose
projects and the wastage,
—— and nepotism in the
execution thereof. 3044.

Nepotism and favouritism in

the Central Water and
Power Commisgion, 3044.
Wastage and —— in the exe

cution of multipurpose river
schemes. 3043.

Other Civil Works—
Motion to reduce the Demand—

——, bribery and nepotisu.
3437, 3438—8515,
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CORRUPTION—contd.
Demands for Grants, 1953-54—contd.
Bupplies— *

Motion ta. reduce the Demand—
-—— in waste stores and pur-

chase of  Stores. 3436,
3438—3515.
Demand(s) for Grant(s), 1853-54—
Perso—

Capital Qutlay on Multi-purpose
River Scheme—Bhakra Nangal
Project—

Motion to reduce the Demand—

——and inefficiency in Bhakra

Nangal Project. 5668—92,
5694—5703.

District Administration—#

Motion to reduce the Demand—
Failure to punish officers on
whom charges of —— and
repression are brought
forth. 5693, 5694—5703.

Elections for Legislatures—

Motion to reduce the Demand—
Disciplinary action  against
officers responsible for —
and irregularities in general

election, 5667, §5668—92,
5694—5703.
Demand(s) for Grant(s), 1953-5¢—
Railways—
Ordinary Working Expenses—
Administration—

Motion to reduce the Demand—
—— in administration. 1018,
1020—80.
~—— in Railway administra-
tion. 1018, 1020—80.
—— in the administration.
1019, 1020—890.

COST ACCOUNTING—
Demand(s) for Grant(s), 1953-54—-

Audit—
Motion to reduce the Demand—
Arrangements for better audit-
ing specially —— of Gov-
ermment concerns and indus-
trial undertakings, 3713,
3717—94, 3795--3868.

COTTAGE INDUSTRIES—
Demand(s) for Grant(s). 1888.-M—

Industries— .
Motion to reduce the Demand—
Failure to develop ——. 3841

35433617, 3620-—68.
Treatment towards —— and
the miserable conditions of
the handloom weavers. 3541,
35433617, 3620—63.
Ministry of Commerce and Indus
try—

Motion to reduce the Demand—

Competition between the hand-
loom and —~ and the large
scale industries, 3537,
3543—3617, 3620—83.

Encouragement and protection

to cottage and small scale
industries. 3539, 3543—
3617, 3620—463.

Failure to encourage the hand-
loom industry. 3538, 3543—
3617, 3620—63.

Need for the revival of the
handloom and colr indus-

tries. 3538,  3543—3617,
3620—63.
Protection to ——. 3538,

3543—3617, 3620—63.

COUNCIL OF STATES—

Message from the —— agreeing
without' amendment to the Air
Corporations Bill, 1953, as passed

the House of the People.
62-63.
Message from the —— agreeing

without amendment to the Cine-
matograph (Amendment) Bill, as
passed by the House ¢f the
People. 5511,

Message from the —— agreeing
without amendment to the Comp-
troller and Auditor-General
(Conditions of Service) Bill, as
passed by the House of the
People. 6143,
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COUNCIL OF STATES—contd.

Message from the —— agreeing
without amendment to the Indian
Lighthouse (Amendment) Bill, as

passed by the House of the
People. 5511.
Message from the — agreeing

without amendment to the Indian
Merchant Shipping (Amendment)
Bill, as passed by the House of
the People. 5802.

Message from the —— agreeing
without amendment to the Indus-
tries (Development and Regu-
lation) Amendment Bill, as pas-
sed by the House of the People.
6482.

Message from the — agreeing
without amendment to the Khadi
and Other Handloom Industries
Development (Additional
Duty on Cloth) Bill, 1953, as
passed by the House of the
People. 4241.

Message from the —— agreeing
without amendment to the Patiala
and East Punjab States Union
Legislature (Delegation of
Powers) Bill, as passed by the
House of the People. 6482.

Message from the —— agreeing
without amendment to the Sala-
ries and Allowances of the Officers
of Parliament Bill, as passed by
the House of the People. 5860.

Message from the —— agreeing
without amendment to the Tea
Bill, as passed by the House of
the People. 6763-64.

Message from the forwarding
to the House of the People the
Ancient and Historical Monuments

« and Archaeological Sites and Re-
mains (Declaration of National
Importance) = Amendment Bill,
1953, as passed, as amended by the
Council of States. - 4713,

Message from the —— forwarding
to the House of the People the
Calcutta High Court (Extension
of Jurisdiction) Bill, ss passed by
the Council of States. 5233.

Excise -

]

COUNCIL OF STATES—contd.

Message from the —— forwarding
to the House of the People the
Cantonment (Amendment) Bill,
1952, as passed, as amended by the
Council of States. 612.

Message from the —— forwarding
to the House of the People the
Delhi Road Transport Authority
(Amendment) Bill, as passed by
the Council of States. 6601.

Message from the —— forwarding
to the House of the People the
Hyderabad Coinage and Paper
Currency (Miscellaneous Pro-
visions) Bill, as passed by the
Council of States. 3222.

Message from the —— forwarding
to the House of the People the
Livestock Importation (Amend-
ment) Bill, as passed by the
Council of States. 612.

Message from the —— forwarding
to the House of the People the
Repealing and Amending Bill, as
passed by the Council of States.
4713.

Message from the —— forwarding
to the House of the People the
Scheduled Areas (Assimilation
of Laws) Bill, as passed by the
Council of States. 4153-54.

Message from the —— forwarding
to the House of the People the
Travancore-Cochin High Court
(Amendment) Bill, as passed by
the Council of States. .4153-54.

Message from the —— returning
the Appropriation Bill without
recommendation.  §33.

Message from the —— returning
the Appropriation (No. 2) Bill,
1953 without recommendation.
3121-22.

Message from the —— returning
the Appropriation (No. 3) Bill,
1953 without recommendation.
4419.

Message from the —— Treturning
the Appropriation (Railways)

Bill, 1963 without recommenda-
tion. 1504.

S

————
.



<6

HOUSE OF THE PEOPLE,

COUNCIL OF STATES-—contd.

Message from the —— returning
the Appropriation (Railways)
No. 2 Bill, 19583 without recam
mendation. 1594,

Message from the —— returning the
Appropriation (Vote on Account)
Bill, without recommendation.
1954.

Message from the —— returning
the Central Excises and Salt
(Amendment) Bill, 1953 without
recommendation. 5066-67.

Message from the —— returning
the Finance Bill, 1950 without
recommendation.  5066-67.

Message from the —— returning
the Indian Income-tax (Amend-
ment) Bill, without recommen-

dation.  5802.

Message from the —— returning
the Indian Tariff (Amendment)
Bill without recommendation.
1771-72.

Message from the —— returning

the Patiala and East Punjab
States Union Appropriation Bill,
1953 without recommendation.
3221-22.

Message from the —— returning
the Patiala and East Punjab
States Union Appropriation (No.
2) Bill without recommendation.
6143.

Message from the —— returning
the Patiala and East Punjab
States Union Appropriation (Vote
on Account) Bill without recom-
mendation. 3221-22.

Message from the — returning
the Union Duties of Excise
(Distribution) Bill without re-
commendation. 1771-72,

Message from the —— returning
with afmendment the Administra-
tion of Evacuee Property
(Amendment) Bill, 1952, as pas-
sed by the House of the People.
1081—82.

Motion re association of Members of
—— with Public Accounts Com-
mittee. 6556—86600.

Repealing and Amending Bill,
1953, (as amended by the —-—),
Laid on the Table. 4713-14.

COUNCIL OF STATES—contd.

Scheduled Areas (Assimilation of
Laws) Bill (as passed by tho—).'
Laid on the Table. 4154.

Travancore-Cochin High Court
(Amendment) Bill (as passed by
the—), Laid on the Table. Qlﬂ

COUNCIL OF STATES, MEMBERS
OF—

Motion re association of —— with
Public Accounts Committee, 6402—
08.

CROP(S)—

Demand(s) for Grant(s), 1833-84—
Forest—

Motion to reduce the Demand—
Raising certain —— in the
forests without destroying
them. 2260, 22612344,
2348—88.

Ministry of Finance—
Motion to reduce the Demand—
'Levy of excise duty on tobacco

on standing —. 3712,
3717—94, 3795—3868.

Union Excise Duties—
Motion to reduce the pemand—

Difficulties of small growers of
backward classes by levy of
excise duties on tobacco on
standing crops, 3713, 3717—
94, 3795—3868.

CUDDAPAH—

Demand(s) for Grant(s), 1953-84—
Raflways—

Construction of New Lines—
Capital and Depreciation Fund—

Motion to reduce tf\e Demand—

Line between Nellore

and 117, 1172—1257.
CUDIVADA—

Demand(s) for Grant(s), 1933-34—
Railways—

Construction of New Lines—
Capital and Depreciation Funa—
Mcation to reduce the Demand—

New line from —, 1169,
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CULTIYATION—

g d(s) for Grant(s), 1953-54—
Forest— .

Motion to reduce the Demand—

Afforestation of the land which
is not suitable for —.
2259, 2261—2344, 2348—88.

Loans and Advances by the Central
Government—

Motion to reduce the Demand—
Inadequate advances made for
—— and other nation build-
ing purpose. 3716, 3717—¥4,
3795—3868.

CUMBAM—

Demand(s) for Grant(s), 1953-54¢—
Railways—

Construction of New Lines—Capital
and Depreciation Fund—

Motion to reduce the Demand—

; Line between Ongole and —,
1170, 1172—1257.

{CURRENCY—

Demand(s) for Grant(s), 1953-54—
3707, 3717—94, 3795—3868, 3870.

Motion to reduce the Demand—

; Failure to stop entry into and

transmission out of the coun-
: try of foreign capital and
profit. 3714, 3717—94, 3795—
3868.

Demand(s) for Grant(s) on Account,
1953-54. 1274.

£
.
S
>

. CUSTOMS—

Demand(s) for Grant(s), 1953.54—
8706, 3717—94, 3795—3868,

Motion to reduce the Demand—

Necessity of reducing taxes cn
consumption. 3713, 3717—04,
3795—3868.

Demand(s) for Grant(s) on Account,
1953-54. 1273.

S—

T ——

CYCLONE—
Demand(s) for Grant(s), 1953-3a—
Ministry of Food and Agriculture—
Motion to reduce the Demand—

Reliet to the —— affected dis--
tricts of Tanjore and Tri-
chonopoly. 2259, 2261—2344,,
2348—88.

DABHI, SHRI—
Delhi’ Road Transport Authority
(Amendment) Bill—
Motion to consider. 6733—34.
General discussion on the Generak
Budget. 1650—53.
DAK—

Demand(s) for Grant(s), 1953-54—.

Indian Posts and Telegraphs
Department (Including Working
Expenses)—

Motion to reduce the Démand——

Absence of daily — system in
Tripura. 3132, 3133—3219.

Distribution of —— in villages.

from nearest post office..
3132, 3133—3219.

DAMODAR, VALLEY
TION—

CORPORA-

Annual report of ——, Laid on the
Table.  2809.

—— Budget estimates for 1953—54,
Laid on the Table. 2347,

DAMODARAN, SHR] ¢. R—
General discussion on the Railway
Budget. 790—93,
DAMODARAN, SHRI N. P.—
Demand(s) for Grant(s), 1953-54—
Aviation—
Motion to reduce the Demand—

Need for improving and us-
ing aerodrome at Canna-
nore. 3132.
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DAMODARAN, SHRI N. P.—contd.
Demand(s) for Grant(s), 1953-54—
contd.
Cabinet—
Motion to reduce the Demand—
Reducing the number of Minis-
ters and Deputy Ministers
3229.

“‘External Affairs—
Motion to reduce the Demand—

Appointment of ambassadors.
and high commissioners.
2147.

Failure of Government to safe-
guard interests of Indians in
Ceylon.

Need and desirability of liqui-
dating the French and Portu-
gese Pockets, in India. 2146
2206—09.

Indian Posts and Telegraphs De-
partment  (Including Working
Expenses).

Motion to reduce the Demand—

Absence of effigy of any South

Indian poet, saint or poet-
saint on postage stamps.
. 3129.
Communications system in
Malabar and South Kanara.
3128.

Increase of rates for registra~-
tion, insurance &nd book-
posts. 3129.

Need for steamer and air com-

. munications facilities to
Lacadive Islands, 3129.

Need of mobile post offices in
all important towns and vil-
lages. 3129.

Need to increase stamps with
effigies of statesmen, national
heroes, scientists, social re-
formers etc., including such
of them in South India. 3129,

Postal and telegraph [facilities
to Lacadive Islands. 3129.

Postal holiday on Sunday and
inconveniences to  public.
3129.

!
|
|
|
|
|
|

DAMODARAN, SHRI N. P.—contd.

Demand (s) for Grant(s), 1953-54—
contd.
inistry of Commerce and Indus-

try-
Motion to reduce the Demand—

Need for the revival of the
handloom and coir industries.
3538.

Setting Wp a Coir Board and a
Coir Marketing and Im-
provement Trust. 3538

Ministry of States—
Motion to reduce the Demand—

Abolition of Part C States.
3230. .

Disintegration of Hyderabad
into its linguistic components
and the formation of Kar-
nataka Maharashtra and
Vishal Andhra States. 3230.

Formation of Kerala State after

the formation of Andhra. 3230.
Relations with States—

Motion to reduce the Demand—

Need to make the states auto-
nomus than at present. 3284.

Discussion on . famine and drought

conditions in Madras. 6754-58,
6781. _

Motion on Address by the Presi-
dent. 51, 432—35.

DAS, DR. M. M.—
Demand(s) for Grant(s), 1853-54—
Industries. 3609-10.
Ministry of Commerce and In-
dustry.  3609-—10.
Finance Bill—
Motion to consider. 4220—28.

General discussion on the General
Budget. 1657, 1764—89.

Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—
Motion to consider and amend-

ments to circulate and to refer
to Select Committee. 3669-70,
4024.
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DAS, DR. M, M.—contd.

Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—
contd. '

Consideration of clauses, 4025,
4026—28, 4035, 4042, 4043—45.

Tea Bill—'

Consideration of clauses, 6180,
6208, 6209-10, 6217-—19, 6263,
6264.

DAS, SHRI B.—

Motion for adjournment—

Lathi charge and tear .gas on
public meetings in Bara Tuti.
1588.

Personal explanation by Shri
V. G. Deshpande. 1775.

Reports of the Public Accounts
Committee—presented. 612—13.

Sixth report of the Public Accounts
Committee—Presented. 2808.

Union Duties of Excise (Distribu-

tion) Bill— 3
Motion to consider. 134953,
1356, 1359. Ve

; DAS, SHRI B, C.—
Central Excises and Salt (Amend-
ment) Bill—
Motion to consider, 4365—68.

Demand(s) for Grant(s), 1853-54—
Railways—

Miscellaneous Expenditure—
Motion to reduce the Demand—

Construction of the lines al-
ready surveyed. 1165.

Ordinary Working Expenses—
Labour Welfare—

Motion to reduce the Demand—

Medical facilities for railway |

employees.  1168.
Railway Board—
Motion to reduce the Demand—

Grant of Compensatory house-
rent allowance to -Railway
employees. 1016.

Finance Bill—_ -

Motion to consider. 4365—68.

L]

DAS, SHRI B. K—

Demand(s) for Grant(s), 1953-54—
Ministry of Rehabilitation—
Motion to reduce the Demand—
Desertion from government

Camps and colonies. 2604—
017.

Lands to the 4isplaced agri-
cultural labuvurers. 2604—07.

Rehabilitation of East Bengal
refugees. 2604—07.

Resettlement of refugees in
land in Tripura and West
Bengal. 2604—07.

DAS, SHRI BELI RAM—

General djscussion oh the Railway
Budget. 798—802.

DAS, SHRI K. K—

Election of —— to Indian Central
Coconut Committee. 4055,

DAS, SHRI RAMANANDA—
Demand(s) for Grant(s), 1953-54—
Ministry of Labour—
Motion to reduce the Demand—

Abalition of Labour Appellate
Tribunal. 1525—29. _
Low standard of living of
labourers and failure to
enforce the Minimum
wages Act. 2525—29.

General discussion on the General
Budget. 1795—99.

DAS, SHRI S. N—
< Air Corporations Bill—

Motion to refer to Select Com-
mittee. 4670, 4679.

Demand(s) for Grant(s), 1953-54—

Loans and Advances by the
Central Government—

Motion to reduce the Demand—

Inadequate advances made for
+ cultivators and other nation

building  purpose. 3734—
43.
Necessity of  co-ordinated

and integrated development
plan before granting loans
to States. 3734—43.
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DAS, SHRI S. N.—contd.

Demand(s) for Grant(s), 1953-54—
contd.

Loans and Advances by the Cen-
tral Government—contd.

Motion to reduce the Demand—
contd.

Policy underlying advancing
loans for irrigation pur-
poses.  3734—43.

Ministry of Finance—

Motion to reduce the Demand—
Economy in Administration.
3734—43.

Planned expenditure for main-
taining full employmept and
social security., 3734—43,

Undesirability of inviting two
foreign financial experts to
be on the Taxation Enquiry
Committee, 3734—43,

Discussion on renewed International

Wheat Agreement’. 5220-21.

Estate Duty Bill—

Motion to consider as reported by
Select Committee. 6666—75.
Orphanage Bill (by Shri M. L.

Dwivedi)—

Motion to consider and amend-
ment to refer to Select Com-
mittee. 4988, 5030—36.

Resolution re. legislation on un-
touchability. 4463, 4464—70.

DAS, SHR] SARANGADHAR—
Air Corporations Bill—

Consideration of clauses, 6035,
6115, 6117,

Motion to pass, as

6133—35.

Appropriation (No. 3) Bill—

Motion to consider. 3958.

Demand(s) for Grant(s), 1953-54—

Ministry of Home Aflairs—
Motion to reduce the Demand—

Efficiency and economy in
administration. 3353-—60.

Efficiency in  general ad-
ministration. 3353—60.

Grievances of the Central
Government III division
clerks. 3353—80.

amended.

DAS, SHRI SARANGADHAR—
contd.
Demand(s) for Grant(s), 1953-54—
contd.
Ministry of Home Affairs—contd.

Motion to reduce the Demand—
contd.

Reorganisation of the civil
services. 3353—860.
Ministry of Irrigation and Power—
Motion to reduce the Demand—
Working of the planning ad-
ministration and the manner

in which the plans are made
out and executed, 3057—®632.
ultipurpose River Schemes—
‘Motion to reduce the Demand—
Corruption, nepotism, finan-
cial irregularities, delays,
wastage and unco-ordinat-
ed planning in Hirakud
Project. 307—862.

Sixth rep¢rt of Public Ac-
counts Committee, 1952-53
(Hirakud Project). 3057—82.

Discussion on food scarcity in
Rajasthan, 5071-72.

Industries (Development and Regu-
lation) Amendment Bill—

Motion to consider as reported
by Select Committee. 5778—81.

Patiala and East Punjab States
Union Legislature (Delegation of
Powers) Bill—

Motion to consider. 5467—&69.

Resolution re. President’s proclama-
tion in Presu, 1935—38,

Balaries and Allowances of Officers
of Parliament Bill—

Motion to consider. 5288—90.

DASARATHA DEB, SHRI—
Demand(s) for Grant(s), 1953.54¢—
Indian Posts and Telegraphs
Department (Including Work-
ing Expenses)— -
Motion to reduce the Demand-—

Absence of daily dak system
in Tripura. 3132.
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DASARATHA DEB, SHRI—contd.

Demand(s) for Grant(s), 1953-54—
contd. ’

Indian Posts and Telegraphs Depart-~
ment (Including working Ex-
penses) —contd.

Motion to reduce the Demand—
—contd.

Distribution of dak in wvil-
lages from nearest post
office. 3132.

Ministry of Rehabilitation—
Motion to reduce the Demand—

Rehabilitation of East Ben-
gal refugees.

Rehabilitation of refugees in
Tripura. :

Resettlement of refugees in
land in Tripura and West

_ Bengal. 2586, 2613—17.

Supplies—
Motion to reduce the Demand—

Failure to improve power
house m Agartala. 3436.

DATAR, SHRI—

Demand(s) for Grant(s), 1953-54—

Ministry of Home Affairs—
Motion to reduce the Demand—

Efficlency and economy in
administration. 3345—53.

Efficiency in general ad-
ministration. 3345—58.
Grievances of the Central

Government III  divisiom
clerks. 3345—53.

Reorganisation of 'the civil
services, 3345—53.

Motion for Adjournment re. firing
on Kolar gold field workers. 803.
Notifications under section 11 of
Salaries and Allowances of Minis-
ters Act, 1952-Laid on the Table.

4714,
Resolution re. legislation on un-
touchability. 4498—4500, 4501-02.
DEARNESS ALLOWANCE—
Demand(s) for Grant(s), 1953-54—
Ministry of Labour—
Motion to reduce the Demand—
Retusal of payment of —— as
per award to 1400 employees
by United Bank of India,
Calcutta, 2497, 2499—2580.

)

DEARNESS ALLOWANCE(S)—contd.

Demand(s) for Grant(s), 1953-54
—contd.
Ministry of Labour—conid.
Motion to reduce the Demand—
contd.

Statement re. recommenda-
tions of —— Committee—
Laid on the Table. 2253—55.

DEATHS(S)—

—— of Marshall Stalin, 1567—70.

—— of Professor K. T. Shah. 177}.

—— of Shri Asaf Ali. 3520—33.

—— of Shri Gopalaswami Ayyangar.
24—28.

—— of Shri Jamulapur Kasava Rao,
3533.

—— of Shri N. C. Chunder, 1593.

—— of Shri Nalini Ranjan Sarkar.
2428,

—— of Shri Pannalal Xaushik
6203-04.

—— of Shri Shanmukham Chetty.
5879,

—— of Shri T. S. Sankara Aiyar.
4319.

—— of Shri V. I. Muniswami Pillal
24—28.

Demand(s) for Grant(s), 1953-54—
External Affairs—

Motion to reduce the Demand—

Ascertainment of facts regard-
ing the alleged —— of
Subhas Chandra Bose, 21486,
2148—2252,

DEB, SHRI S. C.—
Central Excises and Salt (Amend-
ment) Bill—
Consideration of clauses. 4617.
Finance Bill—
Motion to consider.
Tea Bill—

Consideration, of clauses.
07, 6210,

4211—13.

6206—




62 HOUSE OF THE PEOPLE. .

DEFENCE—

Demand(s) for Grant(s), 1953.54—
Ministry of Defence—
Motion to reduce the Demand—

Necessity of building up citi-
zen forces to form second

lines of —— for the Army.
Navy and Air Force.
2721, 2721—2802, 2810—42,

290'1—217.
DEFENCE CAPITAL OUTLAY—

Demand(s) for Grant(s), 1953-54—
2719-20, 2727—2802, 2810—42,
2907—27, 2928-29.

Demand(s) for Grant(s) on Account,
) 1953-54. 1287.
DEFENCE EXPENDITURE—
Demagd(s) for Grant(s), 1953-54—
Ministry of Defence—
" Motion to reduce the Demand—
Failure to eliminate waste and

extravagance in —. 2721,
2727—2802, 2810—42, 2907—

217.

Top heavy cost of the Secret-
ariat of the Ministry of
Defence, 2721, 2727—2802,
2810—42, 200727,

DEFENCE FORCES—
Demand(s) for Grant(s), 1853-54—
Ministry of Defence— .
" Motion to reduce the Demand—
Failure to make use of the

~—— for productive purposes.
2721, 2727—2802, 2802—42,

2907—27.

DEFENCE INDUSTRY(IES)—
Demand(s) for Grant(s), 1953-54—

Defence Services, Effective—
Army—

Motion to reduce the Demand—

Building of —— and import

of arms from abroad. 2723,
2727—2802, 2810—42, 2907—
2.

DEFENCE INDUSTRY (IES)—contd.

Demand(s) for Grant(s), 1953-54
—contd.
Defence Sexjvices. Effective—Army
—contd.
Motion to reduce the demand
—contd.

.Faﬂure to organize ordnance
factories and .other —— so
as to minimise purchases
from outside, 2724, 2727—
2802, 2810—42, 2907—27.

DEFENCE ORGANIZATION—

Demand(s) for Grant(s), 1953-84—
Ministry of Defence—

Motion to reduce the Demand—
Failure to adopt modern
trends of — so as to ensure
economy while increasing
efficiency. 2721, 2737—2802,

2810—42, 2907—217,

DEFENCE SERVICE(S)—

Appropriation accounts etc. of the
—— Laigd on the Table, 6401,

Appropriation accounts of the —
for the year 1949-50—Laid on the
Table. 3970.

Audit report, ——, 1952—Laid on
the Table. 3970.

Audit report, —, 1952—Laid on
the Table, 6401.

Commercial appendix to the appro-
priation accounts of the —, for
the year 1049-50—Laid on the
Table, 3870.

Commercial appendix to the appro-

i priation accounts of the —, for

the year 1950-51, and the audit

report thereon—Lald on the Table.
6401. '

Lemand(s) for Grant(s), 1953-54—
Defence Services, Effective—Air.
Force—
Motion to reduce the Demand—

Utilisation of the —— ip the
economic reconstruction of
the country. 2726, 2727—
2802, 2810—42, 2807217,




INDEX TO DEBATES, PART JlI, THIRD SESSION, 1953 63

DEFENCE SERVICE (S)—contd.

Demand(s) for Grant(s), 19563-54
—contd.

Defence Service, Effective—Army—
Motion to reduce the Demand—

Complete Indianisation of all
command posts in the —.
2722, 27272802, 2810—42,
2907—21.

)

Denial of trade union rights
the civilian employees of
the defence establishments.
2723, 2727—2802, 2810—42,
2907—217.

Neéd for a judicial enquiry
into the cases of unsatis-
factory treatment of trade
union leaders in the civil
establishments, 2724, 2727—
2802, 2810—42, 2907—27.

Reorganisation of the —.
2722, 2727—2802, 2810—42,
2907—27.

Utilisation of the —— in the
economic reconstruction of
the country. 2722, 2727—
2802, 2810—42, 2907—27,

Defence Services, Effective—Navy—

Motion to reduce the Demand—
Complete Indianisation of all
command posts in the —.
2725, 27272802, 2810—42,

1 2907—27.

Detence Services, Non-Effective
Charges—

Motion to reduce the Demand—

Utilisation of the —— in the
economic reconstruction of
the country. 2727, 2802,
2810—42, 290T—27.

Ministry of Defence—
Motion to reduce the Demand—

¥

Desirability of encouraging the.

scheduleg castes, scheduled
tribes and backward classes
to join the ——. 2722, 2727—

DEFENCE SERVICES, EFFECTIVE—
‘AIR FORCE— .

Demand(s) for Grant(s), 1953-54—

2719, 2727—2802, 2810—42, 2907—
27, 2928.

Motion top reduce the Demand—

Delay in forming the Air
Reserves and the Auxiliary Air
Force and formulating rules-
for them, 2727—2802, 2810—42,

-~ 2907—27.

l?iscoﬁtent among airmen due to*
unsatisfactory treatment meted
out to other Ranks.  2728.
27272802, 2810—42, 2907—217..

Failure to appreciate the vital
role of air defence in modern
warfare. 2727—2802, 2810—42,
2007—21.

Failure to organise sufficient
units of the Air Wing of the
National Cadet Corps. 2727—
2802, 2810—42, 2907—27.

Hardships of the Air Force per-
sonnel in respect of pay,
allowances, food, medical aid,
leave and pensions. 2726,
2727—2802, 2810—42, 2907—217.

Utilisation of the defence servi-
ces in the economic reconstruc-
tion of the country. 2726,
2727—2802, 2810—42, 2907—27.

Demand(s) for Grant(s) on Account,.
1953-54, 1271,

DEFENCE SERVICES, EFFECTIVE—-
ARMY

Demand(s) for Grant(s), 1953-54—-
2718-19, 2727—2802, 2810—42,
2907—27, 2028.

Motion to reduce‘ the Demand—

Building of defence indlstries.
and import of arms from.
abroad. . 2723, 27272822
2810—42, 20807—27.

Complete Indianisation of all
command posts in the defence
services, 2723, 2727—2802,
2810—42, .2007—27.

'l 2802, 2810—42, 2907—21.
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DEFENCE SERVICES—EFFECTIVE
—ARMY contd.

Demand(s) for Grant(s), 1953-54—
contd.
Motion to reduce the demand—
—contd.

Corruptlon and wastage in the
purchase of stores and ip
the construction of works.
2724, 27272802, 2810—42,
2907—27.

. Denial of trade union rights
to the civilian employees
of the defence establish-
ment. 2725, 2727—2808,
2810—42, 2907—217.

Desirability of starting ord-
nance factories in Rayala-
seema and thus developing
the industrial potential of
that famine striken area.
2725, 2727—2808, 2810—42,
2907—29.

Discrimination shown in the
grant of hill allowance to the
workers of the Cordite Fac~
tory, Aravangadu—Nilgris.
2724, 27272802, 2810—42,
2907—217.

Tailure to form suitable reser-
ves and to expand the poten-
tial reserves. 2724, 2727—
2802, 2810—42, 2907—27.

Tallure to organize ordnance
factories and other defence
industries so as to minimise
purchases from outside, 2724,
2727—2802, 2810—42, 2907—
21.

Failure to provide for the re-
habilitation of ex-service
personnel in civil life. 2725,
27272802, 2810—42, 2907—
7.

Hardships of the other Ranks
in respect of allowances,
housing, food, clothing,
medical-aid, leave and pen-
sions. 2724, 27272802,
2810—42, 2907—217.

Large scale reversions of the
Havildar Clerks. 2724,
2727—2802, 281042, 2907—
27,

DEFENCE SERVICES—-EFFECTIVI
—ARMY contd.
Demand(s) for Grant(s), 1953-54-—
contd.

Motion to reduce the Demand—
—contd.

Low scales of pay of the other
Ranks of the Army. 2724,
2727—2802. 2810—42, 2807—
21,

Maintenance of the Ordnance
factories and the condition
of labour employed in them.
2723, 2727—2802, 2810—42,
2907—21.

Need for a judicial enquiry
into the cases of unsatis-
factory treatment of trade
union leaders in the civil
establishments, 2724, 2727—
2802, 2810—42, 2907—27,

Policy of building and main-
taining an efficlent Army.
2722, 2727—2802, 2810—43.
2007—21.

of acetone and acids In
the Cordite Factory, Aruvan-
gadu, to satisty the country's
need in full. 2723, 2727—
2802, 2810—42, 2907—27.

Proposal for retrenchment of
4000 employees in the
ordnance factories, technical
development establishments,
depots and MES, 2723,
27272802, 2810—42, 29007—
27.

Reorganisation of the Defence
Services, 2722, 2727—2802,
2810—42, 2007—217,

To explore the possibilities of
manufacturing civiltan
goods in ordnance and
clothing factories for in-
ternal consumption and to
avert large scale retrench-

ment. 2723, 27272802, 2810 !

——42, 2907-—27.

Urgent need to implement the
agreed recommendations of
the Kalyanwala Committee’s
Report. 2723, 2727—2802,
2810—42, 2907—27.

Possibility of full froduction °

-~
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DEFENCE SERVICES, EFFECTIVE,

ARMY—contd.

.Demand(s) for Grant(s), 1953-54—
contd.

Motion to reduce the Demand—
; contd.

Utilisation of the defence
services in the economic
reconstruction of the
country. 2722, 2727—2802
2810—42, 2907—27,

Demand(s) for Grant(s) on Account,
1953-54. 1270-71.

DEFENCE SERVICES, NON-EFFEC-
TIVE NAVY

Demand(s) for Grant(s)—1953-54—
2719, 2727—2802, 2810—42, 2907—
27, 2928.

Motion to reduce the Demand—
Complete Indianisation of all
Comment posts in the Defence
Services. 2725, 2727—2802,
2810-42, 2907—217.

Failure to formulate legislation

- for the Indian Navy, and for
Naval Volunteer Reserves and
Auxiliaries. 2726, 2727—2802,
2810—42, 2907-27.

Failure to organise sufficient
units of the Navy Wing of
the National Cadet Corps.
2726, 2727—2802, 2810—42,
2907—217.

Failure to utilise the Chilka-
Gopalpur area for naval
defence and boyg training
establishment. 2726, 2727—
2802, 2810—42, 2807—27.

Hardships of the Navy per-
sonnel other Ranks in res-
pect of pay, allowances.
food medical-aid, clothing.
leave and pensions, 2725.
2727—2802, 2810—42, 2907—
27.

Need for an immediate deci-
sion for the establishment
of a Boy's Training School
at Visakhapatnam. 2725.
2727—2802, 281042, 2907—
7.

DEFENCE SERVICES—EFFECTIVE
NAVY—contd. ’
Demand (s) for Grant(s), 1953-54—

Motion to reduce the Demand—

Need for mobilization and {ran-
ing of coastal sea fares for
coastal industries and for
coastal defence through appro-
priate naval reserves or auxi-
liaries. 2726, 2727—2802, 2810
—42, 2907—217.

Reinstatement of affected Navy
personnel connected with the
R.ILN. demonstrations of 1946.
2725, 2727—2802, 281042,
2907—27.

Utilisation of the defence ser-
vices in the economic recons-
truction of the country. 2725,
27272802, 2810—42, 2907—27.

Demand(s) for Grant(s) on
Account, 1953-54, 1271,

DEFENCE SERVICES, NON-EFFEC-

TIVE CHARGES—

Demand(s) for Grant(s), 1953-54
—2719, 2727—2802, 2810—42,
2907—27, 2928.

Motion to reduce the demand—
Utilisation of the defence servi-

ces in the economic recons-
truction of the country. 2727—
2802, 2810—42, 2907—217.

Demand(s) for Grant(s) on Ac~

count, 1953-54, 1271.
DELHI—

Demand(s) for Grant(s)—1953-54
3224—3813.

Motion to reduce the Demand-—
Irregularities in connection with

the detention of three M.P.s.

Police excesses and repression
in —, 32293318, 3335-3429.

Indian Posts and Telegraphs
Department. (Including Work=-
ing Expenses)—

Motion to reduce the Demand—
Accommodation in G.P.O.——
3131, 3133—3219.

Ministry of Labour—

Motion to reduce the Demand—

Failure to enforce Employees’
State Insurance Act in cities
and states other than Kan-
pur and ——. 2406, 2499—
2580,

%= 279 L.S.D.
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DELHI—contd.

Demand(s) for Grant(s) on
Account, 1953-54. 1277.
Motion for adjournment—

Ban on processions in —— (Dis
allowed). 1581—83.

Lathi charge and tear gas on
public meetings in Bara Tuti—
(Disallowed). 1584—93.

Lathi charge by Police in—(Dis-
allowed). 6477.

Statement re. incident at Bara
Tooti, Sadar Bazar,—. 1685—88.

DELHI ROAD TRANSPORT AUTHO-
RITY (AMENDMENT) BILL—

See under “Bill(s)”.

DELHI STATE ELECTRICITY
BOARD—

Budget Statement of —, Laid on
the Table. 5408.

DEMAND(S) FOR GRANT(S),
1953-54—
Agriculture’ 2256, 2260—2344, 2348
—388. 2389.
Agriculture. 2256, 2260—2344, 2448
—88, 2389.

Motion to reduce the Demand—

A community project in Kala-
thur Taluq or Thiruvaram-
burfirka. 2260, 22612344,
2348--88.

Failure to provide lands to the
landless agricultural popu-
lation. 2261—2344, 2348—
u‘ i

Failure to solve the food pro-
blem. 2260, 2261—2344, 2348—
88.

Failure to utilise cultivable
waste and the existing fallow
land. 2261—2344, 2348—
88.

Irrigation canal to utilise the
water of Kauweri River.
2260, 2261—2344, 234888,

DEMAND(S) FOR GRANT(S),
1953-54—contd.
Agriculture—contd.
Motion to reduce the Demand—
contd.
Jute policy. 2260, 2261—2344,
234888,

Loan for construction of tube-
wells in Maharashtra. 2260,
22612344, 2348—88.

Protection to poor peasants and
agricultura! labourers. 2260,
22612344, 2348—88.

Refusal of supplies. 2260, 2261
—2344, 2348—88.

Sufferings of the sagricultural
labourers. 2260/, 2261-—2344,
2348—88.

daman and Nicobar. 3225—3318.

Motion to reduce the Demand—

Fall in land revenue. 3230—
3318.

Receipts under the head forests.
32293318, 3335—3429.

Archaeology. 2391, 23922453,
245791,

Motion to reduce the Demand—
Preservation of old historical
monuments and forts in
Maharashtra. 23922453,
2454,2457—91.
Audit, 3707, 3727—94, 37953868,
3869—70. .
Motion to reduce the Demand—

Arrangements for better audit-
ing specially cost-account-
ing of Government concerns
and industrial undertakings.
3718, 3717—94, 37953868

Aviation. 3125, 3132—3219, 3220.

Motion to reduce the Demand—

Grievances of lower grade

employees and management

of officers, staff etc, 3132,
3133—3218.

Heavy hours of duty of em-
ployees and service condi-
tions, 3132, 3133—3219,

Labour policy depriving re-
cognition to Clvil Aviation
Employees Union. 3133,
3133—3219.
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DEMAND(S) FOR GRANT(S),
1953-54—contd.
Aviation—coentd.
Motion to reduce the Demand—
contd.

Nationalisation of civil avia-

. tion. 3132, 3133—3219.

Necessity of connecting Gorakh-
pur with a scheduled air
route. 3133—3219.

Need for improving and using
aerodrome at Cannanore,
3132, 3133—3219.

Policy of subsidisation of avia-
tion companies 3132, 3133—
3219.

Bilaspur. 3226, 3231, 3234—3318.

Motion to reduce the Demand—
Integration of Bilaspur with
Himachal Pradesh.

Integration of the State with
any ‘A’ state. 3231, 3234—
3318, 3335—3430.

anical Survey. 3868, 3874,
roadcasting. 3868, 3873.

'Cabinet—

Motion to reduce the Demand—
Reducing the number of Minis-
ters and Deputy Ministers.

Transfer of the contiguoud Oriya
speaking tracts of Madras to
Orissa. 3229—3318, 3335—
3429.

Capital Outlay of the Ministry of
Commarce and Industry. 3537,
3543—3617, 3620—63, 3664.

Motion to reduce the Demand—

Delay in setting up the iron

and steel factory in Orissa.
3542, 3543—3617, 3620—863.

Vacillating policy regarding

’ setting up of the iron and

steel factory. 3542, 3543—

3617, 3620—863.

Capital Outlay of the Ministry of
Health. 3868, 8878.

Capital Outlay of the Ministry of
Home Affairs. 8225, ‘3234—3318,
3335—3430, .

DEMAND(S) FOR

GRANT(S),
1953-54—contd.

Capital Outlay of the Ministry of
Labour. 2403, 2581.

Capital Outlay of the Ministry of
Production. 38868, 3878.

Capital Outlay of th:e Ministry of
Rehabilitation. 2584, 2716.

Capital Outlay of the Ministry of
States. 3227, 3234—3318, 3335—
3428, 3432. :

Capital Outlay on Broadcasting.
3868, 3878.

Capital Outlay on Buildings. 3435,
3517,

Capital Outlay on Civil Aviation.
3125—26, 3221. .

Capital Outlay on Currency. 3709,
3717—94, 37953868, 3871.

Capital Outlay on Forests. 2257,
2389.

Capital Outlay on Mints. 3709
3717—94, 3795—3868, 3872.

Motion to reduce the Demand—

Structural defect in Alipore
Mint and inadequate housing
accommodation for labour and
their amenities. 3716, 3717—

/,\94, 3795—3868.

ﬁnﬁital Outlay on Multipurpose
River Schemes. 3042, 3044, 3046—
3106, 3107. -

Motion to reduce the Demand—

Growing expenditure on river

schemes already taken in
hand. 3044, 3046—3106.

The comstruction of a new
canal to divert the River
Cauvery for irrigation, from
Mohanoor. 3044, 3046—
3106.

Capital Outlay on Ports. 3868, 3878.

Capital Outlay on Posts and Tele-
graphs (Not met from Revenue)—
3125, 3133—3219, 3220—21.

Motion to reduce the Demand—

Disuniformity in departmental

and extra-departmental ser-
vices. 3133—3219.
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DEMAND(S) FOR GRANT(S), 1953-
54—contd.

Capital Qutlay on Roads. 3868. 3878.

Capital Outlay on the India Secu-
rity Press. 3709, 3717—94, 3795—
3868, 3871.

Capital Outlay on the Ministry of
Education. 2392, 2492.

Census. 8225, 32343318,
. 3429,

Central Road Fund. 3888, 8876.
Chandernagore. 2078—2552.

Motion to reduce the Demand—

Undemocratic character of

Chandernagore  administra-
tion, 2148—2252.

Chief Inspector of Mines—2492,
2499—2580.

Motion to reduce the Demand—
Refusal of supplies. 2498—2580.

Civil Defence. 2498, 2581,
Civil Veterinary Services, 2256
2261—2344, 234888, 2389.

Motion to reduce the Demand—
Presentation and improvement
of the cattle wealth. 2261—
2344, 2348—88.

Commercial Intelligence and Statis-
tics, 3537, 3542—3617, 3620—863,
3664.

3335—

Motion to reduce the Demand—

Progressive development ot
state trading. 3542, 3543—
3617, 3120—63.

Communications (Including National
Highways). 3868, 3877.

Commuted Value of Pensions. 3709,
371794, 3795--3868, 3872

Motion to reduce the Demand—

Policy of further payment of
commuted value of pension
specially in FEngland. 3716,
3717—94, 87953858,

Currency. 3707, 3717—94, 3795—
3868, 3870.

DEMAND(S) FOR GRANT(S), 1953-
54—contd.

Motion to reduce the Demand—

Failure to stop entry into and
transmission out of the
country of foreign capital
and profit. 3714, 3717—94.
3795—3868. °

Customs. 3706,  3717—94, 3795—
3868.

Motion to reduce the Demand--
Necessity of reducing taxes on
consumption. 3713, 3717—84,
3795—3868.

Defence Capital Outlay. 271920,
2727—2802, 2810—42, 2007—27,
2928-29.

Defence  Services, Effective—Alr
Force. 2719, 2727—2802, 2810—‘!2
2907—27, 2928.

Motion to reduce the Demand—

Delay in forming the Air Re-
serves and the Auxiliary Air
Force and formulating rules
for them. 2727—2802. 2810—
42, 29007—27.

Discontent among airmen due
to unsatisfactory treatment
meted out to other Ranks.

. 2728, 2727—2802, 2810—42,
2907—27.

Failure to appreciate the vital
role of air defence in modern
warfare. 27272802, 2810—
42, 290727,

Failure to organise sufficient
units of the Air Wing of the
National Cadet Corps. 2727—
2802, 2810—42, 2907—27.

Hardships of the Air Force
personnel in respect of pay,
allowances, food, medical wid,
leave and pensions, 2726,
27272802, 2810—42, 2907—27,

Utilisation of the defence services
in the economic reconstruc-
tion of the country. 2728,
27272802, 2810—42, 2007—
27.




& 2724,

INDEX TO DEBATES, PART II, THIRD SESSION, 1953 ‘ 69

DEMAND(S) FOR GRANT(S), 1953~
54,—contd.

Defence Services, Effective Army.
2718-19,  2727—2802, 2810—42,
290727, 2928.

Motion to reduce the Demand—
Building of defence industries
and import of arms from
abroad. 2728, 2727—2802,
2810—42, 2907—27,

Complete Indianisation of all
command posts in the

defence services. 2722,
27272802, 2810—42, 2907—
217.

Corruption and wastage in
the purchase of stores and
in the construction of works.
2724, 27272802, 2810—42,
2907—217.

Denial of trade union rights
to the civilian employees
of the defence establish-
ment. 2723, 2727—2802,
2810—42, 2807—27.

Desirability of starting ord-
nance factories in Royal-
aseema and thus developing
the industrial potential of
that famine striken area.
2725, 27272802, 2810—42,
2907—217.

Discrimination shown in the
grant of hill allowance to
the workers of the Cordite
Factory, Aravangadu—Nil.
gris, 2724, 27272802,
2810—42, 2907—27,

Failure to form suitable re-
serves and to expand the
potential reserves. 2724,
2727—2802, 2810—42, 2907—
217.

Failure to organize ordnance
factories and other defence
industries so as to minimise
purchases from  outside.

2727—2802, 2810—412,

2907—217,

Failure to provide for the re-
hablilitution of ex-service
personnel in civil life. 2725,
2727—2802, 2810—42, 2907—
217.

.DEMANDS (S)

FOR GRANTS(S),
1953-54—contd.

Defence Services, Effective Army—
contd.

Motion to reduce the Demand—
contd.

Hardships of the other Ranks
in respect of allowances,
housing, food, clothing,
medical-aid, leave and pen-
sions, 2724, 2727—2802,
2810—42, 2007—27.

Large“scale reversions of the
Havildar clerks, 2724, 2727—
2802, 2810—42, 2907—27,

Low scales of pay of the other
Ranks of the Army. 2724,
2727—2802, 2810—42, 2907—
21.

Maintenance of the Ordnance
Factories and the condition
of labour employed in them.
2723, 2727—2802, 2810—42,
2807—217.

Need for a judicial enquiry
into the cases of unsatis-
factory treatment of trade
union leaders in the civil
establishments. 2724 2727—
2802, 2810—42, 2907—217.

Policy of building and main-
taining an efficient Army.
2722, 2727—2802, 2810—42,
2007—217.

Possibility of full production
of acetone and acids in the
Cordite Factory. Aruvan-
gadu, to satisfy the country's
need in full 2723, 2727—
2802, 2810—42, 2907—27.

Proposal for retrenchment of
4000 employees in the ord-
nance factories, technical
development establish-
ments, depots and M.E.S.
2723, 2727—2802, 2810—42,
2907—27.

Reorganisation of the Defence
Services. 2722, 2727—280Z,
2810—42, 2907—27,
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DEMAND(S) FOR GRANT(S), DEMAND(S) FOR GRANT (S),
1953-54—contd. . 1953-54—contd.

Defence Services, Effective Army— Defence Services Effective Navy—

contd. contd.
Motion to reduce the Demand— Motion to reduce the Demand—
contd. contd.

Hardships of the Navy person-

To explore the possibilities c1 nel, other Ranks in respect

manufacturing civilian of pay, allowances, food,

goods in ordnance and
clothing factories for inter-
nal consumption and to avert
large scale retrenchment.
2723, 2727—2802, 2810—42,
2807—217.

Urgent need to implement the
agreed recommendation of
the Kalyanwala Committee's
report. 2723, 2727—2802,
2810—42, 2907—217.

Utilisation of the defence servi-
ces in the economic recons-

truction of the country. -

2722, 2727—2802, 2810—42,
2007217,
ce Services, Effective Navy.
3719, 2727—2802, 2810—42, 2907—
27, 2928,

Motion to reduce the Demand—
Complete Indianisation of all

2727—2802, 2810—42, 2007—
27.

Faiflure to formulate legislation
for the Indian Navy, and for
paval volunteer reserves
and auxiliaries. 2728,
2727—2802, 2810—42, 2907—
21.

Failure to organise sufficient
units of the Navy Wing ot
the National Cadet Corps.
2728, 27272802, 2810—42.

2907—21.

Failure to utilise the Chilka-
Gopalpur area for naval
defence and boys training
establishment. 2728, 2727—
2802, 2810—42, 2907—27.

medical-aid, clothing, leave
and pensions. 2725, 2727—
2802, 2810—42, 2007—21.

Need for an immediate deci-
sions for the establishment
of a Boy's Training School
at Visakhapatnam. 2725,
2727—2802, 2810—42, 2907—
27.

Need for mobilization and
training of coastal sea fares
for coastal industries and for
coastal defence through ap-
propriate naval reserves ur
auxiliaries. 2726, 2727—2802,
2810—42, 2007—27. )

Reinstatement of affected Navy
personnel connected with
the R.I.N. demonstrations of
1946, 2725, 2727—2802,
281sz 2907—217.

Utilisatiomr of the defence
services in the economic. re-
construction of the country.
2725, 2727—2802, 2810—42,
2907—27.

- Defence Services, Non-Effective
Charges. 2719, 2727-—2802 2810—-
42, 290727, 2928.

Motion to reduce the demand—
Utllisation of the defence servi-
ces in the economic recons-

truction of the country.
27272802, 2810—42, 2907—
217.

Dethi—
Motion to reduce the Demand—

Irregularities in connection
with the detention of three
M.Ps.

‘Police excesses and repression
in Delhd. 3220—3318, 3335—
3429,
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DEMAND(S) FOR GRANT(S),

1953-54—contd.
Department of Parliamentary Aff-
airs, 3868, 3875.

Education. 2392—2454,  2457—91,
2492,

Motion to reduce the Demand—

Compulsory primary education

throughout India. 2453,
2491,

Education: policy and inade-
quate stipends to the
scheduled caste and schedul-
ed tribe students going
abroad for foreign education.
2456, 2491, ‘

Inadequate flnancial help to
scheduled caste students
2491.

Inadequate provision for scho-
larships for scheduled castes,
scheduled tribes and other
backward classes. 2456.
2491,

r Inadequate provision for trans.
cribing books in Bharati'
Braille. 2491,

Inadequate scholarships to
scheduled caste students
going abroad for foreign
education. 2491.

Plight of the teachers., 2491

Policy in regard to education
of the scheduled tribes and
distribution of stipends, and
scholarships. 2491.

Priorities in basic and social
education, 2491.

Scope of Secondary Education
Commission. 2491,

Employment Exchanges and Resettle-
ment—2493, 2490—2580,

Motion to reduce the Demand—

Closing down of . Gorakhpur
Labour Organisation. 2498
2580.

Enlarging and re-organising
employment exchanges for
reservation of vacancies to
scheduled castes and other
backward classes. 2498,
2580.

DEMAND(S) FGR GRANT(S),
1953-54—contd.
Employment Exchange and Resettle-
ment—contd.
Motion to reduce the Demand—
contd.

Necessity for enlarging and re-
organising employment ex-
changes. 2498, 2580.

Unsatisfactory working of the
employment exchanges, 2498.
2580,

Expenditure on Displaced Persons—
2584, 2714, 2715.
Motion to reduce the Demand—

Govindapur colony in Uttar
Pradesh. 2586—2714.

Houses in Govindapur colony
in UP. 2586—2714.

Inadequate amounts spent on
displaced Harijans. 2586—
2714. .

External Affairs—2078—2252.
Motion to reduce the Demand—

Appointment of ambassador®
and high commissioners.
2147, 2148—2251. -

Appointment of ambassadors’
and high commissioners be-
longing to the Scheduled
Castes Community. 2147.
2148—2251,

Appointment of high commis-
sioners and ambassadors be-
longing to the scheduled
castes. 2147, 2148—2251.

Ascertainment of facts regard-
ing the alleged death of
Subhas Chandra Bose. 2146,
21482251,

Attitude of India towards
MED.O. 2146, 2148—2251.

Colonising facilities for people
from the scheduled -castes

community. 2147, 2148—
2251.
Composition of the Indian Dele.

gation to the United Nations.
2148, 2148—2251,

Corruption and bureaucratic
methods prevailing in the
emigration establishments,
2147, 2148—2251.

Failure of Government to
follow a consistent peace
policy, 2147, 2148—2251,

W—

)
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DEMAND(S) FOR
1953-54—contd.

External Affairs—contd.

Motion to reduce the Demand—
contd.

Fajlure of Government 10
follow & steady, dynamic
ang positive neutral foreign
policy. 2146, 2148—2251.

Failure of Government to safe-
guard interests of Indians in
Ceylon. 2146, 2148—2251.

Failure to secure facilities for
Indians to re-enter Souta
Africa. 2147, 2148—2251.

Leadership of India in Asia
to propagate the message of
peace to the Asian people.
2146, 2148—2251.

Need and desirability of liqui-
dating the French and Portu-
gese pockets’ in India. 2146,
2148—2251,

Policy of appeasement to-
wards Pakistan. 2146, 2148
—2251.

Policy of drift in foregn
affairs. 2145, 2148—2251,
Urgent necessity of providing
colonising facilities for the
people of Kerala in Borneo,
Andamans ete. 2147, 2148—

2251,

Withdrawal from the Com-
monwealth of Nations. 2146,
2148—2251.

* Extraordinary Payments. 3708—09.
3717—94, 3795—3868, 3871,

Motion to reduce the Demand—
Financing of industrial hous-
ing schemes.
Inadequate funds provided for
welfare of backward classes,

Inadequate provision to land-
less workers.

Meagre provision for Industrial
Housing Scheme.

Serlous famine situation in
districts of Ramnad, Coim-

+ batore, South and North
Arcots, Malabar and Tanicre
of Madras State and need to
grant aid from Centre,

GRANT(S),

DEMAND(S) FOR
1953-54—contd.

Extraordinary Payments—contd.

Motion to reduce the Demand—
contd.

Utilisation of youth camps and
labour services for party
purposes, 3715, 3717—94,

9 3795—3868.

/mést. 2256, 2259-69, 2261—2344,
| 2348—88.
Motion to reduce the Demand—

Afforestation of the land which
is not suitable for cuitiva-
tion. 2259,  2261—2344,
2348—88,

Raising certain crops in the
forests without destroying
them, 2260, 2261—2344.
2348—88.

Geological Survey. 3868, 3874.

Grants-in-Aid to States. 3708, 3717—
94, 3793—3868, 3871.
Motion to reduce the Demand—
Economy merger of Himachal
Pradesh, Vindhya Pradesh
Ajmer and Bhopal with
Punjab, Madhya Bharat,
Rajasthan and Madhya
Bharat respectively. 3714,
37171—94, 3795—3868.
Improper distribution of grante.
3715, 3717—94, 3795—3868.
Indian Posts and Telegraphs Depart-
ment (Including Working Expen-
ses). 3124, 312781, 8133, 3219—
20.

GRANT(S),

Motion to reduce the Demand—

Absence of daily dak system in
Tripura. 3132, 3133—3219.

Absence of effigy of any South
Indian poet, saint or poet-
saint on postage stamps. 3129, -
3133,—3219.

Accommodation in G.P.O.
Delhi. 3131, 3138—3219.

Application of safeguarding of
National Security Rules 1949
against Posts and Telegraphs
Department employees. 3131,
3133—3219.
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DEMAND(S) FOR GRANT(S),
1953-54—contd.

Indian Posts and Telegraphs Depart-
ment (Including Working Expen-
ses)—contd.

Motion to reduce the Demand—
contd.

Better communicationg to
villages and inadequate pay
and allowances of village
workers. - 3127, 3133—32iy.

Censoring of letters and tele-
grams, 3127, 3133—3219.

Communications in Macras
state. 3128, 3133—3219,

Communications system in
Malabar and South Kanara.
3128, 3133—3219.

Communications to villages
and inadequate pay and
alliowances of village worker.
3130, 3133—3219,

Confirmation of temporary
employees. 3131, 3133—3219.

Contract to Hyderabad State
Road Transport Depart-
ment for carrying mails in
preferences to private
contracts. 3131, 3133—3219.

Distribution of dak in village
from nearest post office.
3132, 3133—3219.

Extra-departmental staff and
policy of extension of pnstal
services, 3128, 3133—i3219.

' Failure to implement “Post
office for every village”
Scheme in Travancore-
Cochin, 8127, 3133—3219.

Failure to make arrangements
for postal seals and stamps
in Hindi and telegrams in
Hindi. 3130, 3133-—3219.

Fiscal policy. 3130, 3133—
3219,

Grievances of lower prade

employees. 3130, 3133—3219.

Grievances of lower grade
servants, 3128, 3133—3219

Increase of rates for registra-
tion, insurance and book-
posts. 3128, 3133—3219

DEMAND(S) FOR GRANT((S),
1953-54—contd.

Indian Posts and Telegraphs Depart-
ment (Including Working Expen-
ses) —contd.

Motion to reduce the Demand—
contd.

Increase of rates for regisira-
tion, insurance etc. 3128,
$133—3219.

Mode of accounting and conse-
quent reduction of postal
rates. 3127, 3133—3218,

Need for steamer and air
communications facilities to
Lacadive Islands. 3129,
3133—3218.

telephone operators in Cal-
all important towns and
villages. 3129, 3133—3219.

Need to introduce stamps with
effigies of statesmen, national
heroes, scientists, social re-
formers etc., including such
of them in South India.
3129, 3133—3219.

Position of extra-departmental
telegraphist sub-postmasters
3130, 3133—3219.

Postal and telegraph facilides
to Lacadive 1Islanis. 3129,
3133—3219.

Postal holiday on Sunday and
inconveniences to public.
3129, 3133—3219,

Postal rates of post cards and
envelopes, 3130, 2133—3219,

Rates of postage, 3128, 3!33—
3218.

Reabsorption of retrenched
telephone operators in
Calcutta consequent on
introduction of automatic
system. 8127, 3133—3219.

Repatriation of supervisory
staf on deputation ino
Hyderabad. 3130, 3133—
8219.

Representation to scheduled
castes in services, 3131,
3133—3219,

Separate circle for Hyderabad
3131, 3133—3218.
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DEMAND(S) FOR GRANT(S), 1953-
54—contd.

Indian Posts and Telegraphic

Department (Including Work-

ing Expenses)—contd. 4
Motion to reduce the Demand
—contd.

System of split duty of wcrk
in GP.O. and other post
offices in Calcutta. 3131,
3133—3219.

Up-grading of pay scales of
head-clerks of circle offices
3127-28, 3133—3219.

Village post offices in Orissa
and telephone and telegraph
offices in district and stb-
divisional headquarters. 3127,
3133—3219.

Industries— 3536, 3617, 3620—43.

Motion to reduce the Demand—

Appointment of the secretary

to the Rubber Board. 3541,
3543—3617, 3620—63.

Crisis confronting the tea and
coffee industries. 3541,
. 3543—3617, 3620—863.

Failure to develop cottage in-
dustries, 3541, 3543—3617,
3620—83.

Policy of Government in over-
coming the crisis in the tea
industry. 3541, 3543—3617,
3620—63,

Policy of industrial develop-
ment, 3541, 3543—3617,
3620—863.

Policy regarding sericulture
industry. 3540, 33543—3617,
3620—63.

Policy regarding the develop-
ment of industry in the Five
Year Plan. 3541, 3543—3617,
3620—63.

Suffering of the handloom
weavers in Madras state.
3541, 3543—3617, 8620—63.

Treatment towards cottage in-
dustries and the miserable
conditions of the handloom
weavers, 3541, 8543--3617,
3620—68."

DEMAND(S) FOR GRANT(S), 1953-
54—contd.

Industries—contd.
Motion to reduce the Demand—
contd. .

" Waste and ineficlency in the
propaganda machinery. 3541,
3543-—3617, 3620—468,

Irrigation (including Working Ex-
penses) Navigation, Embankment,
ard Drainage Works (met from
Revenue)—3041, 3046—3106.

Motion to reduce the Demand—

Necessity of starting small irri-
gation works in permanently
famine-affected areas espe-
clally in Sholapur and other
districts in Maharashtra.
3043, 3046—3106.

Kutch—
Motion to reduce the Demand—

Immediate abolition of the
state of Kutch, 3231, 3335—
3430.

Lighthouses and Lightships. 3868,
8876.
Ioans and Advances by the
Central Government. 3710, 3717—
- 94, 3795—3868, 3872.
Motion to reduce the Demand—
Inadequate advances made for
cultivators and other nation
building purpose.
Noxcessily ot co-ordinated aund

integrated development
plan before granting loans
to states. . ¢

Policy underlying advancing

loans to irrigation purposes.

3716, 371794, 3795—3868.
Manipur. 32226, 3231—3318.

Motion to reduce the Demand—
Correct nature of autonomy
and 1its integration with
Assam, 3232, 3284—3318,
33353428, 3430,

Immediate democratisation of

the state of Manipur, 3231,

3234—3318, 3335—3428, 3430,
Medical Services. 3868, 38783.

Meteorology. 8124—25, 3120.
Mines, 3868, 3875.
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DEMAND(S) FOR GRANT(S),

1963-54—contd.

Ministry of Commerce and Indus-
try. 3536, 3617, 3620—63.

Motion to reduce the Demand—

Competition between the hand-
loom and cottage industries
and the large scale in-
dustries. 3537, 3543—3617.
3820—63.

Discriminatory treatment met-
ed out to the staf of the
Textile Commissioner’s Office
in Bombay etc. 3540, 3543—
3617, 3620—83.

Encouragement and protection
to cottage and small scale
industries. 3539, 3543—3617,
3620—63.

Export and import policy.
3539, 3543—3617, 3620—863.

Failure to alter the character
of foreign trade specially
import policy, 3540, 3543—
3617, 3620—88.

Failure to encourage the hand-
loom industry. 3538, 3543—
3617, 3620—63.

Failure to protect the national
industries. 3540, 3543—3617,
3620—63.

Favouritism shown in grant of
lcenses to certain merchants
of Tuticorin in respect of
export and onions. 3540,
3543—3617, 3820—83,

Import and export policy. 3537,

3540, 3543—3617, 3620—63.

. Indiscriminate tariff protec-

tion given to the foreign

firms in India. 3539, 3543—
3617, 3620—63.

Large scale retrenchment
brought in the Textile Com-
missioner’s Office in Bombay.
3539, 3543—3617, 3620—63.

Nationalisation of  banks and

i insurance companies: 3539,

k 3543—3617, 3620—63.

g

DEMAND(S) FOR
1953-54—contd.
Ministry of Commerce and Indus-

try.—contd.
Motion to reduce the Demand—
contd.
Need for the revival of the
handloom and coir industry.
3538, 3543—3617, 3620—63.

Non-implementation of the
Central Pay Commission’s
scales in respect of the
employees under the “Coffee
Board. 3539, 3543—3617,

. 3620—63.

Non-recognition of the Al
India Coffee Board Em-
ployees Union. 3539, 3543—
3617, 3620—863. :

Policy of sending trade com-
missions abroad, 3540, 3543—
3617, 3620—63. '

Policy in regard to the control
of foreign trade, 3538,
3543—3617, 3620—63.

Policy towards the rubber in-
dustry. 3538, 3543—3617,
8620—63.

Predominance of the British
Monopoly Agency system in
Commerce and Industry in

GRANT(S),

India, 3538, 3543—3617,
36820—63.

Present crisis in the tea in-
dustry. 3538, 35433617,
3620—68.

Protection to cottage industry.
3538, 3543—3617, 3620—63.

Serious threat of fall in price
of coconuts and coconut oil.
3540, 3543—3617, 3620—63.

Setting up a Coir Board and a
Coir Marketing and Im-
provement Trust. 3538,
3543—3617, 362063,

Ontair discrimination in
foreign owned firms in India
against their Indian em-
ployees. 3538, 3543-—3B17
3620—683. .
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VEMAND(S) FOR GRANT(S),
1953-54—contd.
Ministry .of Communications. 3124,

312627, 3133—3219.
Motion to reduce the Demand—
Anti-communist campaign per-
mitted by postal services on
postal covers sent from
Calcutta, 3126, 3133—3219,

Anti.-labour methods in deal-
ing with trade union
workers, 3126, 3133—3219.

Failure to implement recom-
mendations of expert coin.
mittee, 3126, 3133—3219,

Living wage to non-depart-
mental and extra depart-
mental postmasters. 3126,
8133—3219.

Necessity of absorbing all
the non-departmental post-
masters as postmen, if they
are not qualified to be
appointed otherwise. 3126.
3133--3219.

Necessity of accepting a Kara
ags a village in Travancore-
Cochin and not a Pakuthy.
3127, 3133—3219,

Ministry of Defence. 2718, 2727—
2802, 2810—42, 2907—28.

Motion to reduce the Demand—

Anti-South Indian bias of the
Army, Navy and Air Force
Selection  Board. 2720.
27272802, 2810—42, 2907—
27.

Desirability of encouraging the

e scheduled castes, scheduled

tribes and backward classes

to join the defence services.

2722, 27272802, 281042,
2007—217.

Failure to adopt modern trends
of Defence Organisation sn
as to ensure economy while
increasing efficiency, 2729
2727—2802, 2810—42, 2907—
27.

DEMAND(S) FOR GRANT(S),

1953-54—contd.
Ministry of Defence—contd.
Motion to reduce the Demand—
contd.

Failure to eliminate waste and
extravagance in defence ex-
penditure. 2721, 2727-—2802,
2810—42, 2907—217.

Failure to make use of the
Defence Forces for produc-
tive purposes. 2721, 2727—
2802, 2810—42, 2907—27.

Failure to provide for the
training of defence personne}
to help the nation’s socio-
economic development drive
2721, 27272802, 2810—42,
200747,

Necessity for introducing
military training in schools
and colleges. 2720, 2727—
2802, 2810—42, 2907—217.

Necessity for setting up a Par.
liamentary Committee to go
into the ways and means of
effecting economy, 2720
27212802, 2810—42, 2907—
21.

Necessity of building up citi-
zen forces to form second
line of defence for the
Army, Navy and Air Force,
2721, 27272802, 2810—42,
2907—217.

Necessity of extending the
National Cadet Corps in all
schools, colleges and other
institutions and expanding
the activities further, 2722,
2727—2802, 2810—42, 2907—
27.

Necessity of opening Army and
Air Force training centres
tn  Andbra State. 2723,
2727—2802, 281042, 2007—
27

Policy. 2720, 2721, 2727—2802,
2810—42, 2007—27.

The Anti-South Indian bias of
the Army, Navy, and Air
Force Selection Board, 2720,
27272802, 2810-—42, 2907—
27. )
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OEMAND(S) FOR  GRANT(S),

1953-54—contd.
Ministry of Defence—contd.
Motion to reduce the Demand—
contd.

Top heavy cost of the Sec-
retariat of the Ministry f
Defence. 2721, 2727—2802.
281042, 290727,

Utllisation of the army for the
socio-economic progress of
the country envisaged in the
Five Year Plan, 2720, 2727--
2802, 2810—42, 2907—27.

Ministry of Education. 2391, 2392—
2453, 2457—91.

Motion to reduce the Demand—

Failure to award diplomas to
the candidates who passed
in the diploma examination
in Commerce and Business
Administration in 1948 con-
ducted by All India Board
for Technical Studies, 2354,
2491.

Free and compulsory educa-
tion to children of scheduled
castes and scheduled tribes.
2453—2491.

Free and compulsory primary
education. 2453 2491,
Refusal of supplies, 2453, 2491.

Uniform and increased pay
scales for all teachers. 2454,
2491,

Ministry of Finance. 3705—06,
8717—94, 3795—3868.

Motion to reduce the Demand—

Additional aid to improve eco-

nomic conditions of scheduled

' _ castes. 3711, 3717—84, 3795—
3868.

Economy in administration.
8711, 3717—84, 3795—3868.
Exchange of Pakistan secu-

rities and shares held by
Indian nationals, 8711,
8717—084, 3795—3868.
Failure to bring about redistri-
bution of national income
through public finance, 3712,
3717—94, 3795—3868.

DEMAND(S) FOR  GRANT(S),

1953-54—contd.

Ministry of Finance—contd.
Motion to reduce the Demand—
contd.

Failure to provide employees
of Mint and Security Press,
Hyderabad Government with
suitable alternate jobs conse-
quent upon demonetisation
of Hali Sicca currency, 3712,
3717—94, 3795—3868.

Levy of excise duty on tobacco
on standing crops. 3712,
3717—94, 3795—3868.

' Loan taken from a foreign
country and. interest paid
thereon. 3711, 371794,
3795—3868.

Low purchasing power of in-
dustrial worker and tiller of
the soil due to high taxation
system of the Government.
3712, 3717—3868.

Necessity for continuing food

subsidy to  Travancore-
Cochin, 3711, 371754,
3795—3868. -

Necessity for granting addi-
tional aid to Travancore~
Cochin. 3711, 371794,
3795—3868.

Planned expenditure for main-
taining full employment and
social security. 3712, 3717—
94, 3795—3868.

Problems of displaced banks
from West Pakistan, 3711,
3737—94, 3795—3868,

Undesirability of inviting two
foreign financial experts to
be on the Taxation Enquiry
Committee. 3712, 3717—94,
3795—3868.

Upgrading of citles according
to population for computing
compensatory and house-rent
allowances to Government
employees from 1st October,
1952 as against 1st Apri
1951. 3712, 3717—94, 3795—
3868.
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DEMAND(S) FOR
1953-54—contd.

Miniatry of Food and Agricul-
ture. 2256, 2257-59, 2261-2344,
2348-88.

Motion to reduce the Demand—

Abohéhjng subsidy to reduce
price of food grain. 2258,
2261—2344, 2348—88,

Chartering of slips for food-
grains. 2258, 2261—2344,
2348—88.

Cheap and adequate food to
the people, 2258, 2261—2344,
2348—88.

Developing fisheries in the
country, 2259, 2261—2344,
2348—88.

Failure to carry out the Grow
More Food Scheme, 2259,
2261—2344, 2348—88.

Food production .in Rayala-
seema by providing irri-
gational
2261—2344, 2348—88.

General policy relating to agri-
culture and food. 2258,
2261—2344, 2348—88.

Help to scarcity and famine-
stricken areas. 2258, 2261—

2344, 2348—88.
Importing bad food-stuffs at
uneconomic prices. 2259,

2261—2344, 2348—88.
Making the tillers of the soil

the owmners of it. 2259,

2261—2344, 2348—88.

Policy. 2258, 2261—2344,
234388

Refusal of supplies, 2257,
2261—2344, 2343—88.

Relief to the cyclone-affected
districts of Tanjore and
Trichinopoly, 2259, 2261—
2344, 234888,

Tobacco crop in the hands of
monopoly business magnates
of Britain and other
countries. 2258, 2261-—2344,
2348-—88.

GRANT(S),

facilities. 2258, -

DEMAND(S) FOR GRANT(S),
1953-54—contd.
Ministry of Food and Agriculture—
contd.
Motion to reduce the Demand—
contd.

Waste cultivable land for land-
less schedule castes. 2259,
2261—2344, 2348—88.

Ministry of Health. 3868, 3872.

Ministry of Home Affairs. 3224—
3318.

Motion to reduce the Demand—

Efficiency and economy in ad-

ministration. 3227, 3234—
3318, 3335—3428.

Efficiency in general adminis~
tration. 3227, 32343318,
3335—3428.

Grievances of the Central
Government III  division
clerks, 3228, 3234—3318. N

Handling of the Preventive
Detention Act. 3228, 3284—
3318, 3335—3428.

Reorganisation of the civil
services. 3228, 3234—3318,
33353428,

Scheduled castes eccnomic
conditions in Rajasthan and
Madhya Bharat. 3228, 3234—
3318, 3335-—3428.

Scheduled castes in central
services. 3228, 3234—3318,
3335—3428.

Training of Centrul Secretariat
officers. 3228, 32343318,
33353428, .

Transfer of Oriya melky 4
tracts of Srikakulam an
Vishakhapatnam districts to
Orissa state. 3228, 3284
3318, 3335—3428.

Upliftment of harijans, sche-
uled castes etc. 3228, 3234
324--3318, 8385-—-3428.

Ministry of Information and Broad-
casting. 3868, 3878.
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DEMAND(S) FOR
1953-54—contd.

Ministry of Irrigation and Power.
3041, 3042—43, 3096—3106.

Motion to reduce the Demand—

v Employment of foreigners in
the  multipurpose river
valley schemes. 3043, 3046—
3106.

Mal-administration and loop-
holes in the contract sys-
tem. 3042, 3046—3106.

Working of the planning ad-
ministration and the manner
in which the plans are made
out and executed. 3042,
3046—3108.

GRANT(S),

Minstry of Labour—2492—2580.
Motion to reduce the Demand—

Abolition of Labour Appellate
Tribunal. 2495—2580.

Absence of any procedure in
recognising trade unions by
employers-Government or
private, ' 2495—2580.

Amending Coal Mines Bonus
Ruleg so that period of leave
with pay be treated as at-
tendance for purpose of
computing qualifying period.

Appointment of Canadian ex-
perts to enquire into fre-
quent rock-bursts at Kolar
Gold Flelds. 2487, 2580,

Conditions in Kolar Gold
Fields. 2495, 2580.

Feilure in not printing im-
‘portant labour legislation
in Indian languages. 2495,
2580.

Failure to enforce Employees’
State Insurance Act in cities
and states other than Kan-
pur and Delhi. 2496 2580.

Failure to enforce Plantation
Labour Act. 2497, 2580.

" DEMAND(S) FOR

GRANT(S),
1953-54—contd.
Ministry of Labour—contd.
Motion to reduce the Demand—
contd.

Fallure to secure living wages
and reasonable and better
conditions of work to agri-
cultural labour. 2497, 2580.

Housing problem confronting
the labour, 2496, 2580,

Inefficient functioning of Em-
ployees’ State Insurance
Corporation. 2496, 2580.

Inordinate delay in disposal of
cases before labour tribu-
nals. 2494, 2580.

Lack of equity in granting
annual leave with pay to
different  categories of
workers working under-
ground. 2494, 2580.

Lack of interest in agricultural
labour and enforcement of
Minimum Wages Act for
agricultural labour. 2496,

2580.
Lack of policy for protecting
industrial workers from

retrenchment. 2494, 2580.

Lack of uniform policy in
according recognition to
trade unions of employees
of various Ministries of
Central Government. 2496,
2580,

Low standard of living of
wards recognition of trade
unions of employees of vari-
ous Ministries of the Gov-
ernment of India. 2492,
2580.

Low stadnard of living of
labourers and failure to en-
force the Minimum Wages
Act. 2494 2580.

Low wages paid to workers of
coal fields. 2407, 2580, :

Necessity of reducing the
number of hours of work
for miners and other work-
ing underground from eight
to six hours per day. 2494,
2580,
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DEMAND(S) FX(
1853-54—contd.

Ministry of Labour—contd.

Motion to reduce the Demand—
contd.

Non-enforcement of the Mini-
mum Wages Act in certain
category of industries. 2496,
2580,

Non-existence of suitable
machinery to prevent perio-
dical retrenchment in in-
dustrial labour. 2496, 2580.

Question to declaring tuber-
culosis as an industrial
disease for coal-fields. 2495,

Recognition to all trade
unions in Government or
private owned industries
and in case of dispute ballot
to be taken to determine the
representative character.
2495, 2580.

Refusal of payment of dear-
ness allowance as per award
to 1400 employees by United
Bank of India, Calcutta.
2497, 2580.

Refusal of supplies. 2483,
2580.

Retrenchment and unsatisfac
tory treatment of empioyees
of All India General insur-
ance Co. Bombay. 2497,
2580.

Serious shortage of houses for
workers of coal mines at
Singareni Collieries, Kotha-
gudium and Bellampalll.
2494, 2580.

Serious shortage of housing
accommodation of Hattl
Gold Fields Raichur,
Hyderabad  State. 2497,
2580,

FOR GRANT (S);

DEMAND(S) FOR GRANT (8),
1953-54—contd.

Ministry of Labour—contd.

Motion to reduce the Demand—
contd.

Serious threat of retrench-
ment in Ooregam Gold
Company in Kolar Gold
Fields. 2495, 2580.

Treatment accorded to
patients at Singareni Col-
lieries Company Hospi-
tal, Kothagudium. 2497,
2580.

Unsatisfactory way of hand-
ling the problem of labour.
2498, 2580.

Ministry of Law. 3668, 3873.
Ministry of Natural Resources
and Scientific Research. 3868,

3874.

Ministry of Production. 3868,
8775.

Ministry of Rehabilitation. 2584,
2714, 2718.

Motion to reduce the Demand—

Compensation to the displaced
persons from West Pakis~
tan. 2585, 2586—2714.

Desertion from government
camps and colonies. 2583,
2586—2714.

Lands to the displaced agri-
cultural labourers. 2586--
2714.

Refugee deserters from Gov-
ernment  colonies. 2583,
2586—21714.

Rehabilitation of East Bengal
refugees. 2588, 2586—2714,

Rehabilitation of refugees
in Tripura. 2586—2714.
Resettlement of refugees on

land in Tripura and West
Bengal. 25862714,

The rehabilitation of East
Bengal refugees. 2585,
2586—2714.
“%“The rehabilitation of Jammu
;;xii‘.Kashmir. 2585, 23B8--.




INDEX TO DEBATES, PART II, THIRD SESSION, 1953 81

DEMAND(S) FOR GRANT(S),
1958-54—contd.
Ministry of Rehabilitation—contd.
Motion to reduce the Demand
—contd.

Unsatisfactory treatment of
displaced persons migrating
before the passport sysftem.
2585, 2586—2714.

Ministry of States. 3226—3318,
3335—3429.
Motion to .reduce the Demand—

Abolition of part C states.
3230, 3234—3318, 3335—
3429, .

Disintegration of Hyderabad
into its linguistic compo~
nents and the formation of
Karnataka, Maharashtra and
Visal Andhra state. 3230—
3234, 3318, 3335—3429.

Disintegration of Hyderabad
state into three linguistic
parts. 3230, 3234—3318,
8335-—3429.

f Formation of Kerala state
after the formation of
Andhra. 3230, 3234—3318,
3335—8429.

+ Implementation of July
Agreement between the
Government of India and
Jammu and Kashmir. 3239,
3234—38318, 3335—3429.

Intervention by States Minis-
try in the international
affairs of the part B states.
3230, 32343318, 3335—
3429,

Policy of discrimination bet-
ween part, A, B and C
states. 8230, 32843318,
835—3429.

Policy with regard to the

formation of linguistic
state. 3230, 32343318,
3335—3429.

. Problem of integration of part
‘“‘C” States into their ad-
joining part “A” or part
“B” States, 3230, 8234—
3318, 33333429,

Redrawing the administrative
map of India on the basis
of linguistic, economic and

DEMAND(S) FOR GRANT(S),
1953-54—contd.
Ministry of States—contd.

Motion to reduce the Demand

—contd. .
administrative  considera-
tion. 3230, 3234—3318, 3335—
3429,

< Use of the Central Reserve
Police during the agitation
in Kashmir and Jammu.
3230, 3234—3318, 3385—

3429,
Ministry of Transport. 3868, 3876.
Ministry of Works, Housing and
Supply. 3433, 3435-36, 3438—

3525, 3516.
Motion to reduce the Demand—
Corruption and nepotism. 3438-

36, 3438—3515.

Economy and efficiency in ad-
ministration. 3435, 8438—

3515.

Inadequate measures in in-
dustrial housing. 3438,
3438—3515.

Need to extend Provident
Fund Pension Rules and
Gratuity facilities to perma-
nent and temporary works
charged staff. 3435, 3438—
3515.

Price policy re petroleum
products particularly fur-
nace oil. 3436, 3438-—3515.
8515.

Retrenchment of CP.W.D.
workers. 3435, 3438-—3515.

Step to confirm all tempo-
rary steff and to stop
contract labour. 8436, 3438
—3515.

Mint. 8707-08, 3717—94, 3795—3868,
3870.

Miscellaneous Adjustments between
the Union and State Govern-
ments. 3708, 871784, 37953868,
8871.

Miscellaneous Departments and Ex-
penditure under the MiniStry of
Commerce and Industry. 3537,
85423617, 3620—63, 3664.
Motion to reduce the Demand—

The real problem of the hand-
loom industry. 38542, 383438
3617, 3620-—63.
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DEMAND(S) FOR
1953-54—contd.
Miscellaneous Departments.  and

Expenditure under the Ministry
of Commerce and Industry—contd.

Motion to reduce the Demand—
contd.
Working of the Tariff Commis-
gion. 3542, 3543—3617, 3620—
63.

lliscelléneous Departments and Ex-
penditure under the Ministry of
Communications. 3125, 3220.

Miscellaneous Departments and Ex-
penditure under the Ministry of
Education. 2392, 2492.

Miscellaneous Departments and Ex-
penditure under the Ministry of
Finance. 3041, 3710, 3717—94,
37953888, 3870.

Motion to reduce the.Demand—
Community development pro-
jects and right of American
representative in them.
Desirability of appointing a
Special Cammission of En-
quiry regarding extent of
foreign capital in the country.
3714, 3717—94, 3795—3868.

Miscellaneous Departments and Ex-
penditures under the Ministry of
Home Affairs. 3225—3318.
Motion to reduce the Demand—

Careless administration of the
Indian Partnership Act, 1932,
3229—3318.

Miscellaneous Departments and Ex-
penditure under the Ministry of
Irrigation and Power. 3042, 3044,
3046—3106, 3107.

Motion to reduce the Demand—
Economy. 3044, 3046—3108.

Miscellaneous Departments and Ex-
penditure under the Ministry of
Tabour. 3483, 34983580,
Motion to reduce the Demand—

Delay in constitution of Mines

- Board of Health at Kothagu-
dium and Bellampalli coal
mines. - 2498, 2589.

Miscellaneous Departments and Ex-
penditure under the Ministry of
Natural Resources and Scientific
Research. 3868, 3875.

GRANT(S),

DEMAND(S) FOR GRANT(8).

1953-54—contd.

Miscellaneous Departments and Ex-
penditure under the Ministry of
Production. 3868, 3876.

Miscellaneous Departments and Ex-
penditure under the Ministry of
Works, Housing and Supply.
3434, 3516.

Miscellaneous Expenditure under
the Ministry of Defence, 2719,
2727—2802, 281042, 280721,
2828.

Miscellaneous Expenditure under
the Ministry of External Affairs.
2078—2252.

Miscellaneous Expenditure under
the Ministry of Food and Agricul-
ture. 2257, 2261—2344, 2348388,
2389.

Motion to reduce the Demand—
Gifts received from abroad.
22612344, 2348—88.

Miscellaneous Expenditure under ’
the Ministry of - Health. 3868,
3873. .

Miscellaneous  Expenditure under
the Ministry of Rehabilitation.
2584, 2716,

Miscellanecus Expenditure under
the Ministry of States.

Motion to reduce the Demand—
* Unsatisfactory refugee rehabi-
litation policy of Jammu and

Kashmir. 3227, 32343318,
333538428, 3432.

Miscellaneous . Expenditure under

;I;;Mininry of Transport. 3868,

Miscellaneous  Expenditure under

the Parliament Secretariat. 3868,
3877,

Multipurpose River Schemes, 3041,)
3046, 3106-07.

Motion to reduce the Demand—

Administration and working of
different multipurpose river
Schemes. 3043, 30463108,
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DEMAND(S) FOR  GRANT(S), DEMAND(S) FOR  GRANT(S),
1953-54-—contd. . 1853-54—contd.
Multipurpose  River  Schemes— Other Cgpital Outlay of the Minis-
contd. try of Finance. 3710, 3T17—94,

¥ Motion to reduce the Demand—

Corruption, nepotism, financial
irregularities, delays, wastage
and uncoordinated planning
in Hirakud Project. 3044,
3046—3106.

Growing employment of foreign
experts and also the growth
of foreigners in these schemes.
3044, 3046—3106.

Inefficient and haphazard plan-
ning of multipurpose projects
and the wastage, corruption
and nepotism in the execution
thereof. 3044, 3046—3106.

Investigation of Gandikota and

Nandi Konda projects on
river Kistna. 3043, 3046—

3106.
Nepotism and favouritism in
E the Central Water and Power
Commission. 3044, 3046—

3106.

Sixth report of Public Accounts
Committee, 1952-53 (Hirakud
Project). 3044, 2046—3107.

‘ progress of multipurpose
elver schemes. 3043, 3046—
.. 3108.

Urgency of fully developing the
Ghataprabha  Project and
Koyana to irrigate the scar-
‘city and famine areas of
Bijapur, Belgaum, Sholapur,
Satara and other areas of

Maharashtra. 3043, 3046—
31086.

Wastage and corruption in the
execution of multipurpose
river schemes. 3043, 3046—
3106.

New Delhi Capital Outlay. 3434-
35, 8516-17.
um. 3706-07, 8717—94, 3795—
3868, 3869.

Other Capital Outlay of the M'nis-
try of Communications. 3126,
3221,

3795—3868, 3872,

Motion to reduce the Demand—
Grant to community projects
and Colombo Plan and policy
underlying therein. 3716,
3717—94, 3795—3868.

Other Capital Outlay of the Minis-
try of Food and Agriculture. 2257,
2261—2344, 2348—88, 2389.

Motion to reduce the Demand—

Redistribution of land to re-
move economic inequality.
2261—2344, 2348—68.

Other Capital Outlay of the Minis-
try of Irrigation and Power, 3042,
3045, 3046—3106, 3107.

Motion to reduce the Demand—
Extension of electric supply.
3045, 3046—3106.

Other Capital Outlay of the Minis-
try of Natural Resources and
Scientific Research. 3868, 3878,

Oiher Capital Outlay of the Minis-
try of Transport. 3868, 3879.

Other Capital Outlay of the Minis-
try cf Wecrks, Housng and Sup-
ply. 3435, 3517.

Other Civil Works, 3434, 3437,
33383515, 3516.
Motion to reduce the Demand—

Corrup‘ion, bribery and =epo-
tism. 3437, 3438—3515.

Falure to absorb all work-

charged temporary em.
vloyees. 3437, 3438—
3515.

Other Organisations under the
Ministry of Production. 3868,
3876.

Other Scientific
2381-82, 2491.
Overseas Communications Service.

3125, 3220.

Parliament. 3868, 3877.

.Departments.
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DEMAND(S) FOR
1853-54—contd.

— e ——

GRANT(S), | DEMAND(S) FOR GRANT(S),
1953-54—contd.

Payment to other Governments,
Departments, etc. on account of
the Administration of Agency
Subjects and Management of
Treasuries. 3707, 3717—94, 3795—
3868, 3869.

Payments to Retrenched Personnel—
3710, 3717—94, 37953868, 3872.

Motion to reduce the Demand—
Inadequate provision for pen-
sion to retrenched persons
specially ministerial staff and
labour. 3716, 3717—84, 3795—
2868.

Police—

Motion to reduce the Demand—
Efficiency and discipline in the
Police administration. 3229—
$318, 3335—3429.
Lack of provision of special
Police for Rajasthan. 32290—
3318, 3335—3429.

Low scales of pay of police
staff. 32293318, 3335—
3429.

Ports and Pilotage. 3868, 3876.
Pre-partition Payments. 3708, 3717
—94, 3795—3868, 3871.

Motion to reduce the Demand—
Problem of recoveries of funds
belonging to displaced banks
from West Pakistan. 3715,
371794, 3795—3868.

Privy Purses and Allowance of
Indian Rulers, 3226, 3234—7318,
3335-3430.

Health. 3868, 3873.
Purchases of Foodgraing, 2257,
2389.

Relations with States—

«Motion to reduce the Demand—

Economy—policy with regard

to Kashmir. 32343318,
3335—3428, 3431,

Interference of the Centre with
the various states. 3234-—3318,
33853428, 3431.

Relations with States—contd.
Motion to reduce the Demand—
contd.

Need to make the states auto-
nomous than at present. 3234-
3318, 3335—3428, 3431. )
Salt, 3868, 3875.
Scientific Research. 3868, 3875.

Secretariat of the Vice-President.
3868, 3877.

Stamps. 3707, 3717—94, 3T95—
3868, 3869.

Stationery and Printing. 3515, 3516.

Motion to reduce the Demand—

Delays in printing of proceed-

ings of House of the People.
3437, 3438--3515.

Grievances of Central Govern-

ment Press employees. 3437,
3438-—3515.

Superannuation Allowance and Pen-

sions. 3708, 3717—904, 37953868,
3870,

Motion to reduce the Demand—

Necessity of discontinuing forth-
with payment of superan-
nuation allowances and pen-
sions in England. 8714, 8717—
94, 3795—3868.

Supplies. 3433, 3515, 3516.

Motion to reduce the Demand—

Corruption in waste stores and

purchase of stores. 3436,
3438—3515.

Economy in expenditure on
India Supply Mission in
U. 8. A 3437, 3438-—3516.

Failure to improve power "house
in Agarthala. 3436, 3438—
3515.

Inordinate delay in obtaining
spare parts of buses and lor-
ries for Road Transport De-
partment, Hyderabad State.
3436, 3438—3615.

Reduction of expenditure vn

India Stores Department,
London. 3437, 3438—38518,
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JEMAND(S) FOR GRANT(S),
1953-54—contd.
Supplies—contd.
Motion to reduce the Demand—
contd.

Scrutiny of stores indents of
various departments before
actual indent is placed in
foreign countries. 3437,
3438—3515.

Survey of India. 3868, 3874.

Taxes on Income including Corpora-
tion Tax. 3706, 3717—984, 3795—
3868, 3869,

Motion to reduce the Demand—

Necessity of computing allow-
ances to managing agents on
personal basis and not on
company basis.

Working of Income Tax Depart-
ment and evasion of taxes
specially by British concerns.
3713, 3717—94, 3795—3868.

Territorial and Political Pensions—
3708, 3717—94, 3795—3868, 3870.

Motion to reduce the Demand—

Failure to provide for pensions
to political sufferers,

Steps to tax pensions payable
to rulers of former Indian
states, 3714, 3717—94, 3795—
3868.

Tribal Areas. 2078—2251.

Motion to reduce the Demand—
Disproportion between sums
spent for social services and
for other purposes. 2148,
2148—2251.

Tripura. 3226-27, 3233—3318, 3335—
3441,

Motion to reduce the Demand—

A fire brigade in the town of
Agartala. 3233, 3234—3318,
| 3335—3441.

Adequate help to the non-gov-
ernment schools. 3283, 8234—
3318, 33353441,

Anti-malaria mobile unit in

Tripura, 3283, 3234—3318,
3335—3441.

DEMAND(S) FOR GRANT(S),
1953-54—contd.
Tripura—contd.

Motion to reduce the Demand—
contd.

Commercial road linking Tri-
pura with the rest of India.
3233, 3234—3318, 3335—3441.

Compensatory allowance to the
state employees in Tripura.
3232, 3234—3318, 3335—3441.

Demands for primary and secon-
dary school teachers. 3233,
3234—3318, 3335—3441. )

Drinking Water in towns and
villages. 3233, 3234—3318,
3338—3441.

Economy-abolition of the post
of District Magistrate. 3232,
3234—3318, 3335—3441,

Failure to resettle refugees in
Tripura. 3232, 32343381,
3335—3441.

Fare Charges of Airways. 3233,
3234—3318, 3335—3441.

Labour exchange in Tripure,
3233, 3234—3318, 3335—3441.

Legal position of the people in
relation to courts. 3233,
3234—3318, 3335—3441,

Legislative Assembly in the
state. 3233, 32343318,
3335—3441,

Municipal lawg for the Agar-
tala Municipality and to in-
troduce new municipality &
Tripura. 3232, 3234—3318,
3335—3441,

Permanent Judicial Commis-
sion for Tripura, 3233, 3234—
3318, 3335—3441.

Requisitioning of the peasants,
land for refugee. 3232, 3234—
3318, 3335—3441.

Tea Industry in Tripura. 3282,
32343318, 3335—3441.

Training centres for murses and
midwives. 3282, 32343318,
3335—3441.

e

R
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DEMAND(S)
1953-54—contd.
Unioa Excise Duties. 3706, 3717—

94, 3795—3868, 3869.
Motion to redue the Demand—

Abolition of excise duty on

tobacco grown and condi-
tioned in Koraput district
of Orissa. 3713, 3717—94,
3795—3868.

Difficulties of small growers ot
backward classes by levy ot
excise duties on tobacco on
standing crops. 3713, 3717—
94, 3795--3868.

Manner of collection and dis-
tribution to states. 3713,
3717—94, 3795-—-3868.

Zoolog:cal Survey. 3868, 3874.
DEMAND(S) FOR GRANT(S),

ON  ACCOUNT, 1953-54—

Administration of Justice. 1280.

Agriculture. 1276.

FOR GRANT(S),

Andaman and Nicobar Islands.
1278. ’

Archaeolagy. 1271,

Audit, 1274,

Avia.on. 1270,
Bilaspur. 1283.

Botanical Survey. 1280.
Broadcasting. 1278.
Cabinet. 1277.

. Cap:tal Outlay of the Ministry of
Commerce and Industry. 1286,
Capital Outlay of the Miistry of
Education. . 1287.
Capital Outlay of the Minis.ry
Health, 1289,
Capital Outlay of the Ministry of
Hpme Affairs. 1289,
Capital Outlay of the Minisiry of
Labour. 1290.
Capital Outlay of the Minisiry of
Production. 1290,
Capital Outlay of the Ministry of
Rehabilitation, 1290.
Capital Outlay of the Ministry of
. States. 1290,
.-Capual Outlay on Broadcasting.
1289.

DEMAND(S) FOR GRANT(S),
ON ACCOUNT—contd.
Capi.al Outlay on Buildings. 1291.

Cap:tal Outlay on Civil Aviation,
1288.

Capital Outlay on Currency. 1287

Capital Outlay on Forests. 1288.

Cap:tal Outlay en Indiap Fcsts and
Telegraphg (not met from Reve-
nue). 1286,

Capital Outlay on Mints, 12817.

Capital Outlay on Multipurpose
River Schemes, 1289.

Capital Outlay on Ports. 1291

Capital Outiay on Road. 1291.

Capital Outlay on the India Secu-
rity Press. 1287.

Ceasus. 1277,

Central Road Fund. 1284,

Chandernagore. 1272.

Chief Inspector of Mines. 1279,

Civil Defence. 1280.

Civil Veterinary Service. 1278.

Oommunications (including National
Highways). 1284,

Commuted Value of Pensions. 1288.

Currency. 1274,

Customs. 1273,

Defence Capital Outlay. 1287,

Defence-Services — Effective —
~Air Force. 1271.

Defence-Services — Effective —
Army. 1270-71. ‘

Defence-Services — Effective —
Navy. 1271.

Defence-Services — Non - Effective
Charges. 1271.

Delni, 1277,

Department of Parliamentary Aff-
airs, 1281,

Education. 1272.

" Kmployment Exchanges and Re-
gettlement, 1279,

Expenditure on Displaced Persons
Y20z, . ,

External Affairs, lﬂﬁ.
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DEMAND(S) FOR 'GRANT(S) ON
ACCOUNTS, 1953-54—contd.

Extraordinary Payments. 1275.
Forest. 1275-76.

Geological Survey, 1281,
Grants-in-Aid to States. 1275.

Indian Posts and Telegraphs De-
partment (Including  Working
Expenses). 1268-70.

Industries. 1269.

Irrigation (Including Working, Ex.
penses) Navigation, Embankment
ang Drainage Works—met from
Revenue. 1278.

Kutch, 1283. .
Lighthouses and Lighiships. 1284.

Loans and Advances by the Cen-
tral Government. 1288,

Manipur. 1283.
Medical Services, 1276.
Meteorozcgy_ 1270.
Mines., 1281.

Ministry of Commerce and Indus
try. 1269.

Mmistry of Communications. 1269.
M:nistry of Defence. 1270,
Ministry of Education. (11271,
Ministry of Finance. 1273.

Minisiry ot Food and Agriculture.
1275.

Ministry of Health. 1276.
Ministry of Home Affairs. 1277,

Ministry of Information and Broad-
casting. 1278.

Ministry of Irrigation and Power,
1278.

Mmistry of Labour. 1279,
Ministry of Law. 1280.

Ministry of Natural Resources and
Scientific Research. 1280.

Ministry of Production. 1281,
Ministry of Rehabilitation. 1282.
Minisiry of States. 1283,
Ministry of Transport. 1284.

Minfstry of Works, Housing ana
Supply. 1285,

DEMAND(S) FOR GRANT(S) ON
ACCOUNT, 1953-54—contd.

Minl. 1274.

Miscellaneous Adjustments between
the Union and State Govern-
ments. 1275.

Miscellaneous Departments and
Expenditure - under the Ministry
of Commerce and Industry. 1269,

Miscellaneous Departments and
Expenditure under the Ministry
of Communication. 1270.

Miscellaneous Departments and
Expenditure under the Minisiry
of Education, 1272.

Miscellaneous Departments and
Expenditure under the Ministry
of Finance. 1274-75.

Miscellaneous Departments® and
Expenditure under the Ministry
.of Food and Agriculture. 1276.

Miscellaneous Departments and
Expenditure under the Ministry
of Home Affairs. 1277-78.

Miscellaneous Departments and
Expenditure under the Ministry
of Irrigation and Power. 1279.

Miscellaneous Departments “ny
Expenditure under the Ministry
of Labour. 1279.

Miscellaneous Departments and
Expenditure under the Ministry
of Natural Resources and Scienti-
fic Research. 1281.

Miscellaneous Departments and
Expenditure under the Ministry
of Production. 1282.

Miscellaneous Departments and
Expenditure under the Ministry
of Works, Housing and Supply.
1285.

Miscellaneous Expenditure under
the Ministry of Defence. 1271.

Miscellaneous Expenditure under
the Ministry of External Affairs.
1272-178.

Miscellaneous Expenditure under
the Ministry of Health. 1277.

Miscellaneous Expenditure under
the Ministry of Rehabilitation.
1282. '
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DEMAND(S) FOR GRANT(S), ON
ACCOUNT, 1953-54—contd.

Miscellaneous Expenditure under
the Ministry of States. 1284.

Miscellaneous Expenditure under
the Ministry of Transport. 1285.

Miscellaneous Expenditure under
the Parliament Secretariat. 1286.

Multipurpose River Schemes. 1279.

New Delhi Capital Outlay. 1201,

Opium. 1273.

Other Capital Outlay of the Minis-
try of Communications. 1287.

Other Capital Outlay of the Minis-
try of Finance. 1288.

Other Capital Outlay of the Minis-
try of Food and Agriculture. 1289.

Other Capital Outlay of the Minis-
try of Irrigation and Power.
1289-90.

Other Capital Outlay of the Minis-
try of Natural Resources and
Scientific Research. 1200.

Other Capital Outlay of the Minis-
try of Transport. 1291.

Other Capital Outlay of the Minis-
try of Works, Housing and Sup-
ply. 1291-92.

Other Civil Works. 1285.

Other Organisations wunder the
Ministry of Production. 1282.

Other Scientific Departments. 1272.

Overseas Communications Service.
1270.

Parliament. 12886.

Payments to other Governments,
Departments etc. 1274.

Payments to Retrenched Personnel.
1288,

Police. 1277.
Ports and Pilotage. 1284.
Pre-Partition Payments. 1275.

Privy Purses and Allowances of
Indian Rulers. 1283,

Public Health. 1276.
Purchases of Foodgrains. 1288.
Relation with States. 1283.

Salt. 1282,

DEMAND(S) FOR GRANT(S), ON
ACCOUNT, 1853-54—contd.

Scientific Research. 1281.

Secretariat of the Vice-President.
1286.

Stamps. 1273.
Stationery and Printing. 1288.

Superannuation Allowances and
Pensions. 1274.

Supplies. 1285.
Survey of India. 1280.

Taxes on Income including Corpo-
ration Tax. 1273.

Territorial and Political Pensions.
1274. '

Tribal Areas. 1272.

Tripura. 12883.

Union Excise Duties. 1273.

Zoological Survey. 1280.

DEMAND(S) FOR GRANT](S) ON

ACCOUNT—PEPSU—
Administration of Justice. 2977,
20833028, 3027.

Advances Bearing Interest. 2083—
3023, 3032.

Agriculture. 2978, 2983—3023,
3028.
Capital - Outlay on  Electricity

Schemes (within the Revenue
Account. 2980, 2983—3023, 3029-
30

Capital Outlay on Multipurpose
-River Schemes—Bhakra Nangal
Project. 2982, 2983—3023, 3032,

Capital Outlay on schemes of Agri-
cultural Improvements and Re-
search. 2082, 29833023, 3031.

Capital Outlay on Schemes of State
Trading. 2082, 2083—3023, 3033.

Charges on Account of Motor
Vehicles Act. 2973, 2983—3023,
3024,

Chief Ministers’ and Advisers’ Sec-
retariat, 2074.75, 2983—8023,
3028.

Civil Supplies Directorate. 2077.
2983—3028, 3027.

Civil Works, 2079, 2083—3023,
3029,
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DEMAND(S) FOR  GRANT(S),
ON ACCOUNT—PEPSU-—contd.

Commissioner. 2076, 2083—3023,
3026.

Community Development
2981, 2083—3023, 3031.

Construction of Irrigation, Naviga-
tion, Embankment and Drainage
Works. 2082, 2083—3023, 3031.

Projects.

Co-operation. 2979, 2983—3023,
3028.

Development Department. 2075-76,
2983—3023, 3026,

District  Administration. 2977,
2083—3023, 3027.

Education, 2978, 2083—3023,
3027-28.

Education and Health Department.
. 2975, 2983—3023, 3025-26.
' Elections for Legislatures.
. 20833023, 3025,
Electricity Schemes, Working Ex-
penses, 2980, 2983—3023, 2029.
Expenditure on Displaced Persons.
2981, 2983—3023, 3030-31.

2974,

Finance Department. 2078,
2983—3023, 3025.

Forest, 2973, 2983—3023.

Home Department. 2975, 2083—
3023, 3025.

Industries and Supplies. 2979,

2083—3023, 3029,

Industries, Supplies and Labour
Department. 2076, 2083—3023,
3026.

Irrigation. 2074, 2983—3023, 3024.

Jalls and Judicial Lock-ups, 2977,
2083—3023, 3027.

Land Revenue. 20872, 2983—3023.

Law and Local Self Government
Department. 2076, 2983—3023,
3026.

Medical. 2978, 2983—3023, 3028.

Ministers and Advisers. 2074, 2083—
3023, 3024.

Miscellaneous.
8030.

2081, 2983—3023,

DEMAND(S) FOR GRANT(S),
ON ACCOUNT—PEPSU—contd.

Miscellaneous Adjustments between
Central and State Governments.,
2981, 2983—3023, 3031.

Miscellaneous Departments.
2983—3023, 3029.

Other Taxes and Duties. 2973-74,
2983—3023, 3024. !

Police. 2977-78, 2983—3023, 3027.

Privy Purses and Allowances of

2979,

Indian Rulers. 2080, 2983—3023,
3030.

Public Health. 2978, 2983—3023,
3028,

Punjabi Department. 2979, 2983—
3023, 3029.

Registration. 2973, 2983—3024.

Rehabilitation Department. 2976,
2983—3023, 3026.

Revenue Department. 2975, 2883—

3023, 3025.
Stamps. 2973, 2983—3023

State Excise Duties. 2972-78,
2983—3023.

State Legislative Assembly. 2074,
2083—3023, 3024.

Stationery and Printing.
2983—3023, 3030.

Superannuation Allowaaces and
Pensions. 2980, 2983—3023, 3030.

2980-81,

Veterinary. 29782983, 3023, 3028.

DEMAND(S) FOR GRANT(S),
1953—54—

PEPSU—

Administration of Justice, 5637—38,
5645—66, 5668—92, 5694—5703,
5708.

Advances Bearing Interest. 5643,
5712-13.

Agriculture. 5639, 5645—66, 5668—
92, 5694—5703, 5709.

/Zipital Outlay on Mulii-Purpose
River Scheme—Bhakra Nangal
Project. 5643, 5668—92, 5694—
5708, 5712,

Motion to reduce the Demand—
Corruption and inefficiency in
Bhakra-Nangal Project. 5668—

92, 5694—5708.
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DEMAND(S) - FOR
1953-54—PEPSU—contd.

Capitai Outlay on Schemes of Agri-
cultural Improvements and Re-
search. 5643, 5712.

Capitat Outlay on Schemes of State
Trading. 5643, 95645—66, 5668—
92, 5694—5703, 5712.

Charges on Account of Motor Vehi-
cleg Act. 5633 5645—66, 5668—

92, 5B94—5703, 5704,

.Chief Minister’s and Adviser's Secre-
tariat. 5635 5645—66, 5668-—92,
56945703, 5705.

Civil Supplies Directorate. 5637,
5703, 5707-08.
Civil Works. 5640, 5694—5703, 5710.
Motion to reduce the Demand—
Economy-widening, = ‘Kandha-
ghat Chail’.
Failure to ensure speedy and

economical execution of civil
works, 5694—5703.

Commissioner. 5637, 5645—66,
5668—92, 5684—5703, 5707.

Community Development Projects.
5642, 5711.

Construction of Irrigation, Naviga-
tion, Embankment and Drainage
Works. 5642, 5668—02, 5694—
5703, 5712,

Co-operation. 5639, 5645—66, 5668—
92, 5694—5703, 5709.

GRANT\B),

Deveiopment Department. 5636,
Sha5—€6, 5668—92, 5694—5703,
5306,
District Administration. 5637, -
5645—68, 5688—92, 56945703,
5707.

Motion to reduce the Demand—

Failure to punisp officers on
whom charges of corruption
and repression are brought
forth. 5693, 5694—5703.

Education. 5638, 5645—66, 5693,
$694—5703, 5708. )

Motion to reduce the Demand—

'Enguiry against “Text Book
Scandal’. 5693, 5694~-5703,

DEMAND(S) FOR
1953-54—PEPSU-—contd.
Education—contd.
Motion to reduce the Demand—
contd. ’

Failure to introduce compul-
sory education as promised
in Rajpramukh's address.
5693, 5694—5703.

Education and Health Department.
5636, 5645—866, 5668—92, 5694—
5703, 5706. -

Elections for Legislatures., 5634-35,
5645—66, 5667, 5668—92, 5693,
56904—5703, 5705.

Motion to reduce the Demand—

Delay in holding elections.
5692, 5694—5703.

Disciplinary action against offi-
cers responsible for corrup-
tion and irregularities in
general election. 5667, 5668—
92, 5694—5708. s

Election to the legislature.
5667, 566802, 5694-—5703,

Failure to take steps against
officers who are alleged to
have interfered with previ-
ous elections. 5693, 5694—
5703.

Blectricity Schemes—Working Ex-
penses. 5640, 57035710,

Expenditure on Displaced Persons.
5642, 5711,

Finance Department. 5635, 5645—
66 5668—02, 5694—5703, 5705.
Jmét. 5633, 5645—66, 5366892,

56945703, 5704.

Home Department. 5635, 5643—66,
5667, 5668—92, 5694—5708, 5705-
06.

Motion to reduce the Demand-—

Integration of PEPSU with
Punjab.

Representation of scheduled
castes in Government service.

5667, 586892, 56945708,

Industries and Supplies. 5639-40,
5645—66, 5668—02,  5694—3708,
5708

Industries, Su,plles and Labour
Department. 5686,  5645—866,
566892, 56945708, 5708-08.

GRANT(S),




INDEX TO DEBATES, PART II, THIRD SESSION, 1953, 91

DEMAND(S) FOR
1953-54—PEPSU—contd.
Irrigation. 5634, 5645—66, 5668—92,

5694—35703, 5705.

Jails and Judicial lock-ups. 5638,
5#45—66, 5668—92, 5694—5703,
5708, '

Motion to reduce the Demand—

Unsatisfactory conditions in
jails. 5693, 5694—5703.

Land Revenue. 5632, 5645—56,
5666-5667, 5668—92, 5694—5703.

Motion to reduce the Demand—

Abolition of Zamindari. 5666,
5668—92, 5694—5703.

Agrarian reforms to give land
and permanent ownership to
the tiller. 5667, 5668—

Yz, do¥4—5703.

Agrarian reforms wviz. aboli-
tion of Dbiswadaries with
minimum compensation as re-
commended by PEPSU
Assembly by an unanimous
resolution in May, 1952. 5602,
5694—5703.

Rates of land revenue. 35682,
5694—5703.

Rates on land revenue in
PEPSU. 5867, 5668—92,

5694—5703.
Tenancy legislation. 5667, 5668—92,
5694—5703.

Law and Local Self Government
Department. 5636-37, 5645-—66,
5668—02, 5694—5703, 5707.

Medical. 5638, 5645—66, 5668—92,
5694—5708, 5708.

Motion to reduce the Demand—

Funds for public health. 5693,
5694—5703.
- Ministers and Advisers.—
Motion to reduce the Demand—
Adviser's salary. 5634, 5645—
66, 5688—92, 5694—5708, 5705.
Miscellaneous., 5641, 56456—66, 5694,
5703, 5711. .
Motion to reduce the Deman
Industrial labour. 5667, 5703.
Panchayats. 5684, 5703. ‘

GRANT(S),

Miscellaneous Adjustments between
Central and State - Governments.
8642, 5711,

DEMAND(S) FOR  GRANT(S),
1853-54—PEPSU—contd.

Miscellaneous Departments. 5640,
5693, 5694—5703, 5709,

Motion to reduce the Demand—

Anti-labour measures leading to
serious discontent among in-
dustrial labour. 5693, 5694—
5703.

Finance for welfare organisa-
tions and recommendations
of Tripartite Conference.
5693, 5694—5703.

Other Taxes and Duties. 5633-34.
5645—66, 5668—92, 5694—5703,
5704.

Police. 5638, 5645-—66. 5667, 5668—
92, 5693, 5694-—5703, 5708.
Motion to reduce the Demand—
Repression against peasants’
and people's organisations.
5693, 5694—5703.
Repression by police against
people. 5667, 5668—92. 5694—
5703.

Privy Purses and Allowances of
Indian Rulers. 5641, 5645—66,
5668—92, 5694—5703, 5710.

Motion to reduce the Demand—

Allowances given to relatives of
rulers. 5668—92, 5694—5703.
Allowances to relatives of rulers

5694—5703.

Refusal of supplies. 5668-—92,
5694—5703.
Public Hcalth, 5639, 55645— 66, 5668—
92, 5694-—5703, 5708-09.
Punjabi Department. 5640, 5645—
66, 5668—92, 5694—5703, 5710.

Registration. 5633, 5645—66, 5688—
92, 5694—3703, 5704,

Rehabilitation Department. 5636,
5645—66, 5668—92, 5694—5703,
§707.

Revenue Department, 5635, 5645—
66, 5658—92, 5694—5703, 5706.

Stamps. 5633, 564586, 5668—92,
.5694—5703, 5704.

State Excise Duties. 5632, 5645-—66,
5668-—92, 5694--5703, 5703-04.
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DEMAND(S) FOR  GRANT(S),
1953-54— PEPSU—contd.

States Excise Duties — contd.
Motion to reduce the Demand—

Excessive consumption of liquor
and other drugs. 5692, 5604—
5703. '

State Legislative Assembly. 5634,
' 5846—686, 5668—92, 5694—5703,

5705.
Stationery and Printing. 5641, 5703,

5711.
Superannuation Allowances and
Pensions. 5641, 5645—66, 5703,

5710.

Veterinary. 5639, 5645—86,
92, 5694—5703, 5709.

DEMAND(S) FOR GRANT(S), 1953-
54—-RAILWAYS—

Appropriation to Depreciation
Reserve Fund. 1257, 1258.

Appropriation to Development
Fund. 1257, 1259.

Capital Outlay on Vizagapatam
Port. 1257, 1260.

Construction of New Lines—
Capital and Depreciation Fund—-
1165, 1172—1257, 1259.

Motion to reduce the Demand—
Line between  Chittorgarh
and Kotah. 1171, 1172—1257.
Line between Xavali and
Guntakal. 1170, 1172—
1257.
Line between Nellore and

Cuddapah. 1170, 1172—
1257.

Line between Ongole and
Cumbam. 1170, 1172—1257,

Line between Renigunta and
Secunderabad. 1170, 1172—
1257.

Line from Talcher to Sambal-
pur etc. 1171, 1172—1257.

Line linking Ariyalur and
Sankaridrug. 1170, 1172—
1257.

Line linking Kumbsakonam
and Virdhachalam. 1170,
11721257,

5668—

DEMAND(S) FOR GRANT(S), 1853~
54—RAILWAYS—contd.

Construction of New Lines—Capital
and Depreciation Fund—contd.

Motion to reduce the Demand—
contd.
Line linking Tellichery and
Mysore. 1170, 1172—1257.
New line from Cudivada. 1168,

1172—1257.
New lines in South India. 1169,

1172—1257.
New lines inSouth India. 1169,

1172—1257.

Policy re construction of new
lines. 1170, 1172—1257.

Quilon-Ernakulam Railway.
1169, 1172—1257.

Restoration of Kakinada-Koti-
palli line. 1189, 1172—1257.

Dividend Payable to General Reve-
nues, 1165, 1172—1257, 1260.

Motion to reduce the Demand—

Refusal of supplies. 1171, 1172—
1257.

Miscellaneous Expenditure. 1164,
1172—1257.

Motion to reduce the Demand—

Auctioning of land. 1168, 117
1257, :

Badi Sadri and Neemuch. 1166,
1172—1257.

Construction of extension works
and overbridges. 1157, 1172—
1257.

Construction of lines already
surveyed. 11685, 1172—12517.

Ganga Barrage Scheme survey.
1166, 1172—1257.

New lines between Hospet to
Harihar. 1186, 1172—-1257.

“ New lines from Barabil to Sam-
balpur etc. 11668, 1172—1257.

Survey of Dohad-Indore line.
1168, 1172—1257.
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DEMAND(S) FOR  GRANT(S),
1953-54—RAILWAYS—contd.

Miscellaneous Expenditure —
contd.
Motion to reduce the Demand—
contd.

Survey of line between Kar-
‘war and Raichur.
—1257.

Survey of new line to Arambagh.
1166, 1172—1257.
Open Line Works—Additions. 1257,
-1259.

Open Line Works—Development

Fund—1165, 1172—1257, 1260.
Motion to reduce the Demand—
Bringing of Kakinada on main
line. 1171, 1172—1257.
‘Go-as-you-please’ tickets. 1171,
1172—1257.
Overbridge near Godhra Sta-
tion. 1171, 1172—1257.
Stations for Tambaram Sana-
torium. 1171, 1172—1257.

Tanjore-Nagore train service.
1171, 1172—1257.

Open Line Works—Replacements.
1257, 1259-60.

Open Line Works (Revenue)—
Labour Welfare. 1257, 1259.

Open Line Works (Revenue)—
Other than Labour Welfare. 1257,
1259.
Ordinary Working Expenses—
Administration. 1010—80.
Motion to reduce the Demand—
Bad conditions of newly built
railway quarters in N.E. Rly.
1018, 1020—80.
Corruption in administration.
1018, 1020—80.
Corruption in railway adminis-
tration. 1018, 1020—80.
Corruption in the administra-
tion. 1019, 1020-80.

Discrimination re rent-free
quarters of S. M. & A. S. M.
in Southern Railway. 1018,
1020—890.

Economy of expenses in admi-
'nistration. 1017-18, 1020—80.

1166, 1172

DEMAND(S) FOR GRANT(S),
1953-54—RAILWAYS—contd.
Ordinary Working  Expenses—

Administration—contd.
Motion to reduce the Demand—
contd.

Efficiency. 1017, 1018, 1020—80.

Fall in income from railways.
1019, 1020—80.

Future set-up of Railway Clear-
ing Accounts Office. 1017,
1020—80.

Inability to prevent beggars in
running trains. 1019, 1020—
80.

Increase of basic pay for Station
Masters etc. 1017, 1020—80.

Indian Railway Conference
Association. 1018, 1020—80.

Indiscriminate transfer of staff.
1017, 1020—80.

Labour Policy. 1017, 1020—80.

Non-recognition of All India
Ministerial Staff Association.
1016, 1020—80.

Non-recognition of All India
Railway Inspectors’ Associa-
tion. 1016, 1020—80.

Pay structure of Station Mas-
ters and Assistant Station
Masters. 1018, 1020—S80.

Station Masters. 1018, 1020—
80.

Recovery of arrears of salary
etc. by railway employees.
1018, 1020—80.

Refusal of supplies.
1020—80.

Reinstatement of discharged or
suspended workers. 1017,
1020—80.

Two scheduled caste members
on Railway Service Commis-
sion. 1017, 1020—80.

Victimisation of workers under
Carriage Foreman, Howrah,
1017, 1020-—80.

Ordinary Working Expenses—
Labour Welfare. 1164, 1172—
1257, 1258.

1017-18,
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DEMAND(S) FOR GRANT(S),
1853-54—RAILWAY S—contd.
Ordinary Working Expenses—

Labour welfare—contd.

Motion to reduce the Demand—
contd. )
Motion to reduce the Demand—

Canteens in the golden ruck
workshops. 1168, 1172—
1257.

Curtailment of medical facili-
ties. 1188, 1172—1257.

Declaring of staff medically
unfit. 1168, 1172—1257.

Hostel at Bittragunta. 1169,
1172—12517.

Inadequacy of health and wel-
fare services ichemes. 1169,
1172—1257.

Inadequate
1172—1257.

Medical facilities for railway
employees. 1168, 1172—
1257.

Medical treatment of family
members of railway ser-
vants. 1168, 1172—1257.

Railway school at Bittragunta.
1169, 1172—1257.

Schools for employees’ child-
ren. 1168, 1172—1257.
Ordinary Working Expenses—
Miscellaneous Expenses. 1164,

1172—1257, 1258.
Motion to reduce the Demand--

Bad condition of labour in the
railways. 1168, 1172—1257.

Gratuities to discharged stafl.
1167, 1172—1257,

. Inadequacy of passenger
amenities. 11687, 1172—1287.

Increase in railway accidents,
° 1167, 1172-1257.

Reduction of rice ration.
1167, 1172—1257.

Restoration of grainshop faclli-
ties. 1187, 1172—1257.

amenities. 1168,

DEMAND(S) FOR  GRANT(S),
1953-54—RAILWAYS—contd.

Ordinary Working Experises—
Operating Staff— :

Motion to reduce the Demand—
Disabilities of railway staff.
1019—80. ' :
Ordinary Working Expenses—Opera-
tion (Fuel). 1164, 1172—1257.
Motion to reduce the Demand—
Low wages of shift chargemen.
1167, 1172—12517.

State Railway Collieries. 1167,
1172—1257.

Ordinary Working Expenses—
Operation other than Staff and
Fuel. 1257, 1258.

Ordinary Working Expenses—
Repairs and Maintenance. 1257.

Payments to Indian States and Com-
panies. 1165, 1172--1257, 1357,

Motion to reduce the Demand—

Policy of subsidy etec. 1169,
1172—12517. .

Railway Board—
Motion to reduce the Demand—

Abolition of category of “Class
II Officers”. 1015, 1020—80.
Attitude of railway administra-
tion towards South India.

1016, 1020—80.

Confirmation of temporary em-
ployees of more than one
year's service. 1013, 1020—
80_ .

Distribution of cultivable rail-
way wastelands. 1015, 1020—
80.

Economy. 1014, 1020--380.

Economy of pay of officers.
1018, 1020—80.

Failure to administer proper

financial control leading to
wastages etc. 1015, 1020—80.

Grant of compensatory house-
rent allowance to railway em-
ployees. 1016, 1020—80.
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DEMAND(S) FOR  GRANT(S),
1953-54—RAILWAYS—contd.

"Railway Board—contd.
Motion to reduce the Demand—
contd.

High fares on metre-gauge
lines, 1016, 1020—80.

Inadequate representation of
the scheduled castes and
tribes in the railway ser-
vices. 1014, 1015, 1020—80.

Non-confirmation of Railway
Board staff. 1013, 1020—80.

Overlooking of seniority of
running staff by grafting
outsiders. 1014-15, 1020—
80.

Policy of administration of
railways. 1015, 1020—80.

Policy of retrenchment in the
officers cadre. 1015, 1020—
80.

Proper financial control, con-
dition of third-class travel
and living condition of
railwaymen. 1014, 1020—
80.

Railway contracts to the sche-
duled ca:tes. 1015-16,
1020—-80.

Railway scholarships fund for
scheduled caste and sche-
duled tribe students. 1014,
1020—80.

Recognition of Trade Union.
1014, 1020—80.

Reduction of pay of high paid
officials. 1015, 1020—80.

Refusal of supplies. 1015,
1020—80.

Representation of scheduled
caste in railways. 1016,
1020—80.

‘Serious short supply of wagons.
1013-14, 1020—80.

Southern Railway Labour
Union. 1014, 1020—80.

Training facilities to the pros-
pective scheduled caste and
scheduled tribe’ employees
in railway services. 1014,
1020—80.

DEMAND(S) FOR GRANT(S), 1953-

54—RAILWAYS—contd.

Railway Board—contd.
Motion to reduce the Demand—
contd. )

Work of the Railway Board.

1014, 1020—80.
Wrong calculation of fares.

1016, 1020—80.

DEMAND(S) FOR SUPPLEMENTARY
GRANT(S) FOR 1952-53—
Administration of Justice. 582—84.
Andaman and Nicobar Islands.

576—82.

Capital Outlay of the Munstry of
States. 564. )
Capital Outlay on Indian Post; and
Telegraphs (Not met from

Revenue). 563.
Capital Outlay on Multipurpose
River Schemes. 564.
Commuted Value of Pensions. 563.
Expenditure on Displaced Persons.
584—600.
Grants-in-Aid to States. 566.
Lighthouses and Lightships. 563.
Ministry of Commerce and Industry.
, 526—33.
Ministry of Natural Resources and
Scientific Research. 563.

Miscellaneous Adjustments between
the Union and State Governments.
562.

Miscellaneous Departments and Ex-

penditure under the Ministry of
Commerce and Industry—

Motion to reduce the Demand—
Economy. 534—58.

Miscellaneous Expenditure under the
Ministry of Communications. 562,

Miscellaneous Expenditure under the
Minitry of Food and Agriculture.
867—09.

Miscellaneous Expenditure under the
Ministry of Health. 562.

Miscellaneous Expenditure under the
Ministry of States. 601—07.

Other Capital Outlay of the Ministry
of Finance.: 564.
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DEMAND(S) FOR SUPPLEMENT-
ARY GRANT(S) FOR 1952-53—
contd.

Other Capital Outlay of the Ministry
of Natural Resources and Scienti-
fic Research. 564.

Payments to other Governments,
Departments etc. on account .of
Administration of Agency subjects

, and Management of Treasuries.
562.

Police. 569—76.

Relations with States. 601—07.

Salt. 563.

Secretariat of the Vice President.
503.

Superannuation Allowances and
Pensions. 564—66.

DEMAND(S) FOR SUPPLEMEN-
TARY GRANT(S)—PEPSU—
Administration- of Justice. 2931,

2936—64, 2966.
Agriculture, 29382, 2936—64, 2967.
Motion to reduce the Demand—
Huge sums spent for locust con-
trol measures. 2845—64.
Agriculture and forest Department.
2931, 2936—64, 2968. <
Capital Account of Irrigation, Navi-
gation, Embankment and Drainage
Works (Outside the Revenue
Account). 2835 2936—64, 2969.
Capital Outlay on Electricity
Schemes (Within the Revenue
Account). 2933, 2936—64, 2968.

Capital Outlay on Industrial Develop-
ment. 2934-35, 2936—64, 2969.

Capital Outlay on Multi-Purpose
River Schemes—Bhakra Nangal
Project. 2935, 2936—64, 2970.

Capital Outlay on Schemes of State
Trading. 2935, 2936—~64, 2970.

Civil Works. 2933, 2036—64, 2088,

Community Development Projects.
2934, 2936—64, 2969,

District Administration. 2031, 2936—
64, 2066.

Education. 2932, 2036—64, 2967,

DEMAND(S) FOR SUPPLEMENTARY
GRANT (S) —PEPSU—contd.
Elections for Legislatures. 2030,

2936—64, 2065.

Motion to reduce the Demand—

The low salaries paid to twenty-
four temporary clerks. 2945—
64. .

Expenditure on Displaced Persons.
2034, 2936—84, 2969.

Finance Department. 2830, 2936—
64, 2965-66.

Industries and Supplies. 2932-38,
2936—64, 2867.
Motion to reduce the Demand—

Heavy amount spent for the in-
dustrial exhibition at Patiala.
2945—64.

Interest Free and Interest Bearing
Advances. 2935, 29036—64, 2970.

Land Revenue. 2930, 2936—64,
2965.

Law and Local Self Government
Department 7931, 2936—64,
2966.

Miscellaneous. 2934, 2936—04, 2068.
69.

Miscellaneous
2936—64, 2967-68.

Other TEXes and Duties. 2030,
2936—84, 2965.

Public Health. 2832, 2936—~64, 2967.
Revenue Department. 2930-31,
2936—64, 2066.

Stationery and Printing. 2034,
2936—04, 2968. :

Superannuation Allowances and
Pensions. 2933, 2936—64, 2968.

Veterinary. 2032, 2936—64, 2967.

DEMAND(S) FOR SUPPLEMENTARY
GRANT(S), 1952-33—RAILWAYS—
Construction of New Lines. 1264,

1316—40.
Motion to reduce the Demand—
Economy. 1300.
Dividend Payable

Departments. 2833,

to General

Motion to reduce the Demand—
Economy. 1289, 1318.
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DEMAND(S) FOR SUPPLEMEN-
TARY GRANT(S), 1952-53—RAIL-~
WAYS—contd.

Miscellaneous  expenditure—contd.
Motion to reduce the Demand—
contd.

Expenditure on exhibition. 1300,
1315.

Necessity of limiting wastage
in the Railway Centenary
Exhibition. 1289, 1315.

Ordinary Working Expenses—Ad-
ministration. 1293, 1340.

Ordinary Working Expenses—
Labour welfare. 1293-94, 1316—40.
Motion to reduce the Demand—

Need of better facilities to rail-
waymen regarding grant of
pass etc. 1300, 1316—40.
Ordinary  Working  Expenses—
Operation (Fuel). 1293, 1340.
Ordinary Working Expenses—
Repairs and Maintenance. 1293,
1340.
Statement showing—Presented to
the House. 803-04.

DEO, SHRI R. N. S—
Appropriation (No. 3) Bill—
Motion to consider. 3923.
Demand(s) for Grant(s), 1953-54—
Cabinet—
Motion to reduce the Demand—
Transfer of the contiguous
Oriya speaking tracts of
Madras to Orissa. 3229.
Capital Outlay of the Ministry of
Commerce and Industry—
Motion to reduce the Demand—
Delay in setting up the iron
and steel factory in Orissa.
3542. ,
vacillating policy regarding
setting up of the iron and
steel factory. 3542.
Delhi—
Motion to reduce the Demand—
Irregularities in  connection
with the detention of three
M.Ps.

DEO, SHRI R. N. S.—contd.

Demands for Grants, 1953-54—contd.
Delhi—contd.

Motion to reduce the Demand—
contd.

Police excesses and repression
in Delhi. 3228.
Loans and Advances by the
Central Government—
Motion to reduce the Demand—
Necessity of co-ordinated and
integrated development plan
before granting loans to
States. 3716, 3743—48.
Policy underlying advancing
loans to irrigation purposes.
3716, 3743—46.
Ministry of Finance—
Motion to reduce the Demand—
Levy of excise duty on tobacco
on standing crops. 3712,

Ministry of Home Affairs—
Motion to reduce the Demand—
Transfer of Oriya speaking
tracts of Srikakulam and
Vishakhapatnam Districts to
Ori:sa State. 3328.
Ministry of Irrigation and Power—

Motion to reduce the Demand—
Employment of foreigners in
the multipurpose river valley
schemes. 3043.
Ministry of States—
Motion to reduce the Demand—

s Implementation of July Agree-
ment between the Govern-
ment of India and Jammu
and Kashmir. 3231.

Miscellaneous Expenditure under
the Ministry of States—

Motion to reduce the Demand—

% Unsatisfactory refugee re-
habilitation policy of Jammu
and Kashmir State. 3234.

Mul{ipurpose River Schemes—

Motion to reduce the Demand—

Corruption, nepotism, finan-
cial irregularities, delays,

' wastage and unco-ordinated
planning in Hirakud Pro
ject. 3044.

. 279 LSD~—
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DEO, SHRI R. N. 8.—contd.
Demands for Grants, 1953-54—contd.

Multipurpose River Schemes—
contd.

Motion to reduce the Demand—
contd.

Nepotism and favouritism in
the Central Water anc
Power Commissian. 3044.

Sixth report of Public
Accounts Committee, 1952-
53 (Hirakud Project).
3044.

Union Excise Duties—
Motion to reduce the Demand—

Difficulties of small growers of
backward classes by levy of
excise duties on tobacco or
standing crops. 3713.

Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—

Consideration of clauses. 4025,
4028, 4029—31.

Motion on address by the President.
127, 179—82.

Motion re detention of three Mem-
bers and others. 2842-—48.

DEOGAM, SHRI—
Finance Bill—
Motion to consider. 4207--11.

DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS—

Demand(s) for Grant(s), 1063-54.

3868, 3875.

Demand(s) for Grant(s) on Account,
1953-54. 1281.

DEPUTY SPEAKER, MR.
M. A. AYYANGAR)—

Announcement re afternoon session
of the House on 13th May 1953.
6408.

(SHRI

Business of the House. 121;22.
Indian Tea Bill. 5964, 3965, 5966.

(SHRI

DEPUTY SPEAKER, MR.
M. A. AYYANGAR)—contd.

Discussing a point of order as to
whether Vindhya Pradesh Legis-
lative Assembly (Prevention of
Disqualification) Bill be taken into
consideration the —— observed
that Business Advisory Committee
can only say that so much time
will be spent on a particular Bill.
It does not stand in the way of
Government bringing forward im-
portant Bill saying “we will push
out all these and proceed with
this.” 6285.

During the. course of discussion on
the motion for Adjournment re-
garding the detention of three
M.Ps. the —— observed that the
court is not an executive autho-
rity directly responsible to this
Government. Even the Govern-
ment is only one of the Suitors
to a particular case. Under these
circumstances even if there be
any mistake or otherwise, this
Parliament has no jurisdiction.
198}35.

y/ﬁu course of discussion of motion
for adjournment on eviction of
some M.Ps. from Windsor Place, the
—— observed that a motion of this
nature should not be allowed on
the ground that the task of allot-
ting hou:es to MPs. is a specific
subject of a particular committee.
The dispute is between the mem-
bers and that sub-committee and
hence, if allowed, would only
mean that person to whom it has
not been allotted in regular course
would enforce the right which
they do not have and try to get
into the house. 1476-77.

Motion for Adjournment re Evic-
tion of some M.Ps. from Windsor
Place. 1471, 1472, 1473, 1474,
1475, 1476-77, 1478—80, 1481.

Motion re Detention of three
Members and others, scope of
discussion defined. 2844.

Personal explanation by Shri V. G.
Deshpande. 1775.76.
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DEPUTY SPEAKER, MR. (SHRI

M. A. AYYANGAR)—contd.

Point of Privilege on Expunction of
remarks from proceedings. 1987,
1988, 1989-90, 1999,

Salaries and Allowanceg of Officers
of Parliament Bill. 5173—75,
5183-84.

Scope of discussion on the General
Budget, and that on the Finance
Bill explained. 1370—78.

Statement re Law Minister’s speech
on Speaker’s Certificate on Indian
Income Tax (Amendment) Bill.
$885-88.

DESAL SHRI K. K.—

Air Corporations Bill—

Motion to refer to Select Com-
mittee. 4742—46.

Demand(s) for Grant(s), 1933-54—

Ministry of Works, Housing and
Supply—

Motion to reduce the Demand—

Economy and efficiency in
administration. 3453—37.
Inadequate measures in indus-

trial housing. 3453--57.

Industries (Development and Regu-
lation) Amendment Bill—

Motion to refer to Select Com-
mittee. 4827—31.

Consideration of clauses. 5824—
28.

General discussion on the General
Budget. 1711—185.

General discussion on the Railway
Budget. 752—817.

Rezolution re safeguarding of

National Security Rules. 4437—
40, 4443,

DESHMUKH, DR. P, S.—

Children's Protection Bill~—

Motion fgr leave to withdraw.
524,

DESHMUKH, DR. P. S.—contd.

Demand(s) for Grant(s), 1953-54—
Agriculture—
Motion to reduce the Demand—

A Community Project in Kala-
thur Taluq or Thiruvaram-
burfirka. 2353—&65.

Failure to provide lands to the
landless agricultural popu-
lation. 2353—865.

Failure to solve the food pro-
blem. 2353—65

Failure to utilise cultivable
waste and the existing
fallow land. 2353—868.

Irrigation canal to utilise the
water of Kauweri river.

Jute Policy. 2353—88.

Protection to poor peasants
and agricultural labourers.

Refusal of supplies. 2353—

7 65.
i

Motion to reduce the Demand—
Afforestation of the land which
is not suitable for cultiva-
tion.
Raising certain crops in the
forests without destroying
them. 2353—865.

Discussion on famine and drought
. conditions in Madras. 6755—38,
6761-62.

Discussion on food scarcity In
Rajasthan. 5076—79.

Election to Indian Central Coconut
Committee. 3338.

Election to Indian Central Oflseeds
Committee. 3535.

Flection to Indian Central Tobacco
Committee. 4628.

Election to National Food and Agri-
cultural Organisation Liaison
Committee. 3334.

General discussion on the General
Budget. 1675,

Statement showing extent of scarcity
conditions—Laid on the Table.
6602.
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DESHMUKH, DR. P. S.—contd.
Training and Employment Bill—

Motion for leave to withdraw.
523—52.

DESHMUKH, SHRI C. D—

Agreement between the Rajpra-
mukh of Mysore and the Reserve
Bank of India—Laid on the Table.
217.

Appropriation Accounts etc. of the
Defence Services—Laid on the
Table. 6401.

Appropriation Accounts of the
Defence Services for the year
1949.50—Laid on the Table. 3970.

Appropriation Bill—
Motion for leave to introduce. 607.

Motion to consider. 608.
Motion to pass. 608.
Appropriation (No. 2) Bill—

Motion for leave to introduce.
3033, 3034.

Motion to consider. 30384-35.
Motion to pass. 3036.
Appropriation (No. 3) Bill—
Motion for leave to introduce.
3879.
Motion to consider. 3921.
Motion to pass. 3966.
Appropriation (Vote on Account)
Bill—
Motion for leave to introduce.
1292,
Motion to consider. 1292.

Motion to pass. 1292

Audit Report, Defence Services,
1951—Laid on the Table. 3970.

Audit Report, Defence Services,
1952—Laid on the Table. 6401.

Business of the House. 5153.

Central Excises and Salt (Amend-
ment) Bill—

Motion for leave to introduce.
4240.

DESHMUKH, SHRI C. D.—contd.

Central Excises and Salt (Amend-
ment) Bill—contd.
Motion to consider. 4242—44,
4391—4414, '
Consideration of clauses. 4619
22.
Motion to pass 4622,
Commercial Appendix to the Ap-
propriation Accounts of the De-
fence Services for the year 1949-
50—Laid on the Table. 3970.

Commercial Appendix to the Appro-
priation Accounts of the Defence
Services for the year 1950-51 and
the Audit Report thereon—Laid on
the Table. 6401.

Comptroller and Auditor-General
(Conditions of Service) Bill—

Motion for leave to introduce.
424142,

Motion to consider.
5322, 5376—90.

Amendment to refer to Select
Committee. 5376—80.

Consideration of clauses. 5301,
5393, 5394.

Motion to pass, as amended. 3395,
5397-98.

Demand(s) for Grant(s), 1953-54—
Audit—

Motion to reduce the Demand—

Arrangements for better audit-
ing specially Cost Account-
ing of Government concerns
and indu:trial undertakings.
3850—617.

Capital Outlay on
3850—67.

Capital Outlay on Mint—
Motion to reduce the Demand—

Structural defect in Alipore
Mint and inadequate nous-
ing accommodation for

’ labour and their amenities.
3850-—867.

Capital Outlay on the India Secu-
rity Press. 3850—87.

5320-21,

currency -
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DESHMUKH, SHRI C. D.—contd.
Demand(s) for Grant(s), 1953-54—
contd.

Commuted Value of Pensions—
Motion to reduce the Den;mxd——
Policy of further payment of
commuted value of pension
specially in England. 3250--

67.

Currency—
Motion to reduce the Demand—
Failure to stop entry into and
transmission out of - the
country of foreign capital
and profit. 3850—67.

Customs—
Motion to reduce the Demand—

Necessity of reducing taxes

on consumption. 3850—67.
Extraordinary Payments—
Motion to reduce the Demand—

Financing of industrial hous-
ing schemes.

Inadequate funds provided
for welfare of backward
classes.

Inadequate provision to land-
less workers.

Meagre provision for Indus-
trial Housing Scheme.

Serious famine situation in
districts of Ramnad, Coim-
batore, South and North
Arcots, Malabar and Tan-
jore of Madras State and
need to grant aid from
Centre.

Utilisation of youth camps
and labour services for
party purposes. 8850-—87.

Grants-in-Aid to States—

Motion to reduce the Demand—

Economy merger of Himachal
Pradesh, Vindhya Pradesh,
Ajmer and Bhopal with
Punjab, Madhya Bharat,
Rajasthan and Madhya
Bharat respectively.

Improper  distribution of
grants. 3850—67.

DESHMUKH, SHRI C. Df-—contd.
Demand(s) for Grant(s), 1853-54—
contd.

Loans and Advances by the Cen-
tral Government—

Motion to reduce the Demand—

Inadequate advances made
for cultivators and other
nation building purpose.

Necessity of co-ordinated
and integrated development
plan before granting loans
to States.

Policy underlying advancing
loans for irrigation pur-
poses. 3850—67.

Ministry of Finance—

Motion to reduce the Demand—

Additional aid to improve
economic conditions of
scheduled castes.

Economy in administration.

Exchange of Pakistan securi-
ties and shares held by
Indian nationals.

Failure to bring about redis-
tribution of national income
through public finance.

Failure to provide employees
of Mint and Security Press,
Hyderabad Government
with suitable alternate jobs
consequent upon demoneti-
sation of Hali Sicca cur-
rency.

Levy of excise duty on tobacco
on standing crops.

Loan taken from a foreign
country and interest paid
thereon.

Low purchasing power of in-
dustrial worker and tiller
of the soil due to high taxa-
fion system of the Govern-
ment.

Necessity for continuing fnod
subsidy to Travancore-
Cochin.

——
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DESHMUKH, SHRI C. D.—contd.
Demand(s) for Grant(s), 1853-54—
contd.
Ministry of Finance—contd.
Motion to reduce the Demand—
contd.

Necessity for granting addi-
tional aid to Travancore-
Cochin.

Planned expenditure for
maintaining full employ-
ment and social security.

Problems of displaced banks
from West Pakistan.

Undesirability of inviting two
foreign financial experts to
be on the Taxation Enquiry
Committee.

Upgrading of cities according
to population for comput-
ing compensatory and
house-rent allowances to
Government employees
from 1st October 1852 as
against 1st April 1851,
3850-—87.

Mint. 3850—87.

Miscellaneous Adjustments bet-
ween the Union and State Gov-
ernments. 3850—87.

Miscellaneous Departments and
Expenditure under the Ministry
of Finance—

Motion to reduce the Demand—
Community development pro-

Jects and right of American
representative in them,
Desirability of appointing a
special commission of en-
quiry regarding extent of

foreign capital in the coun-
try. 3850—67.
Opium. 3850—87.
Other Capital Outlay of the
Winistry of Finance—
Motion to reduce the Demand—
QGrant to community projects
and Colombo Plan and
policy underlying therein.
$850—867.

DESHMUKH, SHRI C. D.—contd.
Demand(s) for Grant(s), 1953-54—
contd.

Payments to other Governments,
Departments etc. on account of
the Administration of Agency
subjects and management of
measures. 3850—67.

Payments to Retrenched Person-
nel—

Motion to reduce the Demand—
Inadequate provision for pen-
sion to retrenched persons
specially Ministerial staff
and labour. 3850—67,

Prepartition Payments—
Motion to reduce the Demand—

Problem of recoveries of
funds belonging to dispiac-
ed banks from West Pakis-
tan. 3850—87.

Stamps, 3850—87.

Superannuation Allowances and
Pensions—
Motion to reduce the Demand—

Necessity of discontinuing
forthwith payment of
superannuation allowances
and pensions in England.
3850—87.
Taxes on Income including Cor-
poration Tax—

Motion to reduce the Demand—

Necessity of computing allow-
ances to managing agents
on personal basis and not
on company basis.

Working of Income Tax
Department and evasion of
taxes specially by British
concerns, 3850—87.

Territorial and Political Pensions— .

Motion to reduce the Demand—
Failyre to provide for pen-
sions to political sufferers.

Steps to tax pensions payable
to rulers of former Indian
States. 3850--67.
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ﬁESHMUKH, SHRI C. D.—contd. DESHMUKH, SHRI C. D.—contd.
Demand(s) for Grant(s), 1953-54— Demand(s) for Grant(s) on
contd. Account—PEPSU—contd.
Union Excise Duties— Education.
! Education and Health Departi-

Motion to reduce the Demand—

Abolition of excise duty on
tobacco grown and condi-
tioned in Koraput district

ment.
Elections for Legislatures.
Electricity Schemes—Working

of Orissa. Exp E{““'
Difficulties of small growers Expenditure on  Displaced
of backward classes by levy Persons.
of excise duties on tobacco Finance Department.
on standing crops. Forest.

Manner of collection and dis-
tribution to States. 3850—
67

* Demand (s) for Grant(s) on

Home Department.

Industries and Supplies.

Industries, Supplies and
Labour Department.

Account—PEPSU—
Administration of Justice. .I,:rl:atlon..‘ dicial Lock-Uj
A ils and.Judicia -Ups.
Advances Bearing Interest.
Land Revenue.

Agriculture.
Capital Outlay on Electricity
Schemes (within the Reve-

Law and Local Self Govern-
ment Department.

nue Account). Medical.
* Capital Outlay on Multipur- Ministers and Advisers.
pose River Schemes— Bhakra Miscellaneous.

Nangal Project.

Capital Outlay on Schemes of
Agricultural Improvements
and Research.

Capital Outlay on Schemes of
state Trading.

Charges on Account of Motor-
Vehicles Act.

Chief Minister's and Adviser’s

Miscellaneous Adjustments
between Central and State
Governments.

Miscellaneous Departments.

Other Taxes and Duties.

Police.

Privy Purses and Allowances
of Indian Rulers.

Secretariat. Public Health,
Civil Supplies Directorate. Punjabi Department.
Civil Works. Registration.

Commissioner.
Community Development Pro-

Rehabilitation Department
Revenhue Department,

jects. Stamps.
Construction of Irrigation, State Excise Duties.
Navigation, Embankment and State Legislative Azsembly.

Drainage Works.
Co-operation.
Development Department.

District Administration.

Stationery and Printing.
Superannuation  Allowances
and Pensions. .
Veterinary. 2983, 3021-22,
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DESHMUKH, SHRI C. D.—contd. | DESHMUKH, SHRI C. D.—contd.

Demand(s) for Grant(s), 1853-54—
PEPSU—

Administration of Justice. 5694—
5703.

Capital Outlay on Multipurpose
River Schemes—Bhakra Nangal
Project—

Motion to reduce the Demand—
Corruption and inefficiency in
Bhakra Nangal - Project
5694—5703.
Chief Minister’s aund Adviser's

Secretariat. 5694—5703.
Civil Works—
Motion to reduce the Demand—

Economy-widening, ‘Kandha-
ghat Chail'.

Failure to ensure speedy and
economical execution of
civil works. 5694—5703.

Commissioner. 5694—5708,
District Administration—
Motion to reduce the Demand—

Failure to punish officers on
whom charges of corruption
and repression are brought
forth. 5804—5703.

Ed_ncation—-
Motion to reduce the Demand—
Enquiry against ‘Text Book
Scandal’.
Failure to introduce compul-

sory education as promised
in Rajpramukh’s address.
5694-—5703.

Elections for Legislatures—
Motion to reduce the Demand—
Delay in holding elections.

Disciplinary action against
officers responsible for cor-
ruption and irregularities
in general election.

Election to the legislature.

Demand(s) for Grant(s), 1953-
« 4—PEPSU—contd,

Elections for Legislatures—contd.

Motion to reduce the Demand—
contd.

Failure to take steps against
officers who are alleged to
have interfered with pre-
vious elections. 5694—
5§703.

Electricity Schemes—Working Ex-
penses. 5694—5703.

Home Department—
Motion to reduce the Demand-
Integration of PEPSU with

Punjab.
Representation of scheduled
castes in government

service. 5694—5703.
tUrrigation. 5694—5703.
Land Revenue—

Motion to reduce the Demand— "
Abolition of Zamindari.
Agrarian reforms to give land

and permanent ownership
to the tiller.

Agrarian reforms viz. aboli-
tion of biswadaries with
minimum compensation as
recommended by PEPSU
Assembly by a unanimous
resolution in May, 1852.

Rates of land revenue.

Rates of land revenue In
PEPSU.

Tenancy legislation. 5694—

- §703.

Law and Local Self Government

Department. 5694-—5703.

Ministers and Advisers—
Motion to reduce the Demand—

Adviser’s salary. 5684—5703.

Palice—

Motion to reduce the Demand—
Repression against peasants’
and people's organisations.
5604—5703,
Repression. by police against
people.  5694-5708.
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DESHMUKH, SHRI C. D.—contd.

Demand(s) for Grant(s), 1953-54—
PEPSU—contd.

Punjabi Department. 5694—5703.
Veterinary. 5694—5703.

Demand(s) for
Grant(s), 1952-53—
Miscellaneous Departments and

Expenditure under the Ministry
of Commerce and Industry—

Motion to reduce the Demand—
Protection to  automobiles.
856-57, 558.

Supplementary

Miscellanecus Expenditure undar ‘

the Ministry of Food and Agri-
culture. 567, 568-69.

Superannuation Allowances and
Pensions. 565-66.

Demand (s) for Supplementary
Grant(s) —PEPSU. 2810, 2920—70.
Administration of Justice.

District Administration.
Education.
Elections for Legislatures—
Motion to reduce the Demand—
The low salaries paid to
twenty-four temporary
clerks.
Industries and Supplies—
Motion to reduce the Demand—
Heavy amount spent for the
industrial  exhibition at
Patiala.

Land Revenue.

Superannuation Allowances and
Pensions. 2961-—64.

Discussion on famine and drought
conditions in Madras. 6758—€61,
6762.

Estate Duty Bill—

Exten;ion of time for presenta-
tion of report of Select Com-
mittee. 119-20.

Presentation of report of Select
Committee. 3331.

Motion to consider as’ reported by
Select Committee.  6520—35,
6536, 6618.

DESHMUKH, SHRI C. D.—contd.
Finance Bill—

Motion for leave to intrd8uce,
1162.

Motion to consider. 4156—861
4162, 4195, 4391—4414.
Consideration of clauses. 4509,
4510, 4511-12, 4513, 4514—186,
4517, 4518, 4519, 4520, 4521,
4526, 4527, 4531, 4535-36, 4538,
4539, 4540-41, 4542, 4543, 4544-
45, 4547, 4552-53, 4554-55, 4557-
58, 4561, 4562, 4566, 4567-68,
- 4572, 4573, 4574.
Motion to pass, as amended.
4574, 4592, 4605-09, 4610.
Finance Commission’s Report—Laid
on the Table. 31.

General discussion on the General
Budget. 1736, 1853—72, 1878—
89.

General discussion on the PEPSU
Budget. 5571, 5611—29.

Indian Income-tax (Amendment)
Bill—

Motion to conzider ag reported by
Select Committee. 4900—07,
5081—99.

Consideration of clauses. 5015—.

07, 5111-12, 5113, 5114, 5118-19.

Motion to pass, as amended. 5120.

Notification amending general regu-
-lations of the Industrial Finance
Corporation of India—Laid on the
Table, 6694.

Notifications  issueq ~under the
Central Excises and Salt Act
1944—Laid on the Table. 2718.

Patiala and East Punjab States
Union Appropriation Bill—
Motion for leave to introduce.

2970-71.

Motion to consider. 2971.

Motion to pass. 2972,

Patiala and East Punjab States
Union Appropriation (No. 2) Bill—
Motion for leave to intorduce.

6713:

Motion to consider. 5713, 5716.
Motion to pass. 5715.
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DESHMUKH, SHRI C. D.—contd.

Patiala and East Punjab States
Union Appropriation (Vote on
Account) Bill—

Motion for leave to introduce.
3032-33.

Motion to consider. 3033.

Motion to pass. 3033.

Presentation of the General Budget
for 1953-54. 1137—61.

Presentation of PEPSU Budget for
1953-54. 2809-10.

Report of Expert Committee (Ex-
gs)e)—Laid on the Table. 5151-52.
of survey on public
administration in Indie—Laid on
the Table. 6401.

Reports of the teams of omcxals
which visited scarcity affected
areas—Laid on the Table. 6694.

Sea Customs (Amendment) Bill—
Motion for leave 1o introduce.

4156.
Statement re recommendations of

Dearness Allowance Committee—
Laid on the Table. 2252-53.

Statement re Supplementary
Demands for Grants (excluding
Railways), 1952-53—Laid on the
Table. 313.

Union Duties of Excise (Distribu-
tion) Bill—

Motion to consider. 1342-43, 1355,
1358-59, 1360, 1370—73.

Motion to pass. 1378.

DESHPANDE, SHRI G. H—

Demand(s) for Grant(s), 1953-34—
Agriculture. 2365—69.

Ministry of Food and Agricul-
ture—

Motion to reduce the Demand—

Help to scarcity and famine-
stricken areas. 2365—69.

DESHNANDE, SHRI G. H.-—contd.
Demand(s) for Grant(s), 1953-54—
contd.
Ministry of Home Affairs—
Motion to reduce the Demand—
Scheduled castes economic
condition in Rajasthan and
Madhya Bharat.
Scheduled castes in central
services.
Upliftment of harijans, sche-
duled castes etc. 3398—
3401,

Ministry of States—
Motion to reduce the Demand—

Abolition of part “C” States.
Problem of integration of part
“C” States into their ad-

joining part “A” eor part
“B” States. 3398-—3401.
Tripura—

Motion to reduce the Demand—

Economy abolition of the post

of District Magistrate.
3398-—3401.

Failure to resettle refugees in
Tripura. 3398—3401.
Discussion re Bidi industry. 6678—
9. .
General discussion on the Genera

Budget. 1512,

Motion for Adjournment re
eviction of some MPs. from
Windsor Place. 1481.

Motion on Address by the Presi-
dent. 154—58.

Salaries and Allowances of Officera
of Parliament Bill—

Motion to consider. 5205—97.

Vindhya Pradesh Legislative Assem-
bly (Prevention of Disqualifica-
tion) Bill—

Motion to consider. 6434—38.

DESHPANDE, SHRI V. G—
Administration of Evacuee Property

(Amendment) Bill—

Motion to consider as reported by
Select Committee. 615-18, 6189,
623—27.

Consideration of clauses. 70206,
711-12, 714-18, 723-24.
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DESHPANDE, SHRI V. G.—contd.
Arrest of —. 2Q75-76.
Arrest of three Members—

1. Shri N. C. Chatterjee.
2. Shri Nand Lal Sharma.

3. Shri S. P. Mookerjee. 1573.
Demand(s) for Grant(s), 1953-54—

Defence Services, Effective—Air
Force. 2768—176.

Defence Services,
Army—

Motion to reduce the Demand—

Effective—

Hardship of other Ranks in
respect of allowances, hous-
ing, food, clothing, medical

aid, leave ang pension.
2768—1786.
Defence Services — Effective—
Navy. 2768—76.

Ministry of Defence—
Motivn to reduce the Demand—

Feilure to adopt modern
trends of Defence Organisa-
tion so as to ensure
economy while increasing
efficiency. 2768—T76.

Policy. 2768—176.

Demand (s) for Supplementary
Grant(s) for 1852-53—

Miscellaneous Expenditure under
the Ministry of States. 604-05.

Detention of ——. 4622—24.
Estate Duty Bill—

Motion to consider as reported by
the Select Committee. 6636—
43.

Finance Bill— .
Motion to consider. 4216—20.
Hyderabad Paper Currency (Miscel-
laneous Provigions) Bill—
Mpotion to pass. 9884-38.

DESHPANDE, SHRI V. G.—contd.
Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—
Motion to consider and amend-
ments to circulate and to refer
to Select Committee. 4008—11.
Motion for Adjournment—

Arrest of certain persons. 1873-74,
1875. .
Detention of three M.Ps. 1983-84,

Lathi charge and tear gas on pub-
lic mettings in Bara Tuti. 1584-

85.

Motion on address by the President.
127, 468.

Personal explanation
1772—175, 1776.

Statement re incident at Bara Tooti,
Sadar Bazar. 1687.

Vindhya Pradesh Legislative Assem-
bly (Prevention of Disqualification)
Bill—

Motion to consider. 6310-11.
DETENTION—

—— of Shri U. M. Trivedi and

Shri V. G. Deshpande. 4622—24.

Motieon for Adjournment re ——
of three MPs. (Disallowed.)
1979—85.

Motion re ——of three Members
and others. 2842—64.

Point of Privilege—
—— of three M.Ps. 1985-86.
DEVELOPMENT—
Demand(s) for Grant(s), 1953-54—
Commercial Intelligence and Sta-

by —.

tistics—
Motion to reduce the Demand—
Progressive —— of state
trading. 3542 35433617,
3620—63.
Industries—
Motion to reduce the Demand—
Policy of ipdustrial —.
3542, 3543—3617, 3620-—63.
Policy regarding the —— of
industry in the Five Year
Plan. 3541, 35433617,
3620—63.
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DEVELOPMENT—contd.
Demand(s) for Grant(s), 1953-
54—contd.
Ministry of Food and Agricul-
ture—
Motion to reduce the Demand—

Developing fisheries in the
country. 2259, 2261-—2344
2348—88.

DEVELOPMENT COUNCIL PROCE-
DURAL RULES—

See “Rule(s)”.

DEV'_IELOPMENT DEPARTMENT —
Demand (s) for Grant(s) on
Account—PEPSU. 2975-76, 2983—
3023, 3026.

Demand(s) for Grant(s)—PEPSU.
4636, 5645—66, 5668—82, 5694—
5703, 5706.

DEVELOPMENT PLAN—
Pemand(s) for Grant(s), 1953-54—
I.oans and Advances by the
Central Government—
Motion to reduce the Demand—

Necessity of co-ordinateg and
integrated —— before grant-
ing loans to States. 37186,
3717—94, 3795—3868.

DHULEKAR, SHRI—
Discussion re Bidi Industry. 6682.
Estate Duty Bill—

Motion to consider as reported by
Select Committee, 6616, 6632—
36.

Finance Bill—

Motion to pass, as amended.
4585—91.

DIGAMBAR SINGH, SHRI—
Flection to Indian Central Oil Seeds
Committee., 3970-71.

DIPLUMA(S)—
Demand(s) for Grant(s), 1953-54—
Ministry of Education—
Motion to reduce the Demand—
Fauure {0 award —— to the
candidates who passed in
the —— examination in
Commerce and Business
Administration in 1948 con-
ducted by All India Board
for Technical Studies. 2450.
DISCUSSION—
—— on allotment of time for Private
Members’ legislation. 5087-68.
—— on food scarcity in Rajasthan.
5068—80.
—— on renewed International Wheat
Agreement. 5211—32.

—— re Bidi Industry. 6675—386.

DISEASE(S)—
Demand(s) for Grant(s), 1953-54—
Ministry of Labour—
Motion to reduce the Demand—

Question of declaring Tuber—
culosis as an  industrial—
for coalfields. 2495, 2580.
DISPLACED ° AGRICULTURAL
LABOURER(S)—
See “Displaced Person(s)”.

DISPLACED HARIJAN(S)—

See ‘Displaced Person(s)”.
DISPLACED PERSON(S)—
Demand(s) for Grant(s), 1953-54—
Expenditure on Displaced
Persons—
Motion to reduce the Demand-—
Inadequate amounts spent on
displaced harijans. 2586—
2714.

Ministry of Rehabilitation—

Motion to reduce the Demand—

Compensation to the — from

West Pakistan. 2585, 2586
2714.

Lund to the displaced agricul-

tural labourers. 2588—2714.

Refugee deserters from Govern-
ment colonies. 25862714,
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DISPLACED PERSON (S)—contd. ..

Demand(s) for Grant(s), 1953-54—
contd. . :

Ministry of Rehabilitation—contd.
Motion to reduce the Demand—
contd.

Rehabilitation of East Bengal
refugees. 2586—2714.

Rehabilitation of refugees in
Tripura. 2586—2714.

Resettlement of refugeas on
land in Tripura and West
Bengal. 2586—2714.

The rehabilitation of East
Bengal refugees. 2585,
2586—2714.

Unsatisfactory treatment of —
migrating before the pass-
port system. 2585 2586—
2714.

Half-an-hour discussion on East
Pakistan refugee women's home at
Chunar. 4137—53.

Motion for adjournment re firing on
refugees at Yole camp (Disallow-
ed). 1573—178.

DISPLACED WOMAN (EN)—
See “Displaced Person(s)”.

DISTRICT ADMINISTRATION—

Demand(s) for Grant(s)—PEPSU.
5637, . 5645—86, 5668—92, 5694—-
5703. 5707

Motion to reduce the Demand—

Failure to punish officers on
whom charges of corruption
and repression are brought
forth. 5683, 5694—5703.

Demand(s) for Grant(s) on
Account—PEPSU. 2977, 2983—
3023, 3027.

Demandi(s) for  Supplementary
grant(s)—-PEPSU. 2981, 2936—04
966.

DIVIDEND PAYABLE TO GENERAL
REVENUES—

Demand(s) for Grant(s), 1953-54—
Railways—

Motion to reduce the Demand—
Refusal of supplies. 1171,
1172—1257, 1294, 1341.

OI\TSION—
Demand(s) for Grant(s), 1953-54—

External Affairs—
Motion to reduce the Demand—

Withdrawal from the Common-
. Wealth of Nations (Nega-
tived). 2247—53.

Demand for Grant, 1953-54—Rail-
ways—

Railway Board—
Motion to reduce the Demand—

Failure to administer proper
financial control leading to
wastages etc. (Negatived).
1131—36.

Indian Penal Code and the Code of
Criminal Procedure (Amendment)
Bill—

Motion to consider.
(Negatived) 2028—30.

Motion on Address by the Presi-
dent—

Amendment by Shrimati Sucheta
Kripalani re deteriorating econo-
mic condition and unemploy-
ment. (Negatived) 477—80.

Patiala and East Punjab States
Union Legislature (Delegation of
Powers) Bill—

—— on the motion to consider.
(Adopted) 5481—84.

Resolution 7re investigation  into
wealth and property aof Govern-
ment officers (Negatived). 4103—

« 08.
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DIVISION—contd.

Resolution re President’s proclama-
tion in PEPSU (Adopted). 1973—
18.

Vindhya Pradesh Legislative Assem-
bly (Prevention of Disqualifica-
tion) Bill—

Motion to close the discussion—
(Adopted). 6461—04.

Motion to consider—(Adopted).
6473—76.

DOHAD—
Demand(s) for Grant(s), 1953-54—
Railways—
Miscellaneous Expenditure—
Motion to reduce the Demand—

Survey of —— Indore line.
1166, 1172—1257.

DRUG(S)—
Demand(s) for Grant(s), 1953-54—
PEPSU—
State Excise Duties—
Motion to reduce the Demanda—

Excessive consumption of
liquor and other ——. 5862,
5694—8703.

DUBE, SHRI MULCHAND—

Administration of Evacuee Property
{Amendment) Bill—

Consideration of clauses.
Air Corporations Bill—

Motion to refer to Select Com-
mittee.  4705—07.

Consideration of clauses. 6079-80.
6083-84.
Finance Bill—

Consideration of clauses. 4506—&61.
General discussion on the General
Budget. 97982, 1421--25.

709-10.

DUBE, SHRI U. S—

Demand(s) for Grant(s), 1953-54—
Railways—

Ordinary Working Expenses—
Administration—
Motion to reduce the Demand—

Corruption in the railway
administration efficiency.
1070—175.

Railway Board—
Motion to reduce the Demand—
Policy of administration of
Railways. 1070—175.

DWIVED], SHRI M. L—

Demand(s) for Grant(s), 1953-54—

Loans and Advances by the Cen-
tral Government—

Motion to reduce the Demand—

Inadequate advances made for
cultivators and other nation
building purposes,

Necessity of co-ordinated and

integrated developmert
plan before granting loans
to States.

Policy underlying advancing
loans for irrigation pur-
poses. 3771—81.

Ministry of States. . 3272—82.
Union Excise Duties—
Motion to reduce the Demand—

Manner of collection and dis-
tribution to States. 3771—
81.

Discussion on allotment of time for
Private Members' Legislation.
5067-68.

Orphanage Bill (by Shri M. L.
Dwivedi) — .
Motion to consider. 2068—72.

Resolution re safeguarding of
National Security Rules. 4105-06, .
4107.

EAST BENGAL-—
See “Pakistan”.
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ECONOMIC RECONSTRUCTION—
Demand(s) for Grant(s), 1953-54—

Defence Services, Effective—Air
Force—
Motion to reduce the Demand—

Utilisation of the defence ser-
vices in the —— of the
coantry. 2726, 2727—2802,
2810—42, 2907-—27.

"Defence  Services,
Army—

Motion to reduce the Demand—

Effective—

Utilisation of the defence ser-

vices in the —— of the

country. 2722, 2727—2802,

2810—42, 2907-—27.
Defence Services, Effective—
Navy—

Motion to reduce the Demand—

Utilisation of the defence ser-
vices in the —— of the
country. 2725, 2727—2802,
281042, 2807—27.

Defence Services, Non-Effective

Charges—
Motion to reduce the Demand—
Utilisation of the defence ser-

vices in the —— of the
country. 2727—2802, 2810—
42, 2007—27.

ECONOMY—

Demand (s) for Grant(s), 1953-54—
Grants-in-Aid to States—

Motion toreduce the Demand—
~—— merger of Himachal
Pradesh, Vindhya Pradesh,
Ajmer and Bhopal with
Punjab, Madhya Bharat,
Rajasthan’ and Madhya
Bharat respectively. 3714,
3717—94, 3795-—3888.

ECONOMY—contd.

Demand(s) for Grant(s), for 1953-
1954—contd.

Ministry of Defence—

Motion to reduce the Demand—
Failure to adopt modern
trends of Defence Organiza-
tion so as to ensure —
while increasing efficiency.
2721, 2727—2802, 2810—42,
2807—217.

Necessity for setting up a
Parliamentary Committee to
go into the ways and means

of effecting ——. 2720, 2721,
2727—2802, 2810—42, 2907
—21.

Ministry of Finance—
Motion to reduce the Demand—

——— in administration. 3711,
3717—954, 3795—3868.
Miscellaneous Departments and
Expenditure under the Ministry

of Irrigation and Power—

Motion to reduce the Demand—
Economy. 3044.

Demand(s) for Grant(s), 1953-54—
PEPSU—

Civil Works—
Motion to reduce the Demand—

—— widening, ‘Kandhaghat
Chail’. 5694—5703.

Demand(s) for Grant(s), 1953-34—
Rallways—

Ordinary Working Expenses—Ad-
ministration—
Motion to reduce the Demand—
—— of expenses in Adminis-
tration. 1017-18, 1020—80.
Railway Board—

Motion to reduce the Demand—
Econamy. 1014, 1020-80.

—— of pay of officers. 1016,
1020—80.
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ECONOMY—contd.

Demand (s) for Supplementary
Grant(s), 1952-53—

Miscellaneous Departments and
Expenditure under the Ministry of
Commerce and Industry—
Motion to reduce the Demand—
¥conomy. 534-58.

Demand (s) for Supplementary
Grant(s), 1952-53—Railways—
Construction of New Lines—

Motion to reduce the Demand—
Economy. 1300, 1316-40.
Miscellaneous Expenditure—
Motion to reduce the Demand—
¥conomy. 1299, 1315.

EDUCATION—
Demand(s) for Grants(s), 1953-54.
2392-2454, 2457-91, 2492.

Motion to reduce the Demand—

Compulsory primary educa-

tion throughout India. 2453,
2455, 2491.

Educational policy and inade-
quate stipends to the Sche-
duled Caste and Scheduled
Tribe students going abroad
for foreign education. 2458,
2491,

Inadequate financial help to
scheduled castes students.
2455, 2491.

Inadequate provision for
scho'arships for scheduled
castes, scheduled tribes and
other backward classes. 3456,

2491.
Inadequate  provision for
transcribing books in Bharati

Braille. 2453, 2454, 2481.

Inadequate scholarships to
scheduled caste students
going abroad for foreign
education. 2455, 2491.

Plight of the teachers. 2455,
2491,

Policy in regard to education
of the scheduled tribes. and
distribution of stipends and
scholarships. 2392-2483, 2458,
—56, 2457-91.

{

|

'
!
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EDUCATION—contd.
Demand(s) for Grant(s), 1953-54—
contd.
Motion to reduce the Demand—
contd.
Priorities in basic and
education. 2454, 2491.
Scope of Secondary Education
Commission. 24564, 2491.
Ministry of Education—
Motion to reduce the Demand—
Free and compulsory —— to
children of scheduled castes
and scheduled tribes. 2454.
Free and compulsory primary
2453.

—

social

Demand (s) for Grant(s) on
Account, 1953-54. 1272.

Demand (s) for Grant(s) on
Account, 1953-54—PEPSU. 29878,
2083-3023, 3027-28.

Demand(s) for Grant(s), 1853-34—

PEPSU. 5638, 5645—66, 66393,
5694—5703, 5708.

Motion to reduce the Demand—
Enquiry against “Text Book
Scandal”. 5693, 5694-5703.
Failure to introduce compul-
sory education as promised in
Rajpramukh’s Address. 5693,

5694—5703.

Demand(s) for Grant(s), 1953-54—
Railways—

Ordinary Working Expenses—
Labour Welfare—

Motion to reduce the Demand—

Schools  for employees’
children. 1168, 1172—1257.
Demand(s) for Supplementary

Grant(s), 1952-53—PEPSU. 2832,
2036—64, 2867.

EDUCATION AND HEALTH DE-
PARTMENT—

Demand(s) for Grant(s) on Ac- -
count, 1953-54—PEPSU. 29785,
29833023, 3025-26.

Demands(s) for Grant(s), PEPSU.
5636, 6645—66, 568892, B5694—
5708, 57086.
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EDUCATION COMMISSION—

Demand(s) for Grant(s), 1953-54—
Education—

Motion to reduce the Demand—
Scope of Secondary. 2454.

EFFICIENCY—

Demand(s) for Grant(s), 1953-54—
Ministry of Defence—

Motion to reduce the Demand—
Failure to ‘adopt modern
trends of Defence Organi-
zation so as to ensure eco-
nomy while increasing —.
— 2721, 27272802, 2810—

42, 2907—217.

Demand(s) for Grant(s), 1953-54—
Railways—

Ordinary Working Expenses—
.Administration—

Motion to reduce the Demand—
Efficiency. 1017, 1018, 1020—
80.

EFFIGY (IES)—

‘Démand(s) for Grant(s), 1953-54—

Indian Posts and Telegraphs De-

partment (Including Working
Expenses) —

Motion to reduce the Demand—
Absence of —— of any South
Indian poet, saint or poet-
saint on postage stamps.
3129, 3133—3219.

Need to introduce stamps
with —— of statesmen,
national heroes, scientists,
social reformers etc. includ-
ing such of them in South
India. 3129, 3133-3219.

ELAYAPERUMAL, SILIRI—
Demand(s) for Grant(s), 1953-54—
Ministry of Labour—
Motion to reduce the Demand—
Failure to secure living wages
and reasonable and better

conditions of work to agri-
cultural labour.

Lack of interest in agricul-
tural labour and enforce-
ment of Minimum Wages
Act for agricultural labour.
2510-12. :

Resolution re legislation on um-
touchability. 4494-95.

ELECTION(S)—
Demand(s) for Grant(s), 1953-34—
Elections for Legislatures—
Motion to reduce the Demand.

Delay in holding ——. 5692,
5694-5703.
Disciplinary action against

officers responsible for cor-
ruption and irregularities in
General —. 5667, 5668-92,
5694-5703.

—— to the legislature, 5687,
5668-92, 5694-5703.

Failure to take steps against
officers who are alleged to
have interfered with pre-
vious elections. 5693, 5694-

5708.
—— to Estimates Committee. 6318-
20.
—— to Indian Central Coconut

Committee. 3535-—4055.

—— to Indian Central Oil Seeds
Committee. 3535,3970—71.

—— to Indian Central Tobacco
‘Committee. 4628-29, 5905-06.

—— to National Food and Agricul-
tural Organisation Liaison Com-
mittee. 3534, 3971, 4155.

—— to Public Accounts Commit-
tee. 6318—20.

2719 LSD.—
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ELECTIONS FOR LEGISLATURES—

Demand(s) for Grant(s)—PEPSU.
5634-35, 5645-66, 5667, 5668-92,
5693, 5694-5703, 5705.

Motion to reduce the Demand—

Delay in holding elections. 5692,
5694-5703.

Disciplinary  action against
officers responsible for corrup-
tion and irregularities in
General election. 5667, 5668—
92, 5694-5703.

Election to the Legislature. 5667,
5668-92, 5694-5703.

Failure to take steps against
officers who are alleged to
have interfered with previous
elections. 5698, 5694-5708.

Demand (s) for Supplementary
Grant(s), 1952-53—PEPSU. 2830,
2936-64, 2965.

Motion to reduce the Demand—

The low salaries paid to twenty-
four temporary clerks. 2945-
64.

ELECTRICITY—
Demand(s) for Grant(s), 1933-54—
Other Capital Outlay of the

Ministry of Irrigation and
Powqr-—

Motion to reduce the Demand—
Extension of electric supply.
3045.

ELECTRICITY SCHEMES—WORK-
ING EXPENSES—

Demand(s( for Grant(s), 1953-54—
PEPSU. 5640, 5703, / 5710.

Demand(s) for Grant(s) on Account,
1953-54—PEPSU. 2980, 2983-3023,
3029.

EMIGRATION
MENT(S)~—
Demand(s) for Grant(s), 1053-54-—

External Affairs—

Motion to reduce the Demand—

Corruption and bureaucratic

methods prevailing in the
— 2147, 2148-2252.

ESTABLISH-

EMPLOYEE(S)—
Demand(s) for Grant(s), 1953-54—
Aviation—
Motion to reduce the Demand—

Heavy hours of duty of em-
ployees and service condi-
tions. 3132, 3133-3219.

Defence Effective—
Army—
Motion to reduce the Demand—

Denial of trade union rights to
the civilian —— of the
defence establishments. 2728,
2727-2802, 2810-42, 2907-27.

Need for a judicial enquiry
into the cases of unsatisfac-
tory treatment of trade
union leaders in the civil
establishments. 2724, 2727-
2802, 2810-42, 2907-27.

Services,

Ministry of Commerce and Indus-
try—
.Motion to reduce the Demand—
Unfair discrimination in
foreign owned firms in India
against their Indian ——.
3538, 3543-3617, 3620-63.

Ministry of Finance—
Motion to reduce the Demand—

Failure to provide —— .of
Mint and Security Press,
Hyderabad Government
with suitable a'ternate jobs
consequent upon’ demone-
tisation of Hali Sicea cur-
rency. 3712, 3717-94, 3783-
3868.

Ministry of Labour— .
Motion to reduce the Demand—

Absence of any procedure in
recognising trade unions by
employers—Government or
private, 24905, 24909-2580.

Refusal of payment of dear-
ness allowance as per award
to 1400 —— by United Bank
of India, Calcutta, 2487,
2499-2580.
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EMPLOYEE(S)—contd. . .. ...
Demand(s) for Grant(s), 1953-54—
contd.
Ministry of Labour—contd.
Motion to reduce the Demand—
contd.
Retrenchment and unsatisfac-
tory treatment of the ——of
All India General Insurance
Co., Bombay, 2497, 2499-
2580.

See also “Government Employee(s)”.

EMPLOYEES' STATE INSURANCE
CORPORATION—

See “State Insurance Corporatjon”.

EMPLOYMENT—
Demand(s) for Grant(s), 1953-54—
Ministry of Finance—
Motion to reduce the De_mand—-
Planned expenditure for
maintaining full employ-
ment and social security.
3712, 3717-94, 3795-3868.
Ministry of Irrigation and Power—
Motion to reduce the Demand—
—— of foreigners in the
multipurpose river valley
schemes. 3043.
‘Multipurpose River Schemes—
Motion to reduce the Demand—
Growing —— of foreign
experts and also the growth
of foreigners in these
‘schemes. 3044.

EMPLOYMENT EXCHANGE(S)—
Demand(s) for Grant(s), 1953-54—
Employment Exchanges and Re-

settlement—

Motion to reduce the Demand—
Enlarging and re-organising
for reservation of
vacancies to  Scheduled

Castes and other backward
classes. 2498, 2499-2580.

Necessity for enlarging and
re-organising —. 2408,
2499-2580.

Unsatisfactory working of the

)

EMPLOYMENT EXCHANGES AND
RESETTLEMENT—

Demand(s) for Grant(s), 1953-54.
2493, 2499-2580.
s

Motion to reduce the Demand-—

Closing down of Gorakhpur
Labour Organisation. 2498,
2580.

Enlarging and re-organising
Employment Exchanges for
reservation of vacancies to
Scheduled Castes and other
backward classes. 2498, 2580.

Necessity for enlarging and re-
organising Emplpyment Ex-
changes. 2498, 2580.

Unsatisfactory working aof the
Employment Echanges. 2498,
2580.

Demand (s) for Grant(s) on Account,

1953-54. 1279.

ENQUIRY—
Demand (s) for Grant(s), 1953-54—

PEPSU—

Education—

Motion to reduce the Demand—
against ‘Text Book
Scandal’. 5698, 5694-5703.
ERNAKULAM-— '
Demand(s) for Grant(s), 1953-54—

Railways—

Construction of New Lines—
Capital and Depreciation Fund—
Motion to reduce the Demand—

Quilon-Ermakulam  Railway.
1169, 1172-1257.
ESTATE DUTY BIOLL—
See under “Bill(s)”.

ESTIMATES COMMITTEE—
+See “Committee(s)”.
EVICTION—
—— of some M.Ps, from Windsor
Place. 1448-49.
Motion for adjournment—
—— of some M.Ps. from Windsor

——. 2498, 2499-2580.

Place (Talked out). 1471—81.

i
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EVIDENCE—
~—— on Industries (Development
and Regulation) Amendment Bill
—Laid on the Table. 5735.

——— tendered before the Select Com«
mittee on the Estate Duty Bill—
Laid on the Table. 6050.

EXCISE—

Central —— Notification No. 8—Laid
on the Table. 4155.

EXCISE DUTY—

Demand(s) for Grant(s), 1953-54—
Ministry of Finance—
Motion to reduce the Demand—
Levy of —— on tobacco on
standing crops. 3712, 3717~
94, 3705-3868.
WUnion Excise Duties—
Motion to reduce the Demand—
Abolition of —— on tobacco
grown and conditioned in
Koraput district of Orissa.
3713, 3717-94, 3795-3868.
Difficulties of small growers of
backward classes by levy of
—— on tobacco on standing
crops. 3713, 3717-94, 3795-
3868. .

EXHIBITION, INDUSTRIAL—

Demand (s) for Supplementary
Grant(s), 1952-53—PEPSU—
Industries and Supplies—

Motion to reduce the Demand—
Heavy amount spent for the
——— at Patiala, 2045-f4.

EXPENDITURE—

Demand(s) for Grant(s), 1953-54—
Capital Outlay on Multipurpose

River Schemes—
Motion to reduce the Demand—
Growing —— on river schemes
already taken in hand, 3034,
Expenditure on Displaced

Persons—

Motion to reduce the Demand—

Inadequate amounts spent on
displaced Harijans. 2588-
2714,

EXPENDITURE—contd.
Demand(s) for Grant(s), 1953 -54—
contd.

Ministry of Finance—
Motion to reduce the Demand—
Planned —— for maintaining
full employment and social
security. 3712, 3717-94, 3795-

'3868.
SUPPLIES—
Motion to reduce the Demand-—
Economy in —— on India Sup-
~ply Mission, U.S.A. 3437,
3438—3515.

Reduction — on Indian Stores De-
partment, London. 3437, 3438—
3515.

TRIBAL AREAS—
Motion to reduce the Demand—
Disproportion between sums
spent for social services and

for other purposes. 2145—
2257.
Demand (s) for Supplementary

Grant(s), 1952-53—Railways—

Miscellaneous Expenditure—
Motion to reduce the Demand-—
—— on exhibition. 1300, 1818.

EXPENDITURE ON DISPLACED

PERSONS—

Demand(s) for Grant(s), 1953-54.
2584, 2714, 2715,

Motion to reduce the Demand—
Govindapur Colony in Uttar
Pradesh. 2588-2714.
Houses in Govindapur Colony in
UP. 2588-2714. .
Inadequate amounts spent on
displaced Harijans. 2586-2714.

Demar.d(s) for Grant(s) on Account,
1953-54. 1282,

Demand(s) for Grant(s) on Account
—PEPSU. 2981, 2083-3023, 3030-
81,

Demand(s) for Grant(s)—PEPSU.
3642, 5711.

Demand (s8) for Supplementary
Grant(s) for 1952-53. 584-600.

: Demand (s) for Supplementary
Grant(s), 1952-53—PEPSU. 2934,
2936-64, 2969,

EXPERT COMMITTEE—

See “Committee (s) ",
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EXPLANATION— o
Personal —— by Sardar Lal Singh.
529-31.
EXPORT (S)—
Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—
—— and import policy. 3538,
3543-3617, 3620-63.

Favouritism shown in grant of
licenses to certain mer-
chants of Tuticorin in res-

pect of —— of onions. 3540,
3543-3617, 3620-63. =
Import and —— policy. 3537,

3540, 3542-3617, 3620-63.

EXPUNCTION : OF REMARK—
Point of Privilege— -
Expunction of Remark. 1086-91.
EX-SERVICE PERSONNEL—

Demand(s) for Grant(s), 1953-54—
Defence. Services, Effective—
Army—

Mgdtion to reduce the Demand—

Failure to provide for the

rehabilitation of —— in

civil life. 2725, 2727-2802,
2810-42, 2907-27.

EXTERNAL AFFAIRS—

Demand(s) for Grant(s), 1953-54.
2078-2252.
Motion to reduce the Demand—

Appointment of Ambassadors
and High Commissioners.
2147, 2148-2251.

Appointment of Ambassadors
and High Commissioners
belonging to the scheduled
castes community. 21417,
2148-2251.

Appointment of High Com-
missioners and Ambassadors
belonging to the scheduled
castes. 2147, 2148-2251.

Ascertainment of facts regard-
ihg the alleged death of
Subhas Chandra Bose. 21486,
2148-2251.

Attitude of India towards
ME.D.O. 2146, 2148-2251.

,' Ex'rERﬁAL AFFAIRS——contd.

Demand(s) for Grant(s), 1953-54—
contd.

Motion to reduce the Demand—
contd.
Colonising facilities for people
from the scheduled castes
community. 2147, 2148-2251.

Composition of the Indian
Delegation to the “United
Nations. 2146, 2148-2251.

Corruption and bureaucratic
methods prevailing in the
emigration establishments.
2147, 2148-2251.

Failure of Government to
follow a consistent peace
policy. 2147, 2148-2251.

Failure of Government to
follow a steady, dynamic
and positive neutral foreign
policy. 2146, 2147-2251.

Failure of Government to
safeguard interests of
- Indians in Ceylon. 2146,
2148-2251. ’

Failure to secure faci'ities for
Indians to re-enter South
Africa. 2147, 2148-2251.

Leadership of India in Asia
to propagate the message of™
peace to the Asian people,
2146, 2148-2251.

Need and desirability of
liquidating the French and
Portuguese pockets in India.
2146, 2148-2251.

Policy of appeasement towards
Pakistan. 2146, 2148-2251.
Policy of drift .in foreign -
affairs. 2145, 2148-2251.
Urgent necessity of providing
olonising facilities for the
people of Kerala in Borneo,
Andamans etc. 2147, 2148-

2251,

Withdrawal from the Com-
motwealth of Nations, 2146,
2148-2251.

Demand(s) for Grant(s) on Account,
1953-54. 1272,
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EXTERNAL AFFAIRS, MINISTRY
OF—

Demand(s) for Grant(s), 1953-54—

Miscellaneous Expenditure under
the ——. 2078-2252.

EXTRAORDINARY PAYMENTS—

Demand(s) for Grant(s). 3708-09.
- 3715, 3717-94, 3795-3868, 3871.
Motion to reduce the Demand—

Financing of industrial housing
schemes.

Inadequate funds provided for
welfare of backward classes.

Inadequate provision to landless
workers.

Mecagre provision for Industrial
Housing Scheme.

Serious famine situation in dis-
tricts of Ramnad, Coimbatore,
South and North Arcots,
Malabar and Tanjore of
Madras State and need to
poses. 3715, 3717, 3868.

Utilisation of youth camps and
labour services for party pur-
-poses. 3715, 3717, 3868.

Demand (8) for Grant(s) on Account
1953-54. 1275.

F

WACTORY (IES) —

Demand(s) for Grant(s), 1853-54—
Capital Outlay of the Ministry of

Commerce and Industry—
Motion to reduce the Demand—
Delay in setting up the iron
and steel —— in Orissa.
3542, 3543—3617, 3620—63.

, Vacillating policy regarding
‘ setting up of the iron and

steel ——. 3542, 3543—3617,
3620—63.
Defence  Services, Effective—
Army-—

Motion to reduce the Demand—
Desirability of starting
ordnance —— in Rayala-
seema and thus developing
the industrial potential of
that famine stricken area.
2725, 27272802, 2810-—42,
2807—27.

FACTORY (IES)—contd.

Demand(s) for Grant(s), 1953-54—
contd.

Defence Services, Effective—Army
—contd.
Motion to reduce the Demand—
contd.

Failure to organize Ordnance
—— and other defence in-
dustries so as to minimise
purchases from outside. 2724,
27272802, 2810—42, 2907—
27.

Maintenance of the Ordnance
—— and the condition of
labour employed in them.
2723, 2727—2802, 2810—42,
2807—27.

Proposal for retrenchment of
4,000 employees in the
Ordnance ——, Technical
Development Establigsh~
ments, Depots and the
M.ES. 2723, 2727—2802,
2810—42, 280727, .

To explore the possibilities o®

" manufacturing civilian goods
in Ordnance and clothing"
—— for internal consump-
tion and to avert large
scale retrenchment. 2728,
27272802, 2810—42, 2907—
21.

FAMINE—

Demand(s) for Grant(s), 1953-54-—

Extraordinary Payments—
Motion to reduce the Demand—
Serious —— gituation in dis-
tricts of Ramnad, Coimbatore
South and North Arcots,
Malabar and Tanjore of
Madras State and need to
grant aid from Centre. 3718,

3717—904, 37953868,
Irrigation (including Working Ex-
penses) Navigation, Embank-
ment, and Drainage Works (met

from Revenue)—

Motion to reduce the Demand—
Necessity of starting smalk
irrigation works in perma=~
mstly —— affected areas
especially in Solapur and
other Districts in Maha-
rashtra. 3043,
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FAMINE—contd.

Demand(s) for Grant(s), 1953-54—
contd.

Multipurpose River Schemes—
Motion to reduce the Demand-—

Urgency of fully developing

the Ghataprabha Project and

Koyana to irrigate the
scarcity and —— areas of
Bijapur, Belgaum, Solapur,
Satara and other areas of
Maharashtra. 3043.

Discussion on —— and drought con-
ditions in Madras. 6750—62.

FAMINE-STRICKEN AREA(S)—

‘Demand(s) for Grant(s), 1953-54—
Ministry of Food and Agriculture—
Motion to reduce the Demand—

Help to scarcity and —. 2258,

2261—2344, 234888,

FARMER (S)—
Demand(s) for Grant(s), 1953-54—
Extraordinary Payments—

Motion to reduce the Demand— "

Inadequate provision to land-
less workers. 3715, 3717-94,
3795-3868.

Ministry of Finance—
Motion to réduce the Demand—
Low purchasing power of in-
dustrial worker and tiller of
the soil due to high taxa-
tion system of the Govern-

ment. 8712, 8717-94, 3798-
3868.

See also “peasants”.

FINANCE(S)—
Demand (s) for Grant(s), 1953-54—
PEPSU—
Miscellaneous Departments—
Motion to reduce the Demand—

Finance for welfare organisa-
tions and recommendations
of Tripartite Conference.
5693, 5694-5703.

FINANCE BILL—
S_ge under “Bill(s)”.

FINANCE COMMISSION—
—— Report—Laid on the Table. 3L

FINANCE DEPARTMENT—

Demand (s) for Grant(s) on Account
—PEPSU. 2975, 2983-3023, 3025.

Demand(s) for Grant(s)—PEPSU.
5635, 5645-66, 5668-92, 5694-5703,
$7086.

Demand (s) for Supplementary
Grant(s)—PEPSU. 2930, 2936-64,
2965-66.

FINANCE, MINISTRY OF—

Demand (8) for  Supplementary
Grant(s), 1952-53—

Other Capital Outlay of the ——
564.

FINANCIAL CONTROL—
Demand(s) for Grant(s), 1953-54—
Railways—

Railway Board—
Motion to reduce the Demand—
Failure to administer proper
—— leading to wastage ete.
1015, 1020-80. -

Proper ——, condition of third
class travel, and living con-
dition of Railwaymen. 1014,
1020-80.

FIRM(S)—
Demand(s) for Grant(s), 1953-54—

Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—
Indiscriminate  tariff protec-
tion given to the foreign—
in India. 3539, 3543-36117,
3620-63.

Unfair discrimination in
foreign owned — in India
against their Indian em-
ployees. 38538, 3543—3617,
3620—63.
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FISHERY (IES)—
Demand(s) for Grant(s), 1958-54—
Ministry of Food and Agriculture—
Motion to reduce the Demand—
Developing —— in the coun-
try. 2259, 2261—2344, 2348—
‘88.

FIVE YEAR PLAN—
Demand(s) for Grant(s), 1953-54—
Industries—
Motion to reduce the Demand—
Policy regarding the develop-
ment of industry in the —,
3541, 3543—3617, 3620—63.
Ministry of Defence— '
Motion to reduce the Demand—
Uti'isation of the army for the
socio-economic programme
of the country envisaged in

the ——, 2720, 27272802,
2810—42, 2907—217.
Progrees report of —— and report

of Community Projects administra-
tion—Laid on the Table. 6895.

FLAX GOODS INDUSTRY—

Tarifft Commissions’ Report on ——.
—ULaid on the Table. 6050.

FOOD—

Demand(s) for Grant(s), 1953-54—
Agriculture—
Motion to reduce the Demand—
Failure to solve the —— pro-
blem. 2260, 2261—2344, 2348-
88. ’
Ministry of Food and Agriculture—
Motion to reduce the Demand—
Cheap and adequate — to
the people, 2258, 2261—2344,
2348-88.
~— production in Rayala-
seema by providing irriga-
tional facilities. 2258, 2261—

2344, 2348—88.
General policy relating to
agriculture and ~——, 2258,

2261—2344, 234888,

FOOD ADULTERATION BILL-—
See under *“Bill(s)”.

FOOD AND AGRICULTURAL: ORGA-
NISATION—
Election to National —— Liaison
Committee. 3534, 3971, 4155,

FOOD AND AGRICULTURE, MINIS-
TRY OF—

See “Ministry of Food and Agricul-
ture”,
FOOD SCARCITY—
—— in Rajasthan. 5068—80.
FOODGRAIN(S)—
Demand(s) for Grant(s), 1953-54—
Ministry of Food and Agriculture—
Motion to reduce the Demapd—

Abolishing subsidy to reduce
price of ——. 2258, 2261—
2344, 2348-—88.

Chartering of ships for ——.
2258, 2261-2344, 2348-88.

Importing of bad foodstuffs at
uneconomic prices, 2259,
2261—2344, 234888,

FOREIGN AFFAIRS—
Statement on ——, 6690—94.
See also “External Affairs”,

FOREIGN CAPITAL—

Demand(s) for Grant(s), 1953-54—
Currency—

Motion to reduce the Demand—

Failure to stop entry into and
transmission out of the
country of —— and profit
3714, 371794, 3795—3868,

Miscellaneous Departments and
Expenditure under the Ministry
of Finance—

Motion to reduce the Demand—

Desirability of appointing a
Special Commission of En-
quiry regarding extent of
—— in the country. 3714,
3717--94, 3785—3868.

e
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FOREIGN COMPANY (IES)—
Demand(s) for Grant(s), 1953-54—
" Taxes on Income including Cor-
poration Tax—
Motion to reduce the Demand—

Working of Income-tax De-
partment and evasion of

taxes specially by British
concerns. 3713, 3717—94,
3795—3868.

PFOREIGN COUNTRY (IES)—
Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—

Policy of sending Trade Com-
missions abroad. 3540, 3543—
3617, 3620—863.

Ministry of Finance—
Motion to reduce the Demand—

Loan taken from a —— and
interest paid thereon, 3711,
3717—94, 3795—3868.

Miscellaneous Expenditure under

the Ministry of Food and Agri-
culture—

Motion to reduce the Demand—
Gifts received from abroad.
2261—2314, 2348—88.

Supplies—
Motion to reduce the Demand—

Scrutiny of stores indents of
varjous departments before
actual indent is placed in
~——. 3437, 3438—3515,

FOREIGN POLICY—
See *Policy”.

FORFEIGN POSSESSIONS—

Demand(s) for Grant(s), 1953-54—
External Affairs—

Motion to reduce the Demand—

Need and desirability of
Yiquidating the French and
Portuguese pockets in
India. 2146, 2148-—2252.

FOREIGNER (S)—
Demand(s) for Grant(s), 1953-54—
Ministry of Finance—
Motion to reduce the Demand—

Undesirability of inviting two
foreign financial experts to
be on the Taxation Enquiry
Committee. 3712, 3717—94,
3795—3868.

Ministry of Irrigation and Power—
Motion to reduce the Demand—

Employment of — in the
multi-purpose river valley
schemes. 3043.

Multi-purpose River Schemes—
Motion to reduce the Demand—
Growing employment of
foreign experts and also the
growth of —— in these
schemes. 3044.

REST(S)—
\/ Demand(s) for Grant(s), 1953-54—
Andaman and Nicobar—
Motion to reduce the Demand—

Receipts under the head ——.
32293318, 3335-—3429.

Demand(s) for Grant(s), 1953-54—
2256, 2259-60, 2261—2344, 2348—88,

Motion to reduce the Demand—
Afforestation of the land which

is not suitable for cultivation.
2259, 2388.

Raising certain crops in the

——. without destroying them.
2260, 2388.

Demand(s) for Grant(s) on Account
1953-54. 1275-76.

Demand (s) for Grant(s) on Account
—PEPSU. 2973, 2983—3023,

Demand(s) for Grant(s)—PEPSU.
5633, 5645—66, 5668—92, 5694—
§703, 5704.

FOTEDAR, PANDIT—

General discussion on the General
Budget. 1836—39.

1
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FRENCH POSSESSIONS—
See “Foreign Possessions”.

FUND(S)— _
Demand(s) for Grant(s), 1953-54—
Extraordinary Payments—
Motion to reduce the Demand—
Inadequate —— provided for
welfare of backward classes.
3715, 371794, 3795—3868.

s Pre-partition Payments—
Motion to reduce the Demand—

Problem of recoveries of ——
belonging to displaced banks
from West Pakistan. 3715,
8717—94, 3795—3868.

Demand(s) for Grant(s), 1953-54—
PEPSU—

Medical—
Motion to reduce the Demand—
- —— for public health. 5603,
5694—5703.

G

GADGIL, SHRI—
Air Corporatiotis Bill—
Motion to consider as reported by

the Select Committee. 5872-79,
6110.

Demand(s) for Grant(s)—1053-54—
Defence Services, Effective—Air

Force.
Defence Services, Effective —
Army,
Defence Servites, Non-effective
Charges.

Ministry of Defence.
Miscellaneous Expenditure under

the Ministry of Defence.
2733—39.

Evidence on Industries (Develop-
ment and Regulation) Amendment
Bill—Laid on the Table. 5735.

General discussion on the General
Budget. 1689—987.

General discussion on the Railway
Budget. 739—52.

GADGIL, SHRI—contd.

Industries (Development and Re-
gulation) Amendment  Bill—
Presentation of report of Select
Committee. 5325.

Motion to consider as reported by
Select Coramittee. 5763—&89.

Law Minister’s speech re: Speaker’s
certificate on Indian Income-tax
(Amendment) Bill—. 5545, 5552,

Salaries and Allowances of Officers
6f Parliament Bill—

Motion to consider. 5180—83,
5185-86, 5187, 5208—10.

GANDHI, SHRI FEROZE—

Demand(s) for Grant(s)—1953-54—
Police—
Motion to reduce the Demand—
Efficiency and discipline .in
the police administration.
8253.
General discussion on the PEPSU
Budget. 5600-01. i
Law Minister’s Speech re Speaker's
certificate on Indian Income-tax
(Amendment) Bill. 5543, 5544.

GANDHI, SHRI V. B.—
Air Corporations Bill—

Consideration of clauses. 6033—
35, 6106, 6108.

Demand(s) for Grant(s); 1853-54—
Ministry of Finance—

Motion to reduce the Demand-—
Economy in administration.

Failure to bring about redis-
tribution of National In-
come through Public Fin-
ance.

Planned expenditure for main-
taining full employment and
social security.

372124,

Demand(s) for Grant(s), 1953-34—
Railways— .

Ordinary Working Expenses—
Operations other than Staff and
Fuel. 121820,
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GANDHI, SHRI V. B.—contd.

Discussion on renewed International
Wheat Agreement. 5213, 5214,
5224—26. .

Finance Bill—

Consideration of clauses. 4510.

Industries (Development and Regu-
lation) Amendment Bill— '

Motion to consider as reported by
Select Committee. 5750—55.

Motion on Address by the President.
95—98.

Motion re association of Members
of Council of States with Public
Accounts Committee. 6587—91.

GANDIKOTA PROJECT—
See “River Valley Project(s)”.

GANGA BARRAGE SCHEM]:;—/)
Demand(s) for Grant(s), 1953-54—
Railways—
Miscellaneous Expenditure—
Motion to reduce the Demand
- — Survey 1166, 1172—1257.
GANGA DEVI, SHRIMATI—
Demand(s) for Grant(s), 1953-54—
Education—
Motion to reduce the Demand—

Inadequate provision for
scnolarsnips for scheduled
gastes, scheduled tribes and

other packward classes
2440—45.
Inadequate scholarships to

scheduled caste students
going abroad for foreign
education. 2440-—45.,
Priorities in basic and social
education. 2440—45.

Ministry of Education—
Motion to reduce the Demand—
¥ree and compuisory education
to children of scheduled castes
and scheduled tribes. 2440—
. 45,
Orphanage Bill (by Shri M L.
Dwivedi)— .
Motion to consikqj and amend-
ment to refer to — Select Com-
mittee. 5049—56.

GANPATI RAM, SHRI—

Demand(s) for Grant(s), 1953-54—
Railways—

Construction of New Lines—
Capital and Depreciation Fund—-

Motion to reduce the Demand—-
Policy re construction of new
lines. 1199—1206.

Open Line Works—Development
Fund. 1199—1206.
GARG, SHRI R. P.—
General discussion on the PEPSU
Budget. .5567—70.
GAYA-MOGHUL SARAI PASSEN-.
GER TRAINS—

See “Railway Train(s)”.

GENERAL BUDGET—
See “Budget, General”.

GENERAL ELECTION—
See “Election”

GENERAL POST OFFICE—.
See “Post Office, General™

GEOLOGICAL SURVEY—.

Demand(s) for Grant(s), 1953-5%.
3868, 3874.

Demand(s) for Grant(s) on Ac--

count, 1953-54. 1281.

GHATAPRABHA PROJECT—
See “River Valley Project(s).”

" GHOSH, SHRI A—

Motion on Address by the Presi-.
dent. 468.

GHULAM QADAR, SHRI—
Demand(s) for Grant(s), 1953-54—. .

Indian Posts and Telegraphs
Department (Including Work-
ing Expenses). 3183—84.

Ministry of Communications. 3183-
94.
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GIDWANI], SHRI—

Administration of Evacuee Pro-
perty (Amendment) Bill—
Motion to consider as reported by
Select Committee. 617-18, 627—

40.

Air Corporations Bill—
Presentation of petition. 4714
Central Excises and Salt (Amend-

ment) Bill—
Motion to consider. 4394,

.Demand(s) for Grant(s), 1953-54—

Expenditure on Displaced Per-
sons. 2642—A48.

Ministry of Rehabilitation—

Motion to reduce the Demand—

Compensation to the displac-

ed persons from West Pakis-
tan. 2585, 2642—48.

Election of — to National Food and
Agriculture Organisation Liaison
Committee. 4155. '

Finance Bill— X
Motion to consider. 4394.

Motion to pass, as amended. 4574—
79.

General discussion of the General
Budget. 1528—38,

Motion on Address by the Presi-
dent. 82—91, 122

Resolution re investigation into
wealth and property of Govern-
-ment officers. 4058-58, 4062—67.

‘Balaries and Allowances of Officers

of Parliament Bill—
Motion to consider. 5208—10.

GIFT(8)—

Demands(s) for Grant(s), 1953-54—

Miscellanecus Expenditure under
the Ministry of Food and Agri-
culture—

Motion to reduce the Demand-—
— received from abroad,
2261—2344, 234888,

GIR], SHRI V. V.—
Demand(s) for Grant(s), 1953-5é—
Employment’ Exchanges and Re-
settlement— ’

Motion to reduce the Demand—

Closing down of Gorakhpur
Labour Organisation.

Enlarging and re-organising
employment exchanges for
reservation of vacancies to
scheduled castes and other
backward classes.

Necessity .for enlarging and
re-organising employment

exchanges.
Unsatisfactory working of the
employment exchanges,

2566—80.

* Ministry of Labour—

Motion to reduce the Demand—
Abolition of Labour Appellate
Tribunal—

Absence of any procedurs in
recognising trade unions by
employers—Government or
private. 2566—80.

Conditions in Xolar Gold
Fields. 2566—80. ,

Failure to enforce Employees’
State Insurance Act in cities
and States other than
Kanpur and Delhi. 2566—
80.

Failure to enforce Plantation
Labour Act. 2565--80.

Failure to secure living wages
and reasonable and better
conditions of work to agri-
cultural labour. 2566—80.

Inefficient  functioning of
Employees' State Insurance
Corporation. 2568—80.

Inordinate délay in disposal
of cases before Labour Tfi-
bunals, 2566—80.

Lack of policy for protecting
industrial workers from re-
trenchment. 2566--80.

£y
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GIRI, SHRI V. V.—contd.

Demand(s) for Grant(s), 1953-54—
contd.
Ministry of Labour—contd.
Motion to reduce the Demand—
. contd.

Low standard of living of
labourers and failure to en-
force the Minimum Wages
Act. 2566—80

Low wages paid to workers
of coal-fields. 2566—80. -

Necessity of reducing the
number of hours of work
for miners and other work-

ing underground from eight

to six hours per day. 2566—
80.

Question to declaring tuber-
culosis as an industrial dis-
ease for coal-fields. 2566—

80.

Recognition to all trade
unions in Government or
private-owned industries

and in case of dispute ballot
to pe taken to determine the
representative character.
2566—80.

Refusal of payment of dear-
ness allowance as per award
to 1,400
United Bank of India,
Calcutta. 2566—80.

Retrenchment and unsatisfac-
tory treatment of employees
of All India General Insu-
rance Co. Bombay. 2566—
80.

Serious shortage of houses for
workers of coal mines at
8ingareni Collieries, Kotha-
gudium and Bellampalli.
2566—80.

Serious threat of retrench-
ment in Ooregam Gold
Company in Kolar Gold
Fields. 2566—80.

Unsatisfactory way of handl-
ing the problem of labour.
2566—80.

employees by °

GIRI, SHRI V. V.—contd.

Demand(s) for Grant(s), 1953-54—
contd.

Miscellaneous Departments and
Expenditure under the Ministry
of Labour—

Motion to reduce the Demand—
Delay in constitution of Mines:
Board of Health at Kotha-
gudium and Bellampalli

coal mines. 2566—80.
Minimum  Wages (Amendment)

Bill—

Motion for leave to introduce..
1485.

Ministry of Labour Notifications—-

Laid on the Table. 4628.

Motion for Adjournment re strike-
at the Hindustan Shipyard, Visha-
khapatnam. 4896, 4897.

Notification re accidents in Cham-
pion Reef Gold Mines, etc.—Laid!
on the Table. 6601-02.
‘GO AS YOU PLEASE TICKETS—
See “Railway Tickets”.

GODHRA—
Demand(s) for Grant(s), 1953-54—

Railways—
Open Line Works—Development:

Fund—

Motion to reduce the Demand—

Overbridge near — station..
1171, 1172—1257.

GOLD—

Demand(s) for Grant(s), 1953-54—
Ministry of Labour—

Motion to reduce the Demands—

Appointment of Canadian ex--
perts to enquire into ‘fre-
quent rock-bursts at Kolar
— Fields. 2497, 2498—2580.

Conditions in Kolar — Field..
2496, 2580, 2499-—2580.

Serious shortage of housing:
accommodation at Hattd
— Fields, Raichur, Hydera-
bad State. 2497, 2499—2380..
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‘GOLD FIELD(S)—

Demand(s) for Grant(s), 1953-54—

Ministry of Labour—
Motion to reduce the Demand—

Appointment of Canadian ex-

perts to enquire into fre-

. quent rock-bursts at Kolar
—. 2497, 2499—2580.

_Conditions in Kolar—. 2496,
2580, 2499—2580.

Serious Threat of retrench-
ment in Ooregam Gold
Company in Kolar —. 2580,
2495, 2499—2580.

‘Motion for Adjournment re firing
on Kolar workers. 802-03.

Notification re accidents in' Cham-
pion Reef Gold Mines, etc.—Laid
on the Table. 6601-02.

Statement re firing in Kolar ——
Laid on the Table. 3121-22.

GOLDEN ROCK WORKSHOP—
See “Railway Workshop(s)”.

GOPALAN, SHRI A. K—
Leave of absence to——. 443-44.

“GOPALPUR—

Demand(s) for Grant(s), 1953-54—

Defence  Services, Effective—
Navy—

Motion to reduce the Demand—

Failure to utilise the Chilka-
—— area for Naval Defence
and boys training establish-
ment. 2726, . 27272802,
2810—42, 2907--27.

“GORAKHPUR—

Demand(s) for Grant(s), 1053-54—
Aviation—
Motion to reduce the Demand—

Necessity of connecting —
with a scheduled air route.
3133—3219.

GORAKHPUR—contd.
Demand(s) for Grant(s), 1953-54—
contd.
Employment Exchanges and Re-
settiement—
Motion to reduce the Demand—
Closing down of —— Labour
Organisation. 2498, 2489—
2580.

GOUNDER, SHRI K, S.—

Demand(s) for Grant(s), 19563-54—
Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—
Failure to encourage the hand-
loom industry.
Failure to protect the national
Industries. 3554—56.

GOVERNMENT ASSURANCE(S)—

Statements showing the action taken
by the Government on assurances,
promises and undertakings given
during various Sessions.—Laid on
the Table. 8317-18.

Statement showing action taken by
Government on assurances, pro-
mises etc. given during various
Sessions—Laid on the Table,
6695-96.

GOVERNMENT EMPLOYEE(S)—
Demand(8) for Grant(s), 1953-54—
Ministry of Commerce and Indus-

try—
Motion to reduce the Demand—
Discriminatory treatment

meted out to the staff —
of the Textile Commission-
er's Office in Bombay ete.
3540, 3543—3617, 3620—63.
Non-implementation of the
Central Pay Commission’s
scales in respect of the em-

ployees under the Coffee
Board. 3539, 35433617,
3820—63. '

Ministry of Finance—
Motion to reduce the Demand—
Upgrading of cities according
to population for computing
compensatory and house-
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GOVERNMENT  EMPLOYEE(S)—
“contd.

Ministry of Finance—conid.
Motion to reduce the Demand—
contd.

Rent .allowances to —
* from 1st October, 1952 as
against 1st April, 1951.
3712, 371794, 3795—3868.

Ministry of Labour— )
Motion to reduce the Demand—
Absence of any procedure in
recognising trade unions by
employers—Government or

private. 2495, 2499—2580.

Lack of uniform policy in ae-
cording recognition to trade
unions of employees of
various Ministries of Cen-
tral Government. 2496,
2580, 2499—2580.

Lack of uniform policy to-
wards recognition of trade
unions of employees of
various Ministries of the
Government of India. 2499—
2580, 2494.

Steps to confirm all tempbrary
staff and to stop contract
labour. 3436, 3438-—3515.

.- Other Civil Works—

Motion to rediuce the Demand—
Failure to absorb all work-
charged temporary em-
ployees. .3437, 3438—38515.
Stationery and Printing—

Motion to reduce the Demand—
Grievances of Central Gov-
ernment Press employees.
3437, 3438—3515.

See also “Employee(s)”.

GOVERNMENT OFFICER(S)—

Resolution re investigation into

Wealth and Property ;, of —"

(Negatived). 4056—4106.

GOVERNMENT PREMISES (EVIC-
TION) AMENDMENT BILL—

See under “Bill(S)".
, L]
GOVERNMENT PROMISES AND
UNDERTAKINGS—
See “Government Assurances”

GOVERNMENT SERVICE(S)—
Demand(s) for Grant(s), 1953-54—

PEPSU—
Home Department—
Motion to reduce the Demand—

Representation of scheduled
castes in ——. 5667, 5668—
92, 5694—5703.

GOVIND DASS, SETH—
Air Corporations Bill— .
Motion to refer to Select
mittee. 4781—85.

Com-

Business of the House—

Allotment of time to private Mem-
bers to introduce their Bills.
2031.

Demand(s) for Grant(s), 1953-54—
External Affairs—

Miscellaneous Expenditure
under the Ministry of Exter-
nal Affairs. 2087—96.

General discussion on the General
Budget. 1880. .

Indian Penal Code and the Code of
Criminal Procedure (Amendment)
Bill by Pandit Thakur Das Bhar-
gava)—

Motion to consider and amend-
ment to circulate. 1992—97.

Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on cloth) Bill—

Motion to consider and amend-
ments: to circulate and to refer
to Select Committee. 3915—20.

Motion on Address by the Pregident.
65—11.
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GOVINDAPUR COLONY—
Demand(s) for Grant(s), 1953-54—

Expenditure on Displaced Per-
sons—

Motion to reduce the Demand—

—in Uttar Pradesh 2586-2714.
Houses in — in U.P. 2586—
2714.
GRANT(S)—
Demand(s) for Grant(s), 1953-54—
Grants-in-Aid to States—
Motion to reduce the Demand—
Improper distribution of ——.
3715, 3717—94, 3795—3868.
Other Capital Outlay of the Minis-
try of ,Finance—
Motion to reduce the Demand—
—— to community projects
and Colombo Plan and
policy  underlying therein.
3716, 3717—94, 3795—3868,
See also “Aid” and “Subsidy”.
GRANTS-IN-AID TO STATES—

Demands for Grants, 3708, 3717—84.
3795—3868, 3871.

Motion to reduce the Demand—

Economy Merger of Himachal
Pradesh, Vindhya Pradesh,
Ajmer and Bhopal with Pun-
jab, Madhya Bharat, Rajas-
than and Madhya Bharat res-
pectively. 3714,  38117—94,
37953868, .

Improper distribution of grants.
8715, 3117—64, 3795—3868.

Demand(s) for Grant(s) on Ac-
count, 1953-54. 1275,
Demand (s) for Supplementary

Grants, 1952-53. 566.
GRATUITY(IES)—

‘Pemand(s) for Grant(s), 1953-54—

Ministry of Works, Housing and
Supply—

Motion to reduce the Demand—

Need to extend Provident
Fund, Pension Rules and
—— facilities to permanent
and temporary works charg-
ed staff. 3436, 3438—3515.

GRATUITY (IES)— contd.

Demand(s) for Grant(s), 1853-54—
Railways—

Ordinary Working Expenses—Mis-
cellaneous Expenses—
Motion to reduce the Demand—
—— to discharged staff. 1167,
1172—-1257.

GROW MORE FOOD-—
Demand(s) for Grant(s), 1953-54—

Ministry of Food and Agri-
culture—

Motion to reduce the Demand—

Failure to carry out the —

scheme. 2259, 22612344,
2348—88,

GUHA, SHRI A. C.—

Agreement between Rajpramukh of
flyderabad and Reserve Bank. of
India—Laid on the Table. 4714.

Demand(s) for Grant(s), 1953-54—
Railways— ’
Miscellaneous Expenditure. 1214—

18.

Ordinary Working Expenses—
Operation (Fuel)—

Motion to reduce the Demand—

State railway collieries. 1214—
18.

Payments to Indian States and
Compnn!a. 1214—18.

Demand(s) for  Supplementary
Grant(s), 1952-53—

Andaman and Nicobar Islands.
578-79, 581.

Expenditure on Displaced Persons.
$88—90,

Miscellaneous Departments and’
Expenditure under the Minis-
try of Commerce and Industry—
Motion to reduce the Demand—

Egonomy. §48.

Police. 369—T1, 5785.
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‘GUHA, SHRI A. C.—contd.

Half-an-hour discussion on National
Small Savings Scheme. = 4312-13-
14-15—17.

Hyderabad Coinage and Paper Cur-
rency (Miscellaneous Provisions)
Bill—

Motion to consider as passed by
the Cou.qcil of States. 3330.
Indian Tariff (Amendment) Bill—
Motion to consider. 1438—40, 1457.
Consideration of clauses. 1485.

Notifications =~ amending Central
Excise Rules, 1944—Laid o6n the
Table. 6696.

Union Duties of Excise (Distribu-
tion) Bill—

Motion to consider. 1343—46.

GUNTAKAL—

Demand for Grant,
Railways—
Construction of New Lines—Capi-

tal and Depreciation Fund—
Motion to reduce the Demand—
Line between Kavali and
Guntakal. 1170, 1172—1257.

1953-54—

GURUPADASWAMY, SHRI M. S—
Air Corporations Bill—
Motion to consider as reported by
Select Committee. 5920—24.
Consideration of clauses. 6028,
6028—30.
Business of the House. 121,
Delhi Road Transport Authority
(Amendment) Bill—
Motion to consider. 6742-43.
Demand(s) for Grant(s), 1953-54—
External Affairs—
Motion to reduce the Demand—

Attitude of India towards
M.E.D.O. 2146.

Failure of Government to
follow a steady, dynamic
and positive neutral foreign
policy. 2146,

Policy of appeasement towards
Pakistan. 2148.

GURUPADASWAMY, SHRI M. S.—
contd.

Demand(s) for' Grant(s), 1953-54—
contd.

Industries—
Motion to reduce the Demand—
Crisis confronting the tea and
coffee industries. 354.

Failure to develop cottage
industries. 354.

Policy regarding sericulture
industry. 3540.

Waste and inefficiency in the
propaganda machinery. 354.

Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—
Import and export policy.
© 3537,

Ministry of Food and Agricul-
ture—
Motion to reduce the Demand—
Cheap and adequate food for
people. 2258.

Help to scarcity and famine-
stricken areas. 2258.

Ministry of Home Affairs—
Motion to reduce the Demand—

Efficiency and economy in ad-
ministration. 3227,

Ministry of Works, Housing and
Supply—

Motion to reduce the Demand—
Corruption and nepotism.
3435, 3457—62.

Economy and efficiency in ad-
ministration.  3435.

Steps to confirm all temporary
staff and to stop contract
labour. 3457—62.

Other Civil Works—
Motion to reduce the Demand—

Corruption, bribery and nepo-
tism. 3437, 3457—62.

Supplies—
Motion to reduce the Demand—
Corruption and waste - stores
purchase of Stores. 3436.

279 LSD—
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@URUPADASWAMY, SHRI M. S—
contd.

Demand(s) for Grant(s), 1953-54—
PEPSU—

Capital Outlay on Multi-purpose
River Schemes—Bhakra Nangal
Project—

Motion to reduce the Demand—

Corruption and inefficiency in

Bhakra Nangal Project.
5668, 5668—87.

Home Department—

Motion to reduce the Demand—
Integration of PEPSU with
Punjab. 5667, 5685—87.

Privy Purses and Allowances of
Indian rulers—
Motion to reduce the Demand—

Refusal of supplies. 5668,
5685—817.

Demand(s) for Grant(s), 1953-54—
Railways—
Ordinary Working Expenses—Ad-
ministration—
Motion to reduce the Demand—
Efficiency. 1017.

Railway Board—

Motion to reduce the Demand—
Work of the Railway Board.
1014.

Demand(s) for
Grant(s), 1952-53—

Miscellaneous Departments and
Expenditure under the Minis-
try of Commerce and Industry—

Motion to reduce the Demand—
Economy. 534—386.

Supplementary

Miscellaneous Expenditure—

Motion to reduce the Demand—
Expenditure on exhibition.
Necessity of limiting wast-

’ age in the Railway Cen-
tenary Exhibition. 1300—
02.

GURUPADASWAMY, SHRI_ M. S~
~—contd:
Finance Bill—
Motion. to pass, as amended.
4602—05.
General discussion on the PEPSU
Budget. 556-57, 5559—61.

Indian Tariff (Amendment) Bill— -
Motion to consider. 1455-56,
1458—60.

Industries (Development. and Regu-
lation) Amendment Bill—
Motion to refer to Select Com-
mittee. 4878-81.

Motion to consider as reported by
Select Committee. 5755-59.

Considering of clauses. 5808,
5809—12.

Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—

Motion to consider. 3881, 3985—99,
4024. .
Amendment 'to circulate. 3669,
3881, 399599, 4024.
Améndment to refer to Select
Committee. 3881, 3905—99, 4024.
Motion for Adjournment re re-
trenchment in ordnance depots.
6687—6689.
Motion on Address by the Presf-
dent. 50, 126, 134, 198—202.
Orphanage Bill (by Shri M. L.
Dwivedi)—
Motion to consider and amend-
ment to refer to Select Com-
mittee. 504448,

Patiala and East Punjab States
Union Appropriation Bill—

Motion to consider. 2971.
Resolutions—

Investigation into wealth and pro-
perty of Government officers.
4074—79.

Safeguarding' of National Security
Rules 4434—37.

R
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GURUPADASWAMY, SHRI M. S—
contd.

Salaries and Allowances of Officers
of Parliament Bill—
Motion to consider. 5291—83.
Consideration fo clauses. 5304,
5305, 5315-186.
Union Duties of Excise (Distribu-
tion) Bill—
Motion to consider. 1367-70.
¢

HALF-AN-HOUR DISCUSSION—

—— on FEast Pakistan Refugee
Women's Hornlle at Chunar. 4137—
53.

—— on Food Scarcity in Rajasthan.
5088—80.

—— on imports of copra and coco-
nut oil. 3107—20.

—— on National Small Savings
Scheme. 4308—18.

on Officials of trade unions.

8545—54.

on restrictions on trade with

China. 6037—48.

MALI SICCA CURRENCY—

Demand(s) for Grant(s), 1953-54—
Ministry of Finnnpe—

Motion to reduce the Demand—
Failure to provide employees
of Mint and Security Press,
Hyderabad Government
with suitable alternate jobs
consequent upon demoneti-

sation of —. 3712, 3717—

84, 3795—3868.

MANDLOOM (S)—
Demand(s) for Grant(s), 1953-34—
Industries—

Motion to reduce the Demand—
Suftering of the —— weavers
in Madras State. 3341, 3543—

3617, 3520—63.

“Treatment towards cottage
jndustries and the miserable
conditions of the —— wea-
vers. 3541, 3543—3617,
3620—863.

HANDIOOM (8)—contd.

Miscellaneous  Departments and
Expenditure under the Ministry
of Commerce and Industry—

Motion to reduce the Demand—

The real problem of the —
industry. 3542, 3543-—3617,
3620—863.

HANDLOOM INDUSTRY—.
See “Cottage Industry(ies)”

HARIHAR—

Demand(s) for Grant(s), 1953-54—
Railways—
Miscellaneous Expenditure—

Motion to reduce the Demand—
New lines between Hospet to
——. 1166, 1172—1257.

HATHI, SHRI—

Annual Report of Damodar Valley
Corporation—Laid on the Table.
2809.

Budget Statement of Delhi State
Electricity Board—Laid on the
Table. 5406.

Damodar Valley Corporation Bud-
get Estimates for 1953-54—Laid
on the Table. 2347.

HATTI GOLD FIELD(S)—

Demand(s) for Grant(s), 1953-54—
Ministry of Labour—

Motion to reduce the Demand—

Serious shortage of housing
accommodation at — Rai-
chur, Hyderabad State.
2497, 2499—2580.

HEALTH—

Demand(s) for Grant(s), 1953-54—
Miscellaneous Departments and
Expenditure under the Ministry

of Labour—

" Motion to reduce the Demand—
Delay in constitution of
Mines Board of — at
Kothagudium and Bellam-
palli coal mines. 2404,
2499--2580.
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HEALTH, MINISTRY OF—
See “Ministry of Health”,

HEDA, SHRI—
Air Corporations Bill—
Motion to refer to Select Com-
mittee. 4748—355.
Consideration of clauses. 8108.

Demand(s) for Grant(s), 1953-54—
Industries— -
Motion to reduce the Demand—
Failure to develop cottage in-
dustries. 3637—41.
Policy regarding the develop-
ment of industry ip the Five
Year Plan. 3637—41.
Treatment towards cottage in-
dustries and the miserable
conditions of the handloom
weavers. 3541, 3543—3617,
3620—63.
Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—
Encouragement and protection
to cottage and small scale
industries. 3637—41.
Export - and Import Policy
3637—41.
Failure to alter the character
of foreign trade specially
~ import policy. 3637—41.
Policy in regard to the control
of foreign trade. 3637—41.
Protection to cottage industry.
3637—A41.
Khadi and other Handloom Indus-
" tries Development (Additional
Excise Duty on Cloth) Bill—
Motion to consider and amend-
ments to circulate and to refer
to Select Committee. 4005—08.

HEMRAJ, SHRI—

Demand(s) for Grant(s), 1953-54—
Railways—
Railway Board—
Motion to reduce the Demand—
Policy of Administration of
Railways. 1053—58.

HEM RAJ, SHRI—contd.

Khadi and other Handloom Indus-
tries Development (Additiona)
Excise Duty on Cloth) Bill—

Motion to consider and amend-
ments to circulate and to refer
to Select Committee—

Consideration of clauses. 4042—
43,

HIGH COMMISSIONER(S)—

Demand(s) for Ggant(s), 1953-54—
External Affairs—

Motion to reduce the Demand—
Appointment of Ambassadors
and ——. 2147, 21482252,
Appointment of Ambassadors
and—belonging to the sche-
duled castes community.
2147, 2148—2252.

Appointment of —— and
Ambassadors belonging te
the scheduled castes. 2147,
2148—2252.

HILL ALLOWANCE—

See “Allowance(s)”.

HINDI—
Demand(s) for Grant(s), 1953-34—

Indian Posts-and Telegraphs De-
partment (Including Working
Expenses)—

Motion to reduce the Demand-—

Failure to make arrangements

for postal rates and. stamps

in ——. and telegrams in
——, 3130, 3133-—3219.

HINDUSTAN SHIPYARD—

Motion for Adjournment—

Strike at the —— Visakapatnam—
Disallowed 4893—98.

Statement re labour dispute at the—
Visakhapatnam.  4981-82.
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HIRAKUD DAM PROJ!L‘I‘—/ S HOSTEL—
Demand(s) for Grant(s), 1953-54— Demand(s) for Grant(s), 1958-54—
. Multipurpose River Schemes— Railways—

Motion to reduce the Demand—
Corruption, nepotism, finan-
cial #rregularities, delays,
wastage and uncoordinated
planning in ——. 3044.

Sixth repert of Public Ac-
counts Committee 1952-53
(Hirakund Project). 3044.

Report relating to the purchase
of sleepers for the —— Laid an
the Table. 3040.

Statements containing the decisions
of the Government of India on
the recommendations made by the
Public Accounts Committee in
their sixth report on ——. 3045-
46.

HOME DEPARTMENT—

Demand(s) for Grant(s) on Ac-
count—PEPSU. 2975, 2983—30283,

3025.
Demand(s) for Grant(s), 19853-54—
PEPSU—5635,  5645—66, 56867,

5668—92, 5694—5703, 5705—06.

Motion to reduce the Demand—
Integration of PEPSU with
Punjab.
Representation of Scheduled
Castes in Government Ser-
vice. 5667, 5668—92, 5694—
§703.

HOSPET—
Demand(s) for Grant(s), 1953-54—
Railways——
Miscellaneous Expenditure—
Motion to reduce the Demand—

New lines between —— to
Harihar. 1166, 1172—1257.

HOSPITAL(S)—

\ .Demand(s) for Grant(s), 1953-54—
' Ministry of Labour—

Motion to reduce the Demand—

Treatment accorded to patients

at  Singareni  Collieries

Company ——, Kothagu-~

dium. 2497, 2499-—2580.

Ordinary Working Expenses—
Labour Welfare—
Motion to reduce the Demand—
— at Bittragunta. 1169,
1172—1257.

HOUSE(S)—
Demand(s) for Grant(s), 1953-54—
Capital Outlay on Mints—
Motion to reduce the Demand—

Structural defect in Alipore
Mint and inadequate hous-
ing accommodation for
labour and their amenities.
3716, 3717—84, 3795—3868.

Expenditure on Displaced Per-
sons— )
Motion to reduce the Demand—

—— in Govindapur Colony

in UP. 2586—2714.

Ministry of Labour—
Motion to reduce the Demand—

Housing problem confronting
the labour. 2496¢ 2580, 2499—
2580.

Serious shortage of —— for
workers of coal mines at
Singareni Collieries Kotah-~
gudium and Bellampalli
2494, 2499—2580.

HOUSE OF THE PEOPLE—

Demand(s) for Grant(s), 1953-54—
Stationery and Printing—

Delays in printing of proceed-
ings of ——. 3437, 3438—
3515.

HOUSE RENT ALLOWANCE—
See “Allowance(s)”.

HOUSING—

- Demand(s) for Grant(s), 1953-54—

Ministry of .Works, Housing and
Supply—
Motion to reduce the Demand—
Inadequate measures in in-
Industrial —. 3435-36,
3438—3515.
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HUBLI—
Motion for Adjournment—

Police firing in — (Disallowed).
4625-26.

HUKUM SINGH, SARDAR—

Administration of Evacuee Property
(Amendment) Bill—

Motion to consider as reported by
Select Committee. 619—23.
Consideration of clauses. 716.
Demand(s) for Grant(s), 1853-54—
Expenditure on Displaced Per-
sons. 2662—69.
Ministry of Finance—
Motion to reduce the Demand—
Exchange of Pakistan securi-
ties and shares held by
Indian Nationals. 3711.
Ministry of Rehabilitation. 2662
—69.

Demand(s) for Grant(s) on Ac-
count, 1953-54—PEPSU—
Education—

Electiops for Legislatures.

Ministers and Adviser. '

Punjabi Department. 2983, 2984,
2985—89, 2992, 2997.

Demand(s) for Grant(s)—PEPSU—
Home Department—

Ministers and Advisers. 5646—
54.

Demand(s) for  Supplementary
Grant(s), 1952-53—PEPSU—

Elections for Legislatures. 2936—
’ 44,

Land Revenue. 2036—44.

Demand(s) for Grant(s), 1833-54—
Railways—

Open Lines Works—Development
Fund. 1210—14.

General discussion on the PEPSU
Budget.  5525—-32, 5572, 5601,
5602, 5620.

Motion (s) —for Adjournment.
Detention of three M.Ps. 1980-81.

Suspension of the Constitution in
PEPSU. 1481

HUKUM SINGH, SARDAR—con#d.

Motion on Address by the President.
359-——66.

Nomination of —— to the Panel of
Chairmen. 5151.

Patiala and East Punjab States
Union Legislature (Delegation of
Powers) Bill—

Motion to consider. 5399—5401,
5402—04, 5408—10, 5411-12,
5481-82.

Proclamation re PEPSU—Laid o=
the Table. 1484.

Question of Privilege—
Arrest of a Member. 6481.
Resolution re investigation inte

wealth and property of Govera-
ment officers. 4092—97.

HYDERABAD—

Agreement between Rajpramukh ef
—— and Reserve Bank of India—.
,Laid on the Table. 4714.

Demand(s) for Grant(s), 1853-54—
Indian Posts and Telegraphs De-
partment (Including Working

Expenses)—

Motion to reduce the Demand—

Contract to —— State Road

Transport Department for

carrying mails in preference

to private contracts. 3131,
3133—8219.

* Repatriation of supervisory
staff on deputation in ——.
3130, 3133—3219.

Separate circle for —. 3131,
3133—3219.

Ministry of Finance—

Motion to reduce the Demand—
Failure to provide employees
of Mint and Security Press,
Hyderabad Government
, with suitable alternate jobs
consequent upon demone-
tisation of Hali Sicca cur-
rency. 3712, ¥117—04, 3798—
3068.
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;IY—;)EBABAD—contd.
Ministry of Labour—

Motion to reduce the Demand—
Serious shortage of housing
accommodation at Hatti
Gold Fields, Raichur, —
State. 2497, 2499-—2580.

Ministry of States—

Motion to reduce the Demand—
Abolition of Part C States.
3226—3318.
Disintegration of —— into its
linguistic components and
the formation of Karnataka,
Maharashtra and  Visal
Andhra State. 3226—3318.
Disintegration of —— State
° into three linguistic parts.
3226—3318.
Supplies—
Motion to reduce the Demand—
Inordinate delay in obtaining
spare parts of buses and
lorries for Road Transport
Department ——  State.
3436, 3438—3515.

HYDERABAD COINAGE AND
PAPER CURRENCY (MISCEL-
LANEOUS PROVISIONS) BILL—

Se€& under “Bill(s)”.

HYDERABAD PAPER CURRENCY
REPEALING BILL—

See under “Bill(s)”.
1
IMPORT(S)—
Demand(s) for Grant(s), 1853-54—
Defence  Services, Effective—
Army—

Motion to reduce the Demand—

Building of Defence indus-
N tries and —— of arms from
abroad. 2723, 2727—2802,
2810—42, 2807-—217.
Ministry of Commerce and Indus-
try—
Motion to reduce the Demand—
Export and —— policy. 3539,
3543—3617, 3620—863.

IMPORT—contd.
Demand(s) for Grant(s), 1953-54—
Defence  Services, Effective—
Army—contd.

Motion to reduce the Demand—
contd.

Failure to alter the character
of foreign trade specially
—— policy. 3540, 3543—
3617, 3620—63.

—— and export policy. 3537,
3540, 3543—3617, 3620—63.
Ministry of Food and Agricul-
ture—

Motion to reduce the Demand—

Importing of bad food stuffs

at uneconomic prices. 2259,
2261—2344, 2348—88.

Half-an-hour discussion of —— of
copra and coconut. oil. 3107—26.

IMPROVEMENT TRUST—
Demand(s) for Grant(s), 1953-54—
Ministry of Commerce and Indus-
try— s
Motion to reduce the Demand—

Setting up a Coir Board and
a Coir Marketing and ——
3538.

INCOME, NATIONAL—
Demand(s) for Grant(s), 1938-54—
Ministry of Finance—

Motion to reduce the Demand—
Failure to bring about redis-

tribution of —— through
public finance. 3712, 3717—
94, 3795—3868.

INCOME TAX DEPARTMENT—
Demand(s) for Grant(s), 1953-54—

Taxes on Income including Cor-
poration Tax—

Motion to reduce the Demand—

Working of Income Tax De-
partment and evasion of
taxes specially by British
concerns. 3713, 3717—94,
3795—3868.
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INDIA—
Demand(s) for Grant(s), 1953-54—
External Affairs—

Motion to reduce the Demand—

Leadership of —— in Asia to

propagate the message

of peace to the Asian
people. 2146, 2148—2252.

Need and desirability of liqui-
dating the French and Por-
tuguese pockets in ——,

Indian Posts and Telegraphs De-
partment (Including Working
Expenses)—

Motion to reduce the Demand—
Need to introduce stamps
with effigies of statesmen,
national heroes, scientists,
social reformers etc. inclu-
ding such of them in South
—. 3129, 3133-—3218.
!
INDIA STORES DEPARTMENT—

Demand(s) for Grant(s), 1953-54—
Supplies—

Motion to reduce the Damand—

—Reduction of expenditure on

——,London. 3437, 3438—
3515.

INDIA SUPPLY MISSION—
Demand(s) for Grant(s), 1853-54—
Supplies—
Motion to reduce the Demand—

Economy in expenditure on
—— in U.S.A. 3437, 3438—
3515.

INDIAN CENTRAL COCONUT COM-
MITTEE—

See “Committee(s)”.

INDIAN CENTRAL
COMMITTEE—

See “Committee(s)”.

OILSEEDS

" INDIAN INCOME-TAX

INDIAN CENTRAL TOBACCO COM-
MITTEE— i

See “Committee(s)”.

INDIAN DELEGATION(S)— ,
Demand(s) for Grant(s), 1953-54—

External Aﬂain_;——
Motion to reduce the Demand—

Composition of the —— to
the United Nations. 2148,
2148—2252.

(AMEND-
MENT) BILL—

See “Bill(s)”.

INDIAN LIGHT HOUSE (AMEND-
MENT) BILL 1952—

See “Bill(s)".

INDIAN MERCHANT SHIPPING
(AMENDMENT) BILL—

See “Bill(s)”.

INDIAN NATIONALS—

Demand(s) for Grant(s), 1953-54—
External Affairs—

Motion to reduce the Demand—

Failure of Government to

safeguard interests of ——

in Ceylon. 2146, 2148—
2252.

Failure to secure facilities for
—— to re-enter South
Africa.. 2147, 2148—2252.

Ministry of Finance—
Motion to reduce the Demand—

Exchange of Pakistan securi-
ties and shares held by ——
3711, 8717—94, 3785—3868.

INDIAN PARTNERSHIP ACT—
See “Act”.

INDIAN PENAL CODE AND THE
CODE OF CRIMINAL PROCE-
DURE (AMENDMENT) BILL BY
PANDIT THAKUR DAS BHAR-
GAVA)—

See under “Bill(s)".
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INDIAN POSTS AND TELEGRAPHS
DEPARTMENT (INCLUDING
WORKING EXPENSES)—

Demand(s) for Grant(s), 1953-54.
3124, 312731, 3133, 3219-20.

' Motion to reduce the Demand—

Absence of daily dak system
in Tripura. 3132, 3133—
8219.

Absence of effigy of any
South Indian poet, saint or
poet-saint on postage
stamps. 3129, 3133—3219.

Accommodation in G.P.O.
Delhi. 3131, 3133-—3218.
Application of safeguarding
of National Security Rules,
1849 against Posts and
‘Telegraphs Department em-
ployees. 3131, 3133—3219.

Better communications to vil-
lages and inadequate pay
and allowances of village
workers. 3127, 3133—3219.

Censorship of letters and tele-
grams. 3127, 3133—3219.

Communications in Madras
State. 3128, 3133—3219.

Communications system in
Malabar and South Kanara.
3128, 3133—3219.

Communications to villages
and inadequate pay and
allowances of village work-
er. 3130, 3133—3219.

Confirmation of temporary
employees. 3131, 3133—
3219.

Contract to Hyderabad State
Road Transport Department
for carrying :mails in pre-
ferences to private con-
tracts. 3131, 3133—3219.

Distribution of dak in villages
from nearest post office.
3132, 3133—3219.

Extra-departmental staff and
policy of extemsion of pos-
tal services. 3128, 3138—
3219.

INDIAN POSTS AND TELEGR
DEPARTMENT (INCLUDING
WORKING EXPENSES)—contd.
Demand(s) for Grant(s), 1953-54—

contd.

Motion to reduce the Demand—
contd.

Failure to implement “Post
office for every village”
Scheme in Travancore-
Cochin. 3127, 3133—3219.

Failure t0 make arrangements
for postal seals and stamps
in Hindi and telegrams in
Hindi. 3130, 3133—3219.

Fiscal policy. 3130, 3133—
3219.
Grievances of lower grade

servants. 3130, 3133—3219.

Increase of rates for registra-
tion, insurance and book
posts. 3129, 3133—3219.

Increase of rates for regis-
tration, insurance etc. 3128,
3133—3219.

Mode of accounting and con-
sequent reduction of postal
rates. 3127, 3133—3219.

Need for steamer and air
communications facilities to
Lacadive Islands. 3129,
3133—3219.

Need of mobile post offices in
all important towns and
villages. 3129, 3133—3219.

Need to introduce stamps
with effigies of statesmen,
national heroes, scientists,
social reformers etc. inclu-
ding such of them in South
India. 3129, 31333219,

Position of extra-departmen-
tal telegraphist sub-post-
masters. 3130, 3133—3319.

Postal and telegraph facilities
to Lacadive Islands. 8129,
3133—3218.

Postal holiday on Sunday and
inconveniences to public,
3129, 3133—3219.

Postal rates of post cards and
mvelopes. 3130, 3133—3219.
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INDIAN POSTS AND TELEGRAPHS INDIANISATION—contd.
DEPARTMENT (INCLUDING Demand(s) for Grant(s), 1953-54—
WORKING EXPENSES)—contd. —contd.

Demand(s) for Grant(s), 1953—54 Defence  Serviees, Effective—
—contd. Navy—
Motion to reduce the Demand— )
contd. Motion to reduce the Demand—
Rates of postage. 3128, 3133— Complete —— of all com-
3219. mand posts in the Defence

Reabsorption of retrenched
telephone operators in Cal-
cutta cons€guent on intro-
duction of automatic sys-
tem. 3127, 3133—3219.

Repatriation of supervisory

staff on deputation in
Hyderabad. 3130, 3133—
3218.

Representation to scheduled
castes in services. 3131,
3133—3219.

Separate circle for Hyder-
abad. 3131, 3133—3219.

System of split duty of work
in G.P.O. and other post
offices in Calcutta. 3131,
3133-—3219.

Up-grading of pay scales of
head-clerks of circle offices.
3127-28,°3133—3219.

Village post offices in Orissa
and telephone and tele-
graph offices in district and
sub-divisional headquarters.
3127, 3133—3219.

Demand(s) for Grant(s) on Ac-
count, 1953-54. 1269-70.

INDIAN RAILWAY CONFERENCE
ASSOCIATION—
See “Conference(s)”.
INDIAN TARIFF (AMENDMENT)
BILL—
See under “Bill(s)”.
TNDIANISATION—

Demand(s) for Grant(s), 1953-54—
Defence Service, Effective—
Army—

Motion to reduce the Demand—

Complete —— of all command

posts in the Defence Ser-

vices. 2722, 27272802,
281042, 2907—27.

Services. 2725, 2727—2802,
2810—42, 2907—27.

INDORE—

Demand(s) for Grant(s), 1953-54—
Railways—

Miscellaneous Expenditure—
Motion to reduce the Demand—

Survey of Dohad-Indore lime.
1166, 1172—1257.

INDUSTRIAL CONCERN—
Demand(s) for Grant(s), 1963-54—
Audit—
Motion to reduce the Demand— .
Arrangements for better audi-
ting specially cost-account-
ing of Government concerns
and industrial undertakings.
3713, 3717—984, 3795—3868.

INDUSTRIAL FINANCE CORPORA-
TION—

Notiﬁcation‘ amending General Re-
gulations of the —— of India—
Laid on the Table. 66084.

INDUSTRIAL HOUSING—
See “Housing”.

INDUSTRIAL HOUSING SCHEME-—

Demand(s) for Grant(s), 1953-54—
Extraordinary Payments—

Motion to reduce the Demand—

Financing of industrial hou-
sing schemes. 3715, 3717-M,
3795—3868.

Meagre provision for ~———
3718, 3717—04, 3795—3868.
Crisis confronting the tea ané

coffee industries. 3541, 354%
—3617, 3620—83.
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INDUSTRIAL HOUSING SCHEME INDUSTRY(IES)—
contd. Demand(s) for Grant(s), 1953-54—.
Demand(s) for Grant(s), 1953-54— Defence  Services, Effective—
—contd. Navy—

Extraordinary Payments—contd.

Motion to reduce the Demand—
contd.

Policy of governmeut in
overcoming the crisis in the
tea industry. 3541, 3543—

] 3817, 3620—63.

Policy of industrial develop-
ment. 3541, 3543—3617,
3620—863.

Policy regarding sericulture
industry. 3540, 3543—3617,
3620—63.

Policy regarding the develop-
ment ot industry in the
Five Year Plan. 3541, 3543—
3617, 3620—63.

INDUSTRIES AND SUPPLIES—

Demand(s) for Grant(s) on Ac-
count—PEPSU. 2979, 29833023,
3029.

Demand(s) for Grant(s), 1953-54—
PEPSU. 5639-40, 5645—66, 5688—
92, 5694—5703, 5709.

Demand(s) for Supplementary
Grant(s), 1953-54—PEPSU. 2932-
33, 2936—64, 2967.

Motion to reduce the Demand—

Heavy amount spent for the

industrial exhibition at
Patiala. 2945—64.

INDUSTRIES, SUPPLIES
LABOUR DEPARTMENT—

Demand(s) for Grant(s) on Ac-
count. 1953-54—PEPSU. 2976,
29833023, 3026.

Demand(s) for Grant(s), 1953-854—
PEPSU. 05636, 5645—66, 5668—92,
56945703, 5706-07.

AND

INDUSTRIES (DEVELOPMENT AND
REGULATION)  AMENDMENT
BILL—

See under “Bill(s)".

Motion to reduce the Demand—
Need for mobilisation and
training of coastal sea
farers for —— and for coas-
tal defence through appro-
priate naval reserves or
auxilaries. 2726, 2727—2802,
2810—42, 2907—27.
Industries—
Motion to reduce the Demand—
Appointment of the secretary
to the Rubber Board, 3541,
3543—3617, 3620—63.
Crisis confronting the tea and

coffee ——. 3541, 3543—3617,.
3620—863.

Failure to develop cottage
-industries. 3541, 3543—3617,

3620—63.

Policy of Government in over-
coming the crisis in the tea
——. 3541, 3543-3617, 3620—
63.

\/Policy of industrial develop--
ment. 3542, 3543—3617,
3620—63.

Policy regarding sericulture
——. 3540, 3543—3617, 3620—
63. ’

Policy regarding the develop-
ment of —— in the Five
Year Plan. 3541, 3543
3617, 3620—63.

Suffering of the handloom
weavers in Madras State.
3541, 3543—3617, 3620—63.

Treatment towards cottage in-
dustries and the miserable
conditions of the handloom
weavers. 3541, 3543--3617,

3620—63.

Waste and inefficiency in the

propaganda - machinery. 3541,
835433617, 3620—63.
Ministry of Commerce and Indus-

try—

Motion to reduce the Demand—
Competition between the

handloom and cottage in-
dustries and the large scale
——. 3837, 3543—3617, 3620—
es. N
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INDUSTRY (IES)—contd.

Demand(s) for Grant(s), 1953-54—
contd.
Ministry of Commerce and Indus-
try—contd.
Motion to reduce the Demand—
contd.

Failure to protect the National
— 3540, 35433617,

3620—63.
Policy towards the rubber
—— 3538, 35433617,
3620—63

Preaominance of the British
Monopoly Agency system

in Commerce and —— in
India. 3539, 3543—3620—
63.

Present crisis in the tea ——

3538, 35433617, 3620—63.
AMinistry of Labour—
Motion to reduce the Demand—

Non-enforcement of the Mini-
mum Wages Act in certain
category of ——. 2498, 2580,
2499—2580.

Recognition to all trade unions
in Government or private
owned —— and in case of
dispute ballot to be taken
to determine the represen-
tative character. 2499—2580,
2495, 2580.

Demand(s) for Grant(s) on Ac-
count, 1953-54. 1269.

Demand(s) for Grant(s), 1953-54—
PEPSU—
Miscellaneous—
Motion to reduce the Demand—
Industrial labour. 5667, 5668-
. 92, 5694—5703.
Miscellaneous Departments—
Motion to reduce the Demand—
Anti-labour measures leading
to serious discontent am-

ong Industrial labour.
5693, 5694—5703.
Discussion re bidi ——. 6675—86.

6675-86. '
Report of the Tarif Commission
on the Ball Bearings and Steel
Balls ——. for 1852—Laid on
the Table. 32.

| INSURANCE—

Demand(s) for Grant(s), 1953-84—

Ministry of Labour—
Motion to reduce the Demand—
Failure to enforce Employees’
State —— Act in cities and

States other than Kanpur
and Delhi. 2496, 2499—

2580.
Inefficient functioning of Em-
ployees’ State —— Corpo-

ration. 2496, 2499—2580.

Retrenchment and unsatis-
factory treatment of em-
ployees of All India General
——— Co., Bombay. 2497,
24992580,

INSURANCE COMPANY (IES)—

Demand(s) for Grant(s), 1953-54—

Ministry of Commerce and Ine
dustry—
Motion to reduce the Demand-—
Nationalisation of banks and
- 3539, 35433617, 3620
63.

INTEGRATION— ;
Demand(s) for Grant(s), 1958-54—

PEPSU—
Home Department—

Mation to reduce the Demand-—
—— of PEPSU with Punjab.
5667—35708.

Ministry of States—

Motion to reduce the Demand-—

Policy of discrimination be-
tween Part A, B and C

States. 3230-31, 3234—
3318.
Problem of —— of Part “C”

States into their adjoining
Part “A” or Part “B” States.
3230-31, 3234-—3318.

INTEREST FREE AND INTEREST
BEARING ADVANCES—

Demand(s) for Supplementary
Grant(s), 1952-63—PEPSU. 29385,
293664, 2070.
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INTERNATIONAL WHEAT AGREE.
MENT.

See “Agreement(s)”.

INVESTIGATION—

De d(s) for Grant(s), 1953-54—
/Ximrmse River Schemes—

Motion to reduce the Demand—

—— of Gandikota and Nandi

Konda Projects on river
Kistna. 3043.

TRON AND STEEL—
Demand(s) for Grant(s), 1953-54—
Capital Outlay of the Ministry
of Commerce and 1ndus§r_v—
Motion to reduce the Demand—
Delay in setting up the ——
factory in Orissa. 3542,
35433617, 3620—63.
Vacillating policy regarding
setting up of the ——fac-
tory. . 3542, 35433617,
- 3620—63 .

[RRIG{;THON—
] and(s) for Grant(s), 1853-54—
Capital Outlay on -Multipurpose
River Schemes—
Motion to reduce the Demand—
The construction of a new
canal to divert the River
Cauvery for —— from
Mohanoor. 3044.
}pﬂ'jation (Including Working Ex-
penses) Navigation Embank-
ment, and Drainage Works (met
from Revenue)—

Motion to reduce the Demand—
Necessity of starting small
—— works in permanently
famine-affected areas es-
pecially in Sholapur and
other Districts in Maha-
rashtra. 3043.

Loans and Advances by the
Central Government—
Motion to reduce the Demand—

! Policy underlying advancing
loans to irrigation purposes.
3716, 3717—94, 3795—3868.

IRRIGATION—contd. .
Demand(s) for Grant(s), 1953-54.
—contd.
Ministry of Food and Agricul~-
ture—

Motion to reduce the Demand—

Food production in Royal-
aseema by providing irriga-
tional facilities. 2258, 2283
—2344, 2348—88.

‘)ﬁtipurpose River Schemes—
Motioh to reduce the Demand—
Urgency of fully developing
the Ghataprabha Project
and Koyana to irrigate the
scarcity and famine areas
of Bijapur, Belgaum, Sola-
pur, Satara and other areas
of Maharashtra 3043,
Demand(s) for Grant(s) on Ae-
count, 1953-54—PEPSU. 2974,
29833023, 3024.

Demand(s) for Grant(s), 1953-54—

PEPSU. 5634, 5645—66, 56683—
92, 5694—5703, 57085.

ﬁRRIGATION CANAL—

Demand(s) for Grant(s), 1853-54—
Agriculture—

Motion to reduce the Demand—

—— to utilise the water of

Kauweri River. 2260,
22612344, 2348—88.

IRRIGATION (INCLUDING WORK-
ING EXPENSES) EMBANK-

Demand(s) for Grant(s), 1953-54.
3041, 3046—3106.

Irrigation (including Working Ex-
penses) Navigation Embankment
and Drainage Works (met from.
Revenue)—

Motion to reduce the Demand—

Necessity of starting small
irrigation works in perma-
nently famine-affected areas
especially in Sholapur and
other Districts in Maharash-
tra. 3043, 3046—3106. =
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IRRIGATION (INCLUDING WORK-
ING EXPENSES) NAVIGATION,
EMBANKMENT AND DRAINAGE
WORKS MET FROM REVENUE—

Demand(s) for Grant(s) on Ac-
count, 1953-54. 1278.
IYYANI, SHRI E—

General discussion on the General
Budget. 1792—95.

IYYUNNI, SHRI C. R.—
Demand(s) for Grant(s), 1953-54—
Ministry of States. 3250—62.
Zstate Duty Bill—

Motion to consider as reported by
Select Committee. 6616.

J
4AGJIVAN RAM, SHRI—
Air Corporations Bill—

,Motion for leave to introduce.
2583.

29

Motion to refer to Select Com-
mittee. 462941, 4658—860,
4717, 4787—4802.

Motion to consider as reported by
Select Committee. 5887—97,
6933, 5935, 5938, 5839, 5040, 5044,
5980, 6017—28.

Consideration of clauses. 6079,
6096, 6101—03, 6105, 6108, 6110-
11, 6113, 6114, 6117.

Motion to pass as amended. 6119-
20, 6139—42.

Motion for Adjournment re. strike

of mail van workers of the
P. and T. Transport Service, Cal-
cutta. 728.

JAIL(8)—

Demand(s) for Grant(s), 1953-54—
PEPSU— '

Jails and Judicial Lock-ups—
Motion to reduce the Demand—
Unsatisfactory conditions in
—. 5693, 5694—570%.

l
!
!

JAILS AND JUDICIAL LOCK UPS—
contd.

Demand(s) for Grant(s) on Ae-
count, 1953-54—PEPSU. 2977,
29833023, 3027.

Demand(s) for Grant(s), 1953-54—
PEPSU. 5638, 5645—66, 5668—
92, 5694—5703, 5708.

Motion to reduce the Demand—
Unsatisfactory conditions in
jails. 5693, 5694-—5703.

JAIN, SHRI A. P.—

Administration of Evacuee Property
(Amendment) Bill—

Motion to consider as reported by
Select Committee. 613—15, 618
-17, 618, 696—702.

Consideration of clauses. 710,
713, 718, 719-20, 721-22, 723.

Motion to pass, as amendded. 726.
Demand(s) for Grant(s), 1853-54—

Expenditure on Displaced Per-
sons—

Motion to reduce the Demand—
Govindapur Colony in Uttar
Pradesh. 2700—13. .
Houses in Govindapur Colony
in U.P. 2700—13.

Inadequate amounts spent om
displaced Harijans. 2700—
13.

Ministry of Rehabilitation—

Motion to reduce the Demand—

Compensation to the displaced

persons from West Pakis-
tan.

Desertion from government
camps and colonies.

Lands to the displaced agri-
cultural labourers.

Refugee deserters from Gov-
ernment colonies.

Rehabilitation of East Bengal
refugees.

Rehabilitation of refugees 18
Tripura.
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JAIN, SHRI A. P.—contd.

Demand (s) for grant (s),
1953-54—contd.
Ministry of Rehabilitation—contd.
Motion to reduce the Demand—
contd.

Resettlement of refugees in
land in Tripura and West
Bengal.

The rehabilitation’ of Rast
Bengal refugees.

The rehabilitation of Jammu
and Kashmir.

Unsatisfactory treatment of
displaced persons migrating
before the passport system.
2700—13.

Demand(s) for Supplementary
Grant(s), 1952-53— :
Expenditure oa Displaced Per-

sons. 594—97, 588, 599, 600.

RBast Pakistan Refugee Women’s
Home at Chunar. 4148—52.

Motion for Adjournment re. Firing
on refugees at Yole camp. 1573-74.

JAIPAL SINGH, SHRI—

Air Corporations Bill—

Motion to, consider as reported by
Select Committee. 5998, 6000.

6008—12.

Consideration of clauses. 6077-78,
6088-89, 6092, 6098-99, 6103,
6106. )

Demand(s) for Grant(s), 1953-54—

Aviation—

Motion to reduce the Demand—
Nationalisation of civil avia-
tion. 3151—57.
Defence Services, Effective—Air
Force—
Motion to reduce the Demand—
Hardship of the Air Force
personnel in respect of pay,
allowances, food, medical-
aid, leave and pensions.

2796—2802.
Defence Services, Effective—
Army—

Motion to reduce the Demand—
Failure to provide for the re-
habilitation of ex-Service

JAIPAL SINGH, SHRI—contd. e
Defence Services, effective—Army—
contd.
Motion to reduce the Demand—
contd.

Personnel in civil life.
2796—2802.

Hardships of the other Ranks
in respect of allowances,
housing, food, -clothing,
medical aid, leave and pen-
sions. 2796—2802.

Ministry of Communications.

3151517,

Ministry of Defence—

Motion to reduce the Demand—
Policy. 2286—2802, 2916.
Minister of External Affairs.

2197—2201.

~
General discussion on the General
Budget. 1819, 1839—43, 1865.

Motion re association of Members
of Council of States with Public
Accounts Committee. 6586-87.

Tea Bill—

Consideration of clauses. 6237-38.
JAISOORYA, DR.—
Air Corporations Bill—
Motion to refer to Select Com-
mittee. 4774—78. i

General discussion on the General
Budget. 1715—20.

Hyderabad Coinage and Paper Cur-
rency (Miscellaneous Provisions)
Bill—

Motion to consider as passed by
the Council of States. 3321-22.
Motion to pass. 3335.
Motion on Address by the Presi-
dent. 52, 246—52.
JAMMU AND KASHMIR—

Demand(s) for Grant(s), 1953-5¢—

Ministry of Rehabilitation—
Motion to reduce the Demand—
The rehabilitation of —.
2585, 2586—2714.
Relations with States—
Motion to reduce the Demand—
Economy—Policy with regard
to Kashmir. 3234—3318.
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JANGDE, SHRI—

Demand(s) for Grant(s), 1953-84—
Ministry of Home Affairs. .

Motion to reduce the Demand—
Efficiency and economy in
administration. 3290—88.

Efficiency in general adminis-
tration. 3290—98.

Grievances of the Central

Scheduled castes’ economic
conditions in Rajasthan
and Madhya Bharat. 3290—
98.

8cheduled castes in Central
Services. 3280—98.

Upliftment of Harijans,
scheduled castes etc. 3290—
98.

Ministry of States—
Motion to reduce the Demand—

Intervention by States Minis-
try in the international
-affairs of the Part B States.
3290—98.

Problem of integration of
Part “C” States into their
adjoining Part “A” or Part
“B” States. 3290—98.

Police—

Motion to reduce the Demand—
Efficiency and discipline in
the police administration.
3290—98.

Discussion re bidi industry. 6682-
83.

JAPAN—

Statement correcting the reply
given to supplementary to 8.Q.
No. 1266, dated 27-6-52 regarding
rolling stock from —— Laid on
the Table. 6696.

JASANI, SHRI—
Discussion re bidi industry. 6675—
8.

JATAV-VIR, DR.—

Central Excises and Salt (Amend-
ment) Bill—
Motion to consider 4376-—84.

Demand(s) for Grant(s), 1933-54—
Education—

Motion to reduce the Demand—

Educational policy and inade-
quate stipends to the
‘scheduled caste and sche-
duled tribe students going
abroad  for foreign educa-
tion 2456.

External Affairs—

Motion to reduce the Demand—
Appointment of High Com-
missioners and Ambassa-
dors belonging to the
Scheduled Castes. 2147.

Indian Posts and Telegraphs De-
partment (Including Working
Expenses)—

Motion to reduce the Demand—

Representation to scheduled -
castes in services. 3181.

Ministry of Home Affairs—
Motion to reduce the Demand—
Scheduled castes’ economie
conditions in Rajasthan and

Madhya Bharat. 3328.

Scheduled castes in Central
Services. 3328.

Demand(s) for Grant(s), 1953-54—
Railways—
Railway Board— '
Motion to reduce the Demand—
Distribution of cultivable rail-

way waste lands. 1015-186,
1101—08.

Inadequate representation of
the scheduled castes and
tribes In the raflway ser-
vices. 1015-16,.1101-08.

Railway contracts to the
scheduled castes. 1015-18,
1101—08.

Representation of scheduled
castes in railways. 1101—
08.

Discussion on food scarcity in Rajes~
than. 5074.
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JATAV-VIR, DR.—contd.

Election of —— to Indian Central
Qil Seeds Committee. 3970-T1.

Finance Bill—
Motion to consider. 4376—84.
Industries (Development and Re-
gulation) Amendment Bill—

Consideration of clauses. 5836,
5837, 5838—44.

Motion on Address by the President.
129.

JAYARAMAN, SHRI—

Demand(s) for Grant(s), 1938-84—
Industries—

Motion to reduce the Demand—

Failure to develop cottage
industries. 3645-—49.

Policy of Industrial develop-
ment. 3645—49.

Ministry of Commerce and In-
- dustry—

Motion to reduce the Demand—
Encouragement and protec-
tion to cottage and small
scale industries. 3645—49.
Export and import policy.
3645—49. .
Failure to encourafje the
handloom industry. 3645—
49,

Policy in regard to the con-
trol of foreign trade. 3645—
49,

Protection to cottage industry.
3645—49. .

JAYASHRI, SHRIMATI—
Demand(s) for Grant(s), 1853-54—

Miscellaneous Departments and
Expenditure under the Ministry
of Finance. 38833—35.

\' Khadi and other Handloom !ndus-
tries Development (Additional
Excise Duty on Cloth) Bill—

Motion to consider and amend-
ments to circulate and to refer
to Select Committee. 3890—93.

JAYASHRI, SHRIMATI—contd.

Demand(s) for Grant(s), 1953-54—
contd.

Orphanage Bill (by Shri M. L.
Dwivedi)—

Motion to consider and: amend-
ment to refer to Select Com-
ment. 5001—03.

JENA, SHRI K. C.—

Central Excises and Salt (Amend-
ment) Bill—
Motion to consider. 4333—38.
Finance Bill—
Motion to consider. 4333—33.
JHUNJHUNWALA, SHRI—
Air Corporations Bill—

Motion to consider as reported by
Select . Committee. 5019-20,
5944—51.

Consideration of clauses. 6075-76.
Demand(s) for Grant(s), 1953-54—
Industries—
Motion to reduce the Demand—
Policy regarding the develop-

ment of industry in the
Five Year Plan. 3585—89.

Ministry of Cammerce and In-
dustry— .
Motion to reduce the Demand—
Import and export policy.
3585—89.
Estate Duty Bill—
Motion to consider as reported by
Select Committee. 6721—28

General discussion on the General
Budget. 1417—21.

Indian Income-tax
Bill—

Motion to consider as reported by
Select Committee. 494953,

(Amendment)

Industries (Development and Regu-
lation) Amendment Bill—

Consideration of clauses. = 5803—
08.

IH—LSD.
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JOGENDRA SINGH, SARDAR—

Leave of absence to ——. 48085.
JOSHI, SHRI JETHALAL—
Demand(s) for Grant(s), 1953-54—
Defence Services, Effective—Air
Force. 2793—96.
Defence Services,

Army.
2793—86.

Defence
Navy.
2793—96.

Ministry of Defence. 2793—88.

Miscellaneous Expenditure under
the Ministry of Defence. 2783—
98.

Industries (Development and Regu-
Iation) Amendment Bill—

Consideration of clauses. 5815—
17.

JOSHI, SHRI M. D—

General discussion on the Railway
Budget. 982—88.

Effective—

Services, Effective—

Indian Penal Code and Code of
Criminal Procedure (Amendment)
Bill (by Pandit Thakur Das
Bhargava)—

Motion to consider and amend-
ment to circulate. 1997—2001.

Vindhya Pradesh Legislative As-
sembly (Prevention of Disquali-
fication) Bill—

Motion to consider. 6392-93.
JOSHI, SHRI N. L—

Demand(s) for Grant(s), 1953-54—

Ministry of Food and Agriculture—
Motion to reduce the Demand—
General policy relating to
agriculture and food. 2332—
39.
Ministry of Works, Housing and
Supply. 3462—869.

JUTE—
Demand(s) for Grant(s), 1853-54—
Agriculture—
Motion to reduce the Demand—
—— policy. 2260, 22612344,
2348—88.

K
KACHIROYAR, SHRI—
Demand(s) for Grant(s), 1958-54—
Agriculture—

Motion to reduce the Demand—
Protection to poor peasants
and agricultural labourers.

2260, 2349—53.
Ministry of Food and Agriculture—
Motion to reduce the Demand—
Making the tillers of the soil
the owners of it. 2349—53.

Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—
Consideration of clauses. 4041—-

42, 4043.
KAJROLKAR, SHRI—

General discussion on the PEP.S.U.

Budget. 5584—87.
KAKINADA—

Demand (s) for Grant(s), 18538-54—
Railways— . Ve
Construction of New Lines—

Capital and Depreciation Fund—
Motion to reduce the Demand—
Restoration of —— -Kotipalli
line. 1169, 1172—1257.
Open Line Works—Development
Fund—
Motion to reduce the Demand—
Bringing of ——- on main line.
1171, 1172—1257.

KAKKAN, SHRI—
Demand(s) for Grant(s), 1938-54—
Grants-in-Aid to States.

Loans and advances by the
Central Government. 3845—48.

Ministry of Home Affairs—
Motion to reduce the Demand—
Uplift of Harijans, Scheduled

castes etc. 3246—49.

Demand (s) for Grant (s), 1953-54—
Railways— .
Miscellaneous Expenditure—

Motion to reduce the Demand—

Construction of lines already
surveyed. 1182—84.
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KOKKAN, SHRI—contd.
Demand(s) for Grant(s), 1953-54—
contd.
i Railways—contd.
%  Ordinary Working Expenses—
‘ Labour Welfare. 1182—84.
Ordinary Working Expenses—
Miscellaneous Expenses—
Motion to reduce the Demand—
Inadequency of passenger
amenities. 1182—84.
KALATHUR—
Demand(s) for Grant(s), 1953-54—
Agriculture—
Motion to reduce the Demand—
A Community Project in ——

Talug or Thiruvarambur
firka. 2260, 2261—2344,
2348—88.

KALYANWALA COMMITTEE—
Demand(s) for Grant(s), 1953-54—
Defence Services, Effective—
Army—
Motion to reduce the Demand—
i Urgent need to implement the
-~ agreed recommendations of
’ the report. 2723,
2727—2802, 2810—42, 2907—
217.
KANARA, SOUTH—
Demand(s) for Grant(s), 1853-54—
Indian Posts and Telegraphs De-
partment (including Working
i Expenses)—
’ Mation to reduce the Demand—
Communications system in
Malabar and -—. 3128,
3133—3219.
KANDAGHAT CHAIL—
Demand(s) for Grant(s), 1983-54—
PEPSU—
Civil Works—
Motion to reduce the Demand—
Economy—widening, ‘Kanda-
ghat Chail’. 5694—5703.

KANPUR—
Demand (s) for Grant (s), 1953-54—
\, Ministry of Labour—
| Motion to reduce the Demand—
Failure to enforce Employees’
State Insurance Act in cities
and states other than —
and Delhi 2496, 2499—
2580.

—

KANUNGO, SHR1— )

Demand(s) for Grant(s), 1953-5¢—
Agriculture. 2270—74.

Industries—

Motion to reduce the Demand—
Policy regarding the develop-
ment of industry in the
Five Year Plan. 3551—5¢

Ministry of Commerce and Indus-
try. 3551—54.

KARA—
Demand(s) for Grant(s), 1953-54—
Ministry of Communications—

Motion to reduce the Demand—
Necessity of accepting a ——
as a village in Travancore-
Cochin and not a Pakuthy.
3127, 3133—3219.

KARMARKAR, SHRI—
Demand(s) for Grant(s), 1953-54—
Industries—

Motion to reduce the Demand—

Failure to develop cottage
industries. 3609—17.

Policy of industrial develop-
ment. 3609—17.

Ministry of Commerce and Indus-
try—

Motion to reduce the Demand—

Encouragement and protection
to cottage and small scale
Industries. 3609—17.

Failure to alter the character
of foreign trade specially
import policy. 3608—17.

Import and export policy.
- 8609—17.

Policy in regard to the control
of foreign trade. 8$609—17.

Protection to cottage industry.
3609—17.
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KARMAKAR, SHRI—contd.

Demand(s) for Grant(s), 1953-54—
contd.
Ministry of Commerce and in-
dustry—contd.
Motion to reduce the Demmd-—
contd.
Unfair discrimination in

foreign owned firms in
India against their Indian
employees. 3609—17.
Discussion re Bidi Industry. 6683—
86

Ministry of Commerce and Industry
Order No. SR.O. 744, dated the
22nd April, 1953—Laid on the
Table, 6483.

Tea Bill—

Consideration of clauses. 6205-
06, 6208-09, 6213-14, 6215, 6216,
6219-20, 6229-30, 6232, 6233, 6235,
6244, 6245, 6246, 6247, 6249, 6250,
6252, 6258-59, 6260, 6261.

Motion to pass, as amended
6285, 6278—81.

KARNATAKA—
Demand(s) for Grant(s), 1933-54—

Ministry of States—

. Motion to reduce the Demand—

Abolition of part ‘C’ States.
3230, 3234—3318.

Disintegration of Hyderabad
into ' its linguistic compo-
nents and the formation

of ——, Maharashtra and
Visal Andhra state, 3230,
3234—3318.

KARNI SINGHJI, SHRI—

Motion on Address by the Presi-
dent. 301—04,

KARWAR—
Demand(s) for Grant(s), 1953 34—
Rallways—
Construction of New Lines—Capi-
- tal and Depreclation Fund.

Motion to reduce the Demand—
New lines in — etc. 1171,
1172—12517.

Miscellaneous Expenditure—

Motion to reduce the Demand—
Survey of line between ——
; and Raijchur. 1160, 1172—

1257.

KASHMIR—
See “Jammu and Kashmir”.

KASLIWAL, SHRI— .
Air Corporations Bill—
Motion. to refer to Select Com-
mittee. 4679—83.
Cinematograph (Amendment) Bill—
Motigp to consider. 5121-22.
Consideration of clauses. 5134,

Indian Lighthouse (Amendment)
Bill—

Motion to consider. 5142-43.

Indian Tariff (Amendment) Bill—
Motion to consider. 1440—42.

Motion on Address by the Presi-
dent. 102—08.

KATJU, DR—

Agreement in respect of the pro-
prietary right over atomic mine-
rals—Laid on the Table. 3381.

Demand(s) for Grant(s), 1853.54—
Ministry of Home Affairs—

Motion to reduce the Demand—
Efficiency and economy in
administration. 3410—28.

Efficiency in general adminis-
tration. 3410—28.

Grievances of the Central
Government III division
clerks. 3410—28.

Handling of the Preventive
Detention Act. 3410—28.

Re-organisation of the civil
services. 3410—28.

Scheduled Castes’ economic
conditions in Rajasthan and
Madhya Bharat. 341028

Scheduled castes in central
services. 3410—28.

Training of Central Secretariat
officers. 3410—28, .
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KATJU, DR—contd.

Demand(s) for Grant(s), 1953-54—
contd.

Ministry of Home Affairs—contd.
Motion to reduce the Demand—
contd.

Transfer of Oriya speaking
tracts of Sri Kakulam and
Vishakhapatnam districts to
Orissa state. 3410—28

Uplift of harijans, scheduled
castes etc. 3410—28.

Privy Purses and Allowances of
Indian Rulers. 3410—28.

Demand (s) for Supplementary
Grant(s), 1952-53—

Andaman and Nicobar, Islands.
580—82. ¥ '

Miscellaneous Expenditure under
the Ministry of States. 605-06.

Police. 574—T6.

relations with States. 605-06.

General discussion on the P.EP.S.U.
Budget. 5572, 5601, 5602, 5609.

Hyderabad Paper Currency Repeal-
ing Bill—

Motion for leave to introduce.
1083.

Motion for leave to withdraw.
3123-24.

Indian Penal Code and the Code of
Criminal Procedure (Amendment)
Bill (by Pandit Thakur Das
Bhargava)—

Motion to consider and amend-
ment to circulate. 2001—08.

Motion (s) for Adjournment—

Arrest of certain persons. 1875-
76.
Arrest of three Members. 1577-
78.
Detention of three M.Ps. 1981-82.
Lathi charge and tear gas on
public meetings in Bara Tutl
1580, 1592.
P  Lathi charge by police in Delhi.
64717.
Motion re detention of three Mem-
bers and others 2843 2858—863.

Motion on Address by the Presi-
dent. 362.

KATJU, DR.—contd.

Patiala and East Punjab BStdtes
Union Legislature (Delegation of
Powers) Bill—

Motion for leave to introduce.
3705.

Motion to consider. 5399, 5411,
5432, 5433, 5473—81.

Consideration of clauses. 5489,
5490, 5498, 5499, 5500,

Motion to pass, as amended. .5500,
5507—09.

Proclamation re Pepsu—Laid- on
the Table. 1481—84.

Resolution(s) re

Investigation into wealth and pro-
perty of Government afficers.
408H1, 4094.

President’s proclamation in Pepsu.
1890—1900, 1964—72.

Safeguarding of National Security
Rules. 4447, 4448—55.

Scheduled Areas (Assimilation of

Laws) Bill—

Motion to consider as passed by
the Council of States. 5138,
5139.

Motion to pass. .5139.

Statement(s) re—

Firing in Kolar Gold Fields—
Laid on the Table. 3121-22.

Formation of Andhra State. 2076.
1.
Incident at Bara Tooti, Sadar
Bazar. 1685—87. -
Vindhya Pradesh Legislative Assem-
bly (Prevention of Disqualifica-
tion) Bill—

Motion for leave to introduce.
3534.

Motion to consider. 6285—87,
6288, 6291—96, 6297, 6298 6463-
64.

Consideration of clauses. 6508—
12, 6513, 6517-18.

Motion to pass. 6518, 6519-20.
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KAUSHIK, SHRI—
Death of ——. 6203-04.
KAVALI—
Demand for Grant, 1953-54—
Railways—

Construction of New Lines—Capi-
tal and Depreciation Fund—
Motion to reduce the Demand—
Iine between Kavali and

Guntakal. 1170, 1172—1257.

KAZMI SHRI—

Muslim Waktfs Bill (by Shri Syed
Mohammed Ahmed Kazmi)—
Motion to refer to Select Com-

mittee. 2033-34, 2058, 2063—
@8. :
KELAPPAN, SHRI—

Air Corporations Bill— °

Motion to refer to Select Com-
mittee. 4666—70.

Demand (s) for Grant (s), 1953-54—
Commercial Intelligence and Sta-

tistics—

Motion to reduce the Demand—
Progressive development of
state trading. 3542, 3569-
4.
Industries—
Motion to reduce the Demand—
Policy regarding the develop-
ment of industry in the Five
Year Plan. 3569—74.
Ministry of Commerce and Indus-
try—
Mbotion to reduce the Demand-—
Encouragement and protection
to cottage and small scale
industries. 3539, 3569—74.
Nationalisation of banks and
insurance companies. 3539.
Ministry of Education—
Motion to reduce the Demand—
Refusal of supplies. 2453.
Ministry of States—
Motion to reduce the Demand—
Redrawing the administrative
map of India on the basis
of linguistic, economic and
adminigtrative considera-
tion. 3230.

KELAPPAN, SHRI—contd.

Demand(s) for Grant(s), 1953-84—
contd.

Ministry of States—contd.
Motion to reduce the Demand—

contd.

Other Capital outlay of the Minis
try of Food and Agriculture—
Motion to reduce the Demand—

Redistribution of land to re-
move economic inequality.

2361,
Demand (s) for Grant (s), 1853-54—

Railways—

Railway Board—

Motion to reduce the Demand—
Abolition of category of Class
II Officers.
Reduction of pay of high-paid
officials. 1015.

General discussion on the Railway
Budget. 924—28.

Khadi and other Handloom Indus-
tries Development (Additional
Excise Drty on Cloth) Bill—
Motion to consider and amend-

ments to circulate and to refer
to Select Committee. 3675—80.

Motion on Address by the President.
125.
KERALA—

Demand (s) for Grant (s), 1953-534—
External Affairs—

Motion to reduce the Demand—
Urgent necessity of provid-
ing colonising facilities for
the people of Kerala in
Borneo, Andamans etc.

2147, 2148—2252.

KESHAVAIENGAR, SHRI—

Demand(s) for Grant(s), 1953-34—
Ministry of Defence. 2739—42.

KESKAR, DR—
Demand(s) for Grant(s), 1953-54—
External Affairs—
Motion to reduce the Demand—
Failure of Government to
follow a steady dynamit
and positive neutral foreign
policy. 2225.26.
Notification making amendments to
Cinematograph (Censorship)
R;;l;s. 1851—Laid on the Table.
1267.
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KHADI AND OTHER HANDLOOM
INDUSTRIES DEVELOPMENT
(ADDITIONAL EXCISE DUTY ON
CLOTH) BILL—

See under “Bill(s)".

KHADI AND OTHER HANDLOOM
INDUSTRIES (DEVELOPMENT)
CESS BILL—

See under “Bill(s)”.
KHAN, SHRI S. A—

Demand(s) for. Grant(s), 1953-54—
External Affairs.

Miscellaneous Expenditure under
the Ministry of External Affairs.
2128-—30.

Motion on Address by the President.
170—74.

KHARDEKAR, SHRI—

General discussion on the General
Budget. 1638—43.

Motion on Address by the President.
130.

Resolution re investigation into

wealth and property of Govern-

ment officers. 4070—74.

XHARE, DR. N. B—
Demand(s) for Grant(s), 1953-54—

External Affairs.

Miscellaneous Expenditure under
the Ministry of External Affairs.
2130—34.

Finance Bill—

Motion to pass, as amended.
4595—99.

Khadi and other Handloom Indus-
trles Development (Additional
Excise Duty on Cloth) Bill—
Motion to consider and amend-

ments to circulate and to refer
to Select Committee. 3972—79.

Law Minister’s speech re Speaker's
certificate on Indian Income-tax
(Amendment) Bill. 5549, 5550,
5856,

Motion (s), Adjournment re Arrest

KHARE, DR. N. B.—contd.
Motion(s) for Adjournment re—
contd.
Ban on processions in Delhi.
1582-83,

Motion on Address by the President.
124, 127-28, 140—46.

Salaries and Allowances of Officers
of Parliament Bill—

Motion: to consider. 5253—56.
Statement by ——. 5967.

Vindhya Pradesh Legislative Assem-
bly (Prevention of Disqualifica-
tion) Bill—

Motion to consider. 6326—30.
KHONGMEN, SHRIMATI—

Motion on Address by the President.
162—64.

Nomination of —— to the Panel of
Chairmen. 5151.

KHUDA BAKSH, SHRI M.—
Demand(s) for Grant(s), 1953-5¢—
~ Ministry of Works, Housing and

Supply—
Motion to reduce the Demand—

Corruption and nepotism.
3469—74.

Economy and efficiency in
administration. 3469—74.

Supplies. 3469—74.

General discussion on the Railway
Budget. 858—62.
KIDWA], SHRI—

Demand(s) for Grant(s), 1953-54—
Ministry of Food and Agriculture—
Motion to reduce the Demand—

Abolishing subsidy to reduce
price of foodgrain. 2381—
88.

Cheap and adequate food to
the people. 2381—88.
Policy. 2381—88.

Purchases of
2381—88.

Discussion on renewed International
Wheat Agreement. 5212, 5213-14,
5227—32.

foodgrains.

of certain persons. 1875.



152 HOUSE OF THE PEOPLE

KISTNA RIVER—
Demand(s) for Grant(s), 1853-54—
/‘ulﬁpurpou River Schemes—
' Motion to reduce the Demand—
Investigation of Gandkota and
Nandi Konda projects
on ——, 3043,
KOLAR GOLD FIELDS—
See “Gold Field(s)”.

KORAPUT (ORISSA)—

Demand(s) for Grant(s), 1953-34—
Union Excise Duties—
Motion to reduce the Demand—
Abolition of excise duty on
tobacco grown and condi-
tioned in Koraput district of

Orissa. 3713, 3871794,
3795—3868. -
KOTAH—
Demand for Grant, 1953-54—
Railways—

Construction of New Lines—
Capital and Depreciation
Fund—

Motion to reduce the Demand—
Line between Chittorgarh and
—_ 1171, 1172—1257.

KOTHAGUDIUM—
Demand(s) for Grant(s), 1953-54—

Minisiry of Labour—

Motion to reduce the Demand—
Serious shortage of houses for
workers of coal mines at
Singareni Collieries, ——
and Bellampalll. 2494,
2499—2580.

Treatment accorded to patients
at Singareni Collieries Com-
pany Hospital, ——. 2497,
2499—2580.
Miscellaneous Departments and
Expenditure under the Ministry
of Labour—

Motion to reduce the Demand—
Delay in constitution of‘Mines
Board of Health at —— and
Bellampali coal mines.
2498, 2499—2580.

KOTIPALLI—

Demand for Grant,
Railways—

1953-54—

Construction of New Lines—Capital
and Depreciation Fund—

Motion to reduce the Demand—
Restoration of Kakinada ——
line. 1169, 1172—1257.
KOYANA PROJECT—

See “River Valley Project(s)”.

KRIPALANI, SHRIMATI SUCHETA—

Administration of Evacuee Property
(Amendment) Bill—

Motion to consider as reported by
Select Committee. 687—173.

Air Corporations Bill—

Motion to consider as reported by
Select Committee. 5985—
93.

Business of the House. 120.-21.

Demand(s) for Grant(s), 1953-54—
External Affairs. 2116—23.
Ministry of Rehabilitation—

Motion to reduce the Demand—

Compensation to the displac-

ed persons from West
Pakistan. 2586—93.

Land to the displaced agri-
cultural labourers. 2588—
83.

Rehabilitation of East Ben-
gal refugees. 2586--03,

The rehabilitation of East
Bengal refugees. 2586—93.

Miscellaneous Expenditure under
the Ministry of External
Affairs. 2116—23.

General discussion on the Genanl'
Budget. 1810—19,

Motion(s) for Adjournment re—
Arrest of three members. 1580.
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KRIPALANI, SHRIMAT] SUCHETA—
contd.
Motion for adjournment re—Contd.
Lathi charge and tear gas on
public meetings in Bara Tuti
1590-91.
Motion on Address by the President.
126, 224—32, 476.

Motion re association. of Members
of Council of States with Public
Accounts Committee. 6405.

Vindhya Pradesh Legislative Assem-
bly (Prevention of Disqualifica-
tion) Bill—*

Motion to consider. 6381, 6414—
23.
Consideration of clauses. 6512-13.
KRISHNA, SHRI M. R—
Demand(s) for Grant(s), 1953-54—
Ministry of Home Affairs—
Motion to reduce the Demand—
Scheduled castes in central
services. 3298—3301.
Upliftment of Harijans, Sche-
duled Castes etc. 3298—
3301,

Motion on Address by the President.
309—12.

KRISHNAMACHARI, SHRI T. T.—
Business of the House. 5863, 5964.
Allotment of time and days to the

discussion on certain Bills.
13717.

Central Excises and Salt (Amend-
ment) Bill—

Consideration of clauses. 4612,
4614.

Cinematograph (Amendment) Bill—
Motion to consider, 5120-21, 5123-
24, 5125-26, 5130—32.
Consideration of clauses. 5132-
33, 5134, 5135-36.
Motion to pass, a&s amended.
51317. .
Coir Industry Bill—
Motion  for leave to introduce.
2807.

Comptroller and Auditor-General

(Conditions of &wlcg) Bill—

KRISHNAMACHARI, SHRI T. T.—
contd.

Motion to consider. 5322, 5368.
Amendment to refer to Select
Committee. 5322, 5366.

Consideration of clauses. 5393,
5394,

Demand(s) for Grant(s), 1953-54—
Capital Outlay of the Ministry of
Commerce and Industry—
Motion to reduce the Demand—

Delay in setting up the Iron
and Steel Factory in Orissa.
3649-63.

Vacillating policy regarding
setting up of the iron and
steel factory. 3649—863.

Commercial Intelligence and
Statistics—

Motion to reducelthe Demand—

Progressive development of
state trading. 3649—63.

Industries—
Motion to reduce the Demand—

Appointment of the Secretary
to the Rubber Board. 3649-
63.

Crisis confronting the tea and
coffee industries. 3649-63.

Failure to develop cottage
industries. 3649-63.

Policy of Government in
over-coming the crisis in
the tea industry. 3649-63.

Policy of industrial develop-
ment. 3649-63. '

Policy regarding sericulture
industry. 3649-63.

Policy regarding the develop-
ment of industry in the Five
Year Plan. 3649-63.

Suffering of the handloom
weavers in Madras State.
3649-63.

Treatment towards cottage
industries and the miserable
conditions of the handloom
weavers. 3640—63.

Waste and inefficiency in the
_propaganda ‘machinery
3649—63.
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KRISHNAMACHARI, SHRI T. T— KRISHNAMACHARI, SHRI T. T.—
contd. contd.

Demand(s) for Grant(s), 1953-54—
contd.

Ministry of Commerce and Indus-
try—
‘Motion to reduce the Demand—-

Competition  between the
handloom and cottage in-
industries and the large
scale industries. 3649—8683.

Discriminatory treatment
meted out to the staff of the
Textile Commissioner’s
Office in Bombay etc.
3649—863.

Encouragement and protection
to ‘cottage and small scale

Export and import policy
3649-63.

Failure to alter the character
of foreign trade specially
import policy. 3649-63.

Failure to encourage the

Failure to protect the national
industries. 3649—63.

Favouritism shown in grant or
licenses to certain merchants
of Tuticorin in respect of
export of onions. 3649—&63.

Import and export policy.
3649-63.

Indiscriminate tariff protec-
tion given to the foreign
firms in India. 3649—83.

Large scale retrenchmem
brought in the Textile Com-
missioner’s Office in Bombay.
3649-63.

Nationalisation of banks ana
insurance companies. 3649—
63.

Need for the revival of the
handloom and colr industry.
364908,

Demand(s) for Grant(s), 1953-54—
contd.
Ministry of Commerce and In-
dustry—contd.
Motion to reduce the Demnnd—
contd.

Non-implementation of the
Central Pay Commission’s
scales in respect of the em-
ployees under the Coffee
Board. 3649-63

Non-recognition of the Al
India Coffee Board Em-
ployees Union. 3649—83.

Policy of sending trade com-
missions abroad. 3649—&3.

Policy in regard to the control
of foreign trade. 3649—63,

Policy towards the rubber
industry. 3649-63.

Predominance of the British
Monopoly Agency system in
Commerce and Industry in .
India. 3649—63.

Present crisis in the ‘tea
industry. 3649—83.

Protection to cottage industry.
3649-63.

Serious threat of fall in price
of coconuts and coconut ofl.
3649-63.

Setting up a Coir Board and a
Coir Marketing and Improve-
ment Trust. 3640—63.

Unfair discrimination n
foreign owned firms in India/
against their Indian em-
ployees. 3649—83.

Miscellaneous Departments ana
Expenditure under the Ministry
of Commerce and Industry—
Motion to reduce the Demand-—

The real problem of the hand-
loom industry. 3649—83.
Working of the Tariff Com-

mission. 3649—483,

Demand(s) for Supplementary
Grant(s), 1952.33—

Ministry of Commerce and Indus-
try. 531—33.
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KRISHNAMACHARI, SHRI T. T—

contd.

Demand(s) for  Supplementary
Graant(s), 1852-53—contd.
Miscellaneous Departments ana

Expenditure under the Minist}-y
of Commerce and Industry—
Motion to reduce the Demand—
Economy. 540, 541 542, 553-
56.
Protection to automobiles.
540, 541, 542, 553—56.

Development Councils Procedural
Rules—Laid on the Table. 2808-
09.

Discussion on coir industry. 5959—
63.

Discussion on price of jute. 3522—
28.

Discussion re restrictions on trade
with China. 6044—48.

Finance Bill— ’
Consideration of clauses. 4529-

30, 4538, 4539, 4550-51.

Half-an-hour discussion on imports
of copra and coconut oil. 3114—
20

Indian Income-tax (Amendment)
Bill—

Consideration of clauses. 5118,
5117.

Indian Tariff (Amendment) Bill—

Motion for leave to introduce.
613.

Motion to consider. 1433—38,
1457, 1458, 1459, 1461—64.

Consideration of clauses. 1465-
66, 1467, 1468.

Motion to pass, as amended. 1469.

Industries (Development and Regu.
latiopn) Amendment Bill, 1952—
Motion for leave to withdraw.

4035-56.

Industries (Development and Regu-
lation) Amendment Bill, 1953—

Motion for leave to introduce
4056.

KRISHNAMACHARI, SHRI T. T—

contd.

Industries (Development and Regu-
lation) Amendment. Bill, 1953—
contd.

Motion to refer to Select Com-
mittee. 4806—18, 4819, 4881—
90.

Motion to consider as reported by
Select Committee. 5735—41,
5758, 5786, 5789, 5792—5801.

Consideration of clauses. 5803.
5806-07, 5808-09, 5827—32, 5835-
36, 5837-38, 5850-51, 5852-53.

Motion to pass, as amended.
5853, 5859—61.

Khadi and other Handloom Indus-
tries Development (Additional
Excise Duty on Cloth) Bill—
Motion for leave to introduce.

118-19.

Motion to consider. 3664—69,
4012—44.

Amendments to circulate and to
refer to Select Committee.
4012—24.

Consideration of clauses. 4026,
4033-34, 4036, 4038, 4039-40,
4050.

Motion to pass. 4054.

Khadi and other Handloom Indus-
tries (Development) Cess Bill—
Motion for leave to withdraw.

117-18.

Ministry of Commerce and Indus-
try Resolution No. 3-T/(1)/52,
dated the 22nd December, 1952—
Laid on the Table. 81.

Ministry of Commerce and Indus-
try Notificaetion No. 18(4)-T.B./
52, dated the 10th January,
1953—Laid on the Table. 31-82.
Motions for Adjournment re—
Hardships to the coconut growers
of the Western Coast of India.
2345-46

Minimum wage structure in West
Bengal. 610-11.

Patiala and East Punjab States
Union Legislature (Delegation of
Powers) Bill—

Consideration of clauses. 5494-9F.




156 ''AOUSE OF THE PEOPLE

KRISHNAMACHARI, SHRI T. T.—
contd.

Report of Mr. Justice Wanchoo on
formation of Andhra State—Laid
on the Table. 2808-09.

Report of the Tariff Commission
on the ball bearings and steel
balls industry, 1952—Laid on
the Table. 31-32. R

Report of the Tariff Commission
on the fair prices of Superphos-
_phate for the period from 1st
January to 15th August, 1952—
Laid on the Table. 31.

Salaries and Allowances of. Officers
of Parliament Bill—

Motion to consider ~ 5169—71,
5174, 5297—5304.

Consideration of clauses. 5304,
5305, 5306, 5312, 5313, 5315,
8317.

Statement under proviso to section
16(2) of the Tariff Commission
Act, 1951—Laid on the Table. 31-
32

‘“Parif Commission’s Report on
conversion charges for bars and
rods etc—Laid on the Table.
6049-50.

Tariff Commission Report re Meta-
goods industry—Laid on the Table,
6050.

Tariff Commission Report re Meta-
Aminophenol and Government
resolution thereon—Laid on the
Table. 2808-09.

Tea Bill—
Presentation of report of Select
Committee. 119.
Motion to consider as reported by

Select Committee. 5715—30,
5862-63, 5865, 6144-45 6160—67.

Consideration of clauses, 6175-
76, 6179, 6180-81, 6188, 6190,
6196-97, 6201-02,

Union Duties of Excise (Distribu-
tion) Bill— :

Motion to consider. 1356, 1357-
8.

KRISHNAPPA, SHRI M. V.— )
Demand(s) for Supplementary
Grant(s), 1952-53—
Miscellaneous Expenditure under
the Ministry of Food and Agri-
culture. 568.

KRISHNASWAMI, DR.—

Appropriation (No. 3) Bill—

Motion to consider. 3923.
Demand(s) for Grant(s), 1953-54—
Capital Outlay of the Ministry of

States. 3392—97.

Ministry of‘Home Affairo—
Motion to reduce the Demand—
Eficiency and economy in

administration. 3392—87.

Efficiency in general adminis-
tration. 3392—97.
Handling of the Preventive
Detention Act 3392—97.
Relations with States—
Motion to reduce the Demand—
Interference of the Centre
with the various states.
339297,
Need to make the states more
autonomous than at present,
3392—97.

General discussion on the General
Budget. 1697—1704. ‘
General discussion on the Railway

Gudget. 804—11.
Indian Income-tax (Amendment)
Bill—

Motion to consider as reported by
Select Committee. 4960—86.
Khadi and other Handloom Indus-
tries Development (Additiona)

Excise Duty on Cloth) Bill—
Motion to consider and amend-

ments to circulate and to refer
to Select Committee. 358288,
.

Motion for adjournment re ban on
procesgions in Delhi. 1582,

Vindhye Pradesh Legislative Assem.
bly (Preventation of Disqualifica-

tion) Bill—
Motion to consider. £343-—48.
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KUMBAKONAM— LABOUR—contd.
Demand(s) for Grant(s), 1953-54— Demand (s) for Grant(s), 1953-54—
Rallways— contd.

Construction of New Lines—
Capital and Depreciation Fund—
Motion to reduce the Demand—

Line linking —— and Virdha-
chalam. 1170, 1172—1257.

KUREEL, SHRI P. L—
Demand(s) for Grant(s), 1953-54—

Expenditure on Displaced Persons.
2631—42.

Ministry of Labour. 2541—44
Ministry of Rehabilitation. 2631—
42.

KUTCH—
Demand(s) for Grant(s), 1953-54—
3226, 3231, 3234—3318.

Motion to reduce the Demand—
Immediate abolition of the state
of Kutch. 3231, 3234—3318,
3335—3430.
Demand(s) for Grant(s), on Ac-
count, 1953-54. 1283.

L

L]

LABOUR—
Demand(s) for Grant(s), 1953-54—
Agriculture— .
Motion to reduce the Demand—
Protection to poor peasants
’ and agricultural labourers.
2260, 22612344, 2348—88.
Sufferings of the agricultural
labourers. 2260, 2261—2344,
234888, '
Aviation—
Motion to reduce the Demand—
~—— policy depriving recog-
nition to Civil Aviation
Employees Union. 3132,
3133—3219.
Capital ,Outlay on Mints—
Motion to redug:e the Demand-_?

Structural defect in Alipore
Mint and inadequate hous-
ing accommodation for ——

and their amenities. 3716,
3717—94, 3795—3868.
Defence Services — Effective

Army—
Motion to reduce the Demand—
Maintenance of the ordnance
factories and the condition
of —— employed in them.
2723, 2727—2802, 2810—42,
2907—217.
Employment Exchanges and Re-
settlement—
Motion to reduce the Demand—
Closing down of Gorakhpur—
Organisation. 2498, 2499—
2580.

Extraordinary Payments—
Motion to reduce the Demand—

Financing of industrial hous-
ing schemes. 3715, 3717—94,
3795—3868.

Meagre provision for Indus-
trial Housing Scheme. 3715,
3717—94, 3795—3868.

Utilisation of youth camps and
labour services for party
purposes. 3715, 371794,
3795--3868.

Indian Posts and Telegraphs De-
partment (Including Working

Expenses) —
Motion to reduce the Demand—
Better communications to

villages and inadequate pay
and allowances of village
workers. 3127, 3133—3219.

Communications to villages
and inadequate pay and
allowances of village work-
ers. 3130, 3133—3219.

Ministry of Communications—
Motion to reduce the Demand—
Anti —— methods in dealing

with trade union workers.
3126, 3133—3219.
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LABOUR-—contd.

Demand(s) for Grant(s), 1853-54—
contd.

Ministry of Finance—
Motion to reduce the Demand—
Low purchasing power of in-
dustrial worker and tiller
of the soil due to high
taxation system of the Gov-

ernment. 3712, 3717—04,
3795—3868.

Ministry of Labour—
Motion to reduce the Demand—

Failure to enforce Plantation
—— Act. 2497, 2499—2580.

Failure to secure living wages
and reasonable and better
conditions of work to agri-

cultural ——. 2497, 2499—
2580.

Housing problem confronting
the ——. 2496, 2580, 2499—
2580.

Inordinate delay in disposal
of cases before —— tri-

bunals, 2494, 2499—2580.

Lack of equity in granting
arinual leave with pay to
different categories of work-
ers working underground.
2494, 2499—2580.

Lack of intefest in agricul-
tural —— and enforcement
of Minimum Wages Act for

*  agricultural ——. 2496, 2580,
2499—2580.

Lack of policy for protecting
industrial workers from
retrenchment. 2494, 2499—
2580. ‘

Low standard of living of
labourers and failure to en-
force the Minimum Wages
Act. 2494, 2499—2580.

Low wages paid to warkers
of coal fields 2407, 2409—
2580.

LABOUR—contd.

Demand(s) for Grant(s), 1953-54—
contd.
Ministry of Labour — contd.
Motion to reduce the Demand—
contd.

Necessity of reducing the
number of hours of work
for miners and others
working underground from
eight to six hours per day.
2494, 2499—2580.

Non-existence of suitable ma-
chinery to prevent perio-
dical retrenchment in in-
dustrial ——. 2496, 2489—
2580.

Serious shortage of houses for
workers of coalmines at
Singareni collieries, Kotha-
gudium and Bellampalli.
2494, 24992580,

Unsatisfactory way of hand-
ling the problem of — -
2408, 2499—2580.

Ministry of Works, Housing and
Supply—
Motion to reduce the Demand—-

Retrenchment of C.P.WD.
workers. 3436, 3438—3515.

Steps to confirm all tempo-
rary staff and to stop con-

tract ——. 3436, 3438—3315.
Payments to Retrenched Per-
sonnel—

Motion to reduce the Demand—
Inadequate provision for pen-
sion to retrenched persons
especially Ministerial staff
and ——. 3716, 3717—94,
3795—3888.
Demand(s) for Grant(s), 1953-84—
PEPSU~—
Miscellaneous—
Motion to reduce the Demand—
Industrial ——. 5667, 5886—
92, 5694—5T703.
Miscellaneous Departments—
Motion to reduce the Demand—
Anti-labour ‘measures leading
to serious discontent among
- industrial —. 356983, 5694—
5703.
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LABOUR-—contd.

Demand(s) for Grant(s), 1953-54—
Railways— -
Ordinary Working Expenses—

Administration—

Motion to reduce the Demand—
—— policy. 1017, 1020—80.

Motion to adjournment—

Firing on Kolar Gold Field
workers—(Disallowed). 803.

LABOUR DISPUTE—

Statement re —— at the Hindustan
Shipyard, Visakhapatnam. 4981-
82.

LABOUR LEGISLATION—
Demand(s) for Grant(s), 1953-54—
Minjsiry of Labour—
Motion to reduce the Demand—
Failure in not printing im-
portant —— in Indian lan-
_ guages. 2495, 2499—2580.
LABOUR, MINISTRY OF—

See ‘Ministry of Labour”.

LABOUR UNION(S)—
See “Trade UNION(S)”.
LACADIVE ISLANDS—

Demand(s) for Grant(s), 1953-54—
Indian Posts and Telegraphs De-
partment (Including Working
Expenses)—

Motion to reduce the Demand—
Need for steamer and air
communications facilities o

—. 3129, 3133—S8219.

Postal and Telegraph facili-
ties to ——. 3120, 3133—
3219.

LAKSHMAYYA, SHRI—
»
Air Corporations Bill—
Motion to consider as reported by
Select Committee. 8006,
Motion to pass, as amended.
6127—29.

LAL SINGH, SARDAR-v
Demand(s) for Grant(s), 1953-54—
Agriculture—

Motion to reduce the Demand—
Failure %o solve the food

problem. 2261—70.
Failure to utilise: cultivable
waste and the existing

fallow land. 2261—70.

Jute Policy. 2261—170.
Protection to poor peasants
and agricultural labourers.

2261—70.
Refusal of Supplies. 2261—
70.
Ministry of Food and Agricul-
ture—

Motioh to reduce the Demand—

Cheap and adequate food to
the people. 2261—70.

Failure to carry out the Grow
More Food Scheme. 2261—
70.

General policy relating to
agriculture and food.
2261—70.

Help to scarcity and famjne-
stricken areas. 2261—70.

Ministry of Works, Housing and
Supply. 3474—77.
Other Civil works. 3474—77.

Demands for Grants on Account—
PEPSU—

Education—

Law and Local Self Government
Department. 3018-19,

Miscellaneous  Punjabi Depart-
ment. 3018-19.

Demand(s) for Supplementary
Grant(s), 1952-53—PEPSU—
Administration of justice. 20590—61..
Education. 2959—61.

General discussion on the General
Budget. 1848—52,

Personal explanation by —.
5629—31.

Resolution re President’s Proclama-
tion in PEPSU. 1904—11, 1917,
1926.




160 HOUSE OF THE PEOPLB

LAND(S)—

Demand(s) for Grant(s), 1953-54—
Agriculture—
Motion to reduce the Demand—

Failure to provide —— to the
landless agrieultural popu-
lation. 2261—2344, 2348—
88.

Failure to utilise cultivable
waste and the existing
fallow ——. 2261—2344,
2348—88.

Extraordinary Payments—
Motion to reduce the Demand—

Inadequate provision to land-
less workers. 3715, 3717—
94, 3795—3868.

b )
Motion to reduce the Demand—
v’ Afforestation of the —
which is not suitable for
cultivation. 2259, 2261—
2344, 2348—88.

Ministry of Food and Agricul-
ture—

Motion to reduce the Demand—
Waste cultivable —— for land-
less scheduled castes, 2259,
2261—2344, 2348—88.
Ministry of Rehabilitation—
Motion to reduce the Demand-—
——to the displaced agricul-

tural labourers. 2588—2714.-

Resettlement of refugees in
—— in Tripura and West
Bengal. 2586—2714.

Other Capital outlay of the Minis-
try of Food and Agriculture—

Motion to reduce the Demand—

Redistribution of —— to re-

move economic inaquality.
22612344, 2348—88,

Demand(s) for Grant(s), PEPSU,—
Land Revenue—

Mdtion to reduce the Demand—

Agrarian reforms to give land
and permanent ownership
to the tiller. 35667, 5668—
92, 5604—5703,

LAND, AGRICULTURAL~—
‘Demsand(s) for Grant(s), 1953-54—
Ministry of Food and Agriculture
Motion to reduce the Demand—
Making the tillers of the soil
the owners of it. 2259,
2261—2344, 2348—88.

LAND REVENUE—
Demand(s) for Grant(s) 1953-54—

Andaman and Nicobar—
Motion to reduce the Demand—
Fall in ——, 3229, 3234—3118.

Demand(s) for Grant(s) on Account,
1953-54—PEPSU. 2072, 2983—
3023.

Demand(s) for Grant(s), PEPSU—
5632, 564564, 5666, 5667, 5668-—
92, 5694—5708. :

Motion to reduce the Demand—
Abolition of Zamindari.
5866, 5668—92, 5694—5703.

Agrarian reforms to give land
and permanent ownership
to the tiller. 5667, 5668-—92,
5694-—5708.